T Ho o TA0-33004/99 REGD. NO. D. L.-33004/99

Che Gazette of India

EXTRAORDINARY
T [II—-9us 4
PART III—Section 4

IR | YeRTiITa
PUBLISHED BY AUTHORITY
|, 342] ¢ faoett, ggwfaar, faawsr 8, 2016/91g 17, 1938
No. 342] NEW DELHI, THURSDAY, SEPTEMBER 8, 2016/BHADRA 17, 1938

WRe vd URAR Hedror AT
(TR WTEl ERETT UG "D WIerHRn)

feRgET
73 faoell, 5 Rya=r, 2016

TF. H. 11,09 /3. /FEMIEOIRM / 2014 —WTe WReTl 3R ANSG (Wre SR A R el
TEdoy) A fafm, 2015, BT AU @R GReT SR AMG (JTE SWG AFEG SR W JEde)
fafm, 2011 @1 IR M oA @ fog @rer ARel iR AS IfTH, 2006 (2006 HT 34) DY ERT
92 B SU-URI(1) I IJUAIR ARG @I GReT 3R AMG UIEOHRI HI AT AT .4,
11,/09 /AT / BTHMISOIYA / 2014, a6 4 M, 2015 B, R & oMU, IR 917 1, Ts 4 H
YHIRIT frar Tar o 39 R 39 9 afhal o e Sa ufid 89 & S9aer 8, S<h Sl &
ST B Al SFar ®1 Sude 84 b dRIg 9 O QA1 @1 s@afr & iR aned iR geira i
f&d U 9,

3R ITh TOF @I Ut 13 37aca” 2015 BT ST & oIy U aRIE T8 ©;

IR S Urwu fAFRMl & Heg § S9ar ¥ T QMerdi SR geiEl W W WRe iR AHS
MR gRT faR fmar T 2,

SfeTU 319, YRAT WTe GReT UG Hd TSR0l Iad MfRfaH &1 aRT 16 & AT Ufed &RT 92

B IT—GRT (2) B WS (S) §RT U< AfATAT BT TINT B gY, W &M 3R A% (@rel ITQ AD
IR @ dgany) fafm, 2011 &1 IR HeeA & & foy fr=ferRaa fafas q=mar 2, srerfq—
fafr=

1. <t 9 R R — (1) 39 fafvest @1 dfera A @re ORel SR AMe (WTE ST A6
IR Wl Fedsy) Ardal deeE I, 2016 T

(2) @ IS0 § 9D GhEE bl Y Bl A BN den g fARTAT & wiawne BT sreqare
1 7§ , 2017 & &L gr |
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2. QT GReT 3R AMS (WTel e A9 SR @rel dgared) fafam, 2011 #, @re #§ e e
Tl | e 1T 3 H-

(@) @Te Wedrsd | 9wita A 31 @ v R fAfaRad @ s, siend - —
"3.1. Qe HedIey
3.1.1
1) 379 faferal & wffe fby v @ wsars

gaH Udg @ Wearsdl & g9 Il & Suddl & R @rell # SuanT & forg Sfed @
I H AT & T 7 QIR R el e SuMeT (TSenE) a1 RuiRa AEm & wu H et
AMGS @ oMUR R PRE Ml fbar g 59 fAfRMl & ogaR wsdisdl &1 Sud
W w3 =i /9T 77 8§ |

(2) @re o wearsal &1 SuanT fhar S g

gRRT e 3refi= W deasal & 9 @rel § SuInT BT S a9 S wWre HRe
IR AMG (e AE IR WTe Areid) A=A, 2011 & o9 qd H Jg=rd fbar a1 € a1 78l |

3) @ o8 Fgarsal &7 SUANT F81 fBar S "

3= fafeml & 99 e ARy a1 afe @rer 7t & uRuid fhar mar & S @rer ggarsal &1
SRINT IgAd a1 & A1 T&l 30! ST ufrefia frar s =anfey |

@) Tre gegarsdt 9 9 ueref Sifud € e aE=adar |@rel & Ay Wd:  SudNT A8l fhar orer
2 3R T B SHPT IHAR W I Fg<h & wY § W § ST {har Sar 8, are ST BIs
Iy Hgcd Bl 3fal el e wrea o fafamion gavex, fafafidy, Suwer, fed, gafo,
URaET AT VA @re UReH BT ORI B & oY STHggiaR @re § Heiiien e (s
T SIRIAifted) & fory SuwanT fhar Sirer & a1 9 uRUMRawy 89 @M a1 S9d
IY—IATEl B fARYARl & Seol@ i ®U I (IIeId: IT ML) TIfAd 89 a1 ST T
FECH I DI FAGAT B Fhll 2| 9 UG § AU AT WE B UIN I[OMa] DI g91¢ @ a1

I GUIR B & Y SIS Y uarl Wi T8 2 |

(S)Wéﬁmwﬂﬂ(@aﬁ)wmmﬁ?a%miﬁwwaﬁwwwﬁwﬁé
RE®HT T Sliadla § WRed & foy dis A8dqul SR I fdhy 91 e emeR w
IPART fHar S FaaT 21 39 AMGS Bl /T IR dlel Al BT SUANT SIaR] ®9 4 39 S
fafew & @s (8) # g uRWifYa ot fafawior ugfoal G wq @ ) @t <wmeil & o o
ST @iy |

(6) f<lt @rer a1 @rer Ao # Brafed ©9 F YN Uh F8arsdl &l Afrhad ST R AEiRd
Py Y IS BT Ieacd MRIUA © 3R §AS R BN UR FEAla BRI | AfSbdd SUNT &I
TR IR STANT & oy argderay, RIwRe fhy g a1 9T Wk & 31wy wel s et
AT ugfoRl & Jiad SUANT &1 e, RIwBIRST f&ar ar a1 aHg ®R 6 Aetd &
UG PRI & oy = 8Rm ek I8 wedl A, @ iR iR fafsmir & uvend
YR, GRAEH & YBR AT fdaRdi, RSeRT 3R SUHRGIST &1 G BT FaRqT & 37l uferd
bl garg g fafdre @ wR R o RSad 3I5ie &1 SYART fhar S |

(7) el FEAdrsdl & SYART P dharadr

W Al BT STANT Hadd a9l THETd & ofd VI SUART &1 Pls oI 81, SYARhIRT &
WA P Bls Ieol@- g SIRIH URI T8l HIAT 8l, SUARDIS BT AT T8l BT 81 3R 37
Al & fFfde AR U@ a1 &ifde deifieor yeri o =1 w1 8 ud 7 oufed Suds
(@) | (@) BT 9Tl BIAT &1 TAT dadl Igi, SI&l g1 e B A& iR Wenfiarg AagiRaear
@ RO A WAl ¥ YT a8l A S Ahdr 8
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(@) @ B aNeiig quEdr B WREM AL SuEs (@) Hoatia aRReafal § der =
gRRIfET 4, S8 VAT @re ARl IER &1 Udh Agdqul A 9 &, [l @ @ givoi
UG DI AU HH HIAT HETd BT AR

(@) fRIY MMER TR dTel SUERHT |qel & folg Wre fafFmior g omaeds wdiie a1 Hacd
SERECECNEIF

(M) @R EREU HRA B YU I WA W ghy BRAT AT D SEAnE (@RIt d)
faRryamll # guR &1, 9 {6 @re $ gHhd, I A1 et | SaT deerd | & 6 98
SUHIHT & WTeT ERaT &,

@) @ o i, g, fAfafd, gdeq, e, oRaes o1 @/ & YSRu § \grdl
FRAL, 6 b g ARl @ fEW o el & dRM ANie B STIRT Fegel wedl
|EEN AT UG SABI QRERIBRI |igd) UG A1 Wemfiieal & g9e &1 four & forg
&l far Sar &

(8) ezt fafemior ugfay (Shoad)

T W A8arsdl BT IUIRT s9 At & Susd} & sidifa s fafadior ugfa o wat &

i fohar o, forgd faeforlRaa anfae &

(@) @E H S Y FEAsl B AT qifed yhE oM @ ol Jiawd <Aad WK A6 ifd
S

@) wearsw o 98 9 ol fhdl @re & fafsion, gevaser ar dafSiT § SRt @ gRvumesey
Tl BT Hheh g9 odl & 3R RTFdT My Wrer # ol @ifde a1 3= dh-db] JITd of =T
Bl 8, B JAfd dWa Wk db B fhar SIeET 3iR

(M) WAy GG e SO e BT Bl 3R S Sl RE W IR AT S 3R |Hrer
ST B ol {6l @re Heed &1 fhar S & |

(9) TTEl HeAAl BT UgE IR gEar @ forg fafde

3 Rl & ogaR STa fhu v e Hedrsy SHfed @ Sl qUET @ 3R OEHS 34
Al gRT RIwIRe @1 T8 ugad IR Yga1 & oy [AFfEel & rgwu 8 | gRem & Haedm
#, At B g wRe ¥ AT & ogwu s eR (7 6 ddd Aftec AHEs & @) &R sl
fafmior ggforl & IR S ST, WeRvI, URaE iR §WId dRa @rel 107 &1 ol Hl
T T S © |

(10) @I ¥ Qe Heasdl & T
(@) @ ¥ ducal AR B ARG 9 Qe FEarsdl o SFaa @ folg AR T

ol @ 4 a8 veasy WY fEw 9F @ 99 9’ @ SR | SUART & S drell
el Tl ARl a1 Heed @ STl & URVMESY HigE & 9 &, 99 [

() =7 RAFEAEl & JJAR G dedl AEEl AT 3 FuTHl | (T Areidl |fed) UM
EY forg EEIEaR] %\‘;

(i) de AMART a1 3= Wueh! § (W Wedrew Afdd) aedarsdl & AEm g9 e o
fafafdse iffman ST & wR 3 3 = 2,

(i) 59 @meEl ¥ wgarsy $I WA B, ST WA &I AT GYfd Hrenfiel qumsi At
fafmior vgfoal & ST gRT 59 RAfTHl @& Suddl & rgaRr MuiRa &= |mfal a
TECHl gRT TS ST drell H=T o 31y = &f |

(@) @ dEaeat 3R w= amiEl § SuAT @ forg WY mifded T @ aral @ weast @
ISMECIVRERLING
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Pl WedIsd &1 dedl AR AT 3 Hech H SUINT IT a9 fbar &1 Fowm afe s fafHr
@ IuEdl & AR fhdl wre o ARRRN 4 =l 9l a1 Huce @1 SuINT M wU |
BT ST €, SR Wrel R Ay Afdad WR 9 /o Al Afde T 8 |

(M @ e forg @ asarsyl o sFfadr e §
fr=fearRed @ St 9 6t @rl @ v F=d aEial a1 Jace 4 @e qgarsl o
JUTAT I &1 B8RM ; Ry d9 o9 fARre st # 5 @ doie Iuddi &1 aui 34
(i) Ry e, Bid—ad BRe 3R Rregsii & foy faem Rifdcar RS &1 wrjer |
(i) Rl iR B T=i & fog o Re @ |”
(@) @ vgarsy ¥ Haftd uRRe '@ & I ), fFrfalad <@ Sirgem, e

I @re ol gomed

Trer ool yormett 9 fafam § @ @edsdl & ST B T R © forv U a9 B
el Sof gomell ¥l @re uerlf W AR Bkt 7 @ Ao Qe e sare fde 99 '
3R T & 9 rafelT SeEal & forw ifawa & | @rer Sl yomedt fforRaa Rigial wr smaRa &

(@) <a@mer sl gomell afierol 2 afiq od fhdl wearsd &1 M ol § IuIRT &
forv A= & Sl 8, @1 39 g9l |l SU—IfR § ST & forw "dar &)
ST 8, ST @ &I 3IAT 6] Sooid fhdT WY | 331 YR S fhdl atd &l
frdt Su—2oft § SwaT & forv 9=gar € 9 8, S99 SUINT Bl 3TTel
SU-AfRl & forr ar fesll Su—9rft & SfeaRag @ el fauy & forw
qr=adr <1 Sl 21 @rer Ao yuell, 99 do b gen Seoiw FEl fhar Wimg,
fauore feu U wu F wWre-ueef & Sare fAwuel IR SmeRd Bl B |

(@) @rer ool yomrel srHa Rigia & fAaRef= ol 8 | U o, @rer St yomel!
®I AfTE Ere-—uerl o AIfte §u 9§ 99 96 Iooid HA B Twd T8l Bl
2 ([T & forg, IR @, S fisat, aifes S, Jer U, SH@ gchl |
SUANT 8 T JFAT Il A B AP o), 9 ab b AT Ere—darei
H U Al B STeRd T8l 8 91 s9a [l |l ged § SN & oy *rged
e B
1.0 ST S &R e, @ gl 2.0 3 SR BreaN
1.1 39 3R ST MmaRa v
1.1.1 3¥ 3R BI® (9K))
1.1.1.1 ECEGIED)
1.1.1.2 BT (M)
1.1.2 S SMRT U, Golrga a1/ 3fe@r fofvad
1.2 f&faa o wiepd gu Sde (|1eD), @ Sofl 1.1.2 ST—3MenRa Ul &1 Bredr
1.2.1  fofPqa gy (|ran)
1.2.1.1 fofoaq gur (|ren), fbvad & g S Ui
1.2.1.2 f&faa gy (dren), fhvad & 9 SH—Sy=Rd
1.22  dchd g (9reT)

1.3 el gur 3R AT (wre)
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1.3.1  wafua gy (9re)
1.3.2 PRIRERED
1.4 @9 (A=) iR = gy

1.4.1 URERIDd H1H (HTaT)

142  fodwAa iR guact oM, f&fr iR fa o/ don <giga aar o (|1an)

1.4.3 AFHER DI (¥TET)
1.4.4 DI TATART
1.5 3y 9ol 9o o™ ot iR ol GAraiT (re)
1.5.1 g ol T S ol (Ta)
1.5.2 QU AT B O GATART
1.6 A9 R T
1.6.1 39 =l
1.6.2 udg Ao
1.6.2.1 Udd Ay, UUS! &R Afed
1.6.2.2  Udd A B qUST
1.6.23 <5 9ol
1.63  ©ar 49

1.6.4 UH&pd IS
1.6.4.1  WI&T YGRhd =S

1.6.42 g&rgad GARPd A, e, Feoll, A gedlia Jad Al

1.6.5 &I Tt
1.6.6 ©A—SIa UIEH A

1.7 STO—-3MaRa Sofcd

1.8 B AT BT IS, BT Al BT BISH
1.8.1 TS O AT BAT IATE, B Il Bl BISDR
1.8.2 Ywa BT TAT BT IATE, BT A1 I BISHR

20 991 3R O, SR T FHRM

2.1 991 3R dat off Aifeld ®Y F U A HH e 8
2.1.1 9eR 3if¥d, UeIgSd Aedhhe,
2.1.2 gl e SR aan]
2.1.3 g3R B =dl, 7Sl & e, 3R 3T UY Il

2.2 IIAIT Td—H—UMI & UHR dTell he SHeRM
2.2.1 9994
222%e WS, SW He BIE IR <lss VS
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2.3 991 3R &I Ul H ddl dTel UHR & G4 $HeRM W AR Ao derr / srerar
oo aref
2.4 TG-S0 1.7 G MR ST IUTGI DI BIEHR, TH—IMHRT ST
2.4.1 DT MTRA Ve, fbfelT |fldd |
3.0 wfdc 3R Ade (IR9A) GRG @e %

4.0 wd AR FAET (\ATEA AR Hadl, TSl 3R DI, STl R Biowl, IR FAFAR THA), T
dard, iR e iR dio

4.1 v
4.1.1 Ao ®A
4.1.1.1 3UAIRT ATl Hd
4.1.1.2 |8 SUEIRT ATl Hel
4.1.1.3 ¥l gU AT & Y Aol Bl
4.1.2 TP el
4.1.2.1 M 8T ®d
4.1.2.2 @ U %el, T Td drsd
4.1.2.3 R_®, I, A1 FaU—STe dTel Bl
4.1.2.4 fSamee a1 diderds (Ureeripd) B
4.1.2.5 59, STefl, TRACSd e aR /BT 3R e A
4.1.2.6 @@ #oft & IR A R HA—IMMERT Ve (S ge)
4.1.2.7 H3rIs ®eA
4.1.2.8 7[&I, TR, We I iR AIRIA &1 g W Bl § I Ao
4.1.2.9 HA—mTRT ST (SWE), Bal & Y dTel STa—MMRd Soie afkd
4.1.2.10 ffad et ITG
4.1.2.11 9RgAT B e fhfefr
4.1.2.12 9pIY T el

4.2 Ffesl (Fered 3R Hadi, Sl AR Hal, Il 3R Biewdl, 3R gamar] |Hd), T« dard,
3R Fe9 iR 5

4.2.1 Aol Afesai (ARAH 3R Hasdl, SISl 3R Hal, qrell AR Berdl, AR FaGART W),
| aTed, 3R A AR dIef

4.2.1.1 rUART Aol Al (ARRRA IR Hadl, STl 3R Hal, aTal AR Hierl
(AR w9a), IR gagaR! |Hd), Fa! ¥aTd, 3R e iR i

42.1.2 9dg SUAIRd drell Afesdi (HereH 3R ®adl, STei iR dal, arel 3R
Herl, 3R GAGART ), FgaT 2ATe, 3R eH 3R a9

4.2.1.3 ¥l g, Eb_c?fgs‘mﬁl?ﬁ 8% ol Al (e 3R Ha®i, TSl AR Hal,
Tel 3R WieRl, 3R gagGaAR] |Ha), Fgal dTd, AR FeH 3R dial

4.2.2 TP Al (HIeH AR HaPi, TSl 3R Pal, el AR Biorl, AR FaGAR]
), e ATe, SR Aed 3R Aol
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4.2.2.1 WNfoa AfSTAT (H2RA SR Hadi, STl AR ®al, aTal 3R Bierl, AR gagar)
), Fs! ard, iR Aed iR I

4222 gETs gs Al (AR AR Hadl, S8l AR Hal, aral AR Biorl, AR
FAGAR! FHd), Tl daTd, 3R Fed AR 4o

4223 RR®, T, AIU—STel dTell daTell Afeorai (AereHd iR ®adi, STei 3R dal,

TTel 3R Bierl, 3R gagAR] |Ha), Fgal SdTdl I AR 64
4.2.2.4 feamdg a1 didcds (UreeNigd) a1 Rerd ursd Afesar (7ered @ik

PAD], SISl 3R BHal, qTal 3R B, AR GIRART FH), Tw! AdTel

4.2.2.5 Afssai (AeH R HaPI, STl 3R Pal, AT IR Bierl, iR gIFART FHA),
|l AT, 3R e 3R 49 G 3R WS (S Y qev)

42.2.6 @re 9o 4225 ¥ SR Afeordl (AIH 3R Hadi, SISl IR Bal, qral iR
BieRl, 3R gAHAR! FHd), FHa! ATe, AR FeH 3R I & AR ITg
(O gerafa Soie 3iR A, drsls afsora)—

42.2.7 Qe Al 6.86, 0687, 1291, 12921 3R 12923 ¥ figa fHfvad
ARTEE SdTel @l Bled] fhitad afsrai @R iR wadl, STsi iR
®al, Il 3R Biorl, IR gagaARI |HA), 3R Fga! dTd IATE

4228 B TS AT qAl TS Afeordi (FIEH 3R Hadi, STt SR Bal, Tl SR
BieRl, 3R FaGART §Ha), 3R |qal Sarel

5.0 BRI
5.1 3P 3R dideic & f[AdHed AT BIdl AR dldhelc IR
5.1.1 ®B! 31 (UresR) IR didT fUvs /B
5.1.2 Iy fHsor (@rer)

5.1.3 BIDT AR dihele IS

5.1.4 3P dfdele, didhelc f[AdHeu Idrg

52 @@ AR 051, 053, 3R 054 & Al AT Hel AR AW dbsl, e, M« AT
EEEENEN

5.2.1 B Bl
5.2.2 oM HEl
5.2.3 e 3R A
5.3 g8 TH
5.4 ITae (ISR & oIy BT ddd) IR IdTE), ST (R wd) IR Hid 9«

6.0 @rE Aot 7.0 B THY IS DI BISHR 3G, WS AR Pg, TTel, Bierd AR TS B g & A
TR a1 R | U AT IE SR F SIE

6.1 a1ael AR R, T, AT Tl (Tolds) ATl
6.2 3MMeT AR A () (R use’ afzd)
6.2.1 31T
6.2.2 91l (¥TT9)
6.3 9ol g RIce) ofs Afed ¥ &l FHTT
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6.4 IR 3R TSed iR o IR
6.4.1 AT URAT 3R TSedd TAT 3 oI IUTQ

6.4.2 W U 3R TS qAT 37 oI I

6.4.3 8l W U Y URKT 3R TSed TAT 39 9 IUTQ

6.5 ST AR FTrE ARMRT Sole
6.6 TR ()
6.7 UPT AT [ANIT ST /3~ / el SR
6.8 ARTEH ITe (@re &l 12.9 & AR IMETRd Fmer (HSf) iR el B Blear)
6.8.1 ARG ATETRT U
6.8.2 AR AEMRT U e
6.8.3 W€ <€ (CIh)
6.8.4 el Fsiferd WM <&
6.8.4.1 MG UG- Tdhrg T3 3 fsiferd A <&
6.8.4.2 el Al g3 31l fsiferd |IATEA <8l
6.8.4.3 el AT 06.8.4.1 3R 06.8.4.2 & 3fATEl =T 3l Siferd ARTE <&
6.8.5 fsiferd AR <&
6.8.6 fhivad A&
6.8.7 fobfUad AR <81
6.8.8 ARITEIA WS 3 IUTG
7.0 959 B SR
7.1 518 3R AR dh:1 IS AR FHsI07
7.1.1 5$ 3R 3
7.1.1.1 Ire—¥iRge s 3R e s
7.1.1.2 |reT S
7.1.2 HaR
7.1.3 31 AERY dhs] IS
7.1.4 S8 BT W5 3R 98 & Thsl Aled se o I
7.1.5 ®rs ds 3R 94
7.1.6 1S 3R AR B3 IcdTG & forg fsyor
7.2 BIgA dHR TR (WS, THADIH, wWifese) 3R sty
7.2.1 &b, BB AR USS
7.2.2 3T BISA B TR
7.2.3 ®IET 98 R B forg MAsor
8.0 Uicsl |fed #ig 3R Al ST
8.1 TS A1 Td Ureg!
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8.1.1 ¥ THS AT ¢ 8Y Aol A AR Uregl
8.1.2 faxdfed arom w9 iR dieg
8.2 THS H IT Hel g W Hid 3R Ulew] G
8.2.1 R THs H IT Hel AT IR—FWT IUAIRT AT A AR Uleg] IATQ

8.2.1.1 I} THS A Hel B¢ B H IUAIRT (TSI ) IR—ST IuATRT FATe
AN 3R Uleg! STE (F9H afed)

8.2.1.2 W THS A Hc gU W H IAIRG (TS Afed) 3R F& IR—HT IuATRT
| A 3R dleg] SedTs

82.1.3 ® The # A & gV Ty # fHfdgq IR—w1 Su=iRd W@l A 3R
RIS ISt

8.22 W THS H AT & gU 2 # FwAT IuaiRa AT A &R diegl It
8.2.3 4R Tdhs H AT B BY B H iiid A/ #i9 3R Uleg] ST
8.3 TuTferd fadfed A 3R diegl ST
8.3.1 IR—%™T Su=Rd HIfdd fawfesd @i 3R uleg! Sdre
8.3.1.1 SUAIRA (F®IA Afed) IR—Sw F1fed fadfed 7% iR diegl ST

8.3.1.2 IY=IRT (F9@ Hfed) IR qW IR—HW Iy=1Rd Faed fadfed #id iR

Uleg] JTE
8.3.1.3 fhfoad IR—w Sy=RT Fwnferd fadfed a4 3R dieg! ST

8.3.2 &1 SUAIRT FaTed fadfed 7 3iR dleg! ST

8.3.3 S gY HHIET A iR dlegl TG
8.4 @rE @il

9.0 AIeRD, HECIA AR TaHre dfed d8el IR I8 I
9.1 AIeTD, P, AR YIS AT droll d8ell AR Al I
9.1.1 TTST AGA

9.1.2 TSI Hlol&h, He I 3N ThHIe=d

9.2 HIcRh, ey, AR ThHIeR dAfed AaIfed A%l 3R A0l SIS
9.2.1 HIeTD, HICTH, 3R YpHISH Aled dId AT, ATl & b, 3R HGCll IS

9.2.2 oD, HECTE, AR TahHer Afed did dee Aell, A8l & Ths 3R T8
SIS

9.2.3 A, HECTA, IR THHISH AR SH Y BT AR HIFYH A8l IaTa
9.2.4 A%, BT, AR THHISH Al Udbls 3IR /AT Tell 85 AOell AR ABl IUTQ
9.2.4.1 YR HBel 3R AT IS

9.2.4.2 UBRI HITRD, HECA AR TSR]
9.2.4.3 HIcl¥h, I AR VISR Afed dall 83 ATl AR ADl IS

9.2.5 HIeR®, HECA IR DS dAled Fids I, b, iR TS 78l iR Ao
I
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9.3 HIeR, eI, IR ThHIerd Ied 3l WRerd Aol 3R A%l Idg

9.3.1 HIcT&h, HyM, R PSR Afed HAAleeR 3R /IT Oell § W O dTed Holl
IR AT IS

9.3.2 A, HH IR THHSR] Aled FAIGR 3R /IT FHGE U H Al IR
Aell IS

9.3.3 ATrEM faddhey, HfdAR R 9vell & IS & I IS

9.3.4 HieR®, HcyH, IR DR (S AScl WRe) Afed i—wRfed #sel iR Al
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T 951 2,000 ferm/fer 191
FRISAISSE 100 feRm/fm 209
aﬁ;« gmg R 556 570 Frr/frmm 6, 259
LU CLELI PP 5,000 feram/Rr
FIAAIV-HEREE ) 504 5,000 fra/Rr
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FESEGIEREIRCE R IR 1,000 /R 27
A AT 500 fer/faT
f' i'a')g (&= 132 100 feRm/FFaT
BRI 961 70 R/
HEhCH 1100 FeRm/Fm 33
TieflETs HaTEaaTEs = | 900a 10 fom/fFa
TR 4R 124 100 T/
5 z 405 Stroadt
BECIEEICE] 500 fem/f
hig 200 foRm/Fr
qRaeH 1,000 o/ 42
N 955 400 Ferrv/fmrT
(STEAFATTRAFE T hIST)
aEf ufde, L (+) 334 Sy
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gﬂ? qrer Aot & AT qre 4gasq T mﬂzﬁ e A
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THFIS o g 304 200 o/
FHE T T 110 200 T/
o=y 319 200 frm/Fr
ik sfrordy
el e 960 330 /i 26
TR TEfrr 950 500 frmT/rrm 188

4127 | TR FeEE/ | vy YT U 129 100 frm/fam

RO TALLL LA NN 160b 200 frT/Rer

TR 951 2,000 fram/frT 191
AT 1,000 ferrm/famm 13
faferie s TwiT® 133 200 fewm/f=
ERIECIDn) 1619 200 frr/Rr
TR 200 fa/fam
e T 250 v/
x - Tt 150¢c 200 form/frmm
m\ﬁ 150d 7,500 Frr/fr
AT, afert 160a(ii) | 1,000 frrm/fr
FRIA 100 200 frm/Fr
Ferarer
TTAUATEaTaiE Ud HET | 472e 1,000 R/
UEERUES]
AR 127 100 fram/FrT
ez i TR 143 200 ferm/Fr
SR AT T H A 163(ii) 1,000 FrmT/frrm
ESELIEL G R 1,000 /T 27
S RECI Ei e 250 T/
w (3= 132 200 fEr/fra
e 961 65 R/
HEhCH 10 R/ 33
T 4R 124 200 ferr/faT
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FLIET
) (2 (3) @) 5) (6)
REEIEEICE] 300 e/
EIRGES] 500 faRm/faT 42
100 faRmT/faT =i 40 44
A o/ (e 3 o)
(55 5 %“E ) 955 800 /R
TIHE I THETUR 110 200 T/
ST 102 200 ferr/faT
THERT T T 950 500 ferm/FRmm 188
TTERF Ul 334 St
“qeea § et oft warTe % wleA ofiT Fee it sraeTsar A8l g
4128 | Gl ¥ &L IH, Ke | THEAEH TrefmT 950 350 farm/faT 188
e AT TRET T | oy i 129 200 frr/RrRIT
T Bl & a1 o il
TEITCH-UHHARH Tee | 962 350 e/ 113
TET R 951 1000 feRm/fFaT 191
160 b(i),
iy o (i) froreh
T 1000 forar/F 13
faferde s Twetos 133 100 ferm/FFaT
i fategw 100 /T
FAAheq TF
FAAGBI, AT 100 feRm/FFaT
Hie e
Frer-Ford, Tfseat 160a(ii) 100 fErrm/fm 182
e Il - it 150c 7500 ferr/frm
FHA |V - Gehrse
150d 7500 frm/frm
FCFIAA 100(i)
STHEEE L T
AU T Rl URE | 4726 2,500 o/
T
HTEE T TR 143 100 ferm/FFaT
ST T T T A 163(ii) 500 ferm/FRm
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T T | Rl o -
ey grer Auft T AT T GgaST T ﬂz;" qe
FLIET 2

0 (2) (3) @) ®) (6)
TSI AT, IRT 800 farm/fT 27
fé' '3')5 (& 132 150 faum/fRa
BRI 961 100 feRm/FFaT
R 350 fear/fmm 33
iRt SrferartorT 160c(i) Shroadt
AT 1,000 fm/frm 42
T 4R 124 50 ferm/fERm
&8 ufe 1 mifveE

NI 477 40,000 fHarm/fea
LUECIRSIEE] 300 ferur/faaT
Thig 200 forwm/fRm
@ 1000 FeRmT/Fm 42
TFRTEET 206, 44
A 100 R/
A A AR 960 330 o/ 26
1 ' 955 400 A/
(;Ii*ﬂl(l*lﬂ*dl@%l\ﬂ)
TAHE IAT THETTH 110 100 feRm/FFaT
4.1.29 | BA-IETRG SO, & | 2Tafeah UlHE, L (+) 334 Sfroaft
;‘;W*"T"ﬁm T T 500 Fr/FrT 2,10
THHAAHT T 950 350 e/ 188
T ¥ THT 129 1007/
TEEH 951 1,000 o/ 191
TEIEH-THEAH dTe2 | 962 350 ferm/Fr 113
faferde s TwetTs 133 150 feRm/FRam
i fategw 150 e/
FAQ e 3T
FAINBIT, AT 150 ferm/fr
Hietferaw
ERIECIDE) 161g 15 ferm/frm
e - st 150¢ 200 A/
FHA |V - Gehrse
150d 7,500 fem/fEFa
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gﬂ? QT At T A qTer agarsq T mﬂzﬁ e /e
T 2 (3) @ =) ()
Fer-Frd, afeet 160a(i) | 1,000 Frm/frmm
Feraarer
STt UF FE | 472 2,500 /R
UEERUES]
e T THATE 143 100 forarm/Bm
SR AT T H A 163(ii) 500 frmT/fr
LS AT CEH, T 800 frwr/fm 27
A sitaTEEE 200 forar/FT
mgé'i'z'f (=TT 132 100 fRm/fmm
fre 961 100 fram/Frm
R 1,500 ferer/Fr 33
e 3,000 frar/rT
qieeTzarea@TsaraaT | 900a 110 R/
TRy 4R 124 50 R/
Trier frere 310 90 T/ 2,15
%T%W 477 40,000 fars/Frar
RECILSIED] 300 AR/
LEIL) 100 ferm/fmm
TR 1,000 fer/Fmm 42
TEHTEEH 100 fram/frT 44
E{Wﬁ? i | 955 400 Frr/frar
TAIRTETEEe 474 5000 FrrT/fmr
A AT THHTUH 110 50 ferm/fRm
=t ey 960 350 /T 26
4.1.2.10 | F 8T B IR TEEERR T 950 350 forr/fm 188
TR 951 1,000 frm/fmrm 191
T 1,000 femm/Fram 13
FAAERT 500 fera/fa
HIUT HirAfaad §
TR AT 100 fram/frm
ERIRURIE L)
frar-Frdie, wfesat 160a(ii) 200 foRm/FRT
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FLIET 2
0 2 (3) @) (®) (6)
EEEREkd
THUHfEAETAE TS Y | 472e 2,500 faar/fEar
Ui uEe
({ﬁ&q)l fifer STt 257 wfiee 250 e/ 21
SR AT T FT AqF 163(ii) 500 form/fRam
g I ST I0ed, -9 800 forw/fF 27
IGRIEE:) 961 65 e/
HTEEH 2,200 o/ 33
LECIESIED] 500 AR/
qiefieTsiAaTsaarsaiFa= | 900a 10 R/
Ffi 160 foarT/faa
LIEC LU 1000 T/ 42
AT 100 fRm/fRIT 44
IEEIRIEREIEEIGIESE] 960 115 fn/fmm 26
1 955 150 feRm/frar
(ST FATT AT
41211 | TEFRCE TS | cdmersn rfm 950 350 ferm/frm 188

T ¥ THT 129 100 faRmm/fmrm
TETEH 951 1,000 T/ 191
LRIl 1,000 fArT/fRm 13
ferferde s ThHIT® 133 200 R/
FRAIZSH 500 ferar/Frmm
T hew TF
FAIABIT, AT 100 feRm/FFar
Hie e
ERIERIDE 161g 15 fem/fea

et Ml - s 150c 7,500 ferar/fm
FHA |V - Gehrse

150d 7,500 fomr/fr

-t afesar 160a(ii) 100 /B
TR ST 2T

e (£9A 650 fam/fE 21
HTEE T TR 143 100 ferm/FFaT
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q< Rref A
fofy qrer Avft FT AT QT qgaST llmﬁlllfl ﬂz;" e
qurTeAT
0 (2 (3) @) (5) (6)
S Y A BT AqE 163(ii) 500 ferrT/fT
TSR ITATCEH, TIRT 800 frrmT/FRIm 27
sé' i'g')z (& 132 150 R/
;T;;" AR AT og3 200 Fer/Re
e 961 100 fiRm/fART
BT 1,500 farrT/fmm 33
A 3,000 fm/fem
TR 4R 124 50 /M
i @f gﬁ; T 477 40,000 FrrT/frT
LECINEIEL] 300 /R
qRacH 1,000 /T 42
HohIeeH 100 A/ 44
(55 5 filf ) 955 400 o/
TAHE IAT THETTH 110 100 A/
AT rEAEEed | 960 330 R/
4.1.2.12 | 9T BT TEHAHT T 950 500 TR/ 188
TR 951 1,000 ferr/Fmm 191
EEEILC S 1,000 farrT/fmm 13
FNA hew 3R
FNAMRRE, FiAT 100 P/
oy
e 961 65 fem/BmT
qRaeH 1,200 forwm/fRm 42
AT 955 150 o/
(STEFATTAFETHIST)
4'2 W) w m, 7'|3
e
421 it |fewt, ¥9x €=, .
e e i ELIRISEE GRS E
421.1 | s=feee qrer afssat
(e AR o, I Ry i B gy
AT e, I T AR
wfeat (@ afa)
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% U afesar
fofy qrer At FT A T GgaST "m% b ﬂz;" qe
quITeit 2
o 2 3) @ ) (6)
A< T afgq) ¥9%
e, A2 ik fiw)
4212 mﬁ‘@?mﬁ% e = 902 Sy 79
gt (Fasw
s, i S, AT ClEE 901 STt 79
mmm,m wa@'ﬂ' i 903 Gﬁ'@‘ﬁ' 79
T |fgT) a9 %faﬁ““ T free 445(jii) 110 ferm/Fmm
e, T i i
WE“ ATEAETAET | 043 200 frm/Rmm
ATShIThEEATS o 905c¢(i) 50 fomm/FrT
HEhCH 1760 Form/fm 16 w4 33
9T, A= 904 Stroadt 79
4213 | R guarFergm T AR T
e wf e 243 200 fam/f
IR T, F AR AR, | redew 5600 forar/fra 33,76
T I ALK, | iy merte 301 Sy
AL SR Jet—— 50 feram/R 44,76, 136
e 3 dfiw)
Fleaaw FES 509
Ffeaaw dwee 327
350 fom/fFm
Fieqad THeE, 578
Ffeaaw wraiae 170(i)
422 | TaTHa i, (WIS | vfafes vl WfRmer | 260 Sfroedy
T e e R AT IV - Hepree 150d 50000 fRrT/farT 92
I TR @) TR | e L- 300 sfroaft 110
e, e - 242,262
St 330 [ 264, 265
qfﬁllﬁliﬁ“ |:3|'1'||5|3§T‘1.'€ﬁi3 100 A/ 21,110
@Taﬁ R P Sroft 262,264
e vfire, Hua- 296 Sy 265
TR 5000 fErm/fT 33,76
qieesiauTsearsarFaT | 900a 10 feEm/ERT 15
LI ECU) 50 ferm/fRm 44,76,136,
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fofy qrer Avft FT AT QT qgaST e ﬂz;" e
FLIET
@ ®) @ ) (6)
(1
137
4221 | oS QoA (AUST | wesifE ufie, L- 300 oy 110
AR Fa, IF AR g, 242,262,
qTSIT 1T 3K wﬁrq‘f, ﬁ_‘ﬁ_"ﬁ @g 330 Gﬁ-@'ﬁ 264. 265
ARSI R S e — :
fie, e fiw @i e 100 ferm/Fmm 21,110
3ﬁ_{§ ;q‘fg R L P Sroefr 262,264
Aferw TiHre, Sua- 296 Stoadt 265
T 5000 fam/Rrm 33,76
qiefie s AaTsaarsei=a= | 900a 10 R/ 15
qoHTESH 50 ferrT/fERm :;’776’1 %,
4222 | Litwa afsai (Toew | gaifls el 80 frurm/frm 10
Eﬂ;ﬁ M e 1000 ferarr/Rrr 13
@ﬂ'(wﬂ’f@?r) ' :Iﬁé gg)g.;;'..; iR 320 200 ferm/Fr 196,15,76
e (v 321 200 fwr/fmm 196,15,76
ERIELIDT) 161g 10 femm/Frm
FerE<ieT =
TUATEATEE U FET | 472e 10000 ferur/faT
uffe wEed
q !’ﬁ'én ';ﬁ' "ﬂ'"f = 800 fr/fm 21,64,297
HEhEH 5000 ferrm/fFam 33,76
T fore 310 50 ferm/f=mm 15, 76,196
L ET 500 foum/fr 44,105
4223 |l (warsw A T YT Uy 129 100 from/frm
Wf mﬁq‘_{w TR TR 950 200 ferT/f 144, 188
T A wiew, g u—
TR AfE) T A WI"H LR 523 520 ferm/Fr 6, 245,296
R &, W, Tl ar
N TETEH 951 300 feRm/fm 144, 191
CIRIEIGE IR Coil
TEITCH-UHHARH 1o | 962 200 foRm/FRT 113
AT 2000 ferr/fT 13
faferie =1 TweTE 133 500 o/
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% U9 qfesrai
gﬂ? qrer Aot & AT qre 4gasq qg-@ ﬁrwr&arz;rr e A
“‘::':ﬁ (2 (3) @ ) (6)
x Ul - st 150¢c 500 fomm/frmm
et - v, wiesat 160a(ii) 1320 ferarm/fr
Ffesgw 50 farm/fmm
e &
TAUHfEATHRE TH 472e 2500 fer/Fm
T Uit TEH
g@q@mﬁ = 250 frarT/frm 21
e i TEETTE 143 300 form/frm
SR AT T FT AqF 163(ii) 100 A/ 179, 181
TG ISTIIEd, I- 1000 ferm/fT 27
méé”'a')z (3= 132 100 ferm/Fmm
gf TS TIET | 43 200 frarm/fr
fAerew 961 10 o/ 144
BEREH 2200 farm/Fram 33
TreETE e TEAaEa T | 900a 10 ferm/fram
RECILSIED] 500 AR/
LEIL) 160 ferm/fmm 144
qRagH 1000 feRm/faT 42
iizﬁj(l‘lﬂcrdlﬂ?hl\ﬂ) 955 400 ferar/fam
HehIRgH 100 fRm/fRm 44
4224 |REERTNTEER | vEwens deREw 950 200 ferm/Frm 188
ﬁyﬁg LT@T AT ¥ THT 129 200 ferr/faT
F9F, 9T AT F, qIST | THEEE TrfoTH 950 350 form/fera 188
T AT B, ST TETEH 951 1000 for/fRa 191
T RA) TR A | 320 o7 rrogefies 133 200 ferarm/Ba
x"' - ST 150c 200 frar/fEm
et Sorfer, et 160a(i) | 200 o/
AT 200 frar/fEm
$$ = 365 frar/frm 21
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% TE glesat
g W R afrwaT
gufy qrer Aot & AT QT qgaST e ﬂz;" A
ELIE )
A (2 (3 @) (5) (6)
e M9 THA U 143 200 o/
e 961 33 R/
HIERCH 2200/ 33
TrefETs HaTEaHaTEs = | 900a 10 R/
hig 160 fam/fEm 144
TEHITE T THE Stroadt
TAH FAILES 512 25 femm/fEmm 43
EEIRIEREIEEIGIESE] 960 70 form/fRaT 26
T 955 580 fara/foram
(;Ii*@l(l*lﬂ*dl@%l\ﬂ)
qORIEEH 50 Far/faT 44
4225 | Gferat (@aew K e 951 1000 ferm/FrmT 191
W: mﬁmw TR TR 950 1000 ForarT/Ferm 188
HE) wfer
! CEEILC 1000 e/ 13
T afRa) a9s =
frgw, el diwae | T Il -t 150c 50000 fer/RrT
A ofedegdy | T
(7 Ry werr) frar FreeT, gfesar 160a(ii) 1000 forT/fram
TR 50 forwm/fRT
HIT BT §
FAU e 3T 100 forT/fRa 62
TR
; ﬁllﬁll l;ﬁl ﬂl T 227 250 e/ 21
ST T T T o 163(ii) 100 forr/fam 179, 181
I STIgEd, IT- 1000 ferr/faraT 27
e 961 33 fr/faT
BT 2200 /T 33,76
TiefeTz Tz aFaT | 900a 10 e/ frm
fi 160 foarT/faa
qdeq 1000 Ferarm/fra 42
AT AT ATESH 960 330 /T 26
(55 5 ; SR, 955 400 forr/famm 169
(I ET 500 fowm/fr 44,138
4226 | Sferat (waew A TR YT Uy 129 100 from/frm 92
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% U9 qfesrai
qre e | R SN
Sofy qrer At FT A CICKEUIE ] . w R qe
STt 2 3 = b (6)
1) 4 ®)
FqF, T A HE, AT | THHAHH T OTH 950 350 e/ 188
T A Hier, 3T e 951 1000 frarm/Frm 191
ﬁ'ﬂﬁ'[ 4 ;g%:;w TEIEH-THHART Hiee | 962 350 fer/faaT 113
a7 g e, Ae sy | I 3000 FarT/feFaT 13
AT A AR (G | Frferdz s Tweios 133 100 forarm/frm 92
osit 391 i i, -
FreTee WS - 150c 50000 frarm/ferarT
et Ffeea, afsaat 160a(ii) 1000 ferar/FraT 92
FRAASSH 50 /R 92
FIUR FirAfFaa §
TR 3K 100 ferm/Fmm 62 TE 92
TR
fRerarer &
TAUHTEAEE U FET | 472e 2500 far/fm
ufere wEd
zﬁilail |§ ﬁl ﬂl T 25T 80 o/ 21
SR F A T AqAF 163(ii) 100 fAm/frm 92, 181
FEEIHAT SeEE- IRT 1000 forT/fra 27
;’g. im)s (== 132 100 foram/frr 92,
e 961 33 o/
BIERTT 2200 /T 33
T T eETEEa_ | 900a 50 e/
LIGIRIECED) 3000 /T
il ‘Iﬁf 1;; e 477 5000 fararT/Br
RECIESIE L 300 fomm/frmm 92
A 200 fARm/faT
qRATH 1000 T/ 42
AT AT ATESH 960 165 fe/Fmm 26
AT 955 400 fArr/fT
(GTRFATLITFSTHHTST)
eI ER ST 474 5000 fer/Fmm
qERTESH 300 far/fmm 44, 205
TIHE I THETUR 110 50 ferm/fERm 92
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STt ) (3) - PN (8)
1) 4) (6
4227 | @frlFa gl TeTeE 951 2,500 Farm/fm 191
(e " WFH T | e o 950 1000 Fererr/Fra 188
mﬁ q’_f"'::Tmfa e CE L 1,000 fArT/fRm 13
afea) gt e gare | B s uwdTs 133 100 frrm/far 92
e AT 06.8.6, | FrAdIEEw 50 foram/fr 92
06.8.7, 12.9.1, —
12921 12923 | frrenfordrereas 634 sty 279
fﬁ'ﬂﬁiﬁ' AEF Ffoqaw FraiaT 170(i) Sfoady 279
Feaay FaEe 509 Stoadt 279
oy e 327 10,000 form/fRrT
Ffeaaq Fraiqe 170 Stroadt
Ffooa aTgaeHE 227 500 T/
Brd ufae 330 STt
FATL hed 3T
FATLIRTIT, FITL 100 R/ 62
Fr oy
et - st 150¢ 50,000 fom/fEaT
FHA |V - Gehrse
150d 50,000 ferr/fT 92
Hrer- e, wfest 160a(ii) 1,000 FRm/fRT
FerE<ieT =
TrAUEteAee i ua HEr | 472e 2,500 faRm/famrm
ufiE uEe
qﬁ% (;ﬁ'ﬁ '5) = 250 forarT/F 21
R 127 30 /T
HTES T THHUF 143 100 R/
ST T =TT T 163(ii) 100 FRm/FRIT 181
EIES AT SASIIUEH, T 300 feRm/fm 27
Sé' im); (& 132 100 ferm/FFaT
fferw ufae 296 Stroadt
e 961 33 fyr/f
ETEhH 2,200 form/fRm 33
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A @ ® @ © ©
qiefreTsfaerzaarsarradT | 900a 10 ferm/fERm
T 4R 124 100 A/
TEATFATAT 500 ferr/faaT
ATy 200 fam/f
GIEES] 1,000 fERm/fmm 42
qhTEEH 500 T/ 44
T 955 580 fErmm/fFRaT
(STEFATLNAFE T
TqEE IAT THHITE 110 100 feRm/FFaT 92
AT TS THTEEA 960 200 fEru/Fmm 26
4228 | TS AT At g€ Wit | e 951 1,000 ferrT/fmmm

(P AFTE, I | ez 1,000 fora/fear 13

IR, AT A o e 334 Sy

s, T TeaT SR

gfem) w@ dfiw e
FAMRRE, FAT 100 o/
oy

AT Il - ST 150¢ 50,000 Ferr/fr

FLALAA 100 Sroadt
e %
TAUH A Ud hEl | 472¢ 2,500 fer/fram
ufie T
qdf':““ gmm? ; 2 250 R/ 21
IGRIES 961 33 fawn/fam
HEhCH 2200 /T 33,76
afie 160 /R 144
qRaeH 1,000 /R 42,221
1 ' 955 150 R/ 141
(STEFATINAFETEH)
AT TS HTEEA 960 40 fRrmm/fRm 26
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SurTeft
C)) (2 3) 4) (5) (6)
5 FhFTE 10,
waHifda ved 500 TR/ 15,114
RNARMRLE 905¢ 2000 Fram/FrIT 3
qrel e faeTEaETsarE= | 900a 10 Terr/fmm
5.1 ﬁm[ a%:rﬁm% et T, 2T 905d 2000 Fram/FrmIT 3
Wﬁ'”m e T e 310 200 fErr/fT 15, 130
TEHEHH TS 950 350 fErr/fT 188
FiEhfafeF Tfe *
p— 442 sfroaft 97
TEITEEH 951 3,000 faam/fEr 191
CEE L) 1500 ferm/Frm
qRaeq 1500 oo/
BERCH 1,100 Frr/Fmm 33
T ufore w1 Nifues
N S 477 5,000 fam/famm 97
Il 100 R/ 97
T IF A T T 473 | 10 Frr/fmT
el 955 580 fa/fm 97
(STEHFATLNAFITHI)
L-zréfir ufire 334 5 ar./fFI
5.1.2 | St frsor (=) Srerirer- Il srefae #=rder | 150c 50000 fram/Fmm
- IV aomTEe
150d 50000 faarT/fr
TEHEHH TSI 950 350 fErr/fT 97,188
T 956 300 fE/fT
TETEEH 951 1000 ferm/FFRaT 191
e 961 33 fam/f 97
giferaaew 500 ferar/fram
i 80 feRm/fRm 97
LIEC L 1000 ferar/ = 42
(55 ' 'f'f rrrE) 955 400 ferr/fERm 97
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THETHA Traforre 950 1000 forT/faar 188
THar 160b(i),(ii) | 100 fomrT/fEmm
I BT A 163(ii) 200 ferm/fFm
=femeTeT (< 200 farm/fF
FLATSA) 132
TR YT THY 129 100 fam/famrm 183
TAEH 956 300 /R
“V; ﬁ"'é : W'@g% 442 Sy
TETLEH 951 3000 fewm/fEm 191
ClGCE 901 Stroady 3
E’? é égf LAl 320 200 farr/fT 120’ 141,
?;Ldvlds)gl SEGICE U 321 200 Fer/FraT 120, 141,
CiEIUCER 319 200 /T
FRRATTT 100 ferm/faT 183
FAR Fhew 3T
FHRQfR R, FAX REPUED 62
FHieaa
TR 100 (i) 100 forrT/faar
Fefeem I 902 sfroadt
FATAATIT 161g 100 o/
rerer -l vt 150¢ 50000 ferm/FrT
FH - |V 9e®hT3e
150d 50000 faarT/frT
ETEIEIEC) 122 100 ferm/faT
FTLATST T 903 Stroady
et -Frde, atesr 160a(ii) 100 forrT/faar
Iﬁ“;“ (I;ﬁl |ﬁ|ls|i;r 50 ferm/fEm 21
’ié i'z')‘i'(gé m 132 100 fam/fa
ik Mkl PR P
fReiew 961 100 frm/fERm
, ITO- 300 /R 27
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qre qrer Aot T A T G arfwaee | R G aftewan qMe
Aot e T
JurTeht
(1) (2 (3) 4) (5) (6)
ETEhET 2500 farr/frm 33
CARESIESE 102 100 fam/famrm
giferded 1000 R/ 101
TR 4R 124 100 o/ 183
RECIESIED) 300 ferm/faraT
¥ffT 500 farm/fRrT
EPlGo] 127 50 fermT/fRm
Ferw, foet=e 904 Sy 3
et et
NIV 476 5 ./
FTATSTST 122 100 fam/fFam
HTES W THHTE 143 100 feRm/Fra
J 955 800 fam/fmIr
(STEFATTRAFE T hIST)
I8 I TREUE 110 100 fRm/fERmT
TR SEARTSS I A 15,
(Ertu=y) 319 : 130,141
I 1500 FoRrT/FRT
et ufire F it
Rererter weed e T |
EEiatk I 2 /R A &
Trefrg e % EAR
i ieele Ueas
Zgﬁz T ¥ e 491 10 wrT/fR
AT Sy
L - et ufae 334 3 /T
51.4 | Joae Aeeq dITH | vdwersy Tl 950 500 fErr/fRrmrT 188
e i) 956 300 fu/fmm
wiERfefes UfiT
S 442 Sty
TEEEH 951 3000 fRm/fEm
eI EH-THHARH 1o | 962 500 TR/ 191
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it 5
FhFET
qre qrer Aoft T AW T G arfwaee | R G aftwan qe
Aot e @Y
JoTTeAt
(1) 2 3) 4) (5) (6)
CEEIC 1500 ferar/fam 13
CiECE) 901 sfroadt 3
e gregiereds 141,15,
() 321 200 fe/fT 197
ClGCE 901 Stroady 3
Fefeam I 902 sfroadt 3
FTLATST T 903 Stroady 3
RSt AT, I- 300 R/
IGRIC] 961 100 ferm/frar
BRI 2200 fer/far 33
Tifrdcw 5000 Farm/farT
500 fam/fRrT
qRaeq 1500 ferm/fFam
o, feerse 904 sfroadt
THRTATT 955 800 /T
BEIE TGS 750 form/fERm
Tt ufde 334 4 v/t
FNRAR 3
FHRAfR R, FAX 700 form/f
Fla
frar- Fd, gfesar 160a(ii) 100 o/
EDESIDL 161g 100 ferm/fra
ThY STE-AFEATES 220 150 TR/t
Aqifded AR 491 10 ur/fFIm 130
(1"?0 b0 100 e/
1l
t"j E?ﬁgjq et 476 5 ar/faT
FHe - I 150 ¢ 50000 ferm/FRT
FTH - IV 150d 50000 o/
Strodt
TegdT 1T 129 200 ferm/fFa
TAEH 956 300 /R
Ié};mﬁ . 320 200 faRm/fT 130, 15
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qrft 5
FrhFId
qre qrer Aot T A T G arfwaee | R G aftewan qMe
Aot e T W
SurTeft

(1) (2 (3) 4) (5) (6)
(=)
TS BT A IE g
i 321 200 ferm/fFa 130, 15
A TS 200 TR/
THNATSRRTESH 474 5000 faarm/fea
W @f ;;ﬁ; ' 477 5000 Ferr/FrT
et e 310 200 ferm/fa 15, 130
LRI 1500 T/ 13
ferarer &
TUHfEASTEE U FET | 472e Sty
R
FAAREH sfroady
et - Frdr, "fesrar 160a(ii) 500 form/fEm
EPESIE L) 161g sfroadt
et AT 1503 500 fewm/fR
Fefear 9 902 Stroady 3
FU Fhew 3T
FARART, FIAT Sty
Flqe
CARESIESE 102 100 fam/famrm
EPlTE 127 50 ferm/fEm
e T THEEUE 143 100 T3/
FLFIAT 100(i) sfroadt
et - st 150c 50,000 ferarm/faaT
FHA |V - geFhTse

150d 50,000 faRm/fFar
e 961 330 fawrm/ T 115’861 '
27

LS T ATEH, 1 1000 ferm/RRT
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qrft 5
FrhFd
qrer qrer At T AW T G arfwaee | R G aftwan qe
Ay e T W
PLICH

(1) 2 3) 4) 5) (6)
L-arefos ufire 334 2000 faRr/fT
EEIE T 307a,b,c | 500 ferm/fEmm
TR I3 ot X
TR (T TE) :
faafer ufte & oy, .
v e am— GO R
wiEh{ce Ui %

G 442 StroadY
ey 43T 124 100 ferr/fFRIm
ATSHITREdATST 999 905¢(i) EiLGE 3
ClGCE 901 Stroady 3
e 300 o/
TS 122 100 ferT/faar
BRI 2200 o/ 33
eI 500 fo.ar./fFm 163
(55 ' 'f'f S 955 1800 o/
e wreEETEeE | 960 700 form/faraT
TohT SEAFATES 220 2000 R/
sferer (3o 132 100 ferm/fERm
FHTIHTEA)
(Eﬁiﬁé T ST 319 200 ferm/fa 15, 130
qrQ 1500 Faarm/farm
42
LIELIEC) 1000 Faarm/farm
THEr (_1.)60b 0 200 farr/fT
1l

faferie s wweTT® 133 200 R/
ITHe I TREUE 110 200 TR/
BRCEIED] 102 100 forar /R
Sfestrersm (3 132 100 fam/fa

FTTATEA)
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it 5
FrhFId
qre qrer Aot T A T G arfwaee | R G aftewan qMe
aoft e T W
SurTeft
(1) 2 (3) 4) (5) (6)
IERESIE R Y
905d 2000 feRm/fRaT 3
5.2.1 St T TR TR 950 3500 from/BrT 188
FILATET T 903 BILGE 13
TEEH 951 10000 FrmT/FrT
eraaret &
S U R EACARE T K8 472e 10000 T/
gl Uit uEeR
FQhew 3l
FQ R, FiUT 700 o/
Fqe
ATSHITREAIATST o 905c¢(i) sfroadt 3
IERIES] 961 330 iR/
HTATS of
(;l‘iq’("ll{l‘l("lcl’dlfiﬁil\ﬂ) 955 1500 164
AT 160 b (i) | Sfhowdt
T T4 S
Ayt 322 (i) Eilkil
L-aréfor ufie stroady
R 307a-b Strowdy
ey &=t
522 e TR 950 3500 fira/Frar 118587'
160 b
T o St
(i), (ii)
QF‘TI’@'H 951 3000 e/ 148
FEAAT T 903 Stroady 3
TohT TSN FATES 903 2000 R/
3T % T &7 o 220 1700 forr/fr
o fea=e 904 Strowdt 3
THHAHH T 950 1000 forT/faar
TEEH 951 3000 A/
faferie s TweiTE 133 200 e/
(:;ﬁwsiz; ) 132 200 ferm/fa
e A THATUE 143 300 R/
FAATREH 100 forr/FRm
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it 5
FrhFd
qre qrer Aoft T AW T G arfwaee | R G aftwan qe
Ay e T W
(1) 2 3 4) 6) (6)
ST F T
AU 7 Bl U | 472 e 10,000 R/
e
FARBIE TE
FARAGIA, FIAT 100 ferm/fram
Fiet oy
ey 4T 124 200 fm/fR
FEAAT TFT 903 Stroady
5.3 ™ FTASTE 122 100 fm/fRm
TESATEA 102 100 fomrT/far
THEAEH TEforT 950 5000 R/
160b( i)-
T h (1) -
ey 956 300 /T
FLFIT 100 i Stroadt
TR 951 10,000 ferwrT/fam
I 1500 For/FT
EIRERNRIEIRRE 556 100 fRm/fERmT
fafere T F = #
FEaT AT 1503 2100 femm/faFar
CiECE) 901 sfroadt
farferde s TwHITE 133 100 ferm/fERm
FAATEH 100 for/far
AT AFATES 10000 /=T
FEAfeT
FESELILEIEIE] 320 400 fomr/fr 130
(#Frr=m)
(Iﬁé 'é;)g TR | o) 400 /BT 130
e 322(i),(ii) | Sfroadr
T & oo #7 o 163(ii) 500 foam/fER 181
IR et ¥ 442 EiLGE
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qrft 5
FrhFId
qre qrer Aot T A T G arfwaee | R G aftewan qMe
aoft e T W
SurTeft
(1) 2 (3) 4) (5) (6)
HET Ufle F g TR | 473 sfroadt
Tﬁﬁ ﬁ" } = 476 Sy
L- aréfver ufae 334 3000 TR/
ESERICE: 902 sfroadt
TohT STLNFAES 220 2000 fRmT/fFar
P Il - i 150c 20000 farT/fmm
FHA |V - goFT3e
150d 20000 ferm/fT
FAAT T 903 sfroadt
160a(ii) 500 TR/
AT FATSHATL, AT 459 20,000 R/
e =1
TUHfEASTEE U FET | 472e 50,000 /T
e TEEE
EXMEIIGE 127 25 e/
HTEE W THHUE 143 200 fem/fRm
TerzUE IR 314 1500 ferm/FFRaT
=4, IT- 1500 ferr/faT
LECIRSIEL] 1000 ferm/fram
Wé ks )5 T 132 1000 foam/fFaT
;z_';;h ATMRAS AT | 043 225 fr/frT
ATZAITFHATST a9 905¢(i) Sfrodf
FNQew T
FAURI, BT Sfroedft
widferw
IGRIE:S 961 1000 forT/faar
HTEhEH 44,000 /R 33
giferEeE 5000 ferar/frmm
qieeTEarEaETE T | 900a 100 ferm/fERm
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it 5
FhFET
qre qrer Aoft T AW T G arfwaee | R G aftwan qe
Ay e T
(1) 2 ) 0) 6) (6)
Tt T forT et 1521 20,000 faarm/fEFar
I I CEIC R IR D 1201 10,000 farT/fEmIT
TR 4R 124 100 o/
LENIE ML) 474 20,000 farT/fEmIT
& ufie F Titiae
e 477 20,000 faRm/fFT
qifeaw gegfAaatose | 554 100 fm/fRm
Ty fFferre 559 100 ferm/fERm
2500 o/
CEIL
TRATH 1500 fForr/frT 42
ERIECIPE:) 161g sfroadt
GEEMCT 904 Gﬁ"l‘q"ﬁ
AR SR i | Ly 484 15,000 TomT/f
AT T F TS 960 3500 fm/fm 26
TS 955 5000 feum/fRrT
(STEFATTRITFE T hIST)
EIEERIE A 310 1000 ferm/fraT
ITHe I TRE TR 110 100 fam/fFam
BEIETG] 1500 frrr/frar
TR SEARTSS I A
(ﬁ f 319 400 TR/ 130
IERESE I RE 905d 20000 AT/
5.4 ST (ST & T | wdrmgerrr Trforam 950 500 fErrT/fRrmT
TR (ER) IR 956 300 forerT/FmT
qrfY), i (R-we)
T S gt TETeTdH 951 1000 ferm/fraT
I 1500 For/FT
CIEEE:] 901 EiLGE
forfordz s TweTE 133 200 A/
e fes
HESIEIRLita I 320 200 forr/frT 130, 15
(#u=m)
e fes
HESIEESiCIoT! 321 200 forr/frT 130, 15
(=)
FRIfeAIREH 100 e/
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qrft 5
FrhFId
qre qrer Aot T A T G arfwaee | R G aftewan qMe
Aoft e T W
SurTeft
(1) (2 (3) 4) (5) (6)

FOABTE T
FARAGIA, FIAT 100 ferm/fram
widferw
Fefear I 902 sfroadt
e il - st 150c 50,000 forrT/fraT
FHA |V - gehTse

150d 50,000 faRmT/fFar
FTLATET T 903 sfroadt
dYer -Frde, Fiesat 160 a (i) | 20,000 fErwm/fFT
EEEEREE
TUH AT E Ud 472e 10,000 ferrT/fram
e uiee e
EPlGo 127 50 e/
HTES W THHTE 143 100 feRm/Fra
TSRS, qT- 300 /R
;’(é i'a')‘i' (& 132 200 farm/f
et e 310 1000 ferm/faT
Hqdeq- 1000 Frar/frr
IGRIEE: 961 100 ferm/faT
ETEheH 1500 Faarm/
TiferaTE 3000 farm/ferarT
T 4R 124 50 fem/fE
kil @f %; T 477 40,000 FrarT/frT
RECILSIET] 3000 frT/fmT
eI 500 foam/fER
GEEM T 904 sfroadt
TATETS 955 1000 oo/
(;Ii*ﬂl(l*lﬂ*dlﬂ%l\ﬂ)
IAHE IAT THETUR 110 200 o/
(E';éf T SRR AT 319 200 ferm/fa
RS R Y

905d 2000 ferm/far
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ot 6
FASTTST T ASTTST STE
qrey arer Aft T 9 T ST ey RrerRer qe
ot Liieuny FftFaw WX
ERIGHT
(1 (2 @) (4) (%) (6)
6.0 91E 3l &<, T, wiert
¥ oo @ ferg g T
FATST 3 TS I,
(aTSIT Tt 3] wferr
vft 4.2 F afaer §)
g 2t 07.0 it IwEt
AT H BIEHY, 3 =T
T aTE F I F 9w B,
FqqTie (06.1) TSI
3 IrITST SreTiRa STt
#i oz R garfa
& s §
6.1 9ra9 qga R, @, T
(FAFE) TS foheft TreafTsT ht ot e &
6.2 reT AR AT (=)
(GIRIEIR R IESAE )
6.2.1 | T A i (&) TS 1101(i) Shroedy
hal (R STS=< W) TR 1204 sfroady 25
622 TR 200 fosm/fmm | 44
TS YL FTES 928 75 fEn/fEmm
FATCT 925 2500 R/ | 87
L-ueaifas ufie 300 300 far/fm
LENEEICILIE I 927a 45 e/
BT 2500 farwr/fmm | 225, 33
IERE R EI LT 301 300 for/ T
qifeaw Tgfafaw
1600 fum/fFT | 6, 252
HTEhEH
THYTSTerd AT 9 | . AT a2 T
T T 1100 (i) 100 o N
afeger s gaerstea o
S . 1100 (iii) Sfoady
ﬁmﬁg ; T 1100 (vi) Sfrody
STHHAEEH T
TATEEUA FT Hel 472 e 3000 farm/f= | 186
uf¥e TEed
et 322(i), (i) | o 28, 25
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THTZOS qT 7T
_ 1100 sfrodt
s TR | 923 2500 frar/fr | T A5 T
F AT I
SR R 170(i) 5000 fram/fr | T A% T
F AT T
Trarforr drire 917 50 Rrmffrr | T A5 T
F ATYTT I
e S TS 500 Rran/fmr | 11 A5 T
F AL T
W'; 5;5 il 920 90 Fererm/Fm ;::;':jjﬁ
qITw qTeHehze 222 Sfody
TIEaw HeraTsaehse | 223 Sfroady
FIEASAT AT5ee 331(ii) St
BT BT (7 e AfhT SRew ¥ R s T sraT @)
5 AT 928 40 o/
TEEEE UEE | 300 200 /T
WHE AT AT
T % oM (T o) H e ggasat & sqeafa g
qeREeH 100 ferr/Fmm 44
* are ¥ fareft off aRaTST it AT a9 B
6.3 I gE (@) TR AR | € R 200 R/ 10
N T E S, ATHE
s I;% FEQ 5 950 1200 R/ 188
TRT T UHY 129 100 forrT/FRm
TETEH 951 1000 ferurT/FrmT 191
1 100(i) sfrowdt
ii '[ﬁ'ﬁ 160 C sfrowdt
é ﬁizﬁ 133 100 /BT
greesreaEe( | 320 200 TR/ 196, 15
A=)
FEEEIFC O 321 100 frm/Fmm 196,15
CLUEED!
FAATTZH 200 far/faT
Fxe I - 150 C 50000 A/ 189
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AT T
FTHA IV -
Ferez waRaT | 150d 2500 forr/f
F
aﬁ_‘j B T, 160a(i) | 400fRm/FmT
W A T 163(ii) 2008w/
A AT 755 /R
e 961 160/ fr
Tyt e 310 200fRm/fET 196
G 22008/ 33
LECIASIEE] 300/
AffT 100fERm/ARIT
el - 960 350/ 26
ARTATS
(FTeFerEreF | 955 1000w/
ST
E 'iﬁza?ﬁ 110 100 fem/FRa
6.4 T ) e Sl S
IATE (IITE & forg
|raw U, AT Y
g, QAT qreaT iR
=)
6.4.1 | STSIT ITEAT AR & T | apyre 406 ot 211
T I mRE T | 400 Sirfy 211
I‘}I‘ﬁ ! e | 523 300 ferm/FrT 247,6
uEFiaF uEE | 300 200 form/fmm
Hfeqaw Fwrae | 170() Sfroedy
Ffeaaq
N 290 Sfrowdt 211,59
Fla A T 410 Sfroedy 211
FAROATT 407 Sfroedy 211
fordi ufae 330 Sfroadt
FEoT 424 Strowdt 211
T W= wiehe | 1412 Sfroedy 211
FHOE THE 297 700 femr/fm
T T 418 EiLCEN 211
T | s Sy
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EEGRED 422 Sfroefr 211

TEATTH 412 Strowdt 211

THUT A 414 Stroadt 211

FTLAT TH 416 Sfroadt 211

EIRETIES 425 sfrowdt 211

FfFe® ufoe ua-

S i ey 270 StoadT

afafee 322(i), (ii) | sfroadt

;fi'; ‘é“é : 460()) sfrowdt 211

ST UfdE W

Y =T=- 471 stroady

Reaerreea

SETr) 440 Sroadt 211

Faacﬁ “'évgfrg 1413 Sy 211

BT 2500 ferm/fmm 211,33

aterforw wrEtae | 501(i) 11000 fam/faT

TTEES ST

ekt draer 407a sfrowdt 211

T 1204 Strowdt 211

Ty ulRee 262()) 600 Tam/fT

qrfeay T | 401 EiLCEL 211

grfeaw taHae | 301 STt

qrfeaw wratae | 500 (i) 10000 fam/faaT

HIERE)

FEATFITATST | 466 sfroadt

TS

ﬁﬁ?‘é: St 350(i) | st

E ﬁi e 500(ii) Sfrowdt

Ty dF 325 oAt

T T 413 StroadT 211

T T 415 Stroady 211
642 |QE@UETATTTW AN | Forrdafor 161g 15 forr/Frm 211

TR FHA IV -

qoHTEe THIAT 1504 50,000 e/ 211

FT

FReraie =7

;'5;'3 ? . 472e 5000 o/
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TR 900 fFrm/faT 211,33
ELIIES 406 Stroadt 256
LERIEEAY L] 400 Sfroedft 256
T . 403 St 256

L[ ufEe 300 STt 256
Hfeaaw 5'-

634 St 256
Hieaaw TaREAe | 404 Stroady 256
o tawtse | 302 200 T/ 256
Hfeqaw Fwrae | 170() Sfroedy 256
Ffeaaa gk 516 Stroadt 256
T i T 410 Sfroedft 256
e -,
gfssat 160a (i) | 1000 ferT/fET 211
FIfETT 407 Sfroadt 256
e ufie 330 Syt 256
TrEAITT 5'-

627 ST 256
TS
TrEAITT 5'-

631 ST 256
AATE
TrEAITT 5'-

635 Sy 256
TTE TEE wIERS | 1412 Sfroedy 256
T TfE 297 Syt 256
T T 418 Stroadt 256
T T 412 Sfroedy 256
THUTEH 414 Strowdt 256
FTLAT TH 416 Sfroadt 256
FISTH FATT 425 Sfroedft 256
é’ri- il g‘m 270 il 256
Ffarfor 322 () | oy 256
#fers ufie 296 Syt 256
FATEae 421 Sl kil 256
;v' ¥ %' AT 460 () | Sfroedy 256
HE Ul F /AT- | 471 Sfroady 256
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3 =T3-
Rerferz e
AT TA-
621 St 256

TEHE
AT sETEE | 942 Sfrowdt 256
T 440 Strowdt 256
Fiehiee fewe

L 1413 St 256
Tifereeed 5000 /T
EICUTRE)

5 402 Sfroedy 256
TieTtory wraae | 501 (i) EiLCEN 256
EICUTRE)

- 508 St 256
TTEES TLLAT
AL 407a Sroadt 256
T 1204 Sfrowdt 256
EENEpL
Ffeaa,
ety =T
wmem AT 4700 | S 256
AU,
TTetAtER T
et ufie
0T
oy ulRee 262 (i) Sfrowdt 256
ey TeTEAe | 401 Stroadt 256
gy Tasae | 301 200 o/ 256
qITw Fatae 500 (i) Shrofy 256
LIERE)
FATHITATSA | 466 Sfroadfy 256
AT
qIfEaq TFEe | 576 Shroedt 256
E ﬁi T 500 (i) | shrowdt 256
qIfaw aaFee 325 Shroedy 256
=T 417 Srowdt 256
ATHT T 413 Stroady 256
FIT T 415 Stroadt 256

6.43 | WAATRUEUIET | gaaifda weed 500 ferm/FrT 211, 10
::é T I LR 1000 o/ 13

greemsreaEe( | 320 200 foar/faa 130,15
=)
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FHEARIECEC 321 200 farm/faT 130,15
CLMEED)
FAAIEH 1200 femm/fmm 153
FAIABIE T
FNARI, 100 feRm/fERm 153
FigT wivtforaa
FTST 161g 15 TR/ 153

e il - 150¢ 50000 R/ 153,173

T IV - 150d 50000 feuT/fERT 153

‘ 160a(ii) | 1000 fEmrT/fmm 153
Eﬁ?rE SHASHI, 459 1000 TFrrT/faT 153
EEGREED
;'5;'5 : . 472e 10000 foom/fFaT
4 ufie ueay
W;’ﬁw 143 200 frr/Rmm 194
HEhH 2500 R/ 33,211
giferaaew 5,000 fear/fm
T 900a 50 fererm/fr 153
T e 310 200 R/
&4 utee &
@‘a THA | 477 5,000 T/ 153,2
NECIRSIEL) 300 /T 153
qRATH 2,000 fear/fm 42,211
qEHTEEH 20 fm/fRm 44
E 'Eﬁza?ﬁ 110 100 fam/fm 153
T
SIARTEZHT | 319 200 R/ 130,15
(Fret=ry)
Fofht Arereto | 160C (1) | Sty
160B(1)

e (1
et ufae 334 Sy
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6.5

AT R ©H sraiRa
F]TE

TEFAATEATEY 500 fermT/fRm 10,2
IFE% Ef\lg 3 950 350 ferm/fEmm
TR YT UH 129 100 TorrT/frar
TECH 951 200 fifrus 191
LRI 1,000 fRT/FRIT 13
FATAEEH 150 Tarm/faT
FAIRBIEE T
FNARI, 75 fer/fr
FIqT HiFforaa
ERIECIPE:) 161g 15 foar/faa
el - 150c 50,000 fRrT/feaT
FHA IV -
Towrze wHifar | 150d 2,500 foarT/faar
ST
et - , T, 160a(ii) | 1,000 forr/fmm
T F T
AT T FSr | 472¢e 5,000 feRmm/fERm
ufie TEed
%I ! “ﬁlﬁ TCHTE 315 /R 21
ST BT T 163(ii) 200 ferrT/fa 181
AT AT 75 frn/tmm
E;.W': ' WEZ r=e 243 200 o/
IGRIES] 961 33 faw/faE
s 234 3 fm/fE
HEhCH 7,000 far/faT 33
qiferEaTy 3,000 foar/far

EIEERIEC: 310 90 ferr/fmr 2,15
&4 utee &1
e e | 477 40,000 fAarT/fERm
T
LECIRSIEDS 300 R/
AT 100 fam/fRa
qRaeH 1,000 fRm/Fmm 42
wf 960 165 faam/f 26
TFTATS
(ETEFARRR | 955 400 farm/fRa
1)
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hNATsRRTEsd | 474 5,000 ferm/fT
SEaEa 307 sfroady
CEILEERY 319 200 ferrT/BrT
Al FT=T | 6. 460 | 5 o /Rr
T 437 124 100 Trm/f
FASTET 122 100 ferr/fmm
FPUELE 127 50 ForrT/fT
TSI 102 100 e/
ZIRAT FATEA 132 100 fERm/fm
W[ﬂ 133 100 fErm/fmm
ﬁ? 110 100 ferm/fEm
m 110 100 fawr/f
66 | ¥ gfeafee
grESINTEAE | 320 200 fErm/FRm et ST
(frm) i % form
FRISAIREH 500 e/
e ”Is i 150¢ 50,000 /T
FHer IV -
gewrze vHtET | 150d 2,500 fam/fEmT
FTHA
ﬁ;ﬂ — 160a(i) | 1,000 Frm/Rm
EIREECACIC ]
TATZAUA FT el | 472e 5,000 fawT/fET
ufie T
BTERCH 5,600 farerr/fem 33
RUSELSCE 5,000 Ferr/f 2
;ﬁﬁ_{ 900a 10 femm/ERT
NECIRSIEL) 300 /T
qafeTw
T 1,000 ferm/fmm 6
T
qRaeH 2,000 e/ 42
T utee 334
o7 mmm Rl @ﬁm“ 'E . 150c 50,000 frarT/FT
FTH IV - 150d 2,500 ferur/FT
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HERIZE THIHAT
FTHA
TFTATS
(eTEFNeEery | 955 200 R/ 72
HIST)
6.8 T I (Erer Seft
12.9 % FITEA iR
genryor (Hifar) sl
QT Y AEHT)
6.8.1 | TATHET areTRA ¥ et Il -
<y 2 150¢ 1,500 frm/Fmm
BTERH 1,300 fararr/ 33
LECIRSIEE] 50 feRm/fm
tecipie
T 960 200 fErr/f 26
TFTATS
(ETEFARRR | 955 400 farm/fRa
IST)
6.8.2 ArE A
ey
6.8.3 | T I (AF) HERCH 100 form/FrT 33
6.84 | I fAsifera dameie <t
6.8.4.1 | TE A qers € ardf
fastfora drmehte <&t
6.8.42 | Tl < gf e Fsifea
CIRICICECE )
6.8.4.3 | @< aTHit 06.8.4.1 3%
06.8.4.2 % €A I
oy fAsifora drameie <&t
6.85 fAstfora draredie <t
6.8.6 ffaa e
6.8.7 | fas dardfimad
6.8.8 | WA N F a7 w St 11
I o rire 150c 20,000 frrm/fF
FTHA IV -
FoRrEE st | 150d 20,000 ferurT/fT




[ 9 [I-@vs 4]

AR <pT TSI ¢ STHTHOT

113

qroft 7
I F IATE
S| grer Al Fr ™ T AT arfuey | R fm aftemaw e
Aot e T
(1) 2 (3 4) (%) (6)
7.0 I F IR 15,10
TSl ged 1,000 fem/FRIm
ENILERYEES 210 1,000 o/ 13
gfeafee 15, 130 XS96,
AT () | 52 200 fer/FFT X897,
gfeafes gz 1 ) 15, 130, 167
(=) 3 00 s/ XS96, XS97,
FIAAT Fo 903 Stroady 3
wTeT M9 THATUH 143 100 fomrT/fa
e et g1
12
905d 3,000 ferm/faT 5
il @f ;ﬂi T | 477 15,000 frrT/FrT 7121
@ 1,000 forT/fRIm 42
7.1 A< i g
T8 9T A TEHARH T T 950 1,000 fam/Frmm
R 188
TR 951 4,000 feRmT/fERm 11
ELIERE R L Y 923 2,500 feam/fam
farferde s THHITE 133 100 o/
STHHEEH T
TATEEUA FT Hel 472e 6000 faum/fra
R
BRI 961 70 /R
LTS 955 650 faum/f=RT
(STEFATLRIAFE T ohIST)
arafe ufie 334 sfroadt
R O
| 2 e (), | 5000 ferm/fra
Ffeaay Reaiaer-2- T AT FATST §
e (T AT 482(ii) 5000 e/
v )
FraudwrEe
TR TRE F | 476 2000 e/
Qi e Ueag
ufie Sfeqaw wiehe | 341 10000 fRm/faaT




114

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART III—SEC. 4]

it 7
IF F AR
¥ | greg AR Fr A CICEELIE AT | Rreerier v arferea e
fufy ger W
qureft
) @ ) @ ®) ©
o sEufee 262 (i) | 4000 ferrm/fRaT
TfErE A 450 (i) | 5000 ferar/Rr
TS i 920 90 forar/famr
FF 100 StroadT
A AL FATES 928 80 e/
ufye Faaw wiere | 341 10000 forrT/fRmrT
744 | FEARIw- ) 36,120
:ni_(wwﬁtg ae | faee e, e 905d | 3,000 fRwr/f
AT HETAE 1
—— — et 3% 3 A, FS03
EURCIECE 3,000 Frrm/fmm
CARCRRAY
S CEEESIEINE] 319 200 frm/Rm 195
CRILERY)
T 9300 firarm/fr 229,33
FP
712 T v T 129 100 ferr/Rrm :g
(y 246
@Wﬁwq’ R 100 frm/frm 5
FOREEE 1,000 fom/famrm
P w0 | 50,000 R
SHA IV - GohTE2
150d 50,000 forT/fFar
dter A, WA | 160a(i) | 1,000 Frwm/fT
W I % 163(i)) | 200 /T 181
BT 9300 e/ 229,33
TifeEaed 5,000 frrm/fmm 11
At gefafra 100 ForarT/Frar 246
e 1,000 for/fam 42
T 15
SALARTEZ AT 319 200 forr/Fr
o 195




[ 9 [I-@vs 4]

AR <pT TSI ¢ STHTHOT

115

gt 7
I F IATE
S| grer Al Fr ™ T AT arfuey | R fm aftemaw e
ot e T
SorTeht
(1) (2 3) 4) (5) (6)
743 | AMEEROA SR | voEr v wH 129 100 fram/Frm
IATE (S T, 6
fer, <R afm) WI:II RRARLUAL 523 100 Fersrr/fr 244
246
FATEH 100 Farm/faT
o - 150c 50,000 ferrT/frT
e IV - Femree 150d 50,000 frarT/frm
HEhEH 9300 fFrrT/fHaT 229,33
gifrEEeE 3,000 fARmm/fRaT 11
v 310 | 100 ferfa 11530
6
qifeaw wgffRaw
T 100 fawm/fmm 244
246
A 1,000 fm/Fmm 42
Tt 15
SFEARTEE AT 319 200 farr/f 13’0
ey
714 | RRTEIRT | s 200 fmT/f 116
:%W‘f“%“g FRHTER OF o2
e FAIABIT, HIAT 6 R/
Hiet o
et -t 150c 50,000 faam/faT
et Frdr, gfesat | 160a(ii) | 1,000 fRm/fmm
EnIIELT 163(ii) | 200 fErT/fmT 181
BIERCH 9300 farm/fram 23239’33
gifoEREeE 3,000 fRmm/faT 11
areet 15
AT AT 319 200 R/ 105
(Eref=rr)
715 e T iR 246
m&n T Ao 40 Frm/Rm °
v 248




116

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART III—SEC. 4]

qft 7
IF F AR
gﬂ': qrer ARt FT A T G srége | Rrrfoar e arfera A=
qureft e e
(1) 2 3) @) (6) (6)
FAAEH 100 ferr/Frm 216
x Il - T 150c 50,000 fommm/famT
BT 9300 T/ 229,33
LIS RIECEG) 3,000 fam/fmm 11
il @f %W 477 15,000 FRrerT/ e ;;
R 246,
i L 40 e/ 6,
R 248
7.4.6 | AT HERT 246,
mm e WI: At T oy 40 form/Fea 6,
249
x Il - et 150c 50,000 ferrT/faraT
BEREH 9300 T/ 229,33
gifrEEeE 3,000 fARmm/faT 11
A 248
i Rl 40 T/ 246
BIERCH ]
7.2 HIET I AL
(S 7w,
@TRRE) i fsor
7.21 | ¥, TS A ATEST | THEEEHT TrfoTH 950 1,000 forr/fmm 165,188
(SR -9 AT T YT U 129 100 frm/Rm
FES THR +)
TETTEH 951 1,700 forr/fmm 191,165
TECSH-THHH dTee | 962 1,000 o/ 77,113
EEEle ) 1,000 ferrm/famm 13
EIREEL 901 Shrody 3
faferdz =7 TediUE 133 100
FRAIESH 100 fRm/fmr
FAGEE T
FAABI R, HIIT 75 fer /e
Hiet e
Fefewr dm 902 Sfroady 3
x Il - et 150c 50,000 ferrT/frT




[9FT [I—EUE 4]

AR <pT TSI ¢ STHTHOT

117

qrft 7
EEAEIRIC
oy | T AR swwgiey | areaew | R e aftma e
oIt q&T w<
@ @ @ @ ) ®
*HA |V - gehr=e
R Arerier 150d 1,200 far/Rrm
et Ardr, |fesar | 160a(ii) | 1,000 e/
EIREECACIC ]
EEIEEMEE I 472¢ 20,000 firarT/Fm
T TEH
RIS, T 300 frar/Frar 27
RS RRAIET S 100 Forarr/Fem
ST S 132 100 form/famr
(RRIGSI 961 80 firrr/ e 165,
I 9300 fararr/frar 229,33
AT 4R 124 50 ferarT/Bea
TR 300 Fr/fmT
hte 170 e/ 165
AUSE 1,000 Fr/Fr 42
LRIETT) 50 fowm/fr 44
o, feerss 904 Sy 3
?ﬂiﬁuw%lgwm) 955 700 Faarm/frarm 165,
TR 474 10,000 FrT/FraT
A T TRATE | 110 50 Rr/f
Eﬁc@g A 473 Sfrowdy
=Téfe ufie 334 Sy
AT TFATEE 928 40 /R
100,
FRIMT qoaT ZHRF | 100(), | Sfrowdt
100 (ii

P 161g | Sy
[EiCIRSIELH St
e 160b | oy
FTHTEA 122 100 fr/Rr
EAlEUER 127 50 frr/fmm
tferTe 3000 Frr/frm
TS 102 100 fora/Rrrm
TrarferT e 917 ot




118

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART III—SEC. 4]

qft 7
IF F AR
¥ | greg AR Fr A T ST arfuew | e R sfdar A=
qi""; Her <
(1) (2 3) 4) ®) (6)
7.22 | I BIEA 98 AL | wimern T 950 1,000 forrT/Frrm 165,188
(SRS | ——p—m 129 100 e/
A, & R e 951 1,700 forT/fram 191,165
) TEILEH-THHART HTee | 962 1,000 fam/Frm 77,113
I 1,000 ferT/FrIm 13
EIREEL] 901 Stroady 3
faferiz s TweTE 133 200 form/fm
FRISAIREH 100 fam/frm
FAGEE T
FAABI A, FIIC 75 for/fe
Het e
Fefee do 902 Stroadt 3
$ - Tt 150c 50,000 faRm/faaT
FHA |V - GehT5e
R Arerier 150d 1,200 forrT/frm
EUREIC ) 3,000 Frrm/fm
At 234 12.5 fewm/fmm
et Hrdem, |fesar | 160a(ii) | 1,000 /R
ST F U
TATEAS HT HET 472e 20,000 fERm/fFT
UEERUES]
, II- 300 R/ 27
St TR :i;)z(')' 100 Forer/fra
w) (T 132 200 v/
IRRIESS 961 80 farrm/fraT 165
BTERTT 9300 fam/fF 229,33
T=Eg 4R 124 50 fRm/fmm
RUETIRSICE] 300 far/fr
hig 170 fom/fmm 165
qagw 1,000 Far/fEmIm 42
qEHRTZEH 50 e/t 44
EEE 904 sfrowdt 3
AT 955 700 o/ 165
AT A2 ed 474 10,000 f¥RrT/fFRIT




[ 9 [I-@vs 4]

AR <pT TSI ¢ STHTHOT

119

qroft 7
IF F AR
I | wrer Avfr FT A 9T qgSa ardeea | R R st e
it -
(1) 2 3) @) (6) (6)

TEE TAT THHITE 110 50 o/

723 | SHPEARA IAR & | vireerisy Frefom 950 1,000 ferwrm/Bmm 165,188

Ferg fevsror TR ¥ THT 129 100 ferm/FRa

TETE 951 1,700 forr/fmm 191,165
TECSH-THHAH AT | 962 1,000 forT/F=RrT 77,113
EIREEL 901 Shrody 3
faferdz =1 tediUE 133 200 form/FraT
PR 100 Farm/f
FAGEE T
FAABRI A, FIIC 75 for/fr
Hiet e
Fefear a 902 Stroady 3
x Il - et 150c 50,000 ferrT/frT
;;%E\{%:ﬁ:' = 150d 1,200 fersr/fr
ey Ardr, gfesar | 160a(i) | 1,000 fmrm/fEm
SIS T
TTEEe w1 HET 472e 20,000 /T
uftre e
HESERICEICC A 300 farm/faT 27
AT ST 100 ferr/FrRIm
m (=T 132 200 fRrarT/ e
[ERICE) 961 80 forr/famm 165,
BERCH 9300 famr/famT 229,33
T 4R 124 CREDIED
e Frere 310 200 form/FraT 196,15
AR 300 far/fr
hig 170 fom/fmm 165
LEEAETU CREDIED 44
Ferh, ferse 904 Sy 3
E{Wﬁ? e | 9 700 forT/Fa 165
A AT HESH 474 10,000 ferT/fRam
giferaraed 3,000 farm/fmm
AT JAT THETE 110 50 ferrm/fEm




120

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART III—SEC. 4]

qft 8

T iR Wi TS, N a1iia &

A | qrer ot AT QT agEST T Rrerfear fim e
sorTeAt Ffwaw @<
(1) 2 3 () (5) (6)
8 qTSIT / WS / &=T/
3T 3 AR vt
(AT We, e,
T X Fq wiw)
8.1 TSI SSarST/EET/ )
. Forft TSy At 1K
e A 1 A T
8.1.1 CIIWEAEEICH )
e, =, ot AT et sreafier it srqwte 781 2
THETH
8.1.2 TSI /S/5ET/
IR 7w, e
SIE
8.2. WEF AT | e siferarv i 160c() | Sfroedy
T T Wi
A et ST gz 5000 forT/faT X897, XS96
XS97,
T e 310 200 ferr/f XS96, 130,
15
. . XS97,
FIRCERIES G ESIEIR R
(5 319 100 feam/fFa XS96,15,
167,130
XS97,
faferte s wwdius 133 100 feem/far XS9%. 4,
XS98,
XS89, XS88
15, 130
Affes 2 2 X
N Ky N 320 00 for/f S96,
XS97,
o 15, 130,
EIESICEIR EE R LG
S 321 100 feam/fFa 167 XS96,
XS97,
XS97,
ST N - TR - X$96,XS98,
FTH 150 XS89,
XS88, 4, 3
FTHA |V - GFh132 XS97,
1 Stroady
T S °0d XS96,X598,




[ 9 [I-@vs 4]

AR <pT TSI ¢ STHTHOT

121

Toft 8
T iR Wi SATE, N a1ioaT &
Ty At Fufy AT fRrarfer ..
grer Auft &1 A T qgaSq daT -
(1) 2 3) @) (5) (6)
XS89,
XS88, 4, 3
) XS97,
dTer e, mteerar | 160a(ii) 5000 fHar/feram
XS96,
EMPIEES 127 30 fam/fm X897,
XS96, 4
XS97,
Fee T THATUE 143 100 ferm/fERm X596, 3. 4
LECIESIED] 300 R/ XS96
XS97
qHE Jell UTHATUE 110 200 R/ ;: 97, %S
821 | ST URASTERT | wrevew 2200 forrm/fmrT 33
THEP " e,
a'a'&a:r q:gaﬂ'«: R BT 3T 163(ii) 5000 ferm/fmrT XS96,
XS97
8.2.1.1 | At (e
Feavid AW T
E W1 ) SoAT TR
IYATRT TH Fq
FT A L A T
Ul WY AT THET &
I
8212 | afaRa FeF | Jasiraew 1000 fererT/FrT 3,13
A AT ATgeaH 384 200 feRm/fERm
gon ot &) st g =
TEEPd A, TIedT,
RERFATIR | qrmrefm (qreaffam | 235 6 e/
Y T T 9T AT ( )
THEl ¥ IR
8213 |RREasT T | gxremzfrr=za 474 5000 frrT/frT
IYEATRT T &Fq
i, et fapR 3
T /G A ITQ I | AL 80 far/fm '
quf 9T AT SRS H 288
I
822 | NFTERITE | o0 oo dire e Fecrgw B i Tl &

o & o=ur




122

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART III—SEC. 4]

qrft 8
Tig A7 7 SATE, Nt AT §
AN | grer oy AT CIEEELI T e e
A weqr afdraw w<
) [¥)) ) 4) ®) ©)
IqATRT garfa
i X Nt ST
(= o, e
T TG TH T
#ie)
- 25 gt 330, XS97,
RIS XS96, 233
32,
80
W IERUVIEDI 288
Frehe 2200 R/ 33
Fevm 500 farm/fm XS97, XS96
XS97,
gFrATERRTEEE 474 5000 e/ XS96, 15
ST U YHEF Wi,
el RER FTAE | ey o
823 | grcmdar ol Wg_gﬂ TS 905d 950 Ferrr/fraT 3
ST AT EHST &6
EsLCS
Xs97,
RUEEIECL) 5,000 farer/frarm %596
130,
XS97
et fere 310 200 ferm/fm ; : °
XS96
167,
. A 130,
ST SFEAREEATT | 510 100 /B X897,
(Erfrr=y) 15,
XS96
XS89,
XS96,
frforiz =7 THeTE 133 100 ferrm/ferarT 4,
XS98,
Xs97
greafes 320 200 firam/B 15,130

RTEEISTEA T (T7=T)




[ 9 [I-@vs 4]

AR <pT TSI ¢ STHTHOT

123

qrRoft 8

T iR Wi SATE, N a1ioaT &

gre AvfY

grer Ay T AT

CICK RIS

R
Ffghaw WX

qe

(1)

)

3)

(4)

()

(6)

XS96,
X897,

Ffeafes gregmaETgT
(=)

321

100 ferm/fEm

15, 130,
167 XS96,
X897,

Farer | - TR

150C

XS89,
X896, 4,
X898 X897
T3

HUHA IV - Fodh1sa

THITAT FTHA

150d

X889,
XS96,

X898,
X897,

BPIEE

127

30 faw/fa

X888,

290

EEIE e

163(ii)

5,000 o/

XS89,

X898

160c(i)

Stroadt

80 o/t

32,
286

2200 e/

302,
XS89,
33,
X898

5,000 o/t

X897,
XS96

EIEERIEE

310

200 e/

130,
XS89,




124

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART III—SEC. 4]

groft 8
T iR Wi TS, N a1iia &
AN | ey aroft AT T ST T ﬁqir&ari?:: e
(1) 2 3) () (5) (6)
XS98,
15
LECIESIED] 300 TR/ XS96,
XS97
XS98,
T ST X389,
e 319 100 fomrT/far 130,
2,
15
8.3.1 IoAT R IT=IRA
v e a3t dTer e, mteerar | 160a(ii) 20 ferm/fEmm 118
IS F THE
8.3.1.1 | SYARA (Fwhi
it drg@ Ax- 118,
FET IYATRA FATAATIT 161g 100 fomrT/fa
TR e 4
T A Nt S
8.3.1.2 | SR (FWHA | srzwnimmze w52z 384 200 fErr/Rr
WTRHE Hn_;_;‘fmzw AT (TTeate) | 235 20 ferm/fEmm 3, 81
. h 3
W‘“' QWE‘“ T | e 1,000 /P .
TAHE IAT THETTH 110 135 fem/fm
8.3.1.3 | ffaa dxsear Ty T
IyETRE gaTfae T AT
[REIECKILE 1 o SIS 220 450 frar/Frm Tt & T
et I R
BIEEE
832 | sHTSTHIRA EEIEIHE R 474 5000 frrT/frT
e R XS89
7 AR T SR :
faforde s TweiTE 133 100 fommr/fm XS88,
XS98,
XS96, XS97
FRAITSH 20 ferm/fm 2:98' XS
dTer SFodem, mteerar | 160a(ii) 20 ferm/fEmm 118




[ 9T [I-ETUE 4] YR hT TSTTA : STHIYUR] 125
it 8
T iR Wi SATE, N a1ioaT &
Ty At AT fRrarfer
grer Auft &1 A T qgaSq qe
FLIET e T Ffdraw WX
(1) (2 (3) @) (5) (6)
TATIO STAWTET 227 XS89,
uffeaH ($E1E) 35 e/ XS98, 21
HF AT BT gH 474 5000 T/ XS89,
° XS98, 15
qAEE AT THETTH 110 200 fam/fT XS89,
X898,
8.3.3 | I WEwpd RERYT | fyeer s, =712
i, dfeT, A< 905d 950 o/ 3
o 3 AT,
100
, EPUiETL
faferde s TwetTs 133 100 ferm/Fma XS89. X598
XS97,
XS96, 4
e = AT,
IEE IAT THYIUE 110 200 e/ ;;;ﬁﬁﬂn
XS89, XS98
8.4 CIEEIERU) Tt sferm e 160c(i) oy
TaFifad ged 5,000 fam/famm 10
XS98,
XS89,
faferde s TwtTE 133 100 fam/fam
XS97,
XS96, 4
XS98, XS
FRISAIREH 100 o/ 8
FTEe AT THAUE 143 100 fam/fRa 3
ST T A 163 (ii) 5000 fermT/FrT -
T, II- 36 farm/fT 27
A AFATESH - 1000 fer/faT 72
HEHEH 1100 fera/Fem 33
iR 1500 TRr/faT X897,

X896




126

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART III—SEC. 4]

it 9
Mo, e AR ThiFew afdd aastt i< waeft e
grer uft AETTTH fRrmrfer fFar
3 wavzrarr?rm ww;gsﬂw T 2 - :ﬁ:
(1) 2 (3) @) ) (6)
9.0 Tt i vt
IYTR, A,
FafEN, 3K
Thiew afda
9.1 e, FAT
AR e afga ot oft g it erqufa ot
Tgeft &R Tt ‘
IATE
9.1.1 TSI Het ot ff wrgirsr Y e a8t -
9.1.2 ATSIT HIEH,
FRAT M ToRTEH 100 /R 44
LEIRLER ]
9.2 HieTeh, HEEH, 3K 144 wa
e afie TRETRY T o 950 200 forr/f 188
darfaa weel s
& e TETEH 951 300 ferrT/ T 144,191
FAATZZH 100 fam/fm 95
freraet Il - T 150c 30,000 ferrT/frT
FHA |V - gohrse
150d 30,000 ferrT/faT 95
09.2.1 | Hieew, w9, A | TaHifaT ged 1,000 f&Rm/fmm 10
T afa LEENIEC AR 300 oy
ST §% we, Fzfes
T ¥ R, IR FESIEERILaIRIE] 320 200 ferrT/faT 15, 180
AT IS ()
(SPYSTT T AT 5 évg
HESEREID RS 321 200 e/ 15, 180
=, e ()
ATHEH, Wi e
T S hiST
waet i) Ffeqaa Fratae 170(i) Stroadt 95
ERIECICE 161g 35 T/ 95
Rt ufie 330 Stroadt 61, 257
R A 75 e/ 21
wETeTH (EETE)
HEhH 2,200 ferr/FRm 33
RECIESIED] 300 R/ 95
HTHIEIH 100 o/ 44,139




[9F [II-TTE 4]

AR <pT TSI ¢ STHTHOT

127

qft 9
e, TR R ChAreT afRa wet i vt s
Eq':s;ﬁ QU At T AT T 9gAT “'W§F"Q" '“"t“?:: .
1) (2) (3) ) 5) (6)
e s 331(i) ot 5
ZrETIeTiar |rEge 332(ii) Sfroaef 61
wiRT 1414 sfroady 29
EALLS 406 S ; 25;
SHIATH TeTEAe 403 St 29
HTCRTH T 404 Sy 29
EMCEIERL] 410 oy 37
et 407 Frin 27
S Q';%l—\il'(?d‘& e 472¢ St 29
ST, Teee @ 1400 o 239, 53,
T T 418 Sty 29
T T 412 St i; R&
T UTfEE (TEEET ) | 414 St 29
TSRS AT | 463 ot 29
FTegrei T fireer | e o
5 = | 1440 STt 29
iz qéjm T a2 | e 29
RILTAT ITH 416 \_rﬁ'QTl"ﬁ' 29
RIGIPE] 322(i), (i) | shroadt 29
fow FEe 511 Sty 29
LEEE) 421 ot 29
fFrareet dqqeis 461 ot 37
Frareet gareet Aqeltsr | 465 Sfroedy 29
FifFaeTeee W@ 1404 St 29
o 440 sfroadt 16,37




128

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART III—SEC. 4]

At 9
Mo, e AR ThiFew afdd aastt i< waeft e
mﬁvﬁﬁ qrer At FT A CIGK R "mi. T I 2 i m?:: A
1) 2 (3) 4) 5) (6)
TR 1200 Sty 29
T e T ge 402 StoadT 29
T FAIEE 508 StoadT 29
T oA STEgTEg s .
> 332(i) Eilkil 61
TTSEE FeEs 460(ji) STt 29
;ﬁ?m_ S ST AT 407a o 37
FHTTT, Foaaw,
TieTtory S "y
Hfeq wruifes 470(i) stoedt 71,29
TTAtates, vd weiw
TfoE T q997
TR AIgee 331(iii) Sfroady 61
rfeaaw, gierfaam =i
arfeay afga sifer 470(ii) ST 29
ufE F 9
qITT TR 401 oy 37
FTAFIT (HETEe AT | 466 St
- 117 w—s j:w
AT T 413 Shroedt 29
TrEHfeTTT AT 333(iii) Shrody 29
FAEGIERE K Py 331(iii) Stroady 61
AT T 415 Stroadt 37
9.2.2 e, FRA, AT | SEAISIA q5ee 331(iii) STt 61
THIATES |l woEitaT el 1,000 férr/fm 10
TS g Aed
agdA, AgA F
akmﬁmw P ———— s03() | Soeh 41
TEEiTaE U, L 300 Stroady
QI
FTES eI 320 200 ferm/Fmm 15,180
(=)
QI
FEEIEE Ul 321 200 ferm/Fmm 15,180
(=)




[ 9 [I-@vs 4]

AR <pT TSI ¢ STHTHOT

129

qIOft 9
e, FRAT AR Thew afga el ok get S
wﬁvﬁﬂ qrer At FT A T 984 "mi' b i 2 I ﬂz‘; A
(1) 2 3) @) 5) (6)
frds ufire 330 Sroadt 61
[iﬁil (glﬁﬁizég 75 o/ 21
RIS 297 Stroadt 41
Tfers uite, e - 296 STt 41
HEhCH 2,200 frrm/fmm 33
TETF T FraiT 501(i) Sfroady 41
VE;' TSRS | 300 Sy 61
Wﬁf@"@ﬁ? 501(ii) Sy 41
Ty Fate 500(i) StoaEdT 41
i"i MR 331(i) ot 61
o FATEE 365 Stroadt 41
i"ﬁi' AT 500(ii) St 41
ITH AagaTarae 500(iii) Sfroadt 41
RIRIE PRI CG ] 200 e/ 15, 46
15“;'5 e |y St 63
I 406 St 29
Fa T ™ 410 St 177
FXEfATT 407 StoadT 177
%—Ql ! @_gﬁ% m'; e 472¢ ot 129
T, U = 1400 ot 29
ECRIE 418 StoaEdT 29
T ITH 412 Sfroady 177
TH U (THEET ) | 414 Strowdt 29
ETES TS Aeelisl | 463 Shroady 63
?s;'f LSRRI PPV St 63
EESELIEIR IR 1440 StoaTT 63
%—Ql ! @_gﬁ% mﬂ A 472a Shrody 29




130

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART III—SEC. 4]

|l 9
Hoeh, FRAT A THAIW Figd Faei i aaxl ST
Trer Aofy ALCATH RrerRar R
sorTeAt wavzra:rw w?ﬁw & FftFaw w< ;23
0 @ @ @ ) ©

FTLEIT TH 416 St 29
5 ufs i kil 472b Stroadt 29
T FTEE 511 Stroedt 29
AT 421 oy 29
[RRIESEESIE] 461 oy 177
forameet gameet A | 465 oy 63
wifreTees = 1404 STt 63
afFey 440 Sty 177
qTSeE AT 460(ii) Stroardt 29
Srrer i 407a STt 177
srafAET, Sfeaa,
T Y AT
gfga Aruiiftas 470(j) Stroadt 71
AT, Ta THT
e F7 a9
HieaTH, T T
Hifeaw afza wifers 470(ii) Shroedy 29
EEEEEL
EUSRERSIERE 401 Sty 210
Wﬁwm 466 Sﬁ'q‘l:r‘:ﬁ 177
=T 17 sfroardt 29,73
AT T 413 Sfroerfr 29
e T 415 STt 177
e ST T 1422 Stroadt 63
uftre-fee @ 1401 ot 63
TeRTATEd ditee ' | 1402 stroadt 63
FiehT < 1442 STt 63
ikl 322(), (i) | Sfroenfy 63
w2 UffeE 1420 St 63
HereT HiEh 1410 Sy 63
FERICU R 332(i) St 61
qq_;_@_{ ST R 1413 Stroadt 63




[ 9 [I-@vs 4]

AR <pT TSI ¢ STHTHOT

131

|l 9
M, FRIF AR Thiew afda ageft < werft ST
g I T A L
(1) @) ) @) ) (6)
923 e, FR, AT
gﬁﬁ;ﬁm:ﬁaﬁ T, AT
40 /T 95
v Tt e TR, FIAC
R BT 6 163(ii) St 95
HTEhEH 2,200 fFrm/Frm 33
Tt 4R 124 100 form/FraT 95
TqTHE AT THATTE 110 100 form/FraT 95
E RIS 406 St
FtT i ™ 410 STt
FIRAATT 407 STt
Tfia, Teee = 1400 St
T TH 418 Stroadt
=T 412 Shroedt
AT TH 416 Shroady
AT 421 St
:'Ef(@w 407a ot
SUERERSIERE 401 Sfroady
FERICARRE i 332(ii) Shrody
FERIERE R Fr 334((ii) St
T T 417 Sstroady
AT TH 415 St
9.24 Hrereh, FRY, A | TEFIEF T, L- 300 St
TR ARA | Sfowry #ratae 170(i) sfroerft
e B¢ i s 297 | et
IR Ffrforw Fwrate 504 (i) St
wfiforrm gregmize. | 528 sfroaft
mg LS 504(i) ElLeE
afer® uffr, S - 296 sfroadt
g;@_j. T 332(i) St
A sTeere 331(i) St




132

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART III—SEC. 4]

At 9
Mo, e AR ThiFew afdd aastt i< waeft e
qrer At FrETATH Rrerfer e
3 qrer avgmw w?ﬁw T 2 - ?23
(1) 2 (3) @) ) (6)
CHERE RS LT 365 Stroady
FEEI R DR R T 333(iii) Shroady
FERICU DR | Erc 332(ii) Shroady
TrEERAY AIgee 331(iii) Sfroady
9.2.4.1 | T HEAT AR THETEAteE 27T T
3 L 1414 Stroedy 241
T ¥ THT 129 100 fomrT/fa 95
FrEE T 410 Stroadt 241
frferde s TwETTE 133 200 /R 95
THqfiy, veT = 1400 STy 241
FESERIEIR ISR 1440 Sfroedr 241
UEERE:) 418 Sfroady 241
FTLAT 9 416 StoaEdT 241
FATU e, T
FATUh (oI, HIIL 30 o/ 62,95
HIETA T
Ffeaaw Hrare 170(i)
AifFaeTeee w= 1404 241
;WW b (‘Tﬁ% L ')' el 407a o 241
- Foraem, west | 160a(ii) 1,000 fEmm/fmm 95
B EU 50 fowm/fR 21
100 ferm/FRa
Free T TRRUE 143
ST T 9 163(i) 500 ferm/FmT 95
i?’ ) (& 132 300 feRm/fERm 95
HTEhEH 2,200 o/ 33
TART 4R 124 200 fmT/f 95
AR T 413 E 241
EEIL) 500 foum/F=RT
IECEL
A 2,000 e/ 42




[ 9 [I-@vs 4]

AR <pT TSI ¢ STHTHOT

133

qft 9
e, FRIF IR Threw afed et ik ageT ST
Tt | | T S,
(1) ) (3) @) 5) (6)
AT AT 365 et
T AT THHUE 110 200 Trur/fEm 95
ERRC 415 Stroadt 300
T[T ¥ THY 129 100 femr/famm
q;ﬁmﬁw THIFER | o 200 firar/Fm 6,250
;;%‘;l\;{;:'“ 150d 30,000 farT/Fa
EEEILCL) 522 200 100 forr/fr 13, 82
faferdz s TwHETE 133 100 ferar/fraT 95
0242 ;ﬁmﬁ: Aot Aofe, At | 160a(i) | 1,000 /R
N G SRIT BT 3% 163(ii) 1,000 o/
BIEhTH 2,200 for/fm
Ty 4R 124 200 fEr/fET
TEATRAAT 300 farm/fam
HeaeH 2000 FarT/feaT
AeRIZEH 150 fm/Fm 44
T AT TS 110 2008/
9243 | Wiweh, FRUT AT | TSR = | 1440 St 41
Fﬁq A ﬁila m‘“"ﬁ:\_{ gf?%ﬁm T 4074 Sy 41
AT IATT ;ﬁ:’lg;miés feear 1414 St A1
Fa e T 410 sfroadt 41
T, Tede & 1400 et 41
e T 418 STt 41
T FHIEoA T §
FAT e AT 40 forr/far 95,41
FATLTEHT
FHTLAT TH 416 STt
AiHEETEES W 1404 Strowdt 41
T BT T 163(ii) 1,000 e/ 95
FUERRE] 413 stroadt 41
S T 415 Sfroady




134

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART III—SEC. 4]

At 9
Mo, e AR ThiFew afdd aastt i< waeft e
qrer At FrETATH Rrerfer e
3 qrer At FT A CIGK R T 2 - A
1) 2 (3) 4) 5) (6)
9.25 Horesh, FERAT MY | T 1T THT 129 100 fRm/FRm 22
ThiAew afgd EEEIGe 200 /B
e/ @ﬁ’ ﬂ’ iéfég s | 32 200 T/ 15, 130
AR vt SaT” Tgﬁélﬁ‘s’ HEEEIEEKE]
(et ah, T | () 321 100 ferT/Fram 15, 196
Heelt / gEt TR | FOE FE e §
TgA) FAL e AT 200 T/
FATU T
266,
Ffeaaw Frarae 170(i) Shrody 067
ERIEEIDE) 161g 15 fom/fm
der -, afssar 160a(ii) 1,000 feRrT/fEmr
T T THRNUE 143 100 femm/FRa
A TE 297 StroaT
ENCIEEED 163(ii) 1,000 forT/fram 226667
22
AT AFETE ST 250 ferm/faT
fiforr wreiae 504(i) Sfroadt 22
% THTE) = 192 200 form/fmm 22101
e St 226667
Tt gregatze , 266 ,
o 504(ii) Sfroady 067
A o, S - | 296 - 223 ’
266 ,
Ty 4R 124 100 R/ 267
VE% T SRR | 330 S 22
266 ,
T Fefe 310 100 ferm/FRa
267
TEATFAAT 300 form/fm 15,196




[ 9 [I-@vs 4]

AR <pT TSI ¢ STHTHOT

135

|l 9
e, FRIF IR Threw afed et ik ageT ST
S pe—
1) (2) (3) ) 5) (6)

Fraed 42
AeRIZEH 30 fmmm/fRT
g SN | ) Sy 44
EUERER Uiy 365 St 223 ’
HqTHE AT THATTE 110 100 fomm/FraT 223’
%W SEEE |44 St 22
EHIES 406 Sty 300
ST 407 sfroadt 300
mﬁﬁggﬁ A 472¢ Sfroady 300
=T T 412 sfroadt 300
E)W (TR g ot 300
BTSSR IS qai | 463 Sfroadt 300
w Tt | 64 oy 300

S = | 1440 Sty 300
%ﬁ?gg FAFF | 42on o 300
ftforry Feirrse 511 Sty 300
AATEAA 421 Sfroady 300
forerreer aregerrer 461 stroadt 300
fooTeer Torreer aegerts | 465 stroadt 300
sitfrreTeEe T 1404 Sttt 300
T 440 ST 300
T3S Fege e 460(ii) stroadt 300
Tgf (?3;1{_:; el 407a ot 300
T, Hewa,
m@ﬁw 470()) Sttt 300

qTATHT e, Td TR




136

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART III—SEC. 4]

It 9
Mo, e AR ThiFew afdd aastt i< waeft e
mﬁvﬁﬁ qrer At FT A CIGK R "mi. T I 2 i m?:: A
1) 2 (3) 4) 5) (6)
e T q9T7
Ffeaam, giarforay <
arfeaw afza sifoe 470(ii) STt 300
T & o9
I ERERUCIIFT A 401 St 300
AT (T Serer
By ) 466 Stroady 300
T 417 sfroadt 300
ST T 413 Sfroady 300
T TH 415 Stroady 300
CIGIPE:) 322(i), (i) | stroady 300
e F ufafer o
w8 ol T 472a Stroady 300
9.3 Woeh, FRAT, AT | THATHA T TT 950 200 e/ 95
R aeft i | e 951 300 ferr/f
AT SATT 188
144 T
TEICEH-THHTHE A7ee | 962 200 ferrT/fmm 101
2,000 /T 113
ELEILCE
g 5 o N - 320 200 e/ 15, 180
(iﬁ ﬁ)g ERIERE 321 100 feem/fFar 15, 180
FATE 13,120
A 100 o/
et ll - gt 150c 30,000 femm/fm 95
(g TR 955 120 feem/far 144
FLHA |V - Gz
150d 30,000 ferrT/frT 95
IGRIEE] 961 10 forr/fR 161
A 1,000 forerr/fr 27
GIRCES] 1000/ 42
9.3.1 A, FRAT, AT | BIEHEH 2,200 ferr/FRm 33




[ 9 [I-@vs 4]

AR <pT TSI ¢ STHTHOT

137

it 9
M, FRIF AR Thiew afda ageft < werft ST
grer Avfy AT R
3 wavzrarr?rm w?ﬁw e 2 < :ﬁ:
(1) (2 (3) @) 5) (6)
T afga
TR AT
St T @I M I | i 160 fam/fa 144
Tt A Tt
ST

932 | ¥, weww d | TS SEHATE 257 250 fererr/FrT 21
whewt Wi it (5du)

AT AR/AT BEhSH 2,200 fawm/fm 33
Foehie aTit hr

Tt iR weekY ¥ 160 TorrT/frT 144
JAT?

9.3.3 [T fey, T YT UHY 129 100 iR/
I AR TTARF | fafriz s v 133 200 for/frmm
WIATTI [ e atecafrra &

FNUhew 3 200 ferm/fERm
FOA R

ERIECIPE:) 161g 15 foar/fera
far -F0dew, afesa | 160a(ii) 1,000 /R
wTEe W TERTE 143 OOREpIED
S BT o 163((i) 1,500 TR/
AL AlFaTESH 100 fR/FRm
ZERMErE (SR

5 ) 132 200 ferm/fERm
BEhSH 2,200 fawm/f 33
T 4R 200 TR/
RECIREICE 300 fEur/faT

934 AIEh, HERH, A} AU IAT THETUH 110 200 fermT/fEm
HiF W (S TET vE U 129 100 ferr/FrRm
SRR =
TFRT TN | e 75 forar/F 95
A AGA IR, | e
qrr AT 09.3.1, | AfAA siiTFaTESw 50 fRm/fmm 95
-0.9.33 FIqrEr | SSIeErEA (T
- 5 ) 132 200 feRm/fERm

BEhSH 2,200 fiRm/Bmm 33
T 4R 124 100 fm/fm
RECIRSIEL] 300 ferm/fERm
T 160 TR/ 144




138

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART III—SEC. 4]

Rt 9
Mo, e AR ThiFew afdd aastt i< waeft e
grer Aofy AT e frar
Y grer Aot Hr AT CIGK R T R a e
1) 2 (3) 4) 5) (6)
94 m" ! Wﬁs ' Wéﬂjﬁa WI TR e 950 200 R/ 114:8’
fesar 5T a7 e, 144
T&mam Q’FW 951 300 e/ 1ot
AT AR At
STz (e R TELIH-THHAHY Ao | 962 200 fERm/fERT 113
g,
Wﬁqg 3 100 FrT/FrT 95
m?r,'ars-?ﬁr g N 320 200 /R 15, 180
e, e T TE BTSSR A (JTTAT)
AN (gsg E;)g"’(?‘; T 321 100 fam/frm 15, 180
FioT FirAfFag §
FNUhew 3 500 o/ 95
FOA R
ERIECIPE:) 161g 15 foar/feram
sl et Il - AT 150c 30000 /R 50
T IV - TR 150d 30000 /R 95
frar Fordew, |fesat | 160a(i) 500 R/
TN STATST 28T 01
TfRew (i) 340 frm/fm
AN AFTEE 50 e/ 9
IERIES] 961 10 ferm/ERm
HEhCH 2,200 e/ 33
RECINEIEL] 500 fermT/fERm 95
i 200 R/ 144
L aEC) 150 o/ ::(;za
T 955 120 frm/fERm 144
(;IQWI{I‘M%H_I@%M)
FTETHT (HTEe s | 466 Stroady




[ 9 [I-@vs 4]

AR <pT TSI ¢ STHTHOT

139

|reft 10
A2 X &2 ST
E:;;ﬁ T At T A T GgaST T mz‘: e A
(1) (2 3) @) (5) (6)
10 3T 3l @i AT
10.1 AT 3 et off wrgetron A1 srqui
102 8 g $ UIERCR L PP 200 frr/fr
1021 | THITTAR EEEILCn) 5000 farerr/frm 13
HEhEH 4400 fer/FRm 67, 33
qRacH 5000 fer/Frmm 42
BHUPE I ECC 1505 2500 ferm/fram
ufafes ufte, wfmer | 260 Sfroady
[HEERUEE 330 Stroadt
ﬁq&'—gw - 70 Sy
Hifzam ufdee 262 (i) St
TSI | e
Hifeaw gz 325 St
AR AT5ee 331 (iii) Sty
I 406 St
EIEGRERUCR TS 404 Sfroedt
Ftar oo 410 St
ERANICIC 407 Sfroadt
LEER T 418 Sfroadt
T IH 412 Stroady
T T (THIEAT ) | 414 Sfroadt
AT TH 416 Stroady
TN FAT 425 Sfroadt
KIGIPE) 322(i), (i) | Sfromdr
mm 460() Sy
ElEce) 440 Sfroedt
CIEIEEECEE) 1200 St
qurfa?ﬂ_i%m T 4o7a sfroady




140

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART III—SEC. 4]

qrft 10
T A% 3T ST
E:s‘;ﬁ T At T A T GgaST 3“32_[@ mﬂ?:: e A
(1) 2 (3 @) (5) (6)
swTteET, Hfoaay,
Tierfory sie arfeaw
afga wrufifees 470(i) Stroadt
uEEEIR R
GUERERUGIIELES 401 Sfroadt
T T 417 Sfroafy
AR D EE 1505 2,500 ferT/faam 47
AT T 415 Sroady
ﬁﬁ%ﬁiﬁ 466 Sty
1022 | g IER B 1290 frerr/Fr 67,33
@ 1000 FoRmT/Fm 42
ufafes ufre, Wi | 260 St
[HEAUEES 330 Stroadt
ﬁﬁgw - 70 Sy
wifeaw uftes 262(i) Sy
@ TEETT a3 | o
ey e 325 Sfroadt
TEHIRIN ATEde 331(iii) Stroady
I 406 Sfroadt
e TR 404 Stroadt
i & T 410 Sfroadt
ERSNICIC 407 Sfroadt
o T 418 Stroadt
T IH 412 Stroady
T LT (THIEAT ) | 414 Sfroadt
AT TH 416 Sfroady
TS AT 425 sfroadt
qﬁ@ AT AT | g 200 frarm/fr
KIGIRE] 322(i), (i) | Sfrowdr




[ 9 [I-@vs 4]

AR <pT TSI ¢ STHTHOT

141

Tt 10
T 3 & I
qrer At AT Rrarfer R sfdpaw
3 grer Aot 1 AT T GgaST T < qe
(1) (2 (3) @) 5) (6)
E-lli?hl I?h;d:rl)id SESUIE 460(i) ﬁ ﬁ
AT 421 Sty
ﬁ_qﬁl—s’ F AAT- A< 471 e
EiEce) 440 Sfroadt
Bl iEE E R 1200 Stoadt
WE il (5 ﬁs; I) T 4074 Sty
e, Fieaem,
qieToTy T rfeaw
afga ATuifEes 470(i) sfroadfr
e & =
s TATEAe 401 Stroadt
ERiE] 417 Sfroadt
ey FratFT g
A (| 1 e
AT TH 415 St
I'ﬁlgn T STQATE 25T 200 o/ 21, 47
A 1000 FeRmT/Fm 42
AR D K EET 1505 2500 o/ 47
Wst F SACMEAE T 243 200 feRm/FRT
10.2.33 | T&@ TUT/reEAT R TR T
SHT §U 3 ST TrEufIAaTtes i FEr 472e 5,000 ferT/faam
e
Zﬁl '3"5 l(glﬁlﬁ";} = 200 o/ 21, 47
LIECEL 1000 fErr/Frmmm 42
U ATz 1505 2500 ferrT/Frm 47
10.3 LAERE S BT 1000 Frerr/fr 33
10.4 seT-amaTia 3 TR T 950 350 ferm/frm 188
(T SS—— e 10,2
TETEH 951 1000 form/fmm 191
LEE LN 1000 femm/Frm 13




142

THE GAZETTE OF INDIA : EXTRAORDINARY [PART III—SEC. 4]

gt 10
3 3T 3T I
mavﬁﬁ T At T A T GgaST "m%uu ”"”m: LAl A
(1) @ ® @ © ©

ATF ATTEAS TS 043 200 Frar/Ba
T
[ERIER: 961 100 forT/fam
HEHEH 1400 R/ 33
LIS EIECEn) 3000 fam /T
e e 310 90 /R 15, 2
W @f ;; A 477 40000 forarT/fT
bl 100 ferm/FRaT 144
@ 1000 FeRmT/Fm 42
AT AT 960 330 feru/faT 26
1 955 400 forr/fr
(;I‘i%l(l‘lt’ld’dlﬂwlﬂ)
A AT HESH 474 5000 ferT/f=T
T[T T T 129 200 R/
faferde s wwHiTs 133 150 foarT/faa
TR 150 fm/fem
FABIEH TF
FAABI, FIAT 300 fam/f
Fiet e
ERIEEIDE] 161g 15 for/faa
FLHA |V- o1

150d 20,000 ferwrm/fT
S || -srarfaaT

150d 20,000 form/fa
iy e, "fesar 160a(ii) 1,000 T/
HTEE T THAUE 143 100 forT/faa
THE IAT THHTTH 110 50 fomm/FrT
ﬁ‘ﬁw) (& 132 200 Ferr/fIT
T 4R 124 50 e/
LUECIESIEE] 200 foram/fF




[ 9 [I-@vs 4]

AR <pT TSI ¢ STHTHOT

143

areft 11
e, aeg afea
qTer
Juft qrer At T AW £ ELG LG R qe
Sorreft @ ST (3) e (4) v &< (5) ©6)
(1
1 foww, agz afta
11.1 aftsga o Ft <A et Trefre Y st a5 2
11.1.1 q¥e S, sgregta | Fonieeq
ST, ST 15 feer/f 44
Y grige, few
(EF)
qitsga it AT 20 forr/Prm
1112 | feft g€ <, R | Sfoaew fiferre 552 15,000 FrT/aT 56
T ST (R | dsfiforry wretae 504(i) 15,000 fr/fraT 56
<) HioaaH F FTATHES 170 (i) 15,000 ferT/feram
et e, ,
i 553(i) 15,000 ferrT/faram 56
LR EIEREIEREICIIERE ]
¥ (e 550, 554
farfere mifeaw "7 115,000 R/
R, 3R 556
Q—{&rﬁawﬁlﬁ%ﬁ
6,600 farRm/Bmm 56,33
20 e/ 44
IEIEEIEEERE EC IS
’ 551 15,000 fiRm/ARm 56
THITRE
1113 | s athe F+, aer | Fooieed
TS LEIX, ST
R, @ v 150 farer/f 44, 111
Ry, o ¥ A+
(g=ardr i) (FeH
R ()
geard i+ (@4) el wrgeiioT A7 erqafa a8
11.1.3.1 Ww* qehEH
fewi I 20 Frerm/frm 11144
& T R (6 '
R )
11.1.3.2 Ww* qehEH
frior T
T R (e 20 ferm/f 111,44
)




144

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART III—SEC. 4]

arft 11
fiemw, agz afed
qrT
Juft qrer At T AT £ ELG LG R qe
worreft 2 T AT (3) WA (4) T &< (5) ©6)
(1)
1114 | R et s Y oAty 8 &
11.15 | SeEEtar f{w & qEHISEH
The A+ (T
e . T el 70 o/ 44
)
1116 |/ T AHIEEH 70 frr/frm 44
112 AT (IR, Ty Avfy | WEPIRSH
11.1.3 ¥ ITEr 40fer/f 44
GEHT
A TEH IR F
11.3 g‘l’ﬁ%ﬁﬁﬁﬁm TR 300/
ﬁlw(aiiﬁﬁﬁ@%') T
& I #t 1ig
T At 11.1.3 % 70T/ 44
IATET FY BAIEHC
11.4 Y LRART | gowifia gt 200 farurm/fmm 10
(SETETY STE, 159,
PO — THHAHT T 950 1,000 farT/fRrT 188
) a}_a; @EE E:@IE T 4724 Sy 258
I% o TEEEE |0 Sy 258
e EEIEEE St 258
ufie-fees = 1401 sfroadt 258
LIRS 406 EiLGE 258
T Ui 400 StroadT 258
ety 956 200 R/ 159
UeHTATS difee T2 1402 sfroadt 258
TR YT UH 129 200 R/
FAATH TATEAE 403 sfroadt 258
T 951 3,000 fasrm/faar 1:?’
LEE L) 1,000 femm/fmm 13
AT T sfrowdt 258
: 50 R/ 217
FAARE T 64 feRm/FrT 62




[ 9 [I-@vs 4]

AR <pT TSI ¢ STHTHOT

145

Tt 11
fiemw, agz afea
qrer
Fufy grer Joft Hr 7 AT e e qe
sorreft @ T AT (3) e (4) v &< (5) ©6)
(1)

FAABIA, FIAT
Hivt ey
Ffomay ufiee 263 stroady 258
Ffocaaa TR 404 EiLGE 259
ER SO 161g 15 ferm/FRa

et - et 150c 50,000 femr/faT 100
Fa i T 410 sfroadt 258
#er ST, teerar 160a(ii) 50 feRm/fEmm
FarfaTT 407 Sty 258
@; Ter 3 FRrT A et 472¢ EiLGE 258
TTE TTH HITHT 1412 sfroadt 258
HEGEIE] 418 Stroady 258
ECIERiE] 412 EiLGE 258
TH T (TEIEET TH) | 414 Strowdt 258

SIqeH, IT- 100 fomrr/far 27
BTSSR IIATSS Aqarsl | 463 sfrowrdy 258
2 3§|EF?1 PINIECECIEY
et ot 1442 Sty 258
- 464 258

§ z o z z Strodt
FESRGIRIRIES R 1440 Stroady 258
ZEIETEA (F20
) 132 300f&Rm/FT
FHTLAT T 416 sfroadt 258
F ISR FAT 425 stroady 258
TATS TR T Afdas® Te
5 i 472b sfroadt 258
afafere 322(i), (i) | ot 258
#fiforay Frate 504(i) sfroadt 258
#ftforrm FTrEe 511 Sfroadt 258
AT gregrise 528 Stroadt 258

5 Ffi TSR o Sy 258
AATET 421 sfroadt 258
[ERIFCEKCIE] 461 Sfrowdy 258
o= Tamse A | 465 sfroaft 258




146

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART III—SEC. 4]

qroft 11
fiemw, agz afed
qrer
Sofy qrer Hvft FT A FreATH fRrarfer A
STt @ S (3) T (4) e & (5) 6)
(1)
?lswl?hgﬁlc;ad 5T 00) S 258
Y Ui F TEl- #fi7
=TT 471 Shroadt 258
HrTeeTs Biche 1410 Sy 258
IGRIES! 961 70 o/ 159
AifFaeTeTe W 1404 sfroadt 258
HIERCH 1320 R/ 56,33
T 440 Stroadt 258
FITh{eT TTE &H ®IFhe | 1413 Stroady 258
RIGiECE: D] 1200 Sty 258
TR 4R 124 300 fmm/fam 159
TR TS 402 sfroadt 258
”3%"9 WETRIETT | a0 Sy
TTees Fegars 460(ii) Sty 258
HETFAT S AT
PR b 407a Sfroadt 258
&Y ufire &1 Tife
S 477 5,000 foarm/faar
TR 300 R/
CEIL
300 /R 159
1,000 feRm/fERm 42
E 40 fomm/fmm 44
srerfaT, Ffeaam,
et i Ty
afed wrufifEes 470(i) Elucki 71, 258
Tretites, U w2
Ui FT FFT
oy, Tiartomy 3T
e wfgd wtfers 470(ii) stroad 258
MEEETSEL
T T 401 Sfroadt 258
gy Fwrar farsa
AT (AT 466 Stroady 258
HITW STEgTeg o 331(i) sfroadt 258




[ 9 [I-@vs 4]

AR <pT TSI ¢ STHTHOT

147

Tt 11
fiemw, agz afea
qrr
Fufy grer Joft Hr 7 AT e e qe
sorreft @ T AT (3) e (4) v &< (5) ©6)
(1)
SRS
T, TANEA fges 1405 sfrodt 258
el 955 1,500 feRm/fEm 159,
(STEHFATLNAFETHI)
TR TH 413 Sty 258
T dT2ee 332(ii) Sfrowdy 258
AR qTEee 331(iii) Sfrowdy 258
FeIT I 415 Sfrodt 258
115 L [REUGERIR N RCIE R
116 | ety e, et
S sy-wrgwar T A
wfted ¥ T & IS IRICREIEEIGIESE] 960 78 / 100f8=m ﬁﬁ
(@fsrew, efeaw, 6
TERR, i
QET MR, | w2 e
LEIRIE)) THHARH T(oH 950 EiLGE 188
usice) 956 sfroadt
TE T 951 sfroadt 191
TEEH-THHAERT qTee | 962 Sty
e 2,000 forom/fEF 13
FIEE IV - Fedree 150d 1,200 frm/ea 213
WQ”"“ T STQATS 257 1,000 FRm/fRm 96,21
IBRICES 961 EiLGE
HTEhSH
s 1000 ferrT/FrT 56 ,33
CIEICIH R EEIC] 1521 10,000 R/
TreffaATUeTEeieE | 1201 3,000 feam/famr
e Shroady
qRaeH 1,000 fErrm/fmm 42,192




148

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART III—SEC. 4]

qTeoft 12
g At | S At Fr A £ EE L) Ry fer T
srorTt (1) () T () der ) | aRmmw s | ©
12.0 THF, HETl, U,
g, 991, N
IATE
12.1 TF X THF &
Rwe fereft Fre ST it St 2 &
12.1.1 TF (NS AT | FRwTw T 170()) 20 T./BrIT
T, e e fafree 552 20 7./
LS L v —— 504()) 20 TT./FrIT
AT 36 THE -
wfea) Tfforry sieTee 530 Sfody
fifory Rrfersre, Reafes | 553() 20 3T /FRm
ETEhEE 8800 fwm/Bmr | 33
giferaTw 10 ferr/frm
e Arfeaw afga aruffes .
s e i 470(i) 203 /BT 71
EEL
faferrta sTeateTse TtHeET | 551 Sroady
Fifzr verfieT R 554 1000Fm /A | 6,254
ZATforT STaHTET 22T ufdees
() 50 fowm/fR
ufefis ufae 355 250 T/
* T RICHIES THF H el (8 AT ATATT ©
AR EGIFIRIERERIFS 464 -
G A B D R s 171 Sfoady
12.1.2 T s Fereie & sreufafe arefa
g e 472e 16000 frarT/fram
FaTgaTsRe 20 fer/fRam 24
TR 4400 fe/FRm
Ffoqam dFee 327 Sfoady
= ufae 330 Sfroady
AR e 297 Sfoady
“ifaFe® uite U, S &%
270 Stroady
-
At gregEize 528 sfroadfy
”ﬁi eTESIHES 504(ii) St
aferw ufae, o - 296 Stroadt




[ 9 [I-@vs 4]

AR <pT TSI ¢ STHTHOT

149

Tt 12
THF, AT, U, QiE, G912, TNEW I
qrEr Aot | g Aoft wr A AT R frar
Surrelt (1) @ T (3) den ) | aRwmez @) | T ©
Tty STEgTeg o dtsde | 332 (i) sfroady
gy ufdee 262(i) Sfoady
Hf et 500() oy
Hifeaw sTegregeq Arede | 331 (i) STt
Arfere T 365 Sy
EERIRIERE I IEECE 332(i) STt
TR A 33() Sy
12.2. SEt gfedl, 7, | TEHiE e veeH 500 ferur/Fmm 10
WRAEA AN | T F 950 2000 fr/f
WeqEeF | qedies X 320 200 forr/Frm 15,130
Wmaﬁ SIRGISITRATHIA(ATUET)
) g Ay | AT ATy 321 200 ferr/fr 15,130
I AT (=)
&R;EW fng o e 70 frarm/fr 21
e AT | ey 961 32 forarn/Fem
:%Z?gr: T o 310 200 forrT/Fmm 15, 130
ST qRaeH 1000 famm/fmm | 42
T B ETEE T 319 200 frerT/fr
12.2.1 EEECRIE SR S0t 2000 frr/Frm
= TERTEEH 150 fem/Fmm
12.2.2 ﬁfﬂ:ﬁﬁ ELE s 1000 fosm/frrr | 13
TR 951 2000 frr/Frm
FARA 100 s
FAqTUATE R 20 T/ 24
AR ATMEE TS TeeT | 243 200 ferm/fm
e 2200 fr/frT | 33, 26
giferEEeT 5000 fm/fF
LEIL) 1500 fAm/frm
TR 955 700 forrm/fmm
TERTEEH 200 /T 44
zifés e 334 St
123 R I 210 1000 foram/frm m@%
it Il - vt e | 150 oy




150

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART III—SEC. 4]

qTeoft 12
THS, AETET, U, G149, 991, T ST
g At | S At Fr A £ EE L) Ry fer T
Sorreft (1) @) ST qEAT (3) derr@) | aRmwac @) | T ©
ST |V - Tehree THI=AT
1
50d Stroadt
i R, T 100 FRrarT/Frar
I I CEIC R IR D 1201 EOREDIED I
qeHEEH 100 ferm/Fmm -
12.4 qI| T T el 500 fRm/fmT | -
AT STAATEA 221 UiHeed
(&) 38 50 o/
THEAEH TrEforT 950 350 fer/faaT -
TR YT THY 129 100 faRmm/fmrm -
TEEH 951 350f /AT 191
AT 1,000 faram/frmm
faferiz s THETTE 133 100 fomm/Bmr | -
FAATREH 300 feru/Fmm -
TR T FARNBI,
500 /R -
FT HiFforaa
Faet |l - THIRET A 150c ;(;S%T -
ST |V - Tehree THI=AT 1504 50,000 i
T IERVIEDI
Her e, Fteear 160a(ii) 1,000 fm/femm | -
STAHAEE [ Ud T TEHA 47% 10,000
U EIRUE AU o/
el sTaaTE 2T wHieew 75 o/
N =T 3 163(ii) 200 R/ -
§|5§;|ﬂ|a§im§ﬂ. qi- 300 for/fm
ZETIATE (TSI HATE) 132 300 fam/fE -
IBRIEE] 961 12 R/ -
TR 4R 124 100 frm/fmm | -
RETIREIED) 300 fer/f -
Thid 320 R/ -
qRaeH 1,000 fRrr/frm
ToHTEEH 250 fam/fm
1 955 140 fRm/fm -




[«rT [I-Eve 4] YRA <hT TSI @ STHIYROT 151

gt 12
THF, AT, U, QiE, G912, TNEW I
grer Auft grer ot 1 A AETATTH e B
srorreft (1) @) T AT (3) der @) | aRmmwae @) | T ©)
AU IAT THETUR 110 300 fewm/f= -
T S EARTRZ AT
5 319 200 fRRr/frT
125 I A AT sl Ted 200 ferm/fr
THEAEH TrEfory 950 110 fRm/frm
weftew 956 40 form/fFa
FIEH TAALFA St
T T UET 129 100 /B
TEEH 951 1,200 R/
I 500 FermT/FRI
faferiz s THETTE 100 forr/fam
1 éi > N — 320 200 fRRr/fRT 15,30
gfeafes grzasmereq
() 321 100 /B 15,130,340
FAATEH 300 farr/far
FAINBIE T TG,
400 for/Fr
FiT Siedforaw
25,000
FOA I - TR e | 150c /P
ST IV - Tohrse THI=AT 1504 25,000
FHA IEPIIEDI
e Frde, mfesar 160a(ii) 1,000 feEm/fRm
STAHAEE [ Ud T TEHA
Y S 472e 5,000 fer/fEmrT
I BT A 163(ii) 500 form/fZFam
AT AT 100 ferm/Fmm
TS (SSIT heATE) 132 100f8rT/fRIT
IGRIEE] 961 20 fem/far
TR 1,500 o/
e e 310 200 for/faaT
RESIESIER] Sy
i 110 for/fa
qRaeH 1000 forT/fR
N 955 600 feram/frm
(FTEFATLRAF AT
THRATSRRTESH 474 2,000 e/
AU IAT THETUR 110 100dTd oy




152

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART III—SEC. 4]

Tt 12
qqE, WHTHAT, g9, 99, 1K, TN ST
T At | g Aot wr A AT R Frar
wurrelt (1) @ e e (3) der(4) | afmawew 5) | T ©
<(i|<¢<43| SIEAGTSS T4 319 200 Brar/Rea
RIEIE HE R FE R ERIE L 900a 10 ferrm/fm
TifeEaTT 1000 foT/FRm
TrfReg 4R 124 50 ferr/Rmm
e e 334 et
FFA, |, 100 (i) Shroady
FATSATI, 161g Sfody
AT 160b(i), (i) | ST
HRIT sfroadt
o STTHAFEATEE 220 150 ferm/Fmm
1251 Eﬂ_{ St = T 133 50 ferm/fRm
W ARA - | smierer @ e | 132 50 ferr/Rem
fﬁi:ﬁ e AF AGMEe Ui UeaT | 243 200 frar/fEm
RECIL S IED) 200 fARm/fT
T IAT THHITH 110 50 forwm/fR
12.5.2 AN F | FrRe=w 200 forrT/Fmm
Fere fRrerr AT T AR, et
FIUT FiFq e
ERIECIDE:) 161g sfroady
w2 e TR 960 50 farm/fRm
FTTaTE (ST HLATEA) 132 50 fomm/FrT
AT ARMEAE Ui Ueaw | 243 200 fewm/f=m 127
Heaw T BT e 554 YOREDIIED 6
?Wﬁ? ) 955 50 ferarm/fr
T ST TS 220 350 fmm/frmr | A
2GR
e ufire 334 1500 Frefrm
FoFIf 100 Sfroft
12.6 AT A IF N | ey TrEfirm 950 1000fR/RmT
RN e 951 350 T/
fewrers (ER FeareA) 132 100 /B
TR YT Uy 129 100 fram/FrT




[ 9 [I-@vs 4]

AR <pT TSI ¢ STHTHOT

153

araft 12
THF, AT, U, QiE, G912, TNEW I
grer AvfY grer At T AT £ ELG L R
Tt (1) @) T @) der(4) | stwmex () | T ©
§|éa S 320 200 fm/fERT 15,30
EIEEISTEA e (HT=T)
ERIEC) 1,000
IEPUVES
faferde s ThReiT® 133 100 frrm/farT
FAATET 500 far/fam
FNURIEE T FOURI,
Hrcst aﬁ@ 100 ferm/FFaT
FTSIT 161g 30 e/
50,000
FU I - THIRAT FH 150 ’
¢ IEPIIEDI
LA |V - Fohree TATAAT 1504 30,000
FTIA IEPIUEDI
RIS TUF, LT 314 600 fEm/fERT
TGRS, - 1,000 fsr/fra
AT AlFTRZT 75 /T
TR 300 feam/far
T 4R 124 50 femm/fEm
FIEERISES 310 200 fau/fE
LETIREIER] 350 feram/faaT
¥ 160 ferm/FFaT
m 300 ﬁ"ﬂ/ﬁﬁ_‘ﬂ'
(Ei AR ) 955 450 o/
10,000
RS RRTESS 474 ’
? ! IEPUIEDI
AU IAT THETUR 110 300 fewm/f=
T SEAGTEE (1A
(azﬁ.w) - 319 200 fm/fERT
L-zréfa ufre Stroadt
STSTHATSS TieTaTS e stroad




154

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART III—SEC. 4]

qraoft 12
qqE, WHTHAT, g9, 99, 1K, TN ST
g At | S At Fr A £ EE L) Ry fer T
SorTeft (1) @ T T (3) derr(4) | et @) | T ©
12.6.1 T atg MR | veprearee vt 500 frar/famm 10,15
(ST P S —— 160a(i) | 2,000 /e
AT, G
ferm) el sTaaTE 2T wieew 100 foRmm/fIm
wre i TEUE 143 100 form/FrT
I BT A 163(ii) 300 forwm/fFam
ATV ARMEAE Ui Ueaw | 243 200 fewm/f=
[ERICET 961 65 o/
EERH 2,200 for/fa
giferEEeT 3,000 fAr/fT
A 1,000 farr/fmm
160b(i), (ii) St
. 960 350 frar/fm
AT TATSHREATESH
e 160c(i) st
12.6.2 camdr ate (O | wepaTze veed 500 ferr/FraT 10
AT oy e, At 160a(i) | 2,000 /P
o ate, &
) TR STaATE 2T v 75 ferm/frT 21
T B 163(ii) 300 e/
T 160b(i), (i) | ST
350 fer/faaT
L ERIC IEIESIRIEST 960
TRy SrertorT 160c(i) sfrowdy
AT ARMEAE Ui Ueaw | 243 200 e/
IRRIEE) 961 70 fr/fa
HIEhCH 2,200 Fram/fmm
giferEEeT 5,000 fArm/fT
LS EC) 1,000 Rrm/fmm | 42,127
12.6.3 AR F | wefiearzer veed 200 form/fm
forg Rpsror L | 100 sty
IS ERIEREIFEILIECE]
960 350 feru/faaT
et Frde, afesat 160a(ii) 2,000 ferT/faam




[ 9 [I-@vs 4]

AR <pT TSI ¢ STHTHOT

155

qreeft 12
THF, AT, U, QiE, G912, TNEW I
qrEr Aot | g Aoft wr A AT R frar
Surrelt (1) @ T (3) den ) | aRwmez @) | T ©
EpIEEE 163(ii) 300 ferm/fm
IERIER) 961 12 /R
EERH 2,200 for/fa
gifeEeew 5,000 fArm/fm
qRaeH 1,000 T/
TERTIEH 300 /T
GUERE R B I 554 570 fRm/BRT | -
12.6.4 e ale (& | uehrarsd vl
LERIKIL)] 200 fRm/Bmm | 10

TEE 951 200 ferm/fmm
[BRIEE:) 961 12 form/fmm
HTEhEH 2,200 fArm/fT
giferEEeT 5,000 fArT/fT
qaw 1,000 fm/frm
TS TSR TETE S 960

N 350 o/

12.7 qE (S TEEEHT TrEforT 950 350 fimm/Bmm | -
TS, | rprameer et 200 fersr/fRaT
gajg) A p— 951 350 ferar/fear
|Ter At LRELCL] 1,500 forrm/fem
04.2.2.5 AT FrEE 50 forar/far -
05.1.3 ¥ F%r - £0.000
M- st | et I - o e 150c ’ -
Hew A DER fers/a

50,000
S |V - Tehree THI=AT 1504 IERVIEDI
FHA
et S, afes 160a(ii) 1,000 ferm/fm
il sTaaTE 3T wfitew 100 ferm/fmm
I BT A 163(ii) 1,500 feram/fram
AF AGMEe Ui UeaT | 243 200 fom/f | -
[BRIES:) 961 33 for/fa
R 2,000 forer/fe
TR 4R 124 100 ferm/Fmm -




156

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART III—SEC. 4]

Y 12
qqE, WHTHAT, g9, 99, 1K, TN ST
g At | S At Fr A £ EE L) Ry fer T
ot (1) @) | T (3) dear(4) | afmmwe @) | C ©
CEs 200 fmm/BAm | -
freae 1,500 frarm/frm
I ERIE R I EEL 960 115 fEm/fm
?ﬂiﬁjuwerdlgmw 955 1,250 fRa/fm
12.8 iR afefes . 320 200 Fem/fE | 15
JdAT? SIRGISITRATHI(ATUET)
12.9 T4 T
QR @ | HTohed 1,200 ferrm/fmm
oTF AR a9
12.9.1 fftq AT | AR 30 farm/fr
¥ (% M) ThiT 200 ferr/f -
qaw 1,000 fm/frm
12.9.2 CIRICIEIS I
12021 | ARSI | oo 1 - o v | 1506 oo 207
FHA IV - Fo®T5E THAIHAT 150 d 60,000
FHA IEPIIEDI
FIfiT 500 ferur/faaT
qRaeH 1000 fowm/frm | 42
S : 960 30 frm/frRm 26
12.9.2.2 -ffta ¥t Il - wareT F=rder | 150 ¢ 1,500 frm/Rmm
LIRIE IR
S \ 960 165 fowm/fBrr | 26
12.9.2.3 SR EIRIIEEIE) 150 20,000
Fraet Il - wafaET S IEBVIED L
HraTw 1000 fmm/frmm | 42
_ 960 165 fomm/fmr | 26
EEERIERNIESINIESH
12.10 AT F rerar
AT & o=y




[ 91T [I-ETE 4] WA hT TSI ¢ STHIY] 157
grofY 13
Igl faRIY 9iyor 3807 F TANT ¥ Wed yard F @iy AR F 3TN
aTe Ao e IEETH | Rrefer frar afwaR &R | A
o | ATl s o 2) "3(“3')‘*“ |EAT (4) (5) (6)
13.0 Iy o St B | & ey Aoy #F wEg A9 & A § T A a
TN v @re garRt RARor @WEF W@ 9 ANE (WEd IUEE A AR @Wied
wgasa) Rfaww, 2011 a1 WET W& @ AWE (WEF F¥aT
TR IR, A9 3R Rvas swEer & fav oo adw
ey, iy RFETET wee & e @y, voea @Ry
3R @ @) RAfaw, 2016 § wfFafaa ¥ S o Rufa &)
it 14
A7 qerf 38 IATET FT HEHC
q ; -
goft qrer Auft &7 T CIEK R e R 1?:: e
ot (2) (3) 4 (6)
) (4) ®)
14 I qert 318
IATET T FIEH
14.1 gl
(“at”) I
1411 | 9 et wrgatow 1 s st
CIEE R G
14.1.1.1 mm ot et 1 s
14.1.1.2 | STETCT S[RTG .
LILE R Faft et i i et
1412 | B QF Sl BT
14.1.2.1 WW;H%E;E: TEEiEF ufire, L 300 Sy
T T, ST Ffeaaa THwiae 302 Stoadt
SUATRA FATHT | Hioqaq STEAFEE 290 Sroady 69
) CEEIC) 1000 ferarT/ET 91,13
o ufee 330 Sfoady 122
Fferw ufie, due - 296 Sfroadt
LIECIEE] 941 Sy
HTEhCH 1000 for/fERa 40, 33
ElEc) 440 Sfroadt 35
GIEEC) 1000 feror/Frm 91,42
RIS 5ofRm/fERm 44,
Ty Taee 301 Sfroedt




158 THE GAZETTE OF INDIA : EXTRAORDINARY [PART TII—SEC. 4]
qft 14
P qert 3 IARY AW FEHC
srorTedt 2 @) (6)
) (4) )
TR 4000 fear/fmT 45,129
LERIEE U 400 Stroadt
i Tfsre 401 Sy
ey ufese 404 Stroedy
%22-1 TATZHA 405 NS
T e 414 St
TR TAITE T 402 Sfroadt
Tt 440 Sfroadt
TET T 445 (iii) 100 feRm/FRaT
LERIRERUEE 400 St
NECRIE] 418 Sfroadt
LCICERUEES 260 STt
e Ufde 270 Sty
L-arifes ufere 334 Sroedy
SIECEE] 918 ST
FTaASTEAFITZS 290 Stroadt
14122 | St wT @ TEFR R T, L- 300 sfroafy
| e v 20 |
T, AT IYATRA | FleASTSAFATEE 290 Sfrodt
TATET FT ) TR 50 ferm/fFRm 44
Ffe® ufie 270 Sfroedft
T Ul 400 sfroardy
L-arifes e 334 Sroedy
wrehe sfroerdt
qATATH 955 250 fea/Fmm
SIEEEE] 941 sfrodt
SE ek Sfrmardr
TEfEF Ui 260 Stroadt
EEEILCy) 600 fermT/FRIm




[ 9 [I-@vs 4]

AR <pT TSI ¢ STHTHOT

159

qTeoft 14
A7 qerf 38 IATET FT HEHC
qr
Ty Rrrfeer e
aufy qrer it FT A CIGEERIED) e R - qe
STt (2) (3) @) (5) (6)
(1
ToH STRAlaTSS 220 1000 feRm/fFaT
14.1.2.3 | S RAEWE | weppifas v, L 300 sfroadft 127
(SEfE ST F
o ey Hramgr 13
™) 122
LRI 1000 feRm/fFaT 127
91
ey TS 302 Sfoady 127
290
FTAT TSN FATSE Stoadt 69, 127
arzfew ufie 330 Sfroedy 127
aferw ufire, o - 296 Sfoady 115
SIECERULES 270 Stroadt 127
127
TR 1000 ferrm/fraT 23
40
Tfekee 440 StroadT 35
qRaeH 1000 /T 122
44,127
oI 50 ferm/fRm
EUER R EIECCY 301 Sty 127
1129, 128,
TREH 4000 ferr/fraT 127 45
o7 5% 'Wf : 900a 10far/frm
GrET It % HET TS F
U N S 471 10f/fm
BIEEE 918 Sfrody
FATSTZA TS 290
rfestfa ufie 400 sfroadt
14.1.2.4 wﬁarrmartg uHFiTaE UliE, L 300 St
A 330 strerdt
) TFTAT 955 1250 Fam/f




160 THE GAZETTE OF INDIA : EXTRAORDINARY [PART III—SEC. 4]

qft 14
P qert 3 IARY AW FEHC
R L -
1) (4) )
e Ufde 270 Sfoady
g@ﬁ Wf g 900a 10 Ferarr/Frr
g iﬁi * a’? m@\ T | 471 10/ e
AT 918, Stroadt
FTaASTZAFITZS 290 Stroadt
#forw uffe - Stue 296 ST
44,127
ELURERRIL
YT 50 femm/fEm ¥ frg srfwaw
1500
[ERUIER L
LERIEE S 400 Stroadt
TafeF Ui 260 stroardt
EEEILCU) 600 frmm/Fmm
CIRCEL] 200-203 | 100 Frwr/fram
14.0.3 | TS AT N 960 220 form/fmm 26
EERIEESIESIEIESE
14.1.3.1 | B TRI THHEHH TfoTH 950 350 ferarm/fEmm 188
HHitE Ui, L- 300 EiLCEil
TEE 951 600 frar/fmrm 191
Ffoaaq THwiae 302 Sfroadt
EEEIC 1000 formT/fmm 91,13
FTa STLNFATES 290 Stroadt 69
farfeF ufere 330 Stroadt
afers ufire, STue - 296 Stroadt
40,
HEhCH 1000 FoRT/FRIT 33,
122
e 440 St
LEIL) 80 ferr/frIm
AT g 301 sfroedt




[ 9 [I-@vs 4]

AR <pT TSI ¢ STHTHOT

161

qroft 14
¥ qard 398 I W FEHC
I T il P citia
(4) ()
(1)
@ 1000 fomm/frmm 42, 91
qERTEH 70 fm/fRm 44
?j;—zﬁ:{l*lﬂcl-dlﬂﬁ)lvl) 955 300 Frr/RraT
336 (ii),
336 (i), 128
T 335(i), 4,000 ferr/famm 45
337,
335(i),334
LERIRERUEE 400 Stroadt
qrfeaw ufese 401 sfroadt
Ffcoray ufes=e 404 Sfroady
w T 405 Shroedt
FATLT TRl 140 100 ferr/famm
FTHET 150a 100 ferr/famm
FLAIAT eraaT evqfiw | 100 100 fRm/fRm
frar-Frdta, afesat 160a(ii) 100 forT/faa
AT 100 ferr/famm
ERISRIEE 161g 100 frr/famm
ECIECICO) 100 fErm/Fmm
THET 160b(i),(ii) | 100 /T
kG) straadt
A2 | ST | et o 950 350 fRr/frar 188
THFI S TRE, L- 300 Sfroadt
TE 951 600 farar/fm o1
EREILC ] 120 e/ 13
[HEERUEE] 330 Stroadt
FLFLOAT 100 100 fRm/fRIT
aferh Tiere, e - 296 straadt
[BRICE) 961 65 /T
afeq 440 Sfroadt




162

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART III—SEC. 4]

It 14
A7 qerf 38 IATET FT HEHC
qe
AT i o
aoft qrer Aoft T AT T AT et SR T qe
oA (2) (3) (6)
4 (5)
(1
LEL ) 80 i/
R Stroadt
qRaeH 300 fer/fF 42
(5; T ';'E MR, 955 300 ferr/faT
Tere Tfire 400 Sfroady
FATLI A 140 100 TR/
FHA 150a 100 o=/
FFL AT 100 100 form/f
Frar-Fidia, wfeear 160a(ii) 100 o/
FIEATESH 100 /BRI
ERIECIPE:) 161g 100 forT/fa
TEATFATAT 100 feRm/FFaT
TR :_io(b) 0 100 e/
1l
qoRTEed 70 R/
T SRR 452(i) 1000 forT/faaT
el ufie 334 Sy
14.1.3.3 | B TRT B FHE 188
TAHEHT T 950 350 form/fFaT -
wEHitdT ufde, L- 300 Sfroady 127
gfesttaa i 400 sfroedy
gy ufese 401 sfroady
e Ufestae 404 Sfroedft
BIILlI‘iR'I"I AT R 405 ﬁ ﬁ
Ty 951 600 fErm/fFaT 191
127
13,
122,
91,
CEEIEn) 1,000 fRarT/fmrT 127
17,
127




[ 9 [I-@vs 4]

AR <pT TSI ¢ STHTHOT

163

groft 14
A7 yard T8 IAR W AEH
q
Ty Rrrfeer e
aufy qrer it FT A CIGEERIED) e R - qe
oA (2) (3) (6)
4 (5)
(1
Ffeaaa THaFide 302 Stroadt 127
FTad STEAFATES 290 Stroadt 69,
127
[EEERUEEE 330 5,000 ferm/fE 127
aferw uiire, Sue - 296 Stoadt 127
fefoe 322 (i), (ii)
40,
122,
TR 1,000 foRmT/f 23
127
ElEce) 440 sfrodt 127
bl 80 foum/fr 127
122
A 1,000 fRRm/fRm 127’
qIFETH g 301 Sty 127
(g; ' 'f'f . 955 300 fewm/f= 127
TORTEIH 50 femm/fEm 44,127
45,
TREH 4,000 fAmrT/fEmrm 127,
14.1.3.4 | T AT
% THHART T 950 350 fewm/f= 127,
188
TEHITS T Ui, L- 300 sfrowdt
TE 951 600 e/ 127
13,
LRI 600 AR/ 127
IEHERUEE 330 STt
wfersr ufdre, S - 296 STt
IERIES] 961 65 ferr/fEm




164

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART III—SEC. 4]

ot 14
A7 yard T8 IR W AEH
q
FrETATH Rrrfeer e
aufy QT it T AR CIGRERIRD ] e & - e
STt (2 (3) @) (5) (6)
(1
ElECu) 440 sfroady
122,
LEEAETU 50 /R 127,
44
SNIN 955 300 R/
(ETEFAR R AT 127
14.1.4 | = sETRE } 15,
e I, e, | TRl TE 1,000 ferur/FRm
T 10
“TARNTES Uq | THEAHRH Tref T 950 600 e/ 188
AR urfegae I
afee e e ey 956 40 T/
FAAEE B A7,
Y - T ¥ THT 129 100 feRm/FFaT 127
e & TR AT 163 (i),(jii) | St T A
- 951 600 Fra/Fa 191
13,
LNl 600 /R 301,
123
EIREEL: 901 200 A/ 131
farferde s ThHITE 133 100 A/
FOAERT 100 fRar/f
FANBIEN T
FARBIE, FIIT 300 o/ 127
Frotfery
Fefear aw 902 200 forwm/fFam 131
o - e 150c 5,000 fRr/faT 9
HUHA IV - o1
150d 50,000 farT/fFar 127
FTCAAT T 903 200 foRm/Fr 131
frar i, afesar 160a(ii) 2,000 ferrm/fE
ATEFATS A, fiaT- 459 500 AR/
STHHEH T
TATSHUSA BT et UfE | 472e 5,000 ferT/fEmT 127
Ty




[ 9 [I-@vs 4]

AR <pT TSI ¢ STHTHOT

165

qTeoft 14
A7 qerf 38 IATET FT HEHC
qr
Ty Rrrfeer e
aufy qrer it FT A CIGEERIED) e R - qe
oA (2) (3) @) (5) (6)
(1
!Iﬁlan T STQHTE 257 200 fem/f 21
HTES W THAUE 143 100 ferm/FFaT
TS
ﬁgw{"i T frer 445(iii) 150 Ferer/ R mo
IEPVIEDI
T T T 163(ii) 300 form/fmm 181
HgeH, qIT- 500 o/ 27
A ST 100 /BRI -
ZEIETEA (F200
) 132 100 forT/fa
AEIIOT qTEeaq 384 200 fer/fEaT
IBRIEE 961 33 fem/fEm
HEhCH 1,000 ferm/fmrm 33
gifEREeE 500 farm/fT 127
qieA g AITEaaTEa = | 900a 20 o/t
qieieTg e sergehie 1521 1,000 TR/
AT
ar=t % forg
4R 124
RIEIER 100 R/ o
IEPVIEDI
FIEER A 310 1,000 TR/ 15
&Y ufire &1 iftee
ot et A77 500 fom/fr
293,
FETAT TR 50 e/ 132,
168
LUECIRSIEE] 50 e/
42,
LIEC L 500 fera/Fmm 127
143,
HRIECH 70 fRr/f 44,
127
AT FAIEE 512 20 e/ 43




166

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART III—SEC. 4]

Tt 14
77 garef T8 IATET Y AEH
g
AT i o
Joft qrer Auft T T T 4gAST e AP qe
STt (2) (3) @) (5) (6)
(1)
TIVTES A5 484 500 fom/fr
IS IRIEREIFEIGIESE] 960 200 fARm/faT 26
W 9
% 300 T/
(STZHFATLCTFRE T RIS 127
T 160b(i),(ii) | 100 ferm/FmT
FTSATA, 161g 100 feRm/FFaT
FEFLAA, |, 100 (i) 100 A/
FTHISITS 122 100 o/
Ik 127 100 o/
18 (200
et /
X FETH
TTETITEA STEHTEie 242 250 faer/fr T s
EIPELE:)
Hordier qreafy
& arefieT)
FHRa St T
TTCETSIEA 102 200 fam/f
A AT HESH 474 200 fea/Fmm 219
T TR Areasgene | 444 500 fom/fT
a4 qq;@ﬁ'q’q; 110
i 100 A/ 127
ﬁaﬁﬁsﬁ‘qﬁﬁ{q 15,
1,000 fomT/f 46
TSI AT 1505 200 o/
100 ferm/FFaT
FTAA e
14.1.4.1 | TE1Aee T . o 161g 5 feRm/Ram
(et - ;gf: AIETE T 243 50 e/
FEIAE, ET IR IC L] 50 fergm/fERm
FrETAeE qTeT) *
¥ffT 300 fewm/f=
14.1.4.2 | W FETAE 5<- ;z;* ATTEE Uf 243 50 /B
QARET, NP9 | TarRfaeT 50 ferm/fEmIT




[ 9 [I-@vs 4]

AR <pT TSI ¢ STHTHOT

167

groft 14
A7 yard T8 IAR W AEH
e
Ty Rrrfeer e
aufy qrer it FT A CIGEERIED) e R - qe
qorTeht (2) (3) @) (5) (6)
(1)
LERCAE L R 300 farm/f=m
ﬁm""‘aiﬁww%g - fere 334 E—
SeR T ), 3o | g 100 200 fT/f
STIRA TG | o etste wfoott | 160a(i) | 200 /e
& A [ BT A ' a(i)
RATATRAIT | FRIeARSH 200 feru/Fmm
FTSTT 161g 200 fem/f
EEIEEICE] 200 e/
THET 160b(i), (i) | 200 FErrT/fRmT
R St o
qrf=aT 4R 124 200 fam/f XT 99
FTATTET 122 200 fam/f XT 99
e 127 EpIiED XT 99
TTCETSIEA 102 200 fam/f XT 99
TAHE IAT THETTH 110 200 fam/f XT 99
<fSreTe (3 132 200 T/ XT 99
FTLATEA
farforde s TwHITE 133 200 ferr/faaT XT 99
Fee T THATUE 143 200 fam/f XT 99
EEEILCU) 600 fermT/FRI
EESAECU) 350 ferr/faT XT 100
HIEES 1000 o/ XT 101
oot feraie Tafime | 405 Sty
grfestfas ufire 400 Sft o oft
TqifeTw ufese 401 St o ot
oy Tfese 404 St T
LSICARCAE UL S 334 Sft um oft
f{;ﬁ? T e 445(ii) 100 forsr/r
o T 554 5 T/
14.1.4.3 | S-3meETiE ERIELIDL] 161g 5 fem/Ram 127 XT 102
mz' 3 tg(;’;zm afw st | 38 10 Forsr/Brrr 127
) ¥ (e w':' AT | 043 50 RrrT/fm




168 THE GAZETTE OF INDIA : EXTRAORDINARY [PART III—SEC. 4]

qft 14
¥ garef I Il i AEgH
srorTedt 2 ) (6)
) (4) ()
(Rrafes TR 50 ferer/ T XT 102
gq%;ﬁgt ﬁa.;} hig 300 ferur/faT 127
T, A, A
Rer, TR | s et o e oo Ry & oy st ot g 2
L-arefia ufire 334 St
TEITEH 951 200 ferr/fraT
T Y- 950 600 fom/fra
FLFIAT 100 200 frrm/Fr XT 102
der-Fide, afesar 160a(ii) 200 fem/f XT 102
FRCATZEH 200 ferr/faT XT 102
ERIERIDES 161g 200 R/
RECIRSICC] 200 ferr/f XT 102
TFer 160b(i), (i) | 200 e/ XT 102
ERTaC) Y T o
qrferaT 4R 124 200 for/fra 127
EREIEIET] 122 200 ferr/fram 127
BPIEES 127 100feRIT/RIT 127
TS 102 200 form/frm 127
TAHE IAT THETTH 110 200 ferm/fm 127
ST AT 132 200 frrm/Fr 127
faferie s wweiT® 133 200 fer/fEaT 127
wTee 9 THUE 143 200 ferar/faaT 127
EEEILCU) 600 frmm/Fmm
LASAEES] 350 fer/faaT 44
%ﬁﬁq%w 445(iii) 100 foram/frm 127
e %
are F forw
e 450 Ferrr/Prr ?::‘ foﬁ Ak
o/
aefier
* oreare (Frarfeen foww) & frer aistt 1 sqafa €
L-arefver ufire 334 St




[ 9 [I-@vs 4]

AR <pT TSI ¢ STHTHOT

169

et 14
¥ varef 3 It F AEH
qre
aréTATE R R
aoft | Er AvfrEraw T agaeT bl R e
STt (2) 3 (6)
(4) ®)
(1)
FLFIAT 100 Stroadt
FerSidrT, Ffesmt 160a(i) | 200 T/
FIEATEH 200 e/
ERIECIDE) 161g 200 R/
e 200 ferr/faT
160b(i),
N h (i) -
T 49T 124 100 A/
AELT ST T
FTATTTST 122 100 feRm/FFaT
e 127 50 femm/fEm
qHE AT THHITE 110 100 for/fEram
A EULEIECIEG 132 100 R/
faferdz s TRl 133 100 ferm/frRr
e T THHUE 143 100 forT/fEram
TLETHATEA 102 100 forT/fEram
EREIRCE] 120 fm/fRm
LERIETL] 70 e/t 44
HrTarza 300 forar/far
IO AT TATEAE 405 STt
Al 950
1415 | FrfY, SIS e TFor S 600 FRrT/FrT 188, 160
e, =3,
SPNINIEN Qﬁlﬁzﬁqﬁl@',@ﬁ?ﬁf. 260 Sfroadt 160
am AT iﬁgg ™ ?@QE'E " 472a | o 160
T AT | et Rt v | w2 | A 160
N f FeS STEET 1414 ot 160
ufie-fite = 1401 Sty 160
LIS 406 Stroadt 160
eI UiEe 400 Sfroedt 160
TEHATE (9dS Fard 1402 StroaT 160




170

THE GAZETTE OF INDIA : EXTRAORDINARY [PART III—SEC. 4]

It 14
A7 qerf 38 IATET FT HEHC
q
FrETATH Rrrfeer e
Soft qrer Auft T T CIEK R e & - e
STt (2 (3) (6)
4) (5)
(1
wEHiTEF Ul L- 300 stoadt 160
T 951 600 fRar/fm 160
viTaEE 1,000 frar/fear 13
ClGEE: 901 STt 108
feos == 1403 Stoadt 160
Ffeqaw Fraiae 170(i) Sfroady 160
Feaay FEE 509 STt 160
Ffeaay e 327 STt 160
F=efeem I 902 Stroadt 108
FTAA STSAFATES 290 Stroadt 59,160
W:' - e 150c 10,000 forT/fEFm 7,160
FTHA |V - ohTEe 150d 7,
10,000 feRm/fra
TR S 127
FIAAT T3 903 200 R/ 108
F A7 T 410 STt 160
FrfterT 407 Sty 160
o ufie 330 ot 160
@gi” TAFREEATI | 06 | o 160
. 90,
ST, TEde & 1400 sfroady
160
———
TTEEUA F Hel UHE 472e 500 fem/f 142
Ty
TTEMATET STHTEE 242 250 fewm/f=m 18
TSEETS HIEhe 1412 Stoadt 160
HESIERE R R FPR A 627 Stoadt 201
STEHISTH 5'-3mgararsae | 631 Stroadt 201
Treaeaw 5-
635 201
A, Stroadt
et STaHTET 2T o1
fid . 386 35 fem/fEmT
i T 297 Sty 160




[ 9 [I-@vs 4]

AR <hl TSI ¢ STHTERT

171

et 14
¥ varef 3 It F AEH
qrer
AT R R
Aoft | e Aoft wr AT |1 qEAST et AP e
STt (2 (3) (6)
(4) ()

(1)
e T 418 Stroad 160
L IH 412 Strogd 160
TH U (THIRET ) | 414 Stroadt 160
R I S TIIEd, IT- 450 fom/Fr 27,160
FIEETFITTEe Al | 463 Sy 160
3[5? TSR | | oy 160
HESELIRIRIFE AR RIEE 464 N— 160
FEECIPIRIET 1440 STt 160
AT TH 416 Stroad 160
FioTsh FATL 425 Strogd 160
%ﬁgg AT | o ot 160
S ?iz(i)‘ Sty 160

1

TR Fate 504(i) Eilkil 160
AT e 511 Stoah 160
At ZrEsrEEe 528 Elleks 160
fiform gregrETes 504(ii) | s 160
Ffers ufire, Sue - 296 St 160
et Ao 461 Shroedt 160
frorTeer ToTEe Ae 465 Sfrowdt 160
?Ii*l&gﬁlv;sd AT 460() - 160
T Ufie % HIAT- ST 2Te- 471 o 160
HATHIRTH TA-TTeeTie 621 AT 160
HATETS HIEhe 1410 Stoeh 160
IBRICES 961 50 ferwm/fT 160
FfFeTEr = 1404 Stoadt 160
HEhCH 300 ferm/FRm 33, 160
afE 440 Sroadt 160
FIEH e BTS 29 HIThHS 1413 Stoah 160




172

THE GAZETTE OF INDIA : EXTRAORDINARY [PART III—SEC. 4]

qft 14
I 9=TY YL IR W FEHL
ol @ (3) @ ) (6)
(1
TiaTforr FTatae 501() | sfroerdt 160
TiaTforE FATES 508 Sfroerdt 160
m'v 'Q T TR 332() | frowdt 160
TTSSE HeeAT 460(ii) | Sfroedr 160
@?ﬁéﬂqﬁm T 407a Sy 160
RGEL 1204 oy 160
LEIL) 200 fARm/fFaT 160
qrAH 500 ferr/Fm 42,160
sreTfaaT, o,
;%armﬁw AR 4700 St 160
e =T Ui #T a9
Ffeaae, Tty @i
iy afd difm ufe | 4706) | Sfroed 160
& AT
3, fet=e 904 Sfroerdt 108
FfEry fua- foe 350(i) | sfroerdt 160
;ﬁiﬁ ST, 551 sy 321
gy Ui 262(i) Sty 160
FfETT TATTAE 401 oy 160
Ty T 301 ot 160
FfET FEte 500() | ot 160
% ?%ﬁﬂi?m 466 Sty 160
T sTeeTegem ATseE | 331() | o 160
FFTT T 365 ot 160
FfTT v 576 ot 160
AT gz Fratae | 500(i) | sfoed 160
FfrT S 325 ot 160
T, UAWTEH faede 1405 Stroadt 160
%@W TS 1450 Shroedt 160
wE AT TSRS 960 200 fARm/faT 160, 26




[ 9 [I-@vs 4]

AR <pT TSI ¢ STHTHOT

173

arft 14
77 garef T8 IATET F AEH
g ; R
aufy qrer it FT A CIGEERIED) e R 1:: qe
STt () (3) (6)
) 4) (5)
TS 955
(awm) 300 fem/fERT 160
THRATS AEsd 474 1,000 ferur/FRm 176
=TT 417 Sy 160
TR TH 413 Shroedt 160
TTETTETET qTEee 332(i)) | St 160
TR qrEee 331(jii) | St 160
FeAT TH 415 Sstroady 160
142 | g=ERm o,
AT § T A
FA-HTHIGD
qHFET aiga
1421 :?;,Tmma et Ml - Rt 150c 50,000 ferrT/fFT
FHA IV - GFhTS
150d 50,000 feRmT/fEm
et A, wfesar 160a(ii) | 600 fararT/B
AT STAATET 22T
Rirew (S5 25 fa/fam 21
qieiergiaaTsaarsaFa | 900a 10 feEm/ERT
mrvﬁ'ﬁwq‘m?ﬁeﬁ-«r“ T 1201 10 Fem/famr 36
FehIggH 50 ferwm/fRT 44
1422 | AEECARIE T 600 Frar/fmm 124,13
FREAIESH- 200 fer/fmmm
eIl - Tt 150c 1000 fArrT/fmT
FHA |V - GohTS
150d 1000 feRm/fFaT
fter A, wfesar 160a(ii) | 600 forar/F
ST F U
TATZEUA F el UfAE 472e 5,000 ferT/fEmT
T
STSTHATE STShTa e 242 250 fem/ERT 18
EIIELT 163(ii) | 300 T/ 181
R I S TIIEd, IT- 200 iR/ 27




174 THE GAZETTE OF INDIA : EXTRAORDINARY [PART III—SEC. 4]
qrft 14
77 garef T8 IATET Y AEH
C15) Rrefer
aufy QT it T AR CIGRERIRD ] llmﬁlllfl & :T e
STt 2) (3) (6)
1) 4) (5)
SIEGISIEGE 1105 500 T/
HEhCH 880 frm/Fmm 33
TS HaTEaasarFd | 900a 10 ferm/fERm 26
TRt AT e 1201 VAEDIIEDI)
TEATFA T 300 for/fFm
LRGeS 500 e/ 42
HRIECH 200 T/ 44
1423 |I9aTET SIS STEhEie 242 200 form/fmm 18
FTAT STSAFHTZS 290 Sfroady 60
ATSHISEH 1105 500 T/
qLad 200 fer/fEaT 42
qoHTEeH 350 foum/fr 44,103
14.2.3.1 | e s ars
TATHIAT AT 3E-
14.2.3.2 | SqTHIRT ST i
EIES]
14.2.3.3 | TTA ST H et Nl - TR
Py - 150c 50,000 feRmT/fERm
mﬁw P IV - e 150d 50,000 fararT/
1424 | A (FTF
HaTa) LEElC) 600 far/fEm 124,13
FRAISE- 200 fARm/faT
el - TRt 150c 1,000 fomrr/frm
FHA |V - GohTS
150d 1,000 fommT/f
Frer O, "teaat 160a(i) | 600 Frm/FRT
ST F U
TSN F el UHE 472e 5000 A/
T




[ 9 [I-@vs 4]

AR <pT TSI ¢ STHTHOT

175

arft 14
77 garef T8 IATET F AEH
C15) W R
aufy qrer it FT A CIGEERIED) e R 1:: qe
STt (2) 3) (6)
4) (5)
(1
TSI SEhaHe 242 250 o/t 18
181
ST T o 163(ii) 300 ferurT/fT
; e, T 200 fem/f o7
ECIREIER 300 o/
qITaed 500 e/ 42
T 200 /T 44,103
1425 |#e
R 600 ferm/faT 124, 13
TRE M- T 150c 1, 000 ferr/Fa
FIHT IV - e 150d 1, 000 /BT
TTEAATET STEHEAE 242 200 feer/fr 18
R I S TIEd, IT- 200 feer/fr 27
B 440f0T/FRT 33
A 200 TR/ 42
qohRIEeH 200 T/ 44,103
1426 | 1599T Iehiger | FRISAIEH 200 form/fm
& rfers SpormrfonT 161 5 fr/fr
Rftere Rafe T 2
EER L] THE - TR 150¢ 50,000 fararT/
fHe |V - 913
150d 50,000 feRmT/fERm
Frer-Forde, wfesat 160a(ii) | 600 AR/
STl T 472¢ 5,000 o/

THTEEU F el UHE




176

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART III—SEC. 4]

ot 14
A7 qerf 38 IATET FT HEHC
q
FrETATH Rrrfeer e
aufy QT it T AR CIGRERIRD ] e & - e
STt (2 (3) (6)
4) (5)
(1
T
EEIC 25 fom/fEm 21
T BT A 163(ii) 300 A/ 181
TR a0/ 33
A AT HESH 474 5,000 far/fmm
14.2.7 gﬁﬁ@x TR T2 950 350 ferm/frm 188
(SeTRT
NSNS TeIeq 951 600 fora/fFT 191
Refe g &2 - TS -TE AR e 962 350 /T 113
TR F IR, | SSuE ufae 210 600 /R 13
FH-AhIg a1
herd)
FRISAIREH 160e 200 e/
ERIECIDE) 161g 5 R/
FA Il - wEr=ET 8 | 150c 50, 000 TR/
HHA |V - GehT5e
150d 50,000 foarT/far
frar-Farde, afesrat 160a(ii) | 600 e/
STHHCEH T
TATZAUA F el e 472e 10, 000 ferT/FFRaT
T
AT STAATET 22T
Rfrew (S 50 forwm/fRT 21
T BT 163(ii) 300 foram/fF 181
RS IFAaVITEH, TR 1,000 Tom/fm 224, 27
IGRIEE:) 961 33 o/
KIEIRILCE 120 ferm/FRm
Tt HTEaEA " | 900a 10 R/
TEATFA AT 100 faRmm/famrm
BEAG) 80 forum/frT
qRaeH 500 ferr/faT 224,42
qohIEeH 250 o/ 44,103
TARTATST 955 700 ferm/fmrm 161




[ 9 [I-@vs 4]

AR <pT TSI ¢ STHTHOT

177

groft 14
A7 yard T8 IAR W AEH
qrer
Ty Rrrfeer e
gofy qrer Avfy FT AT qre 9gqSq e R - qe
ot (2 (3 (6)
(4) ()
(1)
(STEHFATINTAFETH IS
THRATS AEsd 474 5,000 e/
et 15
g dalhw
grer aoft | &rer Sofy wram e 3 e | o fFraftsar | T
JorTeAt (1) (2 T (3) qEAT (4) @< (5) (6)
15 Wz w98 | wimerry e 950 350 farm/Fmm 188
TEEH 951 500 T/ 191
IRRIE] 961 32 faw/frm
ClGCER:] 901 Sfroadt 3
(gﬁa; a')égg"’“é R | 304 200 ferm/Frm 15,130
Fefearag 902 STt 3
FAAT AT 903 STt 3
FEe Il - AT S | 150c 10,000 ferrT/fmT
FIHA |V - gohT3E
i i 150d 10,000 Fmr/fI
HEhCH 2,200 frrm/fmm 33
GENL 100 fomrr/fm
wAAT TSRS SH 960 170 ferm/FRm 26
i 955 1,000 fRrem/fmm
(ST FETHAIS)
o, fo=e 904 Sfroady 3
Rraferrei 200 frar/feaT 40
A= 319 200w/ 15, 130
15.1 R S, A, S 200 Forr /BT 10
TSI, ATST AT
®r (T X T YT U 129 200 forrT/fRmm
@thi?;% etz = AT 133 100 forarm/RraT
(gﬁa; ﬁi)zg@;;‘ R | 300 200 ferm/Frm 15,130
FARAEY 100 Frm/femm
FARNBIE T
FAARI, HAT 350 fem/f=r
Fiotfera




178

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART III—SEC. 4]

it 15
g dalhw
grer aoft | Erer Sofy T ey | g fFraftsar | T
o (1) @ T @) | e 4) =< (5) (6)
ERIEEIDE) 161g 45 Tomm/f
et Frdem, wfeerat 160a(ii) | 100 /T
ArEaA S F e, dleT- 459 500 e/
TTAIALF T
TTEELe T HE Uite 472e 20,000 forrm/fT
e
I BIA 3T 163(ii) 500 e/ 181
SRSV, I- 300 form/Frmmm 27
T S 500 ferr/faaT
ZEIIErE (SS9 Fe|re) | 132 100 fomrT/fRa
Ty 4R 124 100 R/
T fefe 310 200 form/Frm 15, 130
REEIRSIELE 1,000 fRrm/frrT
LRI 1,000 farT/F=RrT 13
@& 1,000 Frar/fmmm 42
ToRTEH 50 fm/fmm 44
TrRTR 307a-c | sfrowdy
T AT TRATUR 110 200fmR/fFT
15.2 ;a%?:z a;:ia, S S— 200 Forrr /BT 10
;)W(ﬁw T Y T 129 100 FRr/FrT
faferte s Twdius 133 100 ferr/famm
?gbﬁg;%s FEEFET | 50 200 frr/fFT 15,130
FAIRTH 100 fom/fmIm
FAAGIEH T
FARBIT, FAL 100 fam/fmrm
Fiet ey
et -Frdem, |fesat 160a(ii) | 20,000 fawrT/fET 3
SIS F T
TTEELe T hET Uite 472e 10,000 Ferrm/fraT
e
T T T 163(ii) 300 frar/famm
TSI IaWITEH, TI- 300 ferr/fmm 27
AT SAFaTISH 400 fArrm/fm




[ 9 [I-@vs 4]

AR <pT TSI ¢ STHTHOT

179

gt 15
g dalhw

grer aoft | &rer Sofy T Fivew | ReRafFraftsar | T
ot (1) @) TETENT @) | e 1) = (5) (6)

TETIErET (SS9 he|Te) | 132 100 o/

IRRICE] 961 32 R/

TR 2,200 feem/far 33

TR 4R 124 100 fomrr/fm

et e 310 200 /R 15, 130

RECIESIEL) 1,000 ferwm/fmm

R 1,000 TR/ 42
153 TG AT AF | TG TH

FAARI, HIAT 350 foum/f=r

Fietferaa

e -Fordem, mfesar 160a(ii) | 100 fRmm/frT

SR BT 3T 163(ii) 400 fer/faaT

AT 1 (11.6 HoIdcl FYRDI Bq) ¢ ST H B FYRSD DI 3MAHTH AT IUFRT & JRIed U
3feraT JgTE 31T A U 3frar Wre, JATRAN, & AR BRI | IATE S olddd H ITANT & forg
3ifem U1 ererar e, IR, 99 & oy ITTal &1 Yae g W rgasl Ay S |

R W IS T b SR W HRE B SR dEFce ae]/HYRT afad et/ B
Ug /FEMCE Bl UF /e Tae] H {Ha1 S1dr 8, <gAaH qdl Ao o1 @ ATawaehdl dF] el

BrfT |

Ry ST ud I8 © & woiae mpre # frafaRed aes o1 WRe gy @ el iR AEd
@S iR oafei) faframraet!, 2011 @& A9 245 (24, 25, 26, 27, 28 Td 20) # &1 TS A
D IJAR gl H IO & H B Aebell B, A —




180 THE GAZETTE OF INDIA : EXTRAORDINARY

[PART III—SEC. 4]

ON ON

(viii) Dfezrad Raferac

(ix) PrateT fRermsd Agard
(x) TRER B D, ST

(xi) I HHANT AfSTH

ON O\ A=

(xii) PrafeTe RferaE Sgeifaase

(xviii) TIfae™

(xix) ST EZSIA BIEFC
(xx) YT

(xxi) TRETR® 3+

(xxii) TRfSrera

e 2 (ARREdl 7Y)

fdweua: ta 9 Iff® aRRedl & IWIRT &1 ARy &1 T8 2, S uRReTdl BT STANT THh AT
e fadedl & A1 FASM ¥ AT S Fadl &, WY 6 I8 & 6 39 UBR SUAN fHd S

Il U URReTd &1 AT SURIGd difotd! § 39 ulRers &) fafafds & g &1 wly dw=ar 9
3iferes 81 B ARy, f=as! ToMT uRRerd! @& Hale # STUid & SR W &I S |l T |

gRRre 1
Rt 1 § 15 & T g3 3R A s e @ T g A wE deel @ w A fAfde 2
g & AW AT FHT T ST |
AHIgH NECAESIECICNIRS 220
\ifeTH dewise 221
AfSTH BTSN AABIST 222
BSUSEERSIECE IR 223
UICRRM AeaTsaehEe 224
UIeRRM AehTse 225
Hicerad BRSO AAhISe 227
UeRIA BIEgIoT Hewrge 228
|Afeaw ArIRTehe 539




[ 9 [I-@vs 4]

AR <pT TSI ¢ STHTHOT

181

E B A Tog &1 M BT e
BiEhe BIRBIRD TS 338
ARSI BRSO BIvDE 339 (1)
STSHISH BSSIo hibe 339 (ii)
STSASTH BISSIoTT HIhe 339 (iii)
UIRRH STEETSSINA BT 340 (i)
STSUCRA BISSIo Bivwe 340 (i1)
STUICRITA BSgl BT 340 (iii)
AT o JMRATHIRDT 341 (i)
Hicerad BRSO BT 341 (ii)
TSI BT 341 (iii)
I BTSN BIbE 342 (i)
STSIMIMIH EISSIoH BT 342 (i1)
HFRRM wie 343 (i)
IEHRRRM BSgo HiThe 343 (ii)
TrRARARE BRbe 343 (iii)
STSHISTH STShRWBT 450 (1)
STSAISTH STShIRWT 450 (i1)
CCTASTH SISHWT 450 (iii)
CCTaCRH SEhRWe 450 (v)
D TTH STSHIWT 450 (vi)
Hicer T SEEESIOM SIEHIEhT 450 (vii)
UerifSad grIBRDe 451 (i)
e gr%wRbe 451 (ii)
|Afeaw drefipime 452 (i)
IR dreliwidhe 452 (ii)
HIfeTm dfcerad drelihiRme 452 (iii)
ST dlelihiehe 452 (iv)
AR drelihiehe 452 (v)
&Sl Wihe 542
NEELRTIEE] g, Ridfes 101 (i)
MEATAfIT 5'—HhRDe ANSTH 101 (ii)
TEaATfa (9o dAfecen) 101 (iii)
TpIfael TRex TwpIfed urferee 304
R ErRIve 305
EGLNAE EEIEEANES 210
|ifsaw d9ige 213
arefRrM Jeiive 212
Sfcerm deige 211
SRS dier e (Rigfew) 160A (i)

dieT axIfea (rmRera fowd)

160A (iii)
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e @ arg FHT T ST |
der—gdi-8'—aIfeTa 150e
dler—vd—g—axifedigd Trs, Memger ar TRrer Tvex 160a

FARIBTSH 3R FARIGISfoM, | FERwSew, dfar fAfid 141 (i)

et e FARIBTIg o aier A, \ifee™ ik ureflRr™ eaor 141 (i)

EESELIES I ERIEC RN EE I CRIE SIS 214
fHemge IRT— FESIRITATeH 218

g areRrem Argge 249
R Ege 250

EEIFERIRES ot FaATSfoRT TR e UHR 2 999(ii)
FATSNT TR deT UBR 1 999(i)

NIfSTA Ty wrRethe wifeTm Tgfafey wrRehe, sl 541(3)
wiferm ggfafem wrene, IR 541(ii)

RRIIe Afdceed Hicerad WA AAfdeees 482(1)
HIfeTH WA olfdeelcd 482(ii)

Rrafewug-cd SEARSd FRNfEwRIuEACH 389
[REUSENEIMEERNES 388

STPIBRIH STS—3ThT—CIhTBRI™T 307c
SI—3THT—CIHIBRIT 307a
TIhURIT dege, [ 307b

BEZSI = 954 (i)
Dfosrm A= 954 (ii)
TReRrm Jh=a 954 (iii)
Aifegq =g 954 (iv)

GIECK) RKINEERNES] 200
wifeTd Arde 201
ureRrm wfde 202
Pfcerm Arde 203

GfeReew diefonferel™ (20) ARfdeT AMRE 432
diefonferel™ (20) ARfde AFcie 433
TieATSAIret™ (20) ARfIET AMMEAECT 434
Ufeioifeel™ (20) ARfIeT AMRERT 435
Uieonrel™ (20) AR ST 436

RGISIREIREE Ufeioifel™ (40) ERIe 431
dieoifrei™ (8) wraT 430

QIR 3ffITSS IR HTeATSS, el 171(1)
JMRA IS, e 171(i)
TR aifeiTgS, drer 171iii)

PRI ERIES] HIRTH BRIATS1SS 538
EIENE RN IERIES 536

AT BRIATESS

535
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g BT A A BT A RTSTT e

RS IR AIReTH L(+) eRee 337
HIRTH L(+) TREE 335(ii)
L(+) TReR® TRrs 334

Sefieli™ STUaTeH 2gT wilce HICTIH STSANSTT SATZAVSTHET <ol URIee 385
STSNIfSTH gATSANfSTATsH 2T uRice 386

A e AR 1 | 15 # SeoiRad @l Aoidl & g Al

1 TfSfiw tRe & w9 |

2 W AECH, I qor, G ST AT WG P MR W |

3 hael Fde! STIR ¥ SUANT & forv |

4 Phacl IAE Bl TGS, Faldd, AP AT FIFST H ITINT & fo7g |

5 3, Sfell 3R FHIATSH & oy A 31wy ITal Bl Bl |

6 TR & 0 H |

7 R BwT & ggel § ST & fory |

8 fafeas & w9

9 10000 e /fHaT & V&1 € f$% Bl IUE H ST BT BISH |

10 Whifdel Reware & w0 # |

11 3MMC & IR TR |

12 gofaax uerelf & ura aRemm & w9 # |

13 Iois® RIS & B9 H |

14 P BSOS WS dRel Bl & SUANT & fory |

15 JAT AT TA F R | |

16 Bael Hell, Ao, FA AT AV TR ARV, BT AT Aofde & SUART & forv |

17 AaAHE URIe & w9 H

18 AdheT WR U; YT T ¢ A0 H AaeNl BT & ygaH A & |

19 FaeT PIDT IAT H SYART & forg |

20 Uhdl T SAcTgoR, =<t T /310 g & A1 Ao H |

21 IFEESN Do SRNISIH URIGUTfSeAee & wd H |

22 hael THIFS AVl SUR] & SYANT & fory |

23 AR & wY H|

24 IETEfeT AIfsaH iRiNTsEsS & w9 H |

25 Fael ol gdT AT el & SHYAdl TR IR & g |

26 wfaa & aHde & B H |

27 RI-BTSSIRT duilsh RS & w7 H |

28 2000 F¥eum / fb. U™ 18 & 1 & oy AFe 31w g, & 3MC H SUINT Bl BISHR

29 Fael IR—AM®IGT @rel & forg |

30 NO3 3 & 3ra9mi & fory |

31 97 fhy He107 & MR R |

32 NO2z 3R & 3faRNl & w9 # |

33 BRORT & I H |

34 TEIee & IR WX |

35 HIA FASS! O b IUANT & forq |

w
()]

Y H A’IR TR |
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e g

TR 1 | 15 ¥ SeoiRgd @ Aot & I Aie

37

A g% H SHA dTel Ol B Tbs, BIC BIC bl H Bl HOell IR VIS ThHS| H Dl ATl Al
DT BT AGCA & F0T & folw 796 & AT IR—AHSIHd WTe d @rel FHdl & forg |

38

B 80T Jaad & SR UR |

39

I FRIT TAT 3T AT AR T Jad ARl H SUANT & g |

40

d9IUCE @R A & U9 BT 98 & U dhad 40 Uerafeud grmhe (INS451 (1))

41

P AT IR deR PIET H IWANT & g |

42

Alffes Thrs & w7 A |

43

feq & wu #|

44

SO2 & 3T & ®Y H |

45

TP RIS & wT #|

46

fanSfafae R & vy §|

47

T S P el 4R & MR W |

48

P S # STANT & oy |

49

PHIel W Bl H SYANT & fory |

50

Had ABAT P ISl H STINT & forg |

51

hacl STl § ITART & fov |

52

Tlhere fied & ramar |

53

had PIST H ST & forw |

54

Had Pibee TRV IR BT RIS § STAT & forw

55

RIg e & A% d FiRa Aifegd, dfcerm iR dICRr™ @1 A & WidR dem Rigsii & forg
IR MR ST T 9Y BHC: Udhal AT 3T AIfeTH, Bfewrsm qor / sierar uelRiad aavr & arer
FareE #

56

I IARI B BIed? Ny e IuRerd giar &

57

ol & IR W 1 91T doiicl WSS AR 99 el <M arell dioid & 6 91T U 31fds =T8T 81

58

HfcerT & wU §|

59

Bael UBRTT A & STANT & forg |

60

BIEHET Tole & WY § SUINT &b 3rerar: CO2 o WR aig— § 39.2 f¥efium /fbum 4 a1fde ) 8 |

61

Pac BN DI gs Aol H ITAN & v |

62

PBIR & wY A |

63

Firw wioE e Reaw (e i), firer o, 5w fiveoicd — o€ &R e @ fog A& &1 yte
PR el HIod § IR—AFDIGHT Hod 3R IS JIUdT e PIfST & forg |

64

P ! 7§ SUAT & oy |

65

qYH YTl BT IR BRA b JG9E B IR & w9 H |

66

BHASESS & ®U H |

67

BRPRA & ®Y H 3fS & Rl Aha 9N BT 8,800 U™ /fHIM IR BORA & w7 § S & Ahg
TR AT BT 14,700 ey /fHam9 § SUANT BT BrehR

68

T PR & ScuTe § SUAT & g |

69

Hdel BEHCT Toic & &7 § ST & Iy |

70

RIe & w0 F|

71

had Pfezrd, Tefrmm IR AfeTd Aeew & v |

72

YS! T 3T & AR W |

73

9 qTA B BISHR |

74

R ifet & Hoew & T F gYAd el Hel IR A5 I P BISIR |

75

Had ST 7IE A P a7el fAieh TSt § SN & fow |

76

had 31 H STANT & forg |

77

Had fafdre uwor Feeh SuRT % for
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A | AR 1 | 15 H SooifRgd @ET Aoid] & forg A

78 50,000 AU /5T IR AR Taaid RS § STAT BT BIed

79 Fad g AT & SYIRT & forg |

80 5 el o ifeaH TeS @ 2 e/ A2 @ \dE SIEENT & WHE

81 5 Rl @1 arftrepa MRS & 1 Feium™/ w2 & |8 ST & W

82 6000 e / fam BB (BT BT 3R BT gENRE) § START B Brea |

83 ®ael L (+)— el & forw|

84 I 1 A W M Mg arel Rl & Iearal # AR & forg |

86 HaeT HIH & ITAAT I Iore ST H ITANT & oy |

87 SR R & R W |

88 AT | U a9y & gRUIH & w9 H |

89 hael defda wWed § SUATT & forg

90 Fad fhfrers IRl § ugad Mer—gpa 9 SuaT & forg |

91 d9UeH @R Aided & Ukl A7 fAsor § yanT & forg

92 cHTCR JMEIRT AR P Bredhy

93 fafew RAFBRT oFRI & a1 wTfde 189 &1 BISHR

%4 B AN (T, 991 9B GRS & ST % fog

95 FHaer GRAT IR Foell & S & ST F STAN & forg

9 I=d PTG BT WIeAR & G aold & R W

97 PIDT AR Alhelc ST P AR T

98 P gl R FHF & forg ST 7Y

99 fiher flhoeicd 3R SET &I T Aoell & STINT g

100 Pacl fhedlsd ST R YR AU & ITAN &g

101 dfdhelc I dAidbeic I H 31 FACABUH B e IR 99§l WR 15000 Feium / fEam 4 SR
T SR Ue ARTE AMe 9@ 8 99 SN =g

102 Phacl I & Ieed | IAT THR P SUAN 2g

103 400 i /feam do fafdte T a9 § STINT BT BISHR B | I 9Tl

104 T 5000 AU /6. AT O ARE W g9 IH< SIS IR g9 arell g F Ao & &
ITANT 7]

105 5000 AT / fraiom G it # SUART & 37efTal

106 500 T / freiumd =<l & SUINT & Iralrdl

107 TSR AT BR) ARAES & ©U # 29 el / fraum %s I Sga dlee & AIfead Wi
SIS (RMSUATH 535)R UICRRM BRI AT (SSUAUH 536) H SUANT & 3ramd]

108 P IO 9 & ITANT TG

109 25 T € TA /1000 gal X (0 45 fawmd,/gal ) x (157 U UeA /3 .75 olie?) X (1 &flex /fdamm) x (10

E 6 feimi / fBeum) = 3000 fafer 3 / freim wRk W RAIE &7 & fofg U &g

110

Pac HIo HIgS 3Tc] & ISTANT 8Y

111

400 Tl / fammd PR d=hael & (0T § M 3 arell 7o RRY 3R 150
el / fhaum™ PR Fhae Rl & FE0T § S I aTel @ e RiRT § ST & 3fefrdr

112

Pad PEHA P @I $ ST Bg

113

UHGH™ UICRIH & w0 H RER RIEdHad WR B THURCH UHgeh™ Alce & JRIR UR 0.44 43Tl
3T vl gY gRafia 81 Ol 8) 8, THURSH VRIeDh™ Wlec & URIewT™ USRI &l T |1
STANT RTIH THURSH B 31fSdad AT F HUR 7 T 81 (0.68 & aRTER THURSH STfhad wWR &
3R TR 37T 3TelT Hed gY uRafid &1 ol 8

114

hIh] USSP 3l STIANT & foru

115

el UV S & SUANT & iy

116

Pae U BT A P SUAN BG
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A aEn Rt 1 9 15 ¥ SeoiRaa @ Audl & forg A

17 1000 AT / fhelumy ar, S1eds ISl § SUANT Bl Brshy

118 1000 AT / fhelomy ar, 9% IS § SURINT 6l Brehy

119 UHGH™ UICRIH & 0 H RER RIEdHad WX B THURCH UHgeh™ Alee & MRIR WX 0 .64 37T
3T @Rl gU URafid 81 ol 8)2, THURSH VoIeh Wie & VRIe®hr USRI &l e |1 SuanT
RraA THURSH @ AfHaH AT A $UR 7 AT 81 (068 & IRIER TAURSH AfTHTH TR & JBR )
STCTT ST R gV URafcd & et &

120 2500 AU / fheimy SR & SUART & Srefman

121 100 e / fham ARG Agel & SE § STANT Bl BISIR

123 Javorst § pH @1 A3 1000 AR/ faam # 3 5 9 31fte 9 89 § SUInT & 3remar

124 U I1E R Fael 7ufderd & &8 39Hie IulRerd 81 SHH START & 37alrar

125 9fdT U9 & fory va Refiar goic & w0 #, dad aawafd ddf & A8 § SuanT 2g

126 Pac QU TY AT BT AT AT AR IFD! T B § ITIANT B

127 TTED $ AR TR AT B P foT¢ SUANT H 3 aTel

128 hael SRS TRIS (SMSYAUN 334) & SUANT H 3 ared

129 A IR F S H AR B FRIGT F1 & WU H ITINT o ard

130 130 bl AT 8101 & ®U #: egalfcs SRIaHI-™Ie (SMSUATH 320), qeBalflcs BRSadl S
(3TMEUATH 321), TR eTciicselsy! [N (SMEUATH 319)3iR Wiftal fele (RMST-TH 310)

131 el FelaR PRI & SUINT 8g Al

132 JHT IO Javoidt & 130 el / fheim &1 G 9131 & MR W SUANT & (AT ugd fHar S
qrelt

133 el 1 fAsrT & wU #: gerselies BegaRisI I (SMSUATH 320), gelselics BRI SIgf
@EmETTTE 321), IR WY RTele (JMSTATH 310) & 200 AU / fhell UM, T Udhel SUART # AT
A 3Ifd SUANT A1 IR B R § WY fbA1 T aret

134 TS A a9 gRET & 500 Ml / fHaAam § SUART &l Bledx Ug<h fdhar S aralr

135 2000 AT / fareim @ sRaRIe, 1500 fAeium™ fhalmm <ia faerfier, 200 feiRm / fhem
TR 3§ e g da A1 o 50 A / fhaum™ 81 S8d SUANT =g Al 135

136 O D I dTell ATl & YR W H gael | AP P Y YN H > S arem

137 IO Jfarbs! & 300 AR / el & SUANT # 37 & 3flTdl Jgwh by S arar Ae

138 Fad Toi— REYE vreacd & ST & oy

139 IR, R 3R ghigAsHd & IUANT & foru

140 1000 e / fhalom & o=@ 4 saaq (d1eM) # STIRT & STalTaT

141 I b didelc b SUAN TY

142 PG AR AT & 3relmar

143 PHad T TR o1 &R Bl & 9 TR SRR 9l & SN & forg

144 B @We R A AR & STANT & forg

145 ol REGE 3R ifaRes R =78l fire, Saare & SuanT & forg

146 Fad der IeH (o) (@mseed 160 () & forg

147 g 9 91 Rgell & 919 IUTE B1 BIEHR IUANT H 377+ d1el

148 10000 TSI / fhalum # AT Wied iR Al BT dTelT @ arell fiic o Uit & arefrar

149 100 U™/ foaiums & 7oell & IS H SUANT & Irarar

150 Pae AR TR IMIRT Bl & ST 2g

151 1000 AT / fharm ERSlagore HIEH iR U1 TRie W emenRd ®riem H SUdNT & 3Tl

152 Had T H STANT B aTel

153 had T TSl & STANT H 3 aTel

154 Bael BIPIE Aed & SYANT # [ aTel

155

Hae WIoH ¥ P hdcll b SUTINRT F I dTel
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A aEn IRt 1 9 15 ¥ SeoiRaa @ Audl & forg A

156 2500 el / firetium & Argsh! Wied iR |l &1 AT <@+ arell fie § SUAnT & ararar

157 2000 el / fareiim & Argh! Wied 3R |l &l araT <@ drel fie § STeT & orarar

158 1000 ™ / fhalmm & #1ge! Wicd iR il &1 a1l @ arell fie # ST & otetar

159 Hael UThd RRY IR AYal RRY & SUAWT # 1 arel

160 Pad YS! ¢ f§P Iame &R VS ¢ & I & forg i e & ST Bg

161 YRATET &1 ORT 32 & 31y, faR ®U ¥, FRd I <% & IS fAue & arefie

162 Fad fSBTgST SATE IR FA™! S ST & SYANT H I Tt

163 3000 At / fhaam # Argsh! Wiew 3R ARl &I AraT @ dTell fie § SUAnT & 3ramar

164 30000 el / i # ATgsh!l Wiew 3R ARl &I AraT X@- arenl fie § SUAT & 3iarar

165 gl fafdre e ST & SUANT & forg

166 Pad Y W AMTRT Al Bt & IuanT forg

167 had fEBTsSe SRl & ST & forg

168 HId fIaeetar YRIgde <Igd 1 (JMSUATH 999 (i) & forw

169 hael I WX IMEMRT Aefaa B & ST & forw

170 d I@E S ARG gY & ol AFd &, ITh] BISPHR IUANT BY

171 STefe fAied He 31 Breax SUINT 3g

172 %W/W$W$W,W$W,Waﬁﬂﬁ?v@aﬁ%mw¢

173 sRC oo o AfSTal iR ofs el gY § @1 BlsaR, ST &g

174 el 8 iR fAsT & wu #: Aifeem rgfAififelae (GMsu-ed 554) dfcwrem vqfaftm faforde (g
UGH 556)3TR YegHIM Riferdhe (mgg-gd 550)

175 200 AT / fHelum™ &1 Siell €18Y Well WX IMERT o1 § STINT BT Bledr

176 HId fedT 98 TRA DB F ITIN & forg

177 IR AFMSIGA Ao 3R BET B T8l BT A1 q0 Wiod Rewwd (e ), fher defE, e
flhoelcd WX AMSIHA fad dS€ AT 9 DI Bl AT & foy

178 HRMAMASG RIS & w0 #

179 I RIRAT A WP [ T 8 R R | WeIRT & I & fog

180 Udhel AT 801 #: geadcs sEsladNEe (1 U9 U SSUAT 320) 3R geACS BlRsauIeiey
(7=, gTTH 321)

181 ST & wu H

182 PIPC Hed & e

183 hael didelc AR dAlbelc SRl & T AFGI BT eld B el IcuTg Fdg Bl Fold b ol I Bl
TN PR A &

184 hael UINE BT arad T fe § g3 @ forg

185 Afdfeaa & wu #

186 Hael g 3 o9 # O fiet 8, & ST & forg

187 Bl Thdid Talfiele (JMSYYN 304) & forg

188 IfE QHURSH — Sgehd Wlec (SMEUUH 962) & HAT # WA 81T © Al WA MeIdad Sudn]
TR, ST THURSH & w0 # Ifeqad €, 99 Wk ¥ 1ftis & 8 anfay |

189 e 3cH & IrcATar

190 500 U™ / fheim & WHRIGd g 4 a9 U & oIy START & 3felrar

191 e THIRSH — SRIGeHH Ao (MSTATH 962) & WA H YIS Il & Al Hgad AfeIdad STAN
TR, ST THURSH & w0 # Ifeqad €, 99 Wk 9 1ftis & 8 anfay |

192 hael TR SUTE H SYANT & forg

193 Hael s R e Uve # SuanT & forg

194 P 3R T’ & oIy FEiRT AF@l BT uTed B dTel 3% Jsed H SUAN & forg




188

THE GAZETTE OF INDIA : EXTRAORDINARY [PART III—SEC. 4]

A aEn Rt 1 9 15 ¥ SeoiRaa @ Audl & forg A

195 UEHel A1 A50T & U A eRdics sRsadad (dUay 320), gerselics segad g (@ w3 &
JMSTATH 321), 3R <IN BISgifda (SIETTR] AMSTATH 319)

196 UEhel A1 A3 & WU H: qeRdics sRsaiRiFEd (@Tay 320), gesdics gRgad SR (e
JMSTATH 321), IR WA Ryere (RMETATH 310)

197 Uhel AT M50 $ U H: gesdics sRsiadl S ((UEd! sTgUuaed 321), AR Wiftd el (Tud
310)

198 had S IS (ST Toll, Wit R @ik ®Icifbus a™i) & SUanT & forg

199 6000 AT / fhadimd # ATgsh! Wiew 3R ARl &I AT @ dTell fie § SUAnT & ararar

200 efdeler & THDGE 120 AU / fPaum™ Sl iR ¥ 991 e dige @ odd 89 (STaTRd iR
TH TE B §s) D ST BT BRI

201 Pael IHd IE b ISTANT & forg

202 hacl |l & IR H S AFaTel 9T STl & SUINT TG

203 Pael FG el WrE UGrRf & ST TG

204 50 A / fhelumd & o= AR <= & ST & el

205 50 AT / fhaim &1 gob T @ AfeeTdl & 4R I & B ¥ g9 H AN & 3Tl

206 30 Tt/ fram & e TIRIa & Sare 99 & forv MuiRaT a9 selifenT toie & ®u o ST
MM & ITeATaT

207 50000 AU/ fhaim & IRTEE | B IR & SUANT & 3T

208 Pad g IR fSEEges ST & ST 7

209 faer & ®U H e arer Ravrs fAed iR IR he &1 e o= 94 a1t feiifRa 7es ara
IS Pl BISHR ITANT TG

210 e wio e Redd (fher fhorsd) e deie &R fher fhecied — de< a1 9ex & forw fAuiRa Ama
BT YT B dlel IR—AFDIP Aord AR e fheled T M1 &1 786l & oy

211 Pad Tsed H IUANT & oy

212 3000 A / faom & 9IRaT a1 gu & fof MuiRa A9e &1 9Tele &-e arel S1RT § STIRT &
feTar

213 HIe I HISIUA dlel TR IS | ITINT & forg

214 U Be Biied & oY 796 & JJwU IARI P BISHR

215 He VS AR ST Bied & oy AFS & ATHY SR DI BIST

216 P Hep &b I SRl b SUIN TG

217 300 T / freium Siftvg & ST &1 Bledx

218 Bad I AIRIA & oIy A PI Yo B dTel ATl H Iafcad iR UClenaiiecd & wY #
gfewed &1 IUART far o Hehal ©

219 g:_)ooﬁ?ﬁw/ﬁomlum%ﬁ?amls%¢ﬁ@€®aﬁ,mﬁuaﬁaﬁsﬁ?aﬁmﬁaﬁﬂuﬁw

areTar

220 GARIGA B & 918 TRA ITART GIFT IcT&l # SUIRT & forg

221 FIcT UBel A ol §Y MG $ TR iR 3] b AC Bl Al § ST & forg

222 BT 0.6 W IfRIF arey TARfIS & A1 Bretor MTRd BRET # AT & forg

223 3000 AT / fhalum eoll, A, Bali & 9 STE H SUANT Bl BISHR

224 JIRT fRR BT Bleax

225 12000 AT / fhelam™ Ao IR TR § SUINT Bl Brehr

226 35000 TR / fhamy Hie <SROR § SUITT & Breay

227 diges R Ul fics gg H IuAT & foy

228 1320 Al / fhaumd & w8 & WIEH @1 AT & ot 9yt By 0 Soa wR & A arel 9 H
SYANT BT BISHR

229 HId TR gieHe Toie, MR Toie iR edf+iT Toic & ST & forg

230 hael AT =T & IUANT & foru
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A = areft 1 | 15 H Scoigd @ Aeidl & fog e

231 FordR fH0ad o 3 iR dadl fbvad & 91q I IUAIRA Feler fBfoad gg # SUINT & forg

- ERISIN il H 232 IWANT & o AFDI & 3FHY WTel 947 AR T & oY dHad ARKTd A+DT §IRT
PR eI B

233 AT & w0 A

234 hadl Tfdcgor AT IR & wy & JaT & forw

235 dae gAIfSd R G-RAI IART H TN & forg

036 ST SCTRT BT BISHY ST 1 3R FIR 14 (GHod i AR gieaiiord s 3feT g wet o) &
AM®I B AT ©

037 %qw?ﬁ@wﬁmsﬁsﬁ?ﬁ%aﬁﬁ$mmmmwwﬁ$ﬂmaﬁ$

038 S STET & IYANT BT Bred) ol Rt 3R SeAdt #§ gar qeaii & forg v ot e @rer
UaRf & AHDI & MTH T,

239 T IRl BT BISHR Sl [SATEE I hed & Al & AT ¢,

240 AIfETH & foly ITANT T ®R, fSames 34l wed & AFD 3 Jdidg A & WIoR 2

241 Dol GRMA Il F IWART & g

242 Hael TERIfAee & w0 § ST & oy

043 S SR & YA F oY ST SO Tofe & w0 H Sl Rigatl ik a1 qeaii & forg & wevpa St
MR WTer Uaref & Ad! & 1™ &

244 Fad favge & oy [ gU e H SUANT & foy

245 had AHTCIGR Wfeerdl § IUANT & forg

ot UdHel IT HANT H— TegHIEd MM Aehe (RMEUATd 523) iR AT THIad BRoe (@re
3R IR (METTTH 541(0),(ii)

247 dHacl il MR BTedA H SUINT & fog

248 SHad ISR Yoic & wd H ITANT & foy

249 Bad A 5 3R 99 & {7y IORF Yoic & ®U § ST & fofg

250 dae Il GAT Al 3IR fexparil § ST & g

251 dHac THEHd BIggIagS Aol § STANT & oy

252 BT W—ISRD 3T AR W:—TORE Adhs & 4o § ITIANT & oy

253 DI Y AT Bl Aldele § ST & oy

254 oauT St T & SR dad @ Al A & SUANT § WY 8 2

255 I AT & IUIRT BT BIEHR il @rel &1 154 # 1 700 A /fun. wR R ugwE B

256 TS H SN & oY o9 geb URGT 3R IR SR SRUMICS® MR & fofg

257 Had fIR1e 3R 3 H SN & forg

258 Aal RRY T BISHR

250 Q‘cb_;frl T FAH H— AIfSTH TegfAHIRferdhe (METATH 554) iR dfcrem epifaa faforae @nEeew
556

260 Hde ISy T dige-® ¥ SuINT & foru

261 Bad ST ITART BB H IUINT & forg

262 dHad WEl Hadh IR Hadk IRl § SYIRT & oy

263 SID STINT BT BISHR Sl AATITR Hadh & 20000 BT /fHUT R W g,

- I 6l Bad B STANT BT BISHR Wi 5 000 AT,/ fHun. & wR R, Agfed RIS @mETavd 330)

IR Afdes RIS EUETATH 270), That AT HASH & 2
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e der areft 1 9 15 # Seaifad @ Aol & forg e

265 THgASC B WU H, B Sleq o gU Wd WSS 3] H ST & fofg

266 redifed BRAT SR wWIE ofauii &l Bleadx
I IART BT BISHR il Wifecs 78l IR G difece A8l & TSIsE URAR @ Aufer, @

267 AMH—ARIUE! & Y Ad, Fgal 3R WIS UFl § Hdxd A8l & AFD, DRI AR AledT HIER
qoell, AR dlges THDIA WIE Bl BIS] ATl P AFDI D 30U © |

- Vel g1 HATST H— JATSUATH 471, 4724, 47291 SR 472901 Icure S Rrgell ok ga1 g=di & fog 3o
TR IRIDBROT & AFHI & ™Y &,

- STE ST Yohel AT FATGH # 3170 W werd & 9 Rgpeli &R B 9=ai & foy owpd 3 e
MTRT @Tel Uaref & Aa! & ey hTd & w7 o

270 IATE ST 60,000 AT, /U1, & TR W Ul I1 A H o W e & a1 fede 96 hgd &
AFDT & AwT SUANT B T,

271 S@TE Sl fS@rde 9d Hgd & AFDl & ATHY ITAN B &,
Ul IT HATS H: ATSTATH 410, 412, 414, 415 IATE ST 20000 AT, / fHIT. WR R AG—qch Tl |

272 Qrel AR 3R 3= Iearal H 10000 3T/ fhum wR wR Riggeil iR Bic gedl & oy IRiRpd TS &
AE & AT B,
Thdl T GO H: I AMSUATH 410, 412, 414, 415 AR 440 IUTRT BT BB S 20,000 AT, / fHum. wR

273 TR Riggeil ok BiC gedl & forg Tl 3 TSl MR Wrel uerRf & ol Jdwpd N dA9d &
3 2,

074 Rigrati &R BIC al & oy Twpd 311 RS Wrel Uarel & #d $ 3JwU Saig & 15000 H3T.
/T, TR W ST R,

275 I IA1E # o fearde 9t wEw @ fofy AME & gHY 15000 T/ fHIT. WR W SUANT g,

076 STE ST Yahel AT FATGH # 3170 W e & 9 a1 9 hegd & foly A & rgwd forad
& wa H

077 39 Il @ik 2T Tl Il IS BT BISHR Sl Sigd BT dat 3R SIqd &1 ddf Well & oy 99 &
3 2,

278 Hacl q9 MR fe @M iR tae oW & fofg IuanT 2,

279 I IR BT BIEHR Sl WTE HaF IR HIG A&l & fIy 796 & w0 g,

280 dhael AATGIGR Hell § IUAM %,

281 I ST BT ITTGT & SUANT & fIY ST ST AN & STl R Ted |l @ &,

282 Had IR TS Ufde=T &1 YINT fSsree 961 Wrell @ #1996 & o YRINT fhar S g g,

283 Dad fSTde I Bed & AFD D AJHU Bl AR fSaraa g sMeR 7 IUAM &,

- I SIRT H S Uhel AT WA H MSUATH 1412, 1413, 1414 AR 1440 & fqa favy Fafeean mioH
% fore Rg) wrier &R R B & 99d & w2,

085 I IR H ST Gobel AT FAGH H ATSTATH 1412, 1413, 1414 31X 1422 & T I BT & AP
B 3w B,

086 I SR H WA & oy S SIF ISR | BIC, THIY AN & Ad IR o AN & oIy AFS & g0
2
I SWRT BT BISH I 30 AT /BT W Bris 1% & AFGI & FJwU AARMT NO2 IMRT & WU H

287
SYIIT 2,

288 I SR H IWAN & oy Sl Haedhesd Us HashehR Alees & AP & WU ¢,
IS SIEESSIoT BRME & SUANT & foy 289 (RMEUATH 339 (i), SSWISTH BRI BIDT
(EEUaTs 339 (i), TTSAISTH BRWE (RMSUFTH 339 (i), USRI SEERee BRWS (QMEU=ud 340 (),

289 STSURRTH TgSOT BRWE (BMEUATH 340 (i), TSURCRRM ®BRwe @METavd 340 (ji), dfewr™

SIEEISSIoM HIThe (SMSUATH 341 (i), DA BTSN BRWE (SMSTATH 341 (i), ITSHicwdd BT
(CrETTTd 341 (jii), STSANTTH SFHRBE (FMSYAYH 450 (1), STSANSIT SFHBRBT (MY 450 (i),
SRIAISTH SRBRWE (JMSYTTH 450 (i), TSIACRRM SSHRWE (BMEUATH 450 (v), BT STSETSSIoM
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A aEn IRt 1 9 15 ¥ SeoiRaa @ Audl & forg A
SEHRME (JMSTATH 450 (vii), USIRSTH TRIBIRGS QMEUATN 451 (), USRI CHBR®ME (JMEU-TH
451 (i), AfSTA UINBRBE @MEUTT 452 (), WA UrelibRee (RUSTATd 452 (i), Afead biegrm
TeBRhe (JMEYATH 452 (i), DA Ul Rbe (NSYAYH 452 (iv), ST UrefibR®e (JMSTTd
452 (v), 31 99 B (MSYUH 542) IART H I GEICH & WU H GHas 3gs od AR GHas s Uld
AIee} @ HMDI & IJHY 8, BRWRA D WY H BRBS B ol A ([@MIfdH U I HIo@ & 3R AMAA
?) 3520 faum. / fpur. & s <&t Bl

o0 T AR § ST & forv S S1d YbR | BIe, UhIY 7 & dF6 AR a9 99 @ v 15 & / fa
TR D qI5SH B AT SRl H WM & B dTel [GReIoT & fo #19 & 377 ®,

o1 I fle—ul-8'—aRIfeTa QMEUATd 1608) 3R fe—Vdl—8'—aRIcAIg® RIS & STANT BT BISH oIl
s a1 Ul TReR (SMEUATH 160TW) @ 35 FIT. /fHIT W W B,

292 25000 31T / fHUT TR WR BSgiasss AT &R /A1 UAAT TR ST 93 meniRd 93 B,

293 QU SR )

204 T TR SR H STINT BT BISHR Wil (AT FHHeT & 9 H 600 AT /fHIT TR =R g,

295 I SR & YA ¥ S gRYS e & w0 d dad [S@mds o9dl ggd & oy 919 & 31U &,

296 S URST H SUINT BT Breh S 9189 & 780 HUT/fPUT =R B,

2907 BTSN & MR R WM & ol IR Wel &1 WX 200 AIm/fdym. & aifees &1 gh.

208 hdel Walel| Il § ST & forw

oo T AT IR U H BRBRT B ®T H 400 AT/ BUT. R W Thd A1 HASH H fhe wioH B Red
(frer =), foer U= &R fiher fholcd & A & SR @,

300 Had TG Rads & § ST & forg

301 JIIRA MfHaH WR W
ST SEERSION BRBS & SUANT & fory (SMSTITH 339 (1)), STSHISTH TRSOT BB (MSYTTH
339 (i), ¢RATSTT BRHe EUETITH 339 (i), UCRRM SEEEge Bime (QMST=Yd 340 (),
STSURRITH EESIoM ®BRWe (AMSTATH 340 (i), TISUCRRM wRwe @MEuavd 340 (i), ®fe
SISESSIOT BRWT (341 (1), HicRrgd BESIo BB QRMEUATH 341 (i), TISHIcTTH BIRMe (JMSTATH
341 (ii})), SEATSTA SEHRBE QMUY 450 (), SRANSIH SEHRBS (RUSYAYH 450 (i), CorNSTH

302 SRBRHT  (RUSUATd 450 (i), RUCRA SSHRWT QUSTATH 450 (v), Hfcwrad SSERsIoM
SEHRME  (JMEYTH 450 (3190)), UeAIfSTH TRIBRGE (MSYATH 451 (), USTORRM grRwRGhe
@ETTE 451 (i), ST UlBR®e QMEUATE 452 (), Uefrd drelivRwe (JMSTed 452 (i),
ST Hfeemd UielpRBe @RUEUHT 452 (i), Hfoe¥ UleiBRbe  QUETITH 452 (v), SmIf=ae
TeBRhe (JMSYAUN 452 (v)), 3R TS BT (SMSTTY 542) BRHRI & w7 § 1320 el / fhar
H 9 7 & fu 996 & 31wyd SdTal H gideed SR USRI b hel HF & WU H | (WHIdd wY
A AISE & AR He F) Bibe B Go IR BRORA & w F 3520 Fn. /fbur 4 afde 7€ 8rf,

303 Bael Werd HH Ja@d H ivg ReRdl Ui &1 & wU § SUANT & forg

321 Bad USSR AT B b forg

327 T AN H 9P Ao STl H SYANT & forg

330 hrs IR H STINT Bl BIgHY

240 T ST BT BIEHR Sl R 3R 7 (CODEX STAN 117-1981) & forw 100 fum/fHum & drse w1+
% gwd el B

FSO1 TARATEN AEoR, . 3RS, U HIgded § TedIol MRS

%S0 TARATEE EoR, T 3R, U. Uelaw, Reed gRIESH, 3R Sel, 3R, ARG, 3R, 15dd, JHR
Srafed, T, 78, T, gRiers, dfdsfaeRam e, Sf$er fouramsies & forar

%503 TARATE ATgoR, WRIfgTH fSAR®MURA, WueHsid, vy, farsky Rurs, g¥erer sare, a4y
RrfeRET | A5

XS89 FifE A & forg A & 1g®Y SET & STANT $T BISHR

XS96 I BFS B 8 D oIy AP & ™Y IRl & IUANT Bl BISHR
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A G areft 1 | 15 H Scoigd @ Aoidl & fog e

XS97 I BS Ul Wleex & oY AFH & JJwU IART & ITANT I BISHR

XS98 I HIFE Bs dAIUS AlC & oY AFS & 31HY ST & SUANT BT BISIR

T 99 FHT ITAIRT TP Bl AART U /el U / VST ¢ Ad Bl U & Fe¥ H AfHad A1 A bl
TS qEm @ e

XT 100 ST ITAIRT THRpd Bl AART U /el U / W€ ¢ 9d bl W & forw 70 fAfer am/ fvaim

XT 101 ST SURTRE TR el SARRT U7 ehel U7 / X€1 € |qd ®el U & ferw 300 fAfer ur/ fbetrum

XT 102 qTel ATeR 3R ISV Bl BISHR TJHRYT & UL

i @re AR & forg Sheadr IRel yraem=

fr=foaRaa drael a1 3.1 (8) § WWifed & wu # g faftmior ugfoal (Shoad) & oGl & dga ot @rer oot # (Shoad

BT IS # gAag AN BT vred) Sfeafad wu § IUAN fFHar o7 wadr 2|

JTSTICH H. Qe ATd Al G5

260 wRifesd TRrs, Teif¥rae

472a ol & tRifcs @ik Bl RIS wed
1422 Riftafes sEwr e

1414 Rifeeifes SEwr BRue

1451 Riftafes siffaress werd

1401 Rie—fees wd

406 MR

400 TS TR

1402 Tebellsd focs e

403 IR TTge

503(i) AT BrEHe

510 I FARISS

503(ii) AT BESINH Brave

527 U BESRITSS

1100(i) TR RIS @R, | JThI—YHTS el
1100(iv) IRTET TERTH F hT TS IR Fafeed H =uxh fdhar
1100(v) IRTe ReaRmifthe | o1eh TATSN R Iafeed § & fhar
1100(ii) IRYeTT ReaRIemifher W 3rehT TGS
1100(ii) IRTTT Fafeed | T YHIgels

300 TwHIfdE TRTS, Ta—

162 ofTel gbax

1403 verford e

1101 (iii) FlENE

629 dfcerad 5'—ggiTere

633 Hfcerm® 53T

634 dicerd 5" RIS S

263 Dicer e

404 Hfeergd TTTge

302 PHicerTH Webrae

170() Do FwEHe

509 e FRgS

623 Bicwd f$—va—Teeme

578 Dfcem Tg@dmT

526 ST BISSIRIES

327 Pfcerad daee
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i) @re AR @ forg Shoadt arel graem=

ferforRaa arsal &1 3.1 (8) # WHifhd & w9 # gy RAfATr ygfoal (GShowd) & wrdt & dga Wi @rer soft # (Shoad
&1 e # g Sl ® Breax) SfealRad wu § STANT faar o1 wadr 2

JTETICE 9. Grel AT IRTEl W

352(ii) bfesrd Foie, va—

529 Hfowm afirizs

282 Dfcerm Mitame

552 dfcerm fRaferae

516 Picerm Aebe

150a PRAA TeA— oI HIRHAA

1100(vi) IRrera fafamfie § seersy
290 EACRRSIESIER NS

410 PRIG TH TH

407 B

427 BIRGT TH

140 FARIhed

330 wrgfed wRis

472¢ faa’ia & Asfe® iR el TS s
468 mra—fofas AifeTd FEGAfEe Heelal (ia—foidre—degelr 1)
424 DSl

457 ATSFATSIAZH, FhT—

458 Argaarsiag, MH—

1504() ATEFACETIeDIoT

1504(ii) BISEEICIE AR

1400 Sfig=a, Ikes e

628 SIGUICRRM 5'—TTHTelc

627 SIGUICRRM 5'—TTHTelc

631 STSAISTH 5'—MSHIRTC

635 SRAIRTH 5 g FeAslcg sy
1412 TISRET BT

315 Wifds RIS (@rguiglids uRrs)
968 UPEIE

462 BRI

467 ERIES N ESIERIECIES Helellsl
297 RART RIS

418 Ao TH

575 DI SeCT—lae

1102 BRI SRS

620 eI URYS, T (+)-

422 frererier

626 Jufifers TRre, 5'—

412 AR ™

414 T oRdY (T a9

507 BISSIFAIRD TRTS

463 SESERIRIEIECIE I

1442 RHESIESIEINERRSERSE R AR T
464 HRSERIFIEINCRENI VRN
1440 BESESIEEIERRSE]

630 amgaRifG RIS, 5

953 JMEAMCT (BRSO AgAMTCC ISl
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i) @re AR @ forg Shoadt arol graem=

freAferRa Arste! 1 3.4 (8) H WHifbd & wu H sreedl fafmior ugferdl (Sfiead) @1 wral & dea ol @rer Ao # (Siead

BT e s # Aag Sl ® Breax) SfealRad wu § STANT faar o1 wadr 2

JTELTH . TTE AT SFTal FE

416 PRIET TH

425 B ST

270 Afdes wRrs, Ta—, S 3R Sve—
472b ffeRia & dfded ik B2 e wex
966 fdeere

322(i) fifere

1104 AU

160d(iii) ATSHIAH, TbuATNT fEeRT
160d(i) arse, Ridfes

160d(ii) ATSHIUA, THICY

504(i) TR wEFe

511 AR wiRSS

625 9NTIRRA fR—Tai—Te[ere

580 HHRRE TodHT

528 HTHIRRY ERSRITSS

504(ii) TR eSEsIRTss BEe
329 FHRRM e, Sud

530 FTIREH JfriTss

553(i) TR Riferae, Rigfes

518 HTHIRRT Aehe

296 Afers gRrs, Sud

965(i) el

965(ii) Aedlerd RRY

421 AfET

461 fRermge degerst

465 e verse Aot

460(i) AT et (Aol ofe)
471 B R & A4 — 3R R’—Rervigs
624 AHBHINNT Ta— Teere

622 AHUICRET Ua— TeHe

621 AT Ye—Telerie

1410 AMRCTE BRE

941 RISTASE|

942 A JifFaTES

1404 fRTSISS e

1101(i) e

440 ufde=a

1413 PRBCS SR BT

1200 TrelSTgRd

964 relrergiice ARy

1202 PICIERIERRIENIRSIE MG RN
632 qReRrM 5 — rgARMe

261 el wice

402 TR e

303 YRR TwpIde
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i) @re AR @ forg Shoadt arel graem=

ferforRaa arsal &1 3.1 (8) # WHifhd & w9 # gy RAfATr ygfoal (GShowd) & wrdt & dga Wi @rer soft # (Shoad
&1 e # g Sl ® Breax) SfealRad wu § STANT faar o1 wadr 2

MMETATH 4. Qe Ao Jferal WE

501(i) el dEe

508 IR wIRSS

332(3i) UeRRM TgER ST AggT

577 UeRRM TgPFT

501(ii) IR BESINE dEiHe

515(ii) IR RSN e

525 TeRRH TEsNEsS

326 qReRRrE daee

351(ii) R Here

283 ey wiftase

515(i) el dehe

460(ii) UGS Jefelrol

407a TR SgfhSAT st dare (1 3 TH)
944 IR

280 mitie R

1101() At

1204 Yoo

470(i) =T, Bieerm, urefl¥H &R AIfsyH & w1y ArgRRes, Tfifes ik WraRe tRie & oaur
470(ii) DicergH, aefrH R AIsTH & 1 3nfers RS @ @aor
551 Riforp™ STS3liavITss, THRGA

350(ii) AIfeTd Sua—Hae

262(i) Afes™ wilee

401 AIRETH TG

301 AfSTH TpIae

500(i) AIfess FrEFe

466 \ife wrEfadfege deee (Seere TH)
469 AIfeTH FEAHIET Hegaiel, TaRACHH Bggldsts (A T, TRHcHe BRglase)
331G) WIfeTH SEERSOH AT

316 AT TRARAT (AIFSTH ATSATEBIT)
365 AfeTH wFRed

576 \ifeTH e@me

350(3i) AifeT B Sua—Hele

500(ii) AT BISIoH BEMT

514(ii) eI BIEgIoM debe

524 RIISRE IS ESICRIES

325 A daee

281 wrfesw mftame

500(iii) |ife Rer@EFe

514(i) AIfeTd Aehe

420(i) Aifdeta

420(ii) wfdeter RRy

1420 wrd wfice

1450 W AIfsTm sifacgel ST

1405 R, Toed FIee

553(iii) ey

417 T TH

957 TSR
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i) @re AR @ forg Shoadt arol graem=

frr=ifeiRea araTal &1 3.1 (8) W WHifhd @ w9 H gl faf AT ygfodl (Sioadh) &1 ol & d8d w1 @ o | (Sioadr
BT e s # Aag Sl ® Breax) SfealRad wu § STANT faar o1 wadr 2

JATELATH 4. Qe Ad JAdl G
171 CI&CI{:NH"I GIS\H\TCN‘IISG
413 [AICAS T
1518 STgURifes
380 TSI AgsT
333(iii) STEHIRIH WTE5T
332(ii) STEUCRRA drgge
331(iii) TSI Hgge
415 e ™
967 Sirgferera
SioadY ARt &1 aRl¥re
SigAdl AR @ W Il 9 uateia @re SR srmEr @fha @re gt
H.H. SOl e @re i
1. 1.1.1 Y 3R B8 (W) (SH-—SUAIRT ARIT HI BISHR)
2. 1.1.1.1 Y (|ra)
> 1112 BT (7e)
4. 1.2 fBfoaa o vedd gu Se (|rg), WrE & 01.1.2 SW—IAERT WAl $I BISHR
5. 1.2.1 fBfoqa o vedhd gu Se (|rg), WrE 4o 01.1.2 SWI—AERT WAl $I BISHR
6. 1.2.1.1 S = (e, Rpvae & a1@ S 8
7. 1212 fpfoaa gg (|re), fhvad & 910 FHT—II=R
8. 1.2.2 }cPhd gY (|rE)
9. 1.4.1 URERIGA B (H11])
10. 1.4.2 i ok Juad! #m, s iR BT W Jon =giigpd o= $H (9=
11. 1.6.3 RIS
12. 1.6.6 ERIBICIEIS]
13. 1.8.2 YRHT BT TAT B IUTG, B I BT BISIY
14. 2.1 T 3R I S I ©9 H U H G B &
15. 2.1.1 IR 3, TTETgRd fiedbthe, €
16. 2.1.2 TR I 3R Ty
17. 2.1.3 R 1 =dl, T4, Aol & Id, R o= Uy o«
18. 2.2.1 HIRGT
19. 4.1.1 qrl %el
20. 4.1.1.1 ARG Aol Hed
21. 4.1.1.2 <8 TR TS Bl
22. 4.1.13 Bl g A1 b gY Al Bl
23 421 qrol aRafal (AR 3R Hadl, STel iR Hal, aTal 3R Bierdl, iR gagar! w9d),
! 4r11 JFIART Ao FIANTIT (R4 IR Badl, STl 3R Hal, qreil 3R Bierl (AR
) o |HA), 3R GAGAR! ), Fqal 2ard, 3R 7ed 3R 4
95 4212 g SUAIRT ol a9 (Feed &R wadl, STt 3R Bal, gTalt 3R wierl, iR
26 4213 Blefl ge, $¢T g8 A1 Rl g€ ool avreaferat (AR iR wadl, STt SR o, arell SiR
. 4201 Hfifoa el (Feed SR Fa@i, STl 3R Fai, T@l AR Bierl, 3R gagAR] F9),
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.. 2ot dem grer Soft

Qg AT 06.8.6, 06.8.7, 12.9.1, 12.9.2.1 AR 12.9.23 H Tipd fhi¥ad ARET IS BT

28. 4227 BISIY TARIPA IIWNT (A2 IR Hadi, STl AR Hal, Irall 3R Hiewl, iR gaqaAr
THA), IR |gET a1 ST

29. 6.1 A Afed R, <8, AT ol (Felds) I

30. 6.2 JrreT 3R AT (¥erd) (Frrd ursex dfed)

31. 6.2.1 3Tt

32. 6.2.2 el (W)

33. 6.4.1 TS JIAT 3R JSed T $U THR & IR

34, 6.4.2 @ URAT 3R TS AT 39 oY ST

35. 8.1 TSI A9, dieg! Ud 99

36. 8.1.1 N TS AT He gY drell 7i¥, diegl U I

37. 8.1.2 fadifea arom A, diegt vd 9

38. 9.1 HIeReh, M, AR TSR Afed droll Avell 3R ABell SIS

39. 9.1.1 AT Al

40. 9.1.2 TS ATeRD, HCI 3R DS

41. 9.2 Ao, TR, 3R TP Wied G 7% 3R el Sl

42. 9.2.1 AleTed, P, AR PHsH Afed SH1E g8 Avdl, Avdl & gdbs, 3R Fodl IR

5. 922 ATeD, T, R TahHIsH Afd TS g8 dcs Avdll, Aol & gdbs 3R ATl
SISeIE

44. 9.2.3 AIele, P, AR TdHsH Afed SH 8T $MT 3R HHg™ Jodl 99K

45. 9.2.4 Ao, BT, 3R TDHIHISH Afed UPhls 3R /IT doll g Al AR A8l IR

46. 9.2.4.1 YR ABe 3R AB SIS

47. 9.2.4.2 UBT HIelRd, HecI AR THHS=

48. 9.2.4.3 Ao, e IR UpHIeH Afed dell gg A9el 3R 98l SR
AT, HECTE AR ThHrer afed Wids @, fbfvad, iR /A1 eI Al 3R T8l

49. 9.2.5
SIS

50. 10.1 SIS

51. 10.2.1 TR 3 S

52. 10.2.2 S 8Y 3fs IR

53. 11.1 qRpd 3R Fedl Faaw

54. 11.1.1 qhe A, FESSN SIS, STICN AHT gEse, Thac I

55. 11.1.2 fO=f g2 @0, fOar ganm Seig

56. 11.1.3 TRH A ], TRA F89 IR, Tprel RiRY, Y& Tl RRY, I &4 =)

57. 11.1.3.1 TR FHRA & FE0T & Y wgad g o Ry

58. 11.1.3.2 YR BRI & FHET & A7 wga el RiRy

59. 11.1.4 EEESH

60. 11.1.5 wiced a1 e &1 awe 9

61, 15 ST YR, WTE S0 11.4.3 (TR WS A, TR A9 PR, Toret {iRy, g oot
Ry, o9 A9 & SHRT BT BISHY
TS 3R T[e & ScATal & ey A1 Aigerd iR "Ry (@1 wu 9) $9& Iac N 1=y

62. 11.3 Qe AN 11.1.3 (/T ABa A1, TRA 199 PR, Tdlol (iRY, G 7ol (R, [ &
) B SR BT BISHR

63. 11.4 I PR IR RRY (S8R0 S5, Avdd RRY, IERSIf)

64. 11.5 NEE

65. 12.1 TP 3R TS b fAdmeq

66. 12.1.1 THD

67. 12.1.2 THG b fAdHe

68. 12.2.1 STS1 gfeai 3R HATe

69. 14.1.1 g

70. 14.1.1.1 WHfae e gt iR A ST

71. 14.1.1.2 AR YT g SR AT ure

72. 14.1.2 WA 3R Aol B

73. 14.1.2.1 Wl BT I
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P, JofY ge=m e Aoft
74. 14.1.2.2 Tl BT
75. 14.1.2.3 Bl BT I AR
76. 14.1.2.4 Heoll BT T AR
77. 14.1.3 Bl 3R ool BT "aex

78. 14.1.3.1 Bl BT Taex

79. 14.1.3.2 Heoll BT Hdex

80. 14.1.3.3 Bl TdeR & forg A=

81. 14.1.3.4 Heoll FFeX B foIU AT

82. 14.1.5 HIHY, BB B fAbed, M, Bl AFANOT IR BIBT B ATdT 7T TTH ST UF ggred
83. 14.2.3 SUNKGIER

84. 14.2.3.1 Red 3R a1

85. 14.2.3.2 TR SR E— I AT IR P 18+

86. 14.2.3.3 BIIEHIES FR Pl a8, R forqaR argd, iR HIS R &I argd

() fafm 32 & gwara ffaRed fafrm &iqdfRa fear smom, Jma: —
3.3 Wl IARI § SUART = 3 yaref
3.3.1 ga¥ Afepds o Hefda uaref
(1) gara aifwdpwial 3§ gard uarel, gard ARG 3faT Jand fava afaford 8 S @ &l
GATABR] T[0T A T AT T AT &l U&H PR o Fed © | Fefalad geR & gard
JAfBHE BT JANT @ § - sreel fafvmior ugfa (Ghgadl) & orgaR  fhar S waar © —
(i) uTpicres Gara AR UTpicrd FaradRl Tl b1 31l HAgAR Gard faRed qoT gohel uare
2, Sl A1Ma ITERT & fory Wierd & a1 A9d ITHRT & ol o= U ¥ awfodl 9
Wit afsbaretl | o g o 2 |
(i) UTplTP—addd FaradR yarell &1 3l MY el Al W RIS w0 W gUdahd
AT B wY A UK Ugred § ; 9 G gite |, AAIYd T I, A ST
Tq 3P, UIPiad Saral # Alojg yardl & Fa9d 8 ¢ |
(iii) DT FIAPNT Tl BT 31 T8 U © SN G AAT AN, A SWAT B
forg amerged Ui I@rel & wu | ffed w1 fHy U § ;
(2) gar # gfa—sifaiieR®, uIdieRE do1 ReRIeRE AfeHE R @re gRRerd B IuIRT —
FIEHR! AfAGHHDI H IFAd Ia—ARIBRS, TGRS a0 ReRIaRS ifads AR @
uRRET® Bl HHd & |
(3) gardl # Ul 3fWhHd &I IUIRT — HIF Afchecad Riford= Srgsifadgs (MSy-vd
551) &1 IUINT oi FaradRl uard # 1f¥ead 2 ufoerd wR d@ fear <1 dadr © |
(4) gaaeN AfMHHDT & ITAN W Ufaey — @e o & W axg § FefaRaa gassen
SIfrdHeT HT ITART UfEfa 8, AW
(i) RHRS ToI TIgBTgSIRHNA
(i) SiedH (TeRa TSRe)
(iii) p—UERM T Rmfia vrenfiere

=
<
~

(v) gerge fHerge wicH
(vi) SATZA—3—BAeATRIST
(vii) oifrer fHermsd SR
(viii) fermger p AfRra dieE
(ix) p—
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(x) RIS SR AEARIERISA
(xi) ST 3IR ARSI (o« Ud B JSIH)
(5) gara ¥ faemas
STESAT AT AZDIA TAT ASATSA $2R P ITANT Gard # faamas & w9 # 721 far S |

332 daga RRY
(1) otagara Ry faviy gu smenRa Ry @re favem, S Seer &1 dare R foram o d&ar g, 4
ool HINUT &Y I B A1 3ifd W@rer & Afdbad 0.5 Ufdwrd dd [Aorar §1 dahdr g

(2) <laca RRU &1 STINT d%< SdEI § R & AJAR AfGad 05 giaera d& fear <
AT 2 |

3.3.3 sNferihaer

AMfermpaer frfalRaa IaTel #, Qe ARl Ud dd ([UafsiT gd odfel ) s, 2011 @
faffm 245 & SU-fafFT\ 43 @ N9 ofga GI9OM @Y I WR, IATE B AfTHTH 10 Iferd db
e S dhdt 2|

U IR S ANTE, qH, Ve, U maiRd ug (eweiaw, InTe f§a), iR, gf$e, $M ik
3MSH—21H, hIoI SulcH oI A S MW, ARAC T He MEH, WIvH ANTE, Heldd il N8l
T 3¢ S8 dhmRe RRed, didole dT WicH 3R dlaigsse AEMRG dl fAeh drede menRa

WIed O goldl, IR UId, qal dsg, Siodl, WREH], USl, Todelrgd, el dor Al iR
A W I S dTell 99 TRE DI Aed Uiede TR WieH, hde Ao, &8 3R dic Wied |

334 fega™
foga ffaRad @l 4, @re ver vd ama (UaiT v odfel) e, 2011 & fafm 24,
5 & IU—TAFRH 49 & TEA <9l TV BT o W, Vb TSH dcd b v H AT ST AT ¥ |

i) faege, oS, dh, THBRT RRIH 05 — 10.0 Hfcrerd

(ii) PEFCS dIex, dUR WAIEd Hel, Hhel <, e 05 — 20.0 Ufcrerd
Fed, e fdaRsle, he @RS, SiF, Siell, e 9,
TS, SN MR Yo, fied urasy

(iil) FraEIgSc—INaTRd a7 fiew Ursde smemRd Wied | 05 — 20.0 Ufaerd
S AT, e, Usl, R qo

(iv) ATl IR, Teod, YR 05 — 5.0 gfaerd

) ey AT S hag 50 — 7.5 Ufcerd

(vi) NENEBSINESEY 05 — 1.0 Uforerd

3.3.5 UIQY {eqdT g eArel

UTey 31rdT g9fa WeArel e ffeRad Saurel # fAamn S dawdr 8, arfe Susladr Ua of9
H arfrpdd 3 U9 AT 1 UTH Ul 3 Tl N SfAT H SUWNT gRT IUAT SUHTT AT & AT 3
™ fafed a@ N @ Fa JoOr I8 @re GRer vd Aee (BT vd defer) fafm, 2011 @
fafe 245 & SU-FIE 48 & TEA S GV & oA W, HeATT T Fahal § —

() wc Vs, fed Ursded, fiews dvs U f§@, Faq fes Ursdeq, I don a@ad fgd, =ik
Jredcd, NS Uiedcd, W5 AR, Hella SR, 59 3R "ded |

(i) 9TeY AT IR WAl Jad IcdTe ebel A H SAHAH 3 UM _ AT 3f&had 1 JH UIey
AT IR IeAle, Jad Iy AT gdfa WAl & WU H 06, 99 919 R Al var T8l 7, @
T AEG T H FHUCH B W Q9 UM Uar fHefleiley ¥ 9T UH Y H Had Uey AT
TR AT & w9 H T, UTey A7 aRYfT A @ 731 & w9 § Iifdaqdd, gH1 A1y
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3.3.6 UTSY 31QT g-gfd weiel

(@) TR—NNfedHel FANfET WId & UIey 3frdr I9f WeRferdrel Sdrel & fA=falRad danf #
T ST FhdT © T SH®T ST 3 UH yfdfed I 3ifde =g} g1 arfay —
he Bs, fiewr deaeyd, e 9w we §a, fBad fiew Ursdcd, I T add fgd, TR
Jredcd, ANE Ureded, WIgd Ao, Hella SR, SH IR ey, Wrel del T 9a] I1G |
qIey AT g FCRid gl ST Uabel T H AMHaH 3 UM _ @l Afdad 1 TH Ureyd AT
g TRId, oI UI&d AT aRYfT R & wY A 0, 99 SV R Ife QAT 981 8, @ &
AMS A H HEeHl BT We e, U™ A feilelier # T Ush 39 H Jad ey AT a= i
TR & wY | IO, 9T AT 9 R DI A5 & ®0 H JIWFdd, gF1 Ay | au) et
H, IATGI & Hoed 3R afeiT 39 UBR B8 a1 fh SUHIGT Uh 7 # 1fSrdhaH 3 UTH 4T 1
I gy 379 arel T 3 H SUNRT gRT SUAT SUNRT T & A1 3 UMW fafed de Jifad
G A |
@) SU Gs (F) H AeHd IUE, TERRied & dag H W <f\d JAdUsur (TSIene) A
e &I BT qAT @I AREAT UG A (Ui va drafer) fafammeet, 2011 & Su—fafa+ 24.
5 % Fallol 55 H 4l T3 FaRAT & AR oldcl GIYT | Jad il |
e 3TUdTe], H%& BRIUTTd JAfTHRI
[fasTos—111 /4 / 3T, / 231(187)]
ooy : qa7 fafq wRd & IOUF, JMERV 9N 3 Te 4 H JGAAT H&T UG, 9.
2—15015 /30 /2010 ARRI 1 3WRC, 2011 §RT UG by U iR T 1 ifeRge
(i) U®. ¥. 4—15015 /30 /2011, ARG 7 [, 2013
(i) Tw. . W.15014 /1 /2011—UIUHY / THUATHTSTS, TRIG 27 S, 2013
(iii) U®. 9. 5,/15015 /30 /2012, TRIG 12 Jallg, 2013
(iv) U%. 3. U1.15025 /262 / 13—UTT / UHUATHAYRTS, dNRG 5 fa9aR, 2014
(v) T%. 9. 1—83U% / THANRIE. UF—31fY. / THUAUATSME—2012, TRIG 17 HRA, 2015
(vi) U®. 9. 4 /15015 /30 /2011, ARG 4 3R, 2015
(vii) U%. 9. W.15025 /263 / 13—V / THUATHATRITE, TG 4 FdeR, 2015
(viii) T®. . U1.15025 /264 /13—UIT / THUAUATRNE, TRIG 4 4eR, 2015
(ix) T®. 9. 7,/15015 /30 /2012, ARG 13 FdaR, 2015
(x) T%. 9. W.15025 /208 /2013—UIY / THUHTHAYRNS, ARG 13 7d6R, 2015
(xi) U. . 9115025 /261 /2013—9T / UHUAYATRIE, TRIG 13 TdaR, 2015 3R
(xii) THHE. 1-10(1) /LSS /TAUl (A TG A IAE) /TATHAYRME—2013, ARG
11 STFERI, 2016
(xiii)yw.d. 3—16 /faffde @re IEgaT (TR A8diw) / TAUATRE—2014, ARG 3 g,
2016 |
(xiv) FT. 7. 15-03/ZUAUTH/THRIATATAE-2014, TEE 14 54, 2016 i
(Xv) T, . 3-14TH/ AT (TeTHeH )/TRIATHTE-2013, @ 13 T8, 2016

(xvi) ®T. §. 1-12/99% /UH. 9T.(79,2 AgF OTF)/Th.TH.0H.0.4%.-2015 9@ 15 s,
2016
(xvi) T, . 1-120/9T7/ R ora/u, U9, U9, U.31M% .-2015 a1 23 317, 2016

—
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MINISTRY OF HEALTH AND FAMILY WELFARE
(FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA)
NOTIFICATION
New Delhi, the 5™ September , 2016

F. No. 11/09/Reg/Harmoniztn/2014.—Whereas the draft of the Food Safety and Standards (Food Products
Standards and Food Additives) Amendment Regulations, 2015, further to amend the Food Safety and Standards (Food
Products Standards and Food Additives) Regulations, 2011 were published as required by sub- section (1) of section 92
of the Food Safety and Standards Act, 2006 (34 of 2006), vide notification of the Food Safety and Standards Authority of
India number 11/09/Reg/Harmoniztn/2014, dated the 4t August, 2015, in the Gazette of India, Extraordinary, Part III,
Section 4, inviting objections and suggestions from the persons likely to be affected thereby, before the expiry of the
period of thirty days from the date on which the copies of the Official Gazette containing the said notification were made
available to the public;

And whereas, the copies of the said Gazette were made available to the public on the 13" October, 2015;

And whereas the objections and suggestions received from the public in respect of the said draft regulations
have been considered by the Food Safety and Standards Authority of India;

Now, therefore, in exercise of the powers conferred by clause (e) of sub- section (2) of section 92 read with
section 16 of the said Act, the Food Safety and Standards Authority of India hereby makes the following Regulations
further to amend the Food Safety and Standards (Food Products Standards and Food Additives) Regulations, 2011,
namely:-

Regulations

1. Short title and commencement. - (1) These regulations may be called the Food Safety and Standards (Food Products
Standards and Food Additives) Seventh Amendment Regulations, 2016.

(2) They shall come into force on the date of their publication in the Official Gazette and compliance with provision of
these regulations on or after 1* July, 2017.

2. In the Food Safety and Standards (Food Products Standards and Food Additives) regulations, 2011, in Chapter 3
relating to SUBSTANCES ADDED TO FOOD,-

(A) for Regulation 3.1 relating to Food Additives, the following shall be substituted, namely:-
“3.1 FOOD ADDITIVES

3.1.1:

(1) Food Additives included in these Regulations

The food additives listed herein are recognised as suitable for use in foods in conformance with the provisions of
these regulations and have been assigned an Acceptable Daily Intake (ADI) or determined, on the basis of other
criteria, to be safe and use of additives in conformance with these regulations is considered to be technologically
justified.

(2) Food in which Additives may be used

Theconditions under which food additives may be used in foods, whether or not they have previously been
permitted by the Food Safety and Standards (Food Standards and Food Additives) regulations, 2011.

(3) Foods in which Additives may not be used

Food categories or individual food items in which the use of food additives is not allowed, or where use should be
restricted, are defined by these Regulations.

(4) Food Additive means any substance not normally consumed as a food by itself and not normally used as a
typical ingredient of the food, whether or not it has nutritive value, the intentional addition of which to food for a
technological (including organoleptic) purpose in the manufacture, processing, preparation, treatment, packing,
packaging, transport or holding of such food results, or may be reasonably expected to result (directly or indirectly),
in it or its by-products becoming a component of or otherwise affecting the characteristics of such foods but does
not include contaminants or substances added to food for maintaining or improving nutritional qualities.

(5) Acceptable Daily Intake (ADI) means the amount of a food expressed on a body weight basis that can be
ingested daily over a lifetime without appreciable health risk andan additive, meeting this criterion shall be used
within the bounds of Good Manufacturing Practice (GMP) as specified in clause (8) of this sub-regulation.
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(6) Maximum Use Level of an additive is the highest concentration of the additive determined to be functionally
effective in a food or food category and agreed to be safe and it is generally expressed as mg/kg of food andthe
maximum use level shall not usually correspond to the optimum, recommended, or typical level of use and under
Good Manufacturing Practice (GMP), the optimum, recommended, or typical use level will differ for each
application of an additive and is dependent on the intended technical effect and the specific food in which the
additive would be used, taking into account the type of raw material, food processing and post-manufacture storage,
transport and handling by distributors, retailers, and consumers.

(7) Justification for the use of Food Additives

The use of food additives is justified only when such use has an advantage, does not present an appreciable health
risk to consumers, does not mislead the consumer, and serves one or more of the technological functions as
specified in these regulations and the needs set out in sub-clause (a) to (d) below, and only where these objectives
cannot be achieved by other means that are economically and technologically practicable:

(a) to preserve the nutritional quality of the food; an intentional reduction in the nutritional quality of a food shall
be justified in the circumstances dealt within sub-clause (b) and also in other circumstances where the food
does not constitute a significant item in a normal diet;

(b) to provide necessary ingredients or constituents for foods manufactured for groups of consumers having
special dietary needs;

(c) to enhance the keeping quality or stability of a food or to improve its organoleptic properties, provided that it
does not change the nature, substance or quality of the food so as to deceive the consumer;

(d) to aid in the manufacture, processing, preparation, treatment, packing, transport or storage of food, provided
that the additive is not used to disguise the effects of the use of faulty raw materials or of undesirable
(including unhygienic) practices or techniques during the course of any of these activities.

(8) Good Manufacturing Practice (GMP)

All food additives subject to the provisions of these regulations shall be used under conditions of Good
Manufacturing Practice, which includes the following, namely:-

(a) The quantity of the additive added to food shall be limited to the lowest possible level necessary to accomplish
its desired effect;

(b) The quantity of the additive that becomes a component of food as a result of its use in the manufacturing,
processing or packaging of a food and which is not intended to accomplish any physical, or other technical
effect in the food itself, is reduced to the extent reasonably possible; and,

(c) The additive is of appropriate food grade quality and is prepared and handled in the same way as a food
ingredient.

(9) Specifications for the Identity and Purity of Food Additives

Food additives used in accordance with these regulations shall be of appropriate food grade quality and should at all
times conform with the applicable Specifications of Identity and Purity recommended under these regulations and in
terms of safety, food grade quality is achieved by conformance of additives to their specifications as a whole (not
merely with individual criteria) and through their production, storage, transport, and handling in accordance with
Good Manufacturing Practice (GMP).

(10) Carry-Over of Food Additives into Foods
(a) Conditions applying to carry-over of Food Additives from ingredients and raw materials into foods

Other than by direct addition, an additive may be present in a food as a result of carry-over from a raw material or
ingredient used to produce the food, provided that,-

(i) the additive is acceptable for use in the raw materials or other ingredients (including food additives) in
accordance with the provisions of these Regulations;

(ii) the amount of the additive in the raw materials or other ingredients (including food additives) does not exceed
the maximum use level specified in these regulations;

(iii) the food into which the additive is carried over does not contain the additive in a quantity greater than
thatshall be introduced by the use of raw materials, or ingredients under proper technological conditions or
manufacturing practice, consistent with the provisions of these regulations.
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(b) Special conditions applying to the use of Food Additives not directly authorised in food ingredients and
raw materials

An additive may be used in or added to a raw material or other ingredient if the raw material or ingredient is used
exclusively in the preparation of a food that is in conformity with the provisions of these regulations, including that
any maximum level applying to the food is not exceeded.

(d) Foods for which the carry-over of Food Additives is unacceptable

Carry-over of a food additive from a raw material or ingredient shall not be permissible for foods belonging to the
following food categories; unless a food additive provision in the specified category is mentioned in these
regulations:

(i) infant formulae, follow-up formulae, and formulae for special medical purposes for infants.
(ii) complementary foods for infants and young children.
(B) for Appendix A relating to List of Food Additives, the following shall be substituted, namely:-
“APPENDIX A:
L. FOOD CATEGORY SYSTEM

The food category system is a tool for assigning food additive uses in these Regulations. The food category
system applies to all foodstuffs. The food category descriptors are not to be legal product designations nor are they
intended for labelling purposes. The food category system is based on the following principles:

(a) The food category system is hierarchical, meaning that when an additive is recognised for use in a general
category, it is recognised for use in all its sub-categories, unless otherwise stated. Similarly, when an
additive is recognised for use in a sub-category, its use is recognised in any further subcategories or
individual foodstuffs mentioned in a sub-category. The food category system is based on product
descriptors of foodstuffs as marketed, unless otherwise stated.

(b) The food category system takes into consideration the carry-over principle. By doing so, the food category
system does not need to specifically mention compound foodstuffs (e.g. prepared meals, such as pizza,
because they may contain, pro rata, all the additives endorsed for use in their components), unless the
compound foodstuff needs an additive that is not endorsed for use in any of its components.

1.0 Dairy products and analogues, excluding products of food category 2.0
1.1 Milk and dairy-based drinks
1.1.1 ~ Milk and buttermilk (plain)
1.1.1.1 Milk (plain)
1.1.1.2 Buttermilk (plain)
1.1.2 Dairy-based drinks, flavoured and/or fermented
1.2 Fermented and renneted milk products (plain), excluding food category (dairy-based drinks)
1.2.1  Fermented milks (plain)
1.2.1.1  Fermented milks (plain), not heat-treated after fermentation
1.2.1.2  Fermented milks (plain), heat-treated after fermentation
1.2.2  Renneted milk (plain)
1.3 Condensed milk and analogues (plain)

1.3.1 Condensed milk (plain)

1.3.2 Beverage whiteners
14 Cream (plain) and the like
1.4.1 Pasteurized cream (plain)
142 Sterilized and UHT creams, whipping and whipped creams, and reduced fat creams(plain)

1.4.3 Clotted cream (plain)
1.4.4 Cream analogues

1.5  Milk powder and cream powder and powder analogues (plain)
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1.5.1 Milk powder and cream powder (plain)

1.5.2 Milk and cream powder analogues
1.6 Cheese and analogues

1.6.1 Unripened cheese

1.6.2 Ripened cheese

1.6.2.1 Ripened cheese, includes rind
1.6.2.2 Rind of ripened cheese
1.6.2.3 Cheese powder

1.6.3 Whey cheese

1.6.4 Processed cheese
1.6.4.1 Plain processed cheese

1.6.4.2 Flavoured processed cheese, including containing fruit, vegetables, meat etc.

1.6.5 Cheese analogues
1.6.6 Whey protein cheese
1.7 Dairy-based desserts
1.8 Whey and whey products, excluding whey cheeses

1.8.1 Liquid whey and whey products, excluding whey cheeses
1.8.2 Dried whey and whey products, excluding whey cheeses.
2.0  Fats and oils, and fat emulsions
2.1 Fats and oils essentially free from water
2.1.1 Butter oil, anhydrous milk fat, ghee
2.1.2 Vegetable oils and fats
2.1.3 Lard, tallow, fish oil, and other animal fats
2.2 Fat emulsions mainly of type water-in-oil
2.2.1 Butter
2.2.2 Fat spreads, dairy fat spreads and blended spreads
2.3 Fat emulsions mainly of type oil-in-water, including mixed and/or flavoured products based on fat emulsions
2.4 Fat-based desserts excluding dairy-based dessert products of food category 1.7
2.4.1 Coco based spreads, including fillings
3.0 Edible ices, including sherbet and sorbet

4.0 Fruits and vegetables (including mushrooms and fungi, roots and tubers, pulses and legumes, and aloe vera),
seaweeds, and nuts and seeds

4.1 Fruit

4.1.1 Fresh fruit
4.1.1.1 Untreated fresh fruit
4.1.1.2 Surface-treated fresh fruit
4.1.1.3 Peeled or cut fresh fruit

4.1.2 Processed fruit
4.1.2.1 Frozen fruit
4.1.2.2 Dried fruit, nuts and seeds
4.1.2.3 Fruit in vinegar, oil, or brine
4.1.2.4 Canned or bottled (pasteurized) fruit

4.1.2.5 Jams, jellies, marmalades, fruit bar/toffee and fruit cheese
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4.1.2.6 Fruit-based spreads (e.g. chutney) excluding products of food category
4.1.2.7 Candied fruit

4.1.2.8 Fruit preparations, including pulp, purees, fruit toppings and coconut milk

4.1.2.9 Fruit-based desserts, including fruit-flavoured water-based desserts

4.1.2.10 Fermented fruit products

4.1.2.11 Fruit fillings for pastries
4.1.2.12 Cooked fruit

4.2 Vegetables (including mushrooms and fungi, roots and tubers, pulses and legumes, and aloevera), seaweeds, and

nuts and seeds

4.2.1 Fresh vegetables, (including mushrooms and fungi, roots and tubers, pulses and legumes, and aloe vera),
seaweeds and nuts and seeds

42.1.1

42.1.2

4213

Untreated fresh vegetables, (including mushrooms and fungi, roots and tubers,
pulses and legumes including soybeans, and aloe vera), seaweeds and nuts and
seeds

Surface-treated fresh vegetables, (including mushrooms and fungi, roots and tubers,
pulses and legumes, and aloe vera), seaweeds and nuts and seeds

Peeled, cut or shredded fresh vegetables, (including mushrooms and fungi, roots and
tubers, pulses and legumes, and aloe vera), seaweeds and nuts and seeds

4.2.2 Processed vegetables (including mushrooms and fungi, roots and tubers, pulses and legumes, and aloe
vera), seaweeds, and nuts and seeds

5.0 Confectionery

4221

4222

4223

4224

4225

4226

4.2.2.7

42238

Frozen vegetables (including mushrooms and fungi, roots and tubers, pulses and
legumes, and aloe vera), seaweeds and nuts and seeds

Dried vegetables (including mushrooms and fungi, roots and tubers, pulses and
legumes, and aloe vera), seaweeds, and nuts and seeds

Vegetables (including mushrooms and fungi, roots and tubers, pulses and legumes,
and aloe vera), and seaweeds in vinegar, oil, brine, or soybean sauce

Canned or bottled (pasteurized) or retort pouch vegetables (including mushrooms and
fungi, roots and tubers, pulses and legumes, and aloevera), and seaweeds

Vegetable (including mushrooms and fungi, roots and tubers, pulses and legumes, and
aloe vera), seaweed, and nut and seed purees and spreads (e.g. peanut butter)

Vegetable (including mushrooms and fungi, roots and tubers, pulses and legumes, and
aloe vera), seaweed, and nut and seed pulps and preparations (e.g. vegetable desserts
and sauces, candied vegetables) other than food category 4.2.2.5

Fermented vegetable (including mushrooms and fungi, roots and tubers, pulses and
legumes, and aloe vera) and seaweed products, excluding fermented soybean products
of food categories 6.8.6, 06.8.7, 12.9.1, 12.9.2.1 and 12.9.2.3

Cooked or fried vegetables (including mushrooms and fungi, roots and tubers, pulses
and legumes, and aloe vera), and seaweeds

5.1 Cocoa products and chocolate products including imitations and chocolate substitutes

5.1.1 Cocoa mixes (powders) and cocoa mass/cake

5.1.2 Cocoa mixes (syrups)

5.1.3 Cocoa and chocolate products

5.1.4 Imitation chocolate, chocolate substitute products

5.2 Confectionery including hard and soft candy, nougats, etc. other than food categories 5.1,5.3, and 5.4

5.2.1 Hard candy
5.2.2 Soft candy

5.2.3 Nougats and marzipans



206 THE GAZETTE OF INDIA : EXTRAORDINARY [PART III—SEC. 4]

5.3 Chewing gum
5.4 Decorations (e.g. for fine bakery wares), toppings (non-fruit), and sweet sauces

6.0 Cereals and cereal products, derived from cereal grains, from roots and tubers, pulses, legumes and pith or
soft core of palm tree, excluding bakery wares of food category 7.0

6.1 Whole, broken, or flaked grain, including rice
6.2 Flours and starches (including soybean powder)
6.2.1 Flours
6.2.2 Starches
6.3 Breakfast cereals, including rolled oats
6.4 Pastas and noodles and like products
6.4.1 Fresh pastas and noodles and like products
6.4.2 Dried pastas and noodles and like products
6.4.3 Pre-cooked pastas and noodles and like products
6.5 Cereal and starch based desserts
6.6 Batters
6.7 Pre-cooked or processed cereal/grain/legume products
6.8 Soybean products (excluding soybean-based seasonings and condiments of food category12.9)
6.8.1 Soybean-based beverages
6.8.2 Soybean-based beverage film
6.8.3 Soybean curd (tofu)
6.8.4 Semi-dehydrated soybean curd
6.8.4.1 Thick gravy-stewed semi-dehydrated soybean curd
6.8.4.2 Deep fried semi-dehydrated soybean curd
6.8.4.3Semi-dehydrated soybean curd, other than food categories 6.8.4.1 and 6.8.4.2
6.8.5 Dehydrated soybean curd
6.8.6 Fermented soybeans
6.8.7 Fermented soybean curd
6.8.8 Other soybean protein products
7.0 Bakery wares
7.1 Bread and ordinary bakery wares and mixes
7.1.1 Breads and rolls
7.1.1.1 Yeast-leavened breads and specialty breads
7.1.1.2 Soda breads
7.1.2 Crackers
7.1.3 Other ordinary bakery products
7.1.4 Bread-type products, including bread stuffing and bread crumbs
7.1.5 Steamed breads and buns
7.1.6 Mixes for bread and ordinary bakery wares
7.2 Fine bakery wares (sweet, salty, savoury) and mixes
7.2.1 Cakes, cookies and pies
7.2.2 Other fine bakery products

7.2.3 Mixes for fine bakery wares
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8.0 Meat and meat products including poultry
8.1 Fresh meat and poultry,
8.1.1 Fresh meat and poultry whole pieces or cuts
8.1.2 Fresh meat and poultry comminuted
8.2 Processed meat and poultry products in whole pieces or cuts
8.2.1 Non-heat treated processed meat and poultry products in whole pieces or cuts

8.2.1.1 Cured (including salted) non-heat treated processed meat and poultry products in whole
pieces or cuts

8.2.1.2 Cured (including salted) and dried non-heat treated processed meatand poultry
products in whole pieces or cuts

8.2.1.3 Fermented non-heat treated processed meat and poultry products in whole pieces or
cuts

8.2.2 Heat-treated processed meatand poultry products in whole pieces or cuts
8.2.3 Frozen processed meat and poultry products in whole pieces or cuts

8.3 Processed comminuted meat and poultry products
8.3.1 Non-heat treated processed comminuted meatand poultry products

8.3.1.1 Cured (including salted) non-heat treated processed comminuted meat andpoultry
products

8.3.1.2 Cured (including salted) and dried non-heat treated processed comminutedmeatand
poultry products

8.3.1.3 Fermented non-heat treated processed comminuted meatand poultry products
8.3.2 Heat-treated processed comminuted meat andpoultry products
8.3.3 Frozen processed comminuted meat andpoultry products
8.4 Edible casings
9.0 Fish and fish products, including molluscs, crustaceans, and echinoderms
9.1 Fresh fish and fish products, including molluscs, crustaceans, and echinoderms
9.1.1 Fresh fish
9.1.2 Fresh molluscs, crustaceans, and echinoderms
9.2 Processed fish and fish products, including molluscs, crustaceans, and echinoderms
9.2.1 Frozen fish, fish fillets, and fish products, including molluscs, crustaceans, and echinoderms
9.2.2 Frozen battered fish, fish fillets and fish products, including molluscs, crustaceans, and echinoderms
9.2.3 Frozen minced and creamed fish products, including molluscs, crustaceans, and echinoderms
9.2.4 Cooked and/or fried fish and fish products, including molluscs, crustaceans, and echinoderms
9.2.4.1 Cooked fish and fish products
9.2.4.2 Cooked molluscs, crustaceans, and echinoderms
9.2.4.3 Fried fish and fish products, including molluscs, crustaceans, and Echinoderms

9.2.5 Smoked, dried, fermented, and/or salted fish and fish products, including molluscs, crustaceans, and
echinoderms

9.3 Semi-preserved fish and fish products, including molluscs, crustaceans, and echinoderms
9.3.1 Fish and fish products, including molluscs, crustaceans, and echinoderms, marinated and/or in jelly
9.3.2 Fish and fish products, including molluscs, crustaceans and echinoderms, pickled and/or in brine

9.3.3 Salmon substitutes, caviar and other fish roe products
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9.3.4 Semi-preserved fish and fish products, including molluscs, crustaceans andechinoderms (e.g. fish paste),
excluding products of food categories 9.3.1 - 9.3.3

9.4 Fully preserved, including canned or fermented fish and fish products, including molluscs, crustaceans, and
echinoderms

10.0 Eggs and egg products
10.1 Fresh eggs
10.2 Egg products
10.2.1 Liquid egg products
10.2.2 Frozen egg products
10.2.3 Dried and/or heat coagulated egg products
10.3 Preserved eggs, including alkaline, salted, and canned eggs
10.4 Egg-based desserts
11.0 Sweeteners, including honey
11.1 Refined and raw sugars
11.1.1 White sugar, dextrose anhydrous, dextrose monohydrate, fructose
11.1.2 Powdered sugar, powdered dextrose
11.1.3 Soft white sugar, soft brown sugar, glucose syrup, dried glucose syrup, raw cane sugar
11.1.3.1 Dried glucose syrup used to manufacture sugar confectionery
11.1.3.2 Glucose syrup used to manufacture sugar confectionery
11.1.4 Lactose
11.1.5 Plantation or mill white sugar
11.2 Brown sugar excluding products of food category 11.1.3

11.3 Sugar solutions and syrups, also (partially) inverted, including treacle and molasses, excluding products of food
category 11.1.3

11.4 Other sugars and syrups 11.5 Honey
11.6 Table-top sweeteners, including those containing high-intensity sweeteners
12.0 Salts, spices, soups, sauces, salads and protein products
12.1 Salt and salt substitutes
12.1.1 Salt
12.1.2 Salt substitutes
12.2 Herbs, spices, seasonings, and condiments
12.2.1 Herbs, spices including masalas
12.2.2 Seasonings and condiments
12.3 Vinegars
12.4 Mustards
12.5 Soups and broths
12.5.1 Ready-to-eat soups and broths, including canned, bottled, and frozen
12.5.2 Mixes for soups and broths
12.6 Sauces and like products
12.6.1 Emulsified sauces and dips
12.6.2 Non-emulsified sauces
12.6.3 Mixes for sauces and gravies

12.6.4 Clear sauces
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12.7 Salads and sandwich spreads excluding cocoa-and nutbasedspreads of food categories 4.2.2.5 and 5.1.3
12.8 Yeast and like products
12.9 Soybean-based seasonings and condiments
12.9.1 Fermented soybean paste
12.9.2 Soybean sauce
12.9.2.1 Fermented soybean sauce
12.9.2.2 Non-fermented soybean sauce
12.9.2.3 Other soybean sauces
12.10 Protein products other than from soybeans
13.0 Foodstuffs intended for particular nutritional uses
13.1 Infant formulae, follow-on formulae, and formulae for special medical purposes for infants
13.1.1 Infant formulae
13.1.2 Follow-up formulae
13.1.3 Formulae for special medical purposes for infants
13.2 Complementary foods for infants and young children
13.3 Dietetic foods intended for special medical purposes (excluding products of food category 13.1)
13.4 Dietetic formulae for slimming purposes and weight reduction
13.5 Dietetic foods (e.g. supplementary foods for dietary use) excluding products of food categories13.1- 13.4 and 13.6
13.6 Food supplements
14.0 Beverages, excluding dairy products
14.1 Non-alcoholic ("soft") beverages
14.1.1 Waters
14.1.1.1 Natural mineral waters and source waters
14.1.1.2 Table waters and soda waters
14.1.2 Fruit and vegetable juices
14.1.2.1 Fruit juices
14.1.2.2 Vegetable juices
14.1.2.3 Concentrates of fruit juices
14.1.2.4 Concentrates of vegetable juices
14.1.3 Fruit and vegetable nectars
14.1.3.1 Fruit nectar
14.1.3.2 Vegetable nectar
14.1.3.3 Concentrates of fruit nectar
14.1.3.4 Concentrates of vegetable nectar

"o

14.1.4 Water-based flavoured drinks, including "sport," “energy,” or "electrolyte" drinks and articulated drinks
14.1.4.1 Carbonated water-based flavoured drinks
14.1.4.2 Non-carbonated water-based flavoured drinks, including punches and ades

14.1.4.3 Concentrates (liquid or solid) for water-based flavoured drinks
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14.1.5 Coffee, coffee substitutes, tea, herbal infusions, and other hot cereal and grain beverages, excluding
cocoa

14.2 Alcoholic beverages, including alcohol-free and low-alcoholic counterparts
14.2.1 Beer and malt beverages
14.2.2 Cider and Perry
14.2.3 Grape wines
14.2.3.1 Still grape wine
14.2.3.2 Sparkling and semi-sparkling grape wines
14.2.3.3 Fortified grape wine, grape liquor wine, and sweet grape wine
14.2.4 Wines (other than grape)
14.2.5 Mead
14.2.6 Distilled spirituous beverages containing more than 15% alcohol
14.2.7 Aromatized alcoholic beverages
15.0 Ready-to-eat savouries
15.1 Snacks - potato, cereal, flour or starch based (from roots and tubers, pulses and legumes)
15.2 Processed nuts, including coated nuts and nut mixtures 15.3 Snacks - fish based
ILFOOD CATEGORY DESCRIPTIONS
The examples wherever given below are only indicative and not exhaustive.
1.0 Dairy products and analogues, excluding products of food category 2.0

Includes all types of dairy products that are derived from the milk of healthy milch animal(s) (e.g. cow, sheep,goat, and
buffalo). In this category, a “plain” product is one that is not flavoured, nor contains fruit, vegetables or other non-dairy
ingredients, nor is mixed with other non-dairy ingredients, unless permitted by relevant standards. Analogues are
products in which milk fat has been partially or wholly replaced by vegetable fats or oils.

1.1 Milk and dairy-based drinks

Includes all plain and flavoured fluid milk products based on skim, part-skim, low-fat and whole milk.
1.1.1 Milk and buttermilk (plain)

Includes plain fluid products only.Includes reconstituted plain milk that contains only dairy ingredients.
1.1.1.1 Milk (plain)

Fluid milk obtained from milking animals (e.g. cows, sheep, goats, and buffalo). Milk is usually heat-treated
bypasteurization, ultra-high temperature (UHT) treatment or sterilization. Includes skim, part-skim, low-fat and whole
milk.

1.1.1.2  Buttermilk (plain)

Buttermilk is the nearly milk fat-free fluid remaining from the butter-making process (i.e. the churning fermented or non-
fermented milk and cream) and buttermilk is also produced by fermentation of fluid skim milk, either by spontaneous
souring by the action of lactic acid-forming or aroma-forming bacteria, or by inoculation of heated milk with pure
bacterial cultures (cultured buttermilk). Buttermilk may be pasteurized or sterilized.

1.1.2  Dairy-based drinks, flavoured and/or fermented

Includes all ready-to-drink flavoured and aromatized milk-based fluid beverages and their mixes, excluding mixes for
cocoa (cocoa-sugar mixtures, category 5.1.1) such as hot chocolate, chocolate malt drinks, strawberry-flavoured yoghurt
drink, whey based drinks, lactic acid bacteria drinks, and lassi(liquid obtained by whipping curd from the lactic acid
fermentation of milk, and mixing with sugar or synthetic sweetener).

1.2 Fermented and renneted milk products (plain), excluding food category 1.1.2 dairy-based drinks)

Includes all plain products based on skim, part-skim, low-fat and whole milk. Flavoured products are included in 1.1.2
(beverages) and 1.7 (desserts).
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1.2.1 Fermented milks (plain)

Includes all plain products, including fluid fermented milk, acidified milk and cultured milk. Plain yoghurt, which does
not contain flavours or colours, may be found in one of the sub-categories of 1.2.1 depending on whether it is heat-
treated after fermentation or not.

1.2.1.1 Fermented milks (plain), not heat-treated after fermentation

Includes fluid and non-fluid plain products such as yoghurt.

1.2.1.2 Fermented milks (plain), heat-treated after fermentation

Products similar to that in 1.2.1.1 except those heat-treated (e.g. sterilized or pasteurized) after fermentation.
1.2.2  Renneted milk (plain)

Plain, coagulated milk produced by the action of milk coagulating enzymes which includes curdled milk. Flavoured -
renneted milk products are found in category 1.7.

13 Condensed milk and analogues (plain)

Includes plain and sweetened types of condensed milk, evaporated milk, and their analogues (including beverage
whiteners) and products based on skim, part-skim, low-fat and whole milk, blends of evaporated skimmed milk and
vegetable fat, and blends of sweetened condensed skimmed milk and vegetable fat.

1.3.1 Condensed milk (plain)

Condensed milk is obtained by partial removal of water from milk to which sugar may have been added. For evaporated
milk, the water removal may be accomplished by heating. Includes partially dehydrated milk, evaporated milk,
sweetened condensed milk, and khoya (cow or buffalo milk concentrated by boiling).

1.3.2 Beverage whiteners

1.3.2.1 Dairy based dairy whitener

Milk or cream constituting of milk protein and lactose
1.3.2.2 Non-Dairy based beverage whitener

Milk or cream substitute consisting of a vegetable fat-water emulsion in water with milk protein and lactose or vegetable
proteins for use in beverages such as coffee and tea and includes the same type of products in powdered form. Includes
condensed milk analogues, blends of evaporated skimmed milk and vegetable fat and blends of sweetened condensed
skimmed milk and vegetable fat.

1.4 Cream (plain) and the like

Cream is a fluid dairy product, relatively high in fat content in comparison to milk. Includes all plain fluid, semi-fluid
and semi-solid cream and cream analogue products. Flavoured cream products are found inl.1.2 (beverages) and 1.7
(desserts).

1.4.1 Pasteurized cream (plain)

Cream subjected to pasteurization by appropriate heat treatment or made from pasteurized milk. Includes milk cream and
“half-and-half.”

1.4.2 Sterilized and UHT creams, whipping and whipped creams, and reduced fat creams (plain)

Includes every cream, regardless of fat content, which has undergone a higher heat-treatment than pasteurization,
pasteurized creams with a reduced fat content, as well as every cream intended for whipping or being whipped. Sterilized
cream is subjected to appropriate heat-treatment in the container in which it is presented to the consumer. Ultra-heat
treated (UHT) or ultra-pasteurized cream is subjected to the appropriate heat treatment (UHT or ultra-pasteurization) in a
continuous flow process and aseptically packaged. Cream may also be packaged under pressure (whipped cream).
Includes whipping cream, heavy cream, whipped pasteurized cream, and whipped cream-type dairy toppings and fillings.
Creams or toppings with partial or total replacement of milk fat by other fats are included in sub-category 1.4.4 (cream
analogues).

1.4.3 Clotted cream (plain)

Thickened, viscous cream formed from the action of milk coagulating enzymes. Includes sour cream (cream subjected to
lactic acid fermentation achieved as described for buttermilk (1.1.1.2).

1.4.4 Cream analogues

Cream substitute consisting of a vegetable fat-water emulsion in liquid or powdered form for use other than as a beverage
whitener (1.3.2).Includes instant whipped cream toppings and sour cream substitutes.
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1.5 Milk powder and cream powder and powder analogues (plain)

Includes plain milk powders, cream powders, or combination of the two, and their analogues.Includes products based on
skim, part-skim, low-fat and whole milk.

1.5.1 Milk powder and cream powder (plain)

Milk products obtained by partial removal of water from milk or cream and produced in a powdered form. Includes
casein and caseinates.

1.5.2 Milk and cream powder analogues

Products based on a fat-water emulsion and dried for use other than as a beverage whitener (1.3.2).Examples include
imitation dry cream mix and blends of skimmed milk and vegetable fat in powdered form.

1.6 Cheese and analogues

Cheese and cheese analogues are products that have water and fat included within a coagulated milkproteinstructure.
Products such as cheese sauce (12.6.2), cheese-flavoured snacks (15.1), and composite prepared foods containing cheese
as an ingredient (e.g. macaroni and cheese; 16.0) are categorized elsewhere.

1.6.1 Unripened cheese

Unripened cheese, including fresh cheese, is ready for consumption soon after manufacture. Such as cottage cheese (a
soft, unripened, coagulated curd cheese), creamed cottage cheese (cottage cheese covered with a creaming mixture),
cream cheese (rahmfrischkase, an uncured, soft spreadable cheese) mozzarella and scamorza cheeses and paneer (milk
protein coagulated by the addition of citric acid from lemon or lime juice or of lactic acid from whey, that is strained into
a solid mass, and is used in vegetarian versions of, e.g. hamburgers). Includes the whole unripened cheese and unripened
cheese rind (for those unripened cheeses with a “skin” such as mozzarella). Most products are plain, however, some such
as cottage cheese and cream cheese, may be flavoured or contain ingredients such as fruit, vegetablesor meat. Excludes
ripened cream cheese, where cream is a qualifier for a high fat content.

1.6.2 Ripened cheese

Ripened cheese is not ready for consumption soon after manufacture, but is held under such time and temperature
conditions so as to allow the necessary biochemical and physical changes that characterize the specific cheese. For
mould-ripened cheese, the ripening is accomplished primarily by the development of characteristic mould growth
throughout the interior and/or on the surface of the cheese. Ripened cheese may be soft (e.g. camembert), firm (e.g.
edam, gouda), hard (e.g. cheddar), or extra-hard and includes cheese in brine, which is a ripened semi-hard to soft cheese,
white to yellowish in colour with a compact texture, and

Without actual rind that has been preserved in brine until presented to the consumer.
1.6.2.1 Ripened cheese, includes rind

Refers to ripened (including mould-ripened) cheese, including rind, or any part thereof, such as cut, shredded, grated or
sliced cheesesuch as blue cheese, brie, gouda, havarti, hard grating cheese, and Swiss cheese.

1.6.2.2 Rind of ripened cheese

Refers to the rind only of the cheese and the rind of the cheese is the exterior portion of the cheese mass that initially has
the same composition as the interior portion of the cheese, but which may dry after brining and ripening.

1.6.2.3 Cheese powder

Dehydrated product prepared from a variety or processed cheese. Does not include grated or shredded cheese (1.6.2.1 for
variety cheese; 1.6.4 for processed cheese). Product is intended either to be reconstituted with milk or water to prepare a
sauce, or used as-is as an ingredient (e.g. with cooked macaroni, milk and butter to prepare a macaroni and cheese
casserole). Includes spray-dried cheese.

1.6.3 Whey cheese

A solid or semi-solid product obtained by concentration of whey with or without the addition of milk, cream or other
materials of milk origin and moulding of the concentrated product which includes the whole cheese and the rind of the
cheese and it is different from whey protein cheese (1.6.6).

1.6.4 Processed cheese

Product with a very long shelf life obtained by melting and emulsifying cheese which includes products manufactured by
heating and emulsifying mixtures of cheese, milk fat, milk protein, milk powder, and water indifferent amounts. Products
may contain other added ingredients, such as aromas, seasonings and fruit, vegetables and/or meat. Product may be
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spreadable or cut into slices and pieces. The term “processed” does not mean cutting, grating, shredding, etc. of cheese.
Cheeses treated by these mechanical processesare included under food category 1.6.2 (Ripened cheese).

1.6.4.1 Plain processed cheese

Processed cheese product that does not contain added flavours, seasonings, fruit, vegetables and/or meat.Examples
include American cheese, Requeson etc.

1.6.4.2 Flavoured processed cheese, including containing fruit, vegetables, meat, etc.

Processed cheese product that contains added flavours, seasonings, fruit, vegetables and/or meat such asNeufchatel
cheese spread with vegetables, pepper jack cheese, cheddar cheese spread with wine, and cheese balls (formed processed
cheese coated in nuts, herbs or spices).

1.6.5 Cheese analogues

Products that look like cheese, but in which milk fat has been partly or completely replaced by other fats which includes
imitation cheese, imitation cheese mixes, and imitation cheese powders.

1.6.6 Whey protein cheese

Product containing the protein extracted from the whey component of milk. These products are principally made by
coagulation of whey proteins. Example: ricotta cheese. It is different from whey cheese (1.6.3).

1.7 Dairy-based desserts

Includes ready-to-eat flavoured dairy dessert products and dessert mixes, frozen dairy confections and novelties, and
dairy-based fillings. Includes flavoured yoghurt (a milk product obtained by fermentation of milk and milk products to
which flavours and ingredients (e.g. fruit, cocoa, coffee) have been added) that may or may not be heat-treated after
fermentation. Other examples include ice cream (frozen dessert that may contain whole milk, skim milk products, cream
or butter, sugar, vegetable oil, egg products, and fruit,cocoa, or coffee), ice milk (product similar to ice cream with
reduced whole or skim milk content, or made withnon-fat milk), jellied milk, frozen flavoured yoghurt, junket (sweet
custard-like dessert made from flavoured milk set with rennet), dulce de leche (cooked milk with sugar and added
ingredients such as coconut or chocolate),butterscotch pudding and chocolate mousse. Includes traditional milk-based
sweets prepared from milk concentrated partially, from khoya (cow or buffalo milk concentrated by boiling), or
chhena(cow or buffalo milk, heat coagulated aided by acids like citric acid, lactic acid, malic acid, etc), sugar orsynthetic
sweetener, and other ingredients (e.g. maida (refined wheat flour), flavours and colours (e.g. peda,burfee, milk cake,
gulab jamun, rasgulla, rasmalai, basundi). These products are different from those in food category3.0 (edible ices,
including sherbet and sorbet) in that the foods in category 1.7 are dairy-based, while those in 3.0 are water-based and
contain no dairy ingredients.

1.8 Whey and whey products, excluding whey cheeses
Includes a variety of whey-based products in liquid and powdered forms.
1.8.1 Liquid whey and whey products, excluding whey cheeses

Whey is the fluid separated from the curd after coagulation of milk, cream, skimmed milk or buttermilk with milk
coagulating enzymes during the manufacture of cheese, casein or similar products. Acid whey is obtained after the
coagulation of milk, cream, skimmed milk or buttermilk, mainly with acids of the type used for the manufacture of fresh
cheese.

1.8.2 Dried whey and whey products, excluding whey cheeses

Whey powders are prepared by spray- or roller-drying whey or acid whey from which the major portion of themilkfat has
been removed.

2.0 Fats and oils, and fat emulsions

Includes all fat-based products that are derived from vegetable, animal or marine sources, or their mixtures.

2.1 Fats and oils essentially free from water

Edible fats and oils are foods composed mainly of triglycerides of fatty acids from vegetable, animal or marine sources.
2.1.1 Butter oil, anhydrous milk fat, ghee

The milk fat products anhydrous milk fat, anhydrous butter oil and butter oil are products derived exclusively from milk
and/or products obtained from milk by a process that almost completely removes water and nonfatsolids. Ghee is a
product obtained exclusively from milk, cream or butter by a process that almost completely removes water and non-fat
solids; it has a specially developed flavour and physical structure.
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2.1.2 Vegetable oils and fats

Edible fats and oils obtained from edible plant sources. Products may be from a single plant source or marketed and used
as blended oils that are generally designated as edible, cooking, frying, table or salad oils. Virgin oils are obtained by
mechanical means (e.g. pressing or expelling), with application of heat only so as not to alter the natural composition of
the oil. Virgin oils are suitable for consumption in the natural state. Cold pressed oils are obtained by mechanical means
without application of heat. Examples include virgin olive oil, cottonseed oil, peanut oil, and vanaspati.

2.1.3 Lard, tallow, fish oil, and other animal fats

All animal fats and oils should be derived from animals in good health at the time of slaughter and intended for human
consumption.

2.2 Fat emulsions mainly of type water-in-oil
Include all emulsified products excluding fat-based counterparts of dairy products and dairy desserts.
2.2.1 Butter

Butter is a fatty product consisting of a primarily water-in-oil emulsion derived exclusively from milk or products
obtained from milk or both.

2.2.2 Fat spreads, dairy fat spreads and blended spreads

Includes fat spreads (emulsions principally of the type water and edible fats and oils), dairy fat spreads (emulsions
principally of the type water-in-milk fat), and blended spreads (fat spreads blended with higher amounts of milk fat)such
as margarine (a spreadable or fluid water-in-oil emulsion produced mainly from edible fats and oils); products derived
from butter (e.g. “butterine,” a spreadable butter blend with vegetable oils), blends of butter and margarine; and minarine
(a spreadable water-in-oil emulsion produced principally from water and edible fats and oils that are not solely derived
from milk). Also includes reduced fat-based products derived from milk fat or from animal or vegetable fats, including
reduced-fat counterparts of butter, margarine, and their mixtures.

2.3 Fat emulsions mainly of type oil-in-water, including mixed and/or flavoured products based on fat emulsions

Includes fat-based counterparts of dairy-based foods excluding dessert products. The fat portion of these products are
derived from sources other than milk fat (e.g. vegetable fats and oils) such as imitation milk (a fat-substituted milk
produced from non-fat milk solids by addition of vegetable fats (coconut, safflower or corn oil)); non-dairy whipped
cream; non-dairy toppings; and vegetable cream. Mayonnaise is included in food category 12.6.1.

2.4 Fat-based desserts excluding dairy-based dessert products of food category 1.7

Includes fat-based counterparts of dairy-based desserts, which are found in category 1.7.Includes ready-to-eat products
and their mixes, cocoa based spreads including fillings. Also includes non-dairy fillings for desserts. Examples include
ice cream-like products made with vegetable fats.

3.0 Edible ices, including sherbet and sorbet

This category includes water-based frozen desserts, confections and novelties, such as fruit sorbet, and flavoured ice.
Frozen desserts containing primarily dairy ingredients are included in food categoryl.7.

4.0 Fruits and vegetables (including mushrooms and fungi, roots and tubers, pulses and legumes, and aloe vera),
seaweeds, and nuts and seeds

This major category is divided into two categories: 4.1(Fruit) and 4.2 (Vegetables (including mushrooms and fungi, roots
and tubers, pulses and legumes, and aloe vera), seaweeds, and nuts and seeds). Each of these categories is further divided
into sub-categories for fresh and processed products.

4.1 Fruits

Includes all fresh (4.1.1) and processed (4.1.2) products.
4.1.1 Fresh fruits

Fresh fruit is generally free of additives.

4.1.1.1 Untreated fresh fruits

Raw fruit presented fresh from harvest.

4.1.1.2 Surface-treated fresh fruits

The surfaces of certain fresh fruit are coated with glazes or waxes or are treated with other food additives that act as
protective coatings and/or help to preserve the freshness and quality of the fruit such as apples, oranges, dates, and
longans.
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4.1.1.3 Peeled or cut fresh fruits

Fresh fruit that is cut or peeled and presented to the consumer, e.g. in a fruit saladand includes fresh shredded or flaked
coconut.

4.1.2 Processed fruits
Includes all forms of processing other than peeling, cutting and surface treating fresh fruits.
4.1.2.1 Frozen fruits

Fruits that may or may not be blanched prior to freezing. The product may be frozen in a juice or sugar syrup. Such as
frozen fruit salad and frozen strawberries.

4.1.2.2 Dried fruits, nuts and seeds

Fruit from which water is removed to prevent microbial growth which includes dried fruit leathers (fruit rolls)prepared
by drying fruit purees. Such as cashew nut, almond, raisins, dried apple slices, figs, copra (dried coconut whole or cut),
dried shredded or flaked coconut, prunes, dehydrated fruits etc.

4.1.2.3 Fruits in vinegar, oil, or brine

Includes pickled products such as mango pickles, lime pickles, pickled gooseberries, plumsand pickled watermelon rind.
Oriental pickled (“cured” or “preserved”) fruit products are sometimes referred to as “candied” fruits. These are not the
candied fruit products of category 4.1.2.7 (i.e. dried, sugar coated fruits).

4.1.2.4 Canned or bottled (pasteurized) fruits

Fully preserved product in which fresh fruit is cleaned and placed in cans or jars with natural juice or sugar syrup
(including artificially sweetened syrup) and heat-sterilized or pasteurized. Includes products processed in retort pouches
such as canned fruit salad, and applesauce in jars.

4.1.2.5 Jams, jellies, marmalades

Jams, preserves and conserves are thick, spreadable products prepared by boiling whole fruit or pieces of fruit, fruit pulp
or puree, with or without fruit juice or concentrated fruit juice, and sugar to thicken, and to which pectin and fruit pieces
may be added. Jelly is a clear spreadable product prepared similarly to jam, except that it is has a smoother consistency
and does not contain fruit pieces. Marmalade is a thick spreadable fruit slurry prepared from whole fruit, fruit pulp or
puree (usually citrus), and boiled with sugar to thicken, to which pectin and fruit pieces and fruit peel pieces may be
added. Includes dietetic counterparts made with non-nutritive high-intensity sweeteners. Examples include orange
marmalade, grape jelly, and strawberry jam.

4.1.2.6 Fruit-based spreads (e.g. chutney) excluding products of food category 4.1.2.5

Includes fruit based spreads, condiment-type fruit products such as mango chutney, raisinchutney, fruit and vegetables
chutneys and their mixes (dry or paste form).

4.1.2.7 Candied fruits

Includes glazed fruits (fruits treated with a sugar solution and dried), candied fruits (dried glazed fruit immersed in a
sugar solution and dried so that the fruit is covered by a candy-like sugar shell), and crystallized fruit is prepared (dried
glazed fruit rolled in icing or granulated sugar and dried).

4.1.2.8 Fruit preparations, including pulp, purees, fruit toppings and coconut milk

Fruit pulp is not usually intended for direct consumption. It isaslurry of lightly steamed and strained fresh fruit, with or
without added preservatives. Fruit puree (e.g. mango puree, prune puree) is produced in the same way, but has a
smoother, finer texture, and may be used as fillings for pastries, but is not limited to this use. Fruit sauce (e.g. pineapple
sauce or strawberry sauce) is made from boiled fruit pulp with or without added sweeteners and may contain fruit pieces.
Fruit sauce may be used as toppings for fine bakery wares and ice cream sundaes. Fruit syrup (e.g. blueberry syrup) is a
more liquid form of fruit sauce that may be used as a topping e.g. for pancakes. Non-fruit toppings are included in
category 5.4 (sugar- and chocolate-based toppings) and sugar syrups (e.g. maple syrup) are included in category 11.4.
Coconut milk and coconut cream are products prepared using a significant amount of separated, whole, disintegrated,
macerated or comminuted fresh endosperm (kernel) of coconut palm and expelled, where most filterablefibers and
residues are excluded, with or without coconut water, and/or with additional water. Coconut milk and coconut cream are
treated by heat pasteurization, sterilization or ultrahigh temperature (UHT) processes. Coconut milk and coconut cream
may also be produced in concentrated or skim (or “light”)forms. Examples of traditional foods in this sub-category are
tamarind concentrate (clean extract of tamarind fruit with not less than 65% total soluble solids), tamarind powder
(tamarind paste mixed with tapioca starch), tamarind toffee (mixture of tamarind pulp, sugar, milk solids, antioxidants,
flavours, stabilizers and preservatives), and fruit bars (a mixture of fruit (mango, pineapple, or guava) pulp mixed with
sugar, flavours and preservatives, dried into a sheet).



216 THE GAZETTE OF INDIA : EXTRAORDINARY [PART III—SEC. 4]

4.1.2.9 Fruit-based desserts, including fruit-flavoured water-based desserts

Includes ready-to-eat products and mixes. Includes rote gruze, frutgrod, fruit compote, nata de coco, and mitsumame
(desserts of agar jelly, fruit pieces and syrup) etc. This category does not include fine bakery wares containing fruit
(categories 7.2.1 and 7.2.2), fruit-flavoured edible ices (category 3.0), or fruit-containing frozen dairy desserts (category
1.7).

4.1.2.10 Fermented fruit products

Type of pickled product produced by preservation in salt by lactic acid fermentation. Examples include fermented plums,
amla/mango pickles etc.

4.1.2.11 Fruit fillings for pastries

Includes ready-to-eat products and mixes and all type of fillings excluding purees (category4.1.2.8). These fillings
usually include whole fruit or fruit pieces such as cherry pie filling and raisin filling for oatmeal cookies.

4.1.2.12 Cooked fruits
Fruit that is steamed, boiled, baked, or fried, with or without a coating, for presentation to the consumer such as baked

apples, fried apple rings, and peach dumplings (baked peaches with a sweet dough covering).

4.2 Vegetables (including mushrooms and fungi, roots and tubers, pulses and legumes, and aloe vera), seaweeds,
and nuts and seeds

Includes all fresh (4.2.1) and processed (4.2.2) products.

4.2.1 Fresh vegetables (including mushrooms and fungi, roots and tubers, pulses and legumes, and aloe vera),
seaweeds, and nuts and seeds

Fresh vegetables are generally free of additives.

4.2.1.1 Untreated fresh vegetables (including mushrooms and fungi, roots and tubers, pulses and legumes
(including soybeans), and aloe vera), seaweeds, and nuts and seeds

Raw vegetables presented fresh from harvest.

4.2.1.2 Surface-treated fresh vegetables (including mushrooms and fungi, roots and tubers, pulses and legumes,
and aloe vera), seaweeds, and nuts and seeds

The surfaces of certain fresh vegetables are coated with glazes or waxes or are treated with other food additives that act
as protective coatings and/or help to preserve the freshness and quality of the vegetable such as avocados, cucumbers,
green peppers and pistachio nuts.

4.2.1.3 Peeled, cut or shredded fresh vegetables (including mushrooms and fungi, roots and tubers, pulses and
legumes, and aloe vera), seaweeds, and nuts and seeds

Fresh vegetables, e.g. peeled raw potatoes that are presented to the consumer to be cooked at home (e.g.in the preparation
of hash brown potatoes).

4.2.2 Processed vegetables (including mushrooms and fungi, roots and tubers, pulses and legumes, and aloe vera),
seaweeds, and nuts and seeds

Includes all forms of processing other than peeling, cutting and surface treating of fresh vegetables.

4.2.2.1 Frozen vegetables (including mushrooms and fungi, roots and tubers, pulses and legumes, and aloe vera),
seaweeds, and nuts and seeds

Fresh vegetables are usually blanched and frozen. Examples include quick-frozen corn, quick-frozen French-fried
potatoes, quick frozen peas, and quick frozen whole processed tomatoes.

4.2.2.2 Dried vegetables (including mushrooms and fungi, roots and tubers, pulses and legumes, and aloe vera),
seaweeds, and nuts and seeds

Products in which the natural water content has been reduced below that critical for growth of microorganismswithout
affecting the important nutrients. The product may or may not be intended for rehydration prior to consumption. Includes
vegetable powders that are obtained from drying the juice, such as tomato powder and beet powder etc such as dried
potato flakes, dehydrated carrots or peas or cabbage or mushroom or spinach leaf or lentil etc.

4.2.2.3 Vegetables (including mushrooms and fungi, roots and tubers, pulses and legumes, and aloe vera) and
seaweeds in vinegar, oil, brine, or soybean sauce

Products prepared by treating raw vegetables with salt solution excluding fermented soybeanproducts. Fermented
vegetables, which are a type of pickled product, are classified in4.2.2.7. Fermented soybean products are classified in
6.8.6, 6.8.7, 12.9.1, 12.9.2.1 and 12.9.2.3 such as pickled cabbage, pickled cucumber, olives, pickled onions, mushrooms
in oil, marinated artichoke hearts, acharetc.Other examples include pickled ginger, pickled garlic, and chilli pickles etc.
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4.2.2.4 Canned or bottled (pasteurized) or retort pouch vegetables (including mushrooms and fungi, roots and
tubers, pulses and legumes, and aloe vera), and seaweeds

Fully preserved product in which fresh vegetables are cleaned, blanched, and placed in cans or jars in liquid(e.g. brine,
water, oil or sauce), and heat-sterilized or pasteurized such as canned peas, canned baby corn, asparagus packed in glass
jars, canned and/or cooked/baked beans, canned tomato paste/ puree (low acid), and canned tomatoes (pieces, wedges or
whole), canned mushrooms, canned chestnuts etc.

4.2.2.5 Vegetable (including mushrooms and fungi, roots and tubers, pulses and legumes, and aloe vera), seaweed,
and nut and seed purees and spreads (e.g. peanut butter)

Vegetable purees are finely dispersed slurries prepared from the concentration of vegetables, which may have been
previously heat-treated (e.g. steamed). The slurries may be filtered prior to packaging. Purees contain lower amounts of
solids than pastes (found in category 4.2.2.6). Examples include tomato puree, peanut butter (a spreadable paste made
from roasted and ground peanuts by the addition of peanut o0il) and other nut butters (e.g. cashew butter) etc.

4.2.2.6 Vegetable (including mushrooms and fungi, roots and tubers, pulses and legumes, and aloe vera), seaweed,
and nut and seed pulps and preparations (e.g. vegetable desserts and sauces, candied vegetables) other than food
category 4.2.2.5

Vegetable pastes and pulps are prepared as described for vegetable purees (category 4.2.2.5). However, pastes and pulps
have a higher amount of solids, and are usually used as components of other foods (e.g. sauces)such as potato pulp,
horseradish pulp, aloe extract, salsa (e.g. chopped tomato, onion, peppers, spices and herbs), sweet red bean paste (an),
sweet coffee bean paste (filling), tomato paste, tomato pulp, tomato sauce, crystallized ginger, and bean-based vegetable
dessert, sweets (vegetable based):- carrot halwa (gajar halwa/ gajrela), lauki halwa, coconut based sweets like coconut
burfee, kaju based sweets etc.

4.2.2.7 Fermented vegetable (including mushrooms and fungi, roots and tubers, pulses and legumes, and aloe
vera) and seaweed products, excluding fermented soybean products of food category 6.8.6, 6.8.7, 12.9.1, 12.9.2.1
and 12.9.2.3

Fermented vegetables are a type of pickled product, formed by the action of lactic acid bacteria, usually in the presence
of salt. Traditional Oriental fermented vegetable products are prepared by air-drying vegetables and exposing them to
ambient temperatures so as to allow the microorganisms to flourish; the vegetables are then sealed in an anaerobic
environment and salt (to generate lactic acid), spices and seasonings are added such as achar, pickled cabbage or carrot or
cauliflower, pickled cucumber, olives, pickled onions, mushrooms in oil, marinated artichoke hearts, piccalilli, lemon
pickles, soybean sauce-pickled vegetables , vinegar-pickled vegetables, brine-pickled vegetables, pickled ginger, pickled
garlic, and chilli pickles, red pepper paste, fermented vegetable products, kimchi and sauerkraut (fermented cabbage) etc.
Excludes fermented soybean products that are found in food categories6.8.6 (fermented soybeans (e.g. natto and tempe),
6.8.7 (fermented soybean curd), 12.9.1(fermented soybean paste e.g. miso), 12.9.2.1 (fermented soybean sauce), and
12.9.2.3 (other soybean sauce) etc.

4.2.2.8 Cooked or fried vegetables (including mushrooms and fungi, roots and tubers, pulses and legumes, and
aloe vera) and seaweeds

Vegetables those are steamed, boiled, baked, or fried, with or without a coating, for presentation to the consumer such as
simmered beans, pre-fried potatoes, fried okra, and ready-to-eat curries like paneer makhani, kadhaipaneer, palakpaneer,
baigan-ka-bharta, alootamatar, mixed vegetable, dal makhani, frozen curried vegetables /ready-to-eat vegetables;
vegetable gravies, vegetables boiled down in soy sauceetc.

5.0 Confectionery

Includes all cocoa and chocolate products (5.1), other confectionery products that may or may not contain cocoa (5.2),
chewing gum (5.3), and decorations and icings (5.4), or foods produced solely with any combination of foods
conforming to these sub-categories.

5.1 Cocoa products and chocolate products including imitations and chocolate substitutes
This category is divided to reflect the variety of standardized and non-standardized cocoa- and chocolate based products.
5.1.1 Cocoa mixes (powders) and cocoa mass/cake

Includes a variety of products that are used in the manufacture of other chocolate products or in the preparation of cocoa-
based beverages. Most cocoa products have their origin in the cocoa nib, which is obtained from cocoa beans that have
been cleaned and freed from the shells. Cocoa mass is obtained from the mechanical disintegration of the nib. Depending
on the desired finished chocolate product, the cocoa nib or mass may be treated by an alkalinization process that mellows
the flavour. Cocoa dust is the fraction of the cocoa bean produced as a product during winnowing and degerming. Cocoa
powder is produced byreducing the fat content of cocoa mass or liquor by pressing (including expeller pressing) and
molding into cocoa press cake. The cocoa press cake is disintegrated and ground to cocoa powder. Cocoa liquor is



218 THE GAZETTE OF INDIA : EXTRAORDINARY [PART III—SEC. 4]

ahomogeneous flowing paste produced from cocoa nib, which has been roasted, dried, disintegrated and milled. Cocoa-
sugar mixtures contain only cocoa powder and sugar. Chocolate powder for beverages is made from cocoa liquor or
cocoa powder and sugar etc.Examples include drinking chocolate powder; breakfast cocoa; cocoa dust (fines), nibs,
mass, press cake;chocolate liquor; cocoa mixes (powders for preparing the hot beverage); cocoa-sugar mixture; and dry
mixes for sugar-cocoa confectionery. Finished cocoa beverages and chocolate milk are included in category 1.1.2, and
most finished chocolate products are included in category 5.1.4.

5.1.2 Cocoa mixes (syrups)

Products that may be produced by adding a bacterial amylase to cocoa liquor. The enzyme prevents the syrup from
thickening or setting by solubilizing and dextrinizing cocoa starch. Includes products such as chocolate syrup used to
prepare chocolate milk or hot chocolate. Chocolate syrup differs from fudge sauce(e.g. for ice cream sundaes), which is
found in category 5.4.

5.1.3 Cocoa and chocolate products

Chocolate is produced from cocoa nibs, mass, press cake, powder, or liquor with or without addition of sugar, cocoa
butter, aroma or flavouring substances, and optional ingredients (e.g. nuts). This category is for chocolate as defined in
these regulations, and for confectionery that uses chocolate that meets the standard and may contain other ingredients, for
example chocolate-covered nuts and fruit (e.g. raisins). This category includes only the chocolate portion of any
confectionery within the scope of food category 5.2. Examples include cocoabutter confectionery (composed of cocoa
butter, milk solids and sugar), white chocolate, chocolate chips, milk chocolate, cream chocolate, sweet chocolate, bitter
chocolate, enrobing chocolate, chocolate covered in a sugar-based “shell” or with coloured decorations, filled chocolate
(chocolate with a texturally distinctcentre and external coating, excluding flour confectionery and pastry products of
categories 7.2.1and 7.2.2) and chocolate with added edible ingredients. This category does not include yoghurt-, cereal-,
and honey-covered nuts (category 15.2).

5.1.4Chocolate substitute and their products

Includes chocolate-like products that may or may not be cocoa-based, but have similar organolepticproperties as
chocolate, such as carob chips, and cocoa-based products that contain greater than 5% vegetable fat (other than cocoa
butter) that are excluded from the scope of the Standard for Chocolate. These chocolate-like products may contain
additional optional ingredients and may include filled confectionery. This category includes only the chocolate-like
portion of any confectionery within the scope of food category 5.2.

5.2 Confectionery including hard and soft candy, nougats, etc. other than food categories 5.1, 5.3, and 5.4

Includes all types of products that primarily contain sugar and their dietetic counterparts, and may or may not
containcocoa.Includes hard candy (5.2.1), soft candy (5.2.2), and nougats and marzipans (5.2.3).

5.2.1 Hard candy

Products made from water and sugar (simple syrup), colour and flavour that may or may not have a filling, their dietetic
counterparts, and products that may or may not contain cocoa. Includes: pastilles and lozenges (rolled, shaped and filled
sweetened candy). These types of products may be used as fillings for chocolate products within the scope of food
categories 5.1.4 and 5.1.5.

5.2.2 Soft candy

Products include soft, chewy products such as caramels (containing sugar syrup, fats, colour and flavour)and their
dietetic counterparts; products that may or may not contain cocoa and milk (e.g. toffees and chocolate-flavoured
caramels); jelly-based candies (e.g. jelly beans, jellied fruit paste covered in sugar, made from pectin, colour and
flavour); and licorice.Also included are halwa, and oriental specialties, such as sweet bean jelly etc.These types of
products may be used as fillings for chocolate products within the scope of food categories

5.1.4and 5.1.5.
5.2.3 Nougats and marzipans

Nougats consist of roasted ground nuts, sugar and cocoa and their dietetic counterparts, that may be consumed as is, or
may be used as a filling for chocolate products within the scope of food categories 5.1.4and 5.1.5. Marzipan consists of
almond paste and sugar and their dietetic counterparts that may be shaped and coloured for direct consumption, or may
be used as a filling for chocolate products within the scope of food categories 5.1.4 and 5.1.5.5

5.3 Chewing gum

Product made from natural or synthetic gum base containing flavours, sweeteners (nutritive or non-nutritive), aroma
compounds, and other additives. Includes bubble gum and breath-freshener gum products.
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5.4 Decorations, toppings (non-fruit) and sweet sauces

Includes ready-to-eat icings and frostings for cakes, cookies, pies and bread and flour confectionery, as well as mixes for
these products. Also includes sugar- and chocolate-based coatings for baked goods. Sweet sauces and toppings include
butterscotch sauce for use, e.g. on ice cream. These sweet sauces are different than the syrups (e.g. maple, caramel, and
flavoured syrups for fine bakery wares and ices) included in category 11.4. Fruit-based toppings are included in 4.1.2.8.
Chocolate sauce is included in 5.1.2.

6.0 Cereals and cereal products derived from cereal grains, roots and tubers, pulses, legumes and pith or soft core
of palm tree, excluding bakery wares of food category 7.0

Includes unprocessed (6.1) and various processed forms of cereal and cereal-based products.
6.1 Whole, broken, or flaked grain, including rice

Includes whole, husked, unprocessed cereals and grains. Examples include rice (including enriched, instant and
parboiled), wheat, corn (maize), sorghum, barley, oats, millets, dried peas or legumes etc.

6.2 Flours and starches (including soybean powder)

The basic milled products of cereal grains, roots, tubers, pulses, pith or softy core of palm tree or legumes sold as such or
used as ingredients (e.g. in baked goods).

6.2.1 Flour

Flour is produced from the milling of grain, cereals and tubers (e.g. cassava) and seeds, pith or soft core of palm tree.
Includes flour pastes for bread and flour confectionery, flour for bread, pastries, noodles and pasta, and flour mixes
(physical mixtures of flours from different cereal or grain sources, which are different from mixes for bakery goods (dry
mixes containing flour and other ingredients, categories 7.1.6 (mixes for ordinary bakery wares) and 7.2.3 (mixes for fine
bakery wares) such as Atta, besan, suji, durum wheat flour, self-rising flour, enriched flour, instantized flour, corn flour,
corn meal, kuttu-ka-atta, singhade-ka-atta, roasted soybean flour,konjac flour, and maida (refined wheat flour) and sago
flour.

6.2.2 Starches

Starch is a glucose polymer occurring in granular form in certain plant species, notably seeds (e.g. cereals, pulses, corn,
wheat, rice, beans, peas) and tubers (e.g. tapioca, potato). The polymer consists of linkedanhydro-alpha-D-glucose units.
Native starch is separated by processes that are specific for each raw material.

6.3 Breakfast cereals, including rolled oats

Includes all ready-to-eat, instant, and regular hot breakfast cereal products. Examples include granola-type breakfast
cereals, instant oatmeal, corn flakes, puffed wheat or rice or other cereals (puffed, pounded, popped) like poha, kheel,
popcorn, multi-grain (e.g. rice, wheat and corn) breakfast cereals, breakfast cereals made from soy or bran, and extruded-
type breakfast cereals made from grain flour or powder etc.

6.4 Pastas and noodles and like products
Includes all pasta, noodles and similar products e.g. rice paper, rice vermicelli, soybean pastas and noodles.
6.4.1 Fresh pastas and noodles and like products

Products that are untreated (i.e. not heated, boiled, steamed, cooked, pre-gelatinized or frozen) and are no dehydrated.
These products are intended to be consumed soon after preparation. Examples include unboiled noodles, and “skins” or
crusts for spring rolls, wontons, and shuo mai.

6.4.2 Dried pastas and noodles and like products

Products that are untreated (i.e. not heated, boiled, steamed, cooked, pre-gelatinized or frozen) and are dehydrated.
Examples include dried forms of: spaghetti, bean vermicelli, rice vermicelli, macaroni, and rice noodles.

6.4.3 Pre-cooked pastas and noodles and like products

Products that are treated (i.e. heated, boiled, steamed, cooked, pre-gelatinized or frozen). These products may be sold
directly to the consumer (e.g. pre-cooked, chilled gnocchi to be heated prior to consumption), or may be the starch
component of prepared meals (e.g. heat-and-serve frozen dinner entrees containing spaghetti, macaroni or noodles;
canned spaghetti and meatballs entrée). Also includes instant noodles, e.g. pre-cooked ramen, udon, rice noodles, that are
pre-gelatinized, heated and dried prior to sale to the consumer.

6.5 Cereal and starch based desserts

Dessert products containing cereal, starch or grain as the main ingredient. Also includes cereal- or starch based fillings
for desserts such as rice pudding, semolina pudding, tapioca pudding, gujiya, balusahi, soan-papdi, patisa, malpua, and
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starchy pudding based desserts, cereal based desserts, suji or moong dal halwa, jalebi, boondiladdoo, motichoorladdoo,
mysorepak, emarti, modak,rice flourdumplings, steamed yeast-fermented wheat flour dough desserts, starchy pudding
based dessertsetc.

6.6 Batters

Products containing flaked or ground cereal or grain that when combined with other ingredients (e.g. water, milk, egg,
fats, milk solids, spices, seasonings etc.)may be used as a coating for fish or poultry and includes products sold as dry
mix of cereal or grain component. Examples include idli or vada or dosa batters, upma, idli or vada or dosa mixes, pongal
mix, sattu, etc., batters for breading or batters for fish or poultry etc. Doughs (e.g. for bread) are found in 7.1.4, and other
mixes (e.g. for bread or cakes) are found in 7.1.6 and 7.2.3, respectively.

6.7 Pre-cooked or processed cereal/grain/legume products

Fermented or non fermented products prepared from cereals and/or pulse. Including processed cereals, cereal or malt-
based food or beverage and/or pulse and enriched cereals and/or pulse products, such as poha, upma, idli, vada, dhokla,
khandvi, papad etc. Products prepared from rice that is soaked, drained, steamed, kneaded and shaped into cake forms.
Crisp snacks made from rice grains, also called “rice cakes” are categorized in 15.1, and dessert-type rice cakes are in
6.5. Category 6.7 would also include processed rice and enriched rice products, such as pre-cooked products that are sold
canned, chilled or frozen; and processed rice products sold in retort pouches. This is to distinguish from category 6.1
(Whole, broken, or flaked grain, including rice) that is intended to include only whole, husked, unprocessed cereals and
grains.

6.8 Soybean products (excluding soybean-based seasonings, and condiments of food category 12.9)
Includes dried, cooked, fried or fermented soybean products, and soybean curd products.
6.8.1 Soybean-based beverages

Products prepared from dried soybeans that are soaked in water, pureed, boiled and strained, or prepared fromsoybean
flour, soybean concentrate, or soybean isolate. Also includes soybean products, such as soybean-based beverage powder.

6.8.2 Soybean-based beverage film

Film formed on the surface of boiling soybean-based beverage that is dried. It may be deep-fried or softened in water
prior to use in soups or poached food.

6.8.3 Soybean curd (tofu)

Soybean curd is prepared from dried soybeans that are soaked in water, pureed, and strained to produce soybean-based
beverages, which is then made into a curd with a coagulant, and placed in a mould. Soybean curds may be of a variety of
textures (e.g. soft, semi-firm, firm).

6.8.4 Semi-dehydrated soybean curd

Soybean curd that has been pressed while being moulded into blocks so that some moisture has been removed, but so that
it is not completely dried (see food category 6.8.5). Semi-dehydrated soybeancurd typically contains 62% water, and has
a chewy texture.

6.8.4.1 Thick gravy-stewed semi-dehydrated soybean curd

Partially dehydrated soybean curd that is cooked (stewed) with a thick sauce (e.g. miso sauce). The partially
dehydratedsoybean curd typically absorbs the sauce, and so regains its original texture.

6.8.4.2 Deep fried semi-dehydrated soybean curd

Partially dehydrated soybean curd that is deep-fried. It may be consumed as such, or cooked (e.g. stewed in sauce) after
frying.

6.8.4.3 Semi-dehydrated soybean curd, other than food categories 6.8.4.1 and 6.8.4.2

Partially dehydrated soybean curd prepared other than by stewing in thick (e.g. miso) sauce or by deepfrying.Includes
grilled products and mashed products that may be combined with other ingredients (e.g. to make a patty or a loaf).

6.8.5 Dehydrated soybean curd

Soybean curd from which all moisture has been removed through the process of freezing, aging, and dehydrating. It may
be reconstituted with water or sauce for consumption, or is used directly in prepared dishes. It may also be deep-fried or
simmered in sauce.
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6.8.6 Fermented soybeans

The product is prepared from soybeans that have been steamed and fermented with certain fungi or bacteria (starter). The
soft, whole beans have a distinctive aroma and taste. It includes products such as Kinema (Darjeeling hills and Sikkim),
Turangbai (Meghalaya), Bekang (Mizoram), Peruyyan (Arunachal Pradesh), Hawaijar (Manipur), and Aakhuni
(Nagaland) and other like Natto, and Tempe etc.

6.8.7 Fermented soybean curd

The product is prepared by forming soybean curd into a loaf during the fermentation process. It is a soft, flavoured
product, either in red, rice-yellow, or grey-green.

6.8.8 Other soybean protein products

Other products from soybeans composed mainly of soybean protein such as extruded, textured, concentrated, and isolated
soybean protein.

7.0 Bakery wares

Includes categories for bread and ordinary bakery wares (7.1) and for sweet, salty and savoury fine bakery wares (7.2).
7.1 Bread and ordinary bakery wares and mixes

Includes all types of non-sweet bakery products and bread-derived products.

7.1.1 Breads and rolls

Includes yeast-leavened and specialty breads like white or brown ormultigrain breadandIndian breads (like kulcha,
chapatti, roti, parantha, nan, pav etc.), wheat rolls, milk rolls, challa bread, pizza-base or pizza-bread, soda bread etc.

7.1.1.1 Yeast-leavened breads and specialty breads

Includes all types of non-sweet bakery products and bread-derived products such as include white bread, rye bread,
pumpernickel bread, raisin bread, whole wheat bread, pain courant francais, malt bread, hamburger rolls, whole wheat
rolls, and milk rolls.

7.1.1.2 Soda breads
Includes all soda breads.
7.1.2 Crackers, excluding sweet crackers

The term “cracker” refers to a thin, crisp wafer, usually dough. Flavoured crackers (e.g. cheese flavoured) that are
consumed as snacks are in 15.1 such as soda crackers, rye crispsetc.

7.1.3 Other ordinary bakery products

Includes all other ordinary bakery wares, such as cornbread and biscuits, bagels, pita and muffins. The term “biscuit” in
this category refers to a small cake of shortened bread, leavened with baking powder or baking soda. It does not refer
tithe British “biscuit,” which is a “cookie” or “sweet cracker” included in category 7.2.1.

7.1.4 Bread-type products, including bread stuffing and bread crumbs

Includes bread-based products such as croutons, bread stuffing and stuffing mixes, and prepared doughs (e.g. for biscuits,
toasted bread (rusks), prepared doughs for bread/bread-type products including their frozen counterparts etc.). Bread
mixes are included in category 7.1.6.

7.1.5 Steamed breads and buns

Oriental-style leavened wheat or rice products that are cooked in a steamer. Products may be made with or without
fillingsuch as twisted rolls of various shapes, filled dumplings and steamed bun with meat, jam or other filling.

7.1.6 Mixes for bread and ordinary bakery wares

Includes all the mixes containing the dry ingredients to which wet ingredients (e.g. water, milk, oil, butter, and eggs) are
added to prepare dough for baked goods from food categories 7.1.1 to 7.1.5 such as French bread mix, tin bread mix,
panettone mix, ciabatta mix, among others. Mixes for fine bakerywares (e.g. cakes, cookies, pancakes) are found in
category 7.2.3.

7.2 Fine bakery wares (sweet, salty, savoury) and mixes

Includes sub-categories for ready-to-eat products (7.2.1 and 7.2.2) as well as mixes (7.2.3) forpreparingfine baked goods.
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7.2.1 Cakes, cookies and pies

The term “sweet cracker” or “sweet biscuit” used in this category refers to a cookie-like product that may beaten as a
dessert such as butter cake, cheesecake, fruit-filled cereal bars, pound cake, moist cake (type of starchy dessert), western
cakes, moon cakes, sponge cake, fruitfilledpies (e.g. apple pie), custard types, oatmeal cookies, sugar cookies and British
“biscuits” (cookies or sweet crackers).

7.2.2 Other fine bakery products

Includes products that may be eaten as a dessert or as breakfast such as doughnuts, sweet rolls, muffins, pancakes,
waffles, filled sweet buns, Danish pastry, wafers or cones for ice cream, flour confectionery, and trifles.

7.2.3 Mixes for fine bakery wares

Mixes containing the dry ingredients to which wet ingredients (e.g. water, milk, oil, butter, eggs) are added to preparea
dough for fine baked goods such as cake mix, flour confectionery mix, pancake mix, pie-mix, and waffle mix. Prepared
dough is found in category 7.1.4. Mixes for ordinary bakery wares (e.g. bread) is found in category 7.1.6.

8.0 Meat and meat products, including poultry

This category includes all types of meatandpoultry products, in pieces and cuts or comminutes fresh (8.1) and processed
(8.2 and 8.3).

8.1 Fresh meat and poultry

Fresh products are usually free of additives.

8.1.1 Fresh meat andpoultry whole pieces or cuts

Untreated raw meat, and poultry carcasses and cuts.

8.1.2 Fresh meat and poultry comminuted

Untreated raw comminuted or mechanically deboned meat andpoultry.

8.2 Processed meat, and poultry products in whole pieces or cuts

Includes various treatments for non-heat treated meat cuts (8.2.1), and heat-treated meat cuts (8.3.2).
8.2.1 Non-heat treated processed meat and poultry products in whole pieces or cuts

This category describes several treatment methods (e.g. curing, salting, drying, pickling) that preserve and extend the
shelf life of meats.

8.2.1.1 Cured (including salted) non-heat treated processed meat and poultry products in whole pieces or cuts

Salted products are treated with sodium chloride. Dry cured (dry pickled) products are prepared by rubbing salt directly
on the meat surface. Wet pickle cured products are prepared by submerging the meat in a brine solution. Pump cured
products are prepared by injecting brine into the meat. Curing may also be achieved by addition of additives. Smoked
products are also included here.

8.2.1.2 Cured (including salted) and dried non-heat treated processed meat and poultry products in whole pieces
or cuts

The meat cuts may be cured or salted as described for category 8.2.1.1, and then dried, or they may only be dried. Drying
is achieved either in hot air or in vacuum.

8.2.1.3 Fermented non-heat treated processed meat and poultry products in whole pieces or cuts
Fermented products are a type of pickled product produced by the action of lactic acid bacteria in the presence of salt.
8.2.2 Heat-treated processed meat and poultry products in whole pieces or cuts

Includes cooked (including cured and cooked, and dried and cooked), heat-treated (including sterilized) and canned meat
cuts.

8.2.3 Frozen processed meat andpoultry products in whole pieces or cuts

Includes raw and cooked meat cuts that have been frozen.

8.3 Processed comminuted meat andpoultry products

Includes various treatments for non-heat treated products (8.3.1) and heat-treated products (8.3.2).
8.3.1 Non-heat treated processed comminuted meat andpoultry products

This category describes several treatment methods (e.g. curing, salting, drying, pickling) that preserve and extend the
shelf life of comminuted and mechanically deboned meat products.
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8.3.1.1 Cured (including salted) non-heat treated processed comminuted meat and poultry products

Salted products are treated with sodium chloride. Dry cured (dry pickled) products are prepared by rubbing salt directly
on the meat surface. Wet pickle cured products are prepared by submerging the meat in a brine solution. Pump cured
products are prepared by injecting brine into the meat. Curing may also be achieved by addition of additives. Also
includes smoked products.

8.3.1.2 Cured (including salted) and dried non-heat treated processed comminuted meat and poultry products

The comminuted or mechanically deboned products may be cured or salted as described for category 8.3.1.1, and then
dried, or they may only be dried. Drying is achieved either in hot air or in vacuum.

8.3.1.3 Fermented non-heat treated processed comminuted meat and poultry products

Fermented products are a type of pickled product produced by the action of lactic acid bacteria in the presence of salt.
Certain types of sausages may be fermented.

8.3.2 Heat-treated processed comminuted meat and poultry products

Includes cooked (including cured and cooked, and dried and cooked), heat-treated (including sterilized) and canned
comminuted products.

8.3.3 Frozen processed comminuted meat andpoultry products

Includes raw, partially cooked and fully cooked comminuted or mechanically deboned meat products that have been
frozen.

8.4 Edible casings (e.g. sausage casings)

Casings or tubing prepared from collagen, cellulose, or food-grade synthetic material or from natural sources that contain
the sausage mix.

9.0 Fish and fish products, including molluscs, crustaceans, and echinoderms

This broad category is divided into categories for fresh fish (9.1) and various processed fish products (9.2— 9.4). This
category includes aquatic vertebrates (e.g. fish) andaquatic invertebrates (e.g. jellyfish), as well as molluscs (e.g. clams,
snails), crustaceans (e.g. shrimp, crab, lobster), and echinoderms (e.g. sea urchins, sea cucumbers). Fish products may be
treated with coatings, such as glazes and spice rubs, prior to marketing to the consumer (e.g. glazed frozen fish fillets).

9.1 Fresh fish and fish products, including molluscs, crustaceans, and echinoderms

The term “fresh” refers to fish and fish products that are untreated except for refrigeration, storage on ice, or freezing
upon catching at sea or in lakes or other bodies of water in order to prevent decomposition and spoilage.

9.1.1. Fresh fish

Includes fresh rohu, catla, hilsa, singhada, trout, pomphret, cod, salmon, fishroe etc.

9.1.2 Fresh molluscs, crustaceans and echinoderms

Includes fresh shrimp, clams, crabs, lobster, snails etc.

9.2 Processed fish and fish products, including molluscs, crustaceans, and echinoderms

This category refers to fish products that are frozen and may require further cooking, as well as ready-to-eat cooked,
smoked, dried, fermented, and salted products.

9.2.1 Frozen fish, fish fillets, and fish products, including molluscs, crustaceans, and echinoderms

Fresh, including partially cooked, fish subjected to freezing or quick-freezing at sea and on land for further processing
such as frozen or deep frozen clams, cod fillets, crab, finfish, haddock, hake, lobster, minced fish, prawns and shrimp;
frozen fish roe; frozen surimietc.

9.2.2 Frozen battered fish, fish fillets and fish products, including molluscs, crustaceans, and echinoderms

Uncooked product prepared from fish or fish portions, with dressing in eggs and bread crumbs or batter.Examples
include frozen raw breaded or batter-coated shrimp; and frozen or quick-frozen breaded or battercoatedfish fillets, fish
portions and fish sticks (fish fingers) etc.

9.2.3 Frozen minced and creamed fish products, including molluscs, crustaceans, and echinoderms
Uncooked product prepared from minced fish pieces in cream-type sauce.
9.2.4 Cooked and/or fried fish and fish products, including molluscs, crustaceans, and echinoderms

Includes all ready-to-eat cooked products as described in the sub-categories.
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9.2.4.1 Cooked fish and fish products

Cooked products include steamed, boiled or any other cooking method except frying (see 9.2.4.3). The fish may be
whole, in portions or comminuted such as fish sausage; cooked fish products boiled down in soy sauce; cooked surimi
products, cooked fish roe; cooked fish and lobster paste (surimi-like products. Other fish paste (Oriental type) is found in
9.3.4.

9.2.4.2 Cooked molluscs, crustaceans, and echinoderms

Cooked products include steamed, boiled or any other cooking method except frying (see 9.2.4.3) such as cooked
Crangon crangon and Crangon vulgaris (brown shrimp; cooked shrimp), clams and crabs.

9.2.4.3 Fried fish and fish products, including molluscs, crustaceans, and echinoderms

Ready-to-eat products prepared from fish or fish portions, with or without further dressing in eggs and breadcrumbs or
batter, that are fried, baked, roasted or barbecued, and then packaged or canned with or without sauce or oil. Examples
include ready-to-eat fried surimi, fried calamari, and fried soft-shell crabs.

9.2.5 Smoked, dried, fermented, and/or salted fish and fish products, including molluscs, crustaceans, and
echinoderms

Smoked fish are usually prepared from fresh deep frozen or frozen fish that are dried directly or after boiling, with or
without salting, by exposing the fish to freshly-generated sawdust smoke. Dried fish are prepared by exposing the fish to
sunlight or drying directly or after boiling in a special installation; the fish may be salted prior to drying. Salted fish are
either rubbed with salt or placed in a salt solution. This manufacturing process is different from that described in food
category 9.3 for marinated and pickled fish. Cured fish is prepared by salting and then smoking fish such as salted
anchovies, shrimp, and shad; smoked chub, cuttlefish and octopus; fish ham; dried and salted species of the Gadidae
species; smoked or salted fish paste and fish roe; cured and smoked sablefish, shad, and salmon; dried shellfish, dried
bonito, and boiled, dried fish.

9.3 Semi-preserved fish and fish products, including molluscs, crustaceans, and echinoderms
Includes products treated by methods such as marinating, pickling and partial cooking that have a limited shelf life.
9.3.1 Fish and fish products, including molluscs, crustaceans, and echinoderms, marinated and/or in jelly

Marinated products are manufactured by soaking the fish in vinegar or wine with or without added salt and spices. They
are packaged in jars or cans and have a limited shelf life. Products in jelly may be manufactured by tenderizing fish
products by cooking or steaming, adding vinegar or wine, salt and preservatives, and solidifying in a jelly such as “roll
mops” (a type of marinated herring), sea eel(dogfish) in jelly and fish aspic.

9.3.2 Fish and fish products, including molluscs, crustaceans, and echinoderms, pickled and/or in brine

Pickled products are sometimes considered a type of marinated product. Pickling results from the treatment of the fish
with a salt and vinegar or alcohol (e.g. wine) solution. Examples include different types of Oriental pickled productse.g.
pickled fish, pickled herring and sprat.

9.3.3 Salmon substitutes, caviar, and other fish roe products

The term “caviar” refers only to the roe of the sturgeon species. Caviar substitutes are made of roe of various sea and
freshwater fish (e.g. cod and herring) that are salted, spiced, dyed and may be treated with a preservative such as salted
salmon roe, processed, salted salmon roe, cod roe, salted cod roe and lumpfish caviar. Occasionally, roe may be
pasteurized. In this case, it is included in food category 9.4, since it is a fully preserved product. Roe products that are
frozen, cooked or smoked are included in category 9.2.1, 9.2.4.1, and 9.2.5, respectively; fresh fish roe is found in
category 9.1.1, 9.3.4. Semi-preserved fish and fish products, including molluscs, crustaceans, and echinoderms (e.g. fish
paste), excluding products of food categories 9.3.1 — 9.3.3such as fish or crustacean pates and traditional Oriental fish
paste. The latter is produced from fresh fish or the residue from fish sauce production, which is combined with other
ingredients such as wheat flour, rice or soybeans. The product may be further fermented. Cooked fish or crustacean
pastes(surimi-like products) are found in 9.2.4.1 and 9.2.4.2, respectively.

9.4 Fully preserved, including canned or fermented fish and fish products, including molluscs, crustaceans, and
echinoderms

Products with extended shelf life, manufactured by pasteurizing or steam retorting and packaging in vacuumsealedair-
tight containers to ensure sterility. Products may be packed in their own juice or in added oil or sauce. This category
excludes fully cooked products (see category 9.2.4) such ascanned tuna, clams, crab, fish roe and sardines; gefilte fish
balls; and surimi (heat-pasteurized).
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10.0 Eggs and egg products

Includes fresh in-shell eggs (10.1), products that may substitute for fresh eggs (10.2) and other egg products (10.3 and
10.4).

10.1 Fresh eggs
Fresh in-shell eggs are free of additives.
10.2 Egg products

Products that may be used as replacement for fresh eggs in recipes or as a food (e.g. omelette). They are produced from
fresh eggs by either (i) mixing and purifying the whole egg; or (ii) separating the egg white and yolk, and then mixing
and purifying each separately. The purified whole egg, white or yolk is then further processed to produce liquid, frozen
or dried eggs.

10.2.1 Liquid egg products

The purified whole egg, egg yolk or egg white is pasteurized and chemically preserved (e.g. by addition of salt).
10.2.2 Frozen egg products

Includes purified, pasteurized and frozen whole egg, egg yolk or egg white.

10.2.3 Dried and/or heat coagulated egg products

De-sugared purified, pasteurized and dried whole egg, egg yolk or egg white.

10.3 Preserved eggs, including alkaline, salted, and canned eggs

Includes traditional Oriental preserved products, such as salt-curedand alkaline treated eggs.

10.4 Egg-based desserts

Includes ready-to-eat products and products to be prepared from a dry mixsuch as flan and egg custard. Also includes
custard fillings for fine bakery wares (e.g. pies).

11.0 Sweeteners, including honey

Includes all standardized sugars (11.1), non-standardized products (e.g. 11.2, 11.3, 11.4 and 11.6), and natural sweeteners
(11.5 — honey).

11.1 Refined and raw sugars

Nutritive sweeteners, such as fully or partially purified sucrose (derived from sugar beet and sugar cane), glucose
(derived from starch), or fructose, that are included in sub-categories 11.1.1 to 11.1.5.

11.1.1 White sugar, dextrose anhydrous, dextrose monohydrate, fructose

White sugar is purified and crystallized sucrose. Dextrose anhydrous is purified and crystallized D-glucose without water
of crystallization. Dextrose monohydrate is purified and crystallized D-glucose with one molecule of water of
crystallization. Fructose is purified and crystallized D-fructose. Examples include refined sugar, cube sugar, mishri etc.

11.1.2 Powdered sugar, powdered dextrose

Powdered sugar (icing sugar) is finely pulverized white sugar with or without added anti-cakingagents. Powdered
dextrose (icing dextrose) is finely pulverized dextrose anhydrous or dextrose monohydrate, or a mixture of the two, with
or without added anti-caking agents.

11.1.3 Soft white sugar, soft brown sugar, glucose syrup, dried glucose syrup, raw cane sugar

Soft white sugar is fine grain purified, moist sugar, that is white in colour. Soft brown sugar is fine grain moist sugar that
is light to dark brown in colour. Glucose syrup is a purified concentrated aqueous solution of nutritive saccharides
derived from starch or inulin or both. Dried glucose syrup is glucose syrup from which water has been partially removed.
Raw cane sugar is partially purified sucrose crystallized from partially purified cane juice without further purification.
Examples include Khandsari sugar.

11.1.3.1 Dried glucose syrup used to manufacture sugar confectionery

Dried glucose syrup, as described in 11.1.3, used to manufacture candy products that are included in food category5.2
(e.g. hard or soft candies).

11.1.3.2 Glucose syrup used to manufacture sugar confectionery

Glucose syrup, as described in 11.1.3, used to manufacture candy products that are included in food category5.2 (e.g.
hard or soft candies).
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11.1.4 Lactose

A natural constituent of milk normally obtained from whey. It may be anhydrous, or contain one molecule of water of
crystallization, or be a mixture of both forms.

11.1.5 Plantation or mill white sugar

Purified and crystallized sucrose.

11.2 Brown sugar excluding products of food category 11.1.3

Includes large-grain, brown or yellow lump sugars, such as demerara sugar, gur and jaggery.

11.3 Sugar solutions and syrups, also (partially) inverted, including treacle and molasses, excluding products of
food category 11.1.3

Includes co-products of the sugar refining process (e.g. treacle and molasses), invert sugar (equimolarmixture of glucose
and fructose produced from the hydrolysis of sucrose), and other sweeteners, such as high fructose corn syrup, high
fructose inulin syrup and corn sugar.

11.4 Other sugars and syrups

Includes all types of table syrups (e.g.xylose, maple syrup), syrups for fine bakery wares and ices (e.g. caramel syrup,
flavoured syrups), and decorative sugar toppings (e.g. coloured sugar crystals for cookies).

11.5 Honey:

Honey is the natural sweet substance produced by honeybees from the nectar of blossoms or secretions of plants.
Examples of honey include wildflorahoney, multi-flora honey, rapeseed or mustard honey, clover honey etc.

11.6 Table-top sweeteners, including those containing high-intensity sweeteners

Includes products that are preparations of high-intensity sweeteners (e.g. acesulfame potassium, steviols) and/or
ofpolyols (e.g. sorbitol).These products, which are sold to the final consumer, may be in powder, solid (e.g. tablets or
cubes), or liquid form.

12.0 Salts, spices, soups, sauces, salads, protein products

This is a broad category that includes substances added to food to enhance its aroma and taste (12.1 — salt and salt
substitutes; 12.2 — herbs, spices, seasonings and condiments (e.g. seasoning for instant noodles);12.3 — vinegars; and 12.4
- mustards), certain prepared foods (12.5 — soups and broths; 12.6 — sauces and like products; and 12.7 — salads (e.g.
macaroni salad, potato salad) and sandwich spreads, excluding cocoaandnut-based spreads of food categories 4.2.2.5 and
5.1.3)), and products composed primarily of protein that are derived from soybeans or from other sources (e.g. milk,
cereal, or vegetables) (12.9 —soybean basedseasonings and condiments; and 12.10 — protein products other than from
soybeans).

12.1 Salt and salt substitutes
Includes salt (12.1.1) and salt substitutes (12.1.2) used as seasoning for food.
12.1.1 Salt

Primarily food-grade sodium chloride. Includes table salt, iodized and fluoride iodized salt, and dendritic salt. This
category also includes similar traditional products like black salt, rock salt (sendhanamak, kala namak, Gumma namak)
sea saltetc.

12.1.2 Salt substitutes

Salt substitutes are seasonings with reduced sodium content intended to be used on food in place of salt.

12.2 Herbs, spices, seasonings, and condiments

This category describes items intended to enhance the aroma and taste of food (e.g. seasoning for instant noodles).
12.2.1 Herbs and spices including masalas

Herbs and spices are usually derived from botanical sources, and may be dehydrated, and either ground or whole.
Examples include chilli, turmeric, pepper, asafoetida, anise, aniseed (saunf), basil, bay leaf, caraway (shiajeera),
cardamom (elaichi), large cardamom, cinnamon, clove, cumin, and carom seeds (ajowain) etc. Spices may also be found
as blends in powder or paste form. Examples of spice blends include chilli seasoning, chilli paste, curry paste, curry roux,
and dry cures or rub that are applied to external surfaces of meat or fish. Blends of spices with other ingredients
(Masalas) include curry powder, sambhar masala, rasam masala, chhole masala, pavbhaji masala etc.
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12.2.2 Seasonings and condiments

Seasonings and condiments are spice mixes with other ingredients which go as toppings to sprinkle on rice and other
foods, and include seasonings for noodles, Puliyogare mix, onion salt, garlic salt etc.The term “condiments” as used in
the Food Category System does not include condiment sauces (e.g. ketchup, mayonnaise, mustard) or relishes.

12.3 Vinegars

Liquid produced from fermentation of ethanol from a suitable source (e.g. wine, cider). Examples include cider vinegar,
wine vinegar, malt vinegar, spirit vinegar, grain vinegar, raisin vinegar, fruit (wine) vinegar and synthetic vinegar.

12.4 Mustards

Condiment sauce prepared from ground often defatted mustard seed that is mixed into slurry with water, vinegar, salt, oil
and other spices and refined. Examples include Dijon mustard, and “hot” mustard (prepared from seeds with hulls).

12.5 Soups and broths

Includes ready-to-eat soups and mixes. The finished products may be water- (e.g. consommé) or milk-based (e.g.
chowder).

12.5.1 Ready-to-eat soups and broths, including canned, bottled, and frozen

Water- or milk-based products consisting of vegetable, meat or fish broth with or without other ingredients (e.g.
vegetables, meat, noodles) such as rasam, bouillon, broths, consommés, water- and cream-based soups, chowders, and
bisques.

12.5.2 Mixes for soups and broths

Concentrated soup to be reconstituted with water and/or milk, with or without addition of other optional ingredients (e.g.
vegetables, meat, noodles) such as rasam powder, bouillon powders and cubes; powdered and condensed soups; and
stock cubes and powders etc.

12.6 Sauces and like products

Includes ready-to-eat sauces, gravies and dressings, and mixes to be reconstituted before consumption.The ready-to-eat
products are divided into sub-categories for emulsified (12.6.1) and non-emulsified (12.6.2)products, whereas the sub-
category for the mixes (12.6.3) encompasses both emulsified and non-emulsified sauce mixes.

12.6.1 Emulsified sauces and dips

Sauces, gravies, dressings based and dips, at least in part, on a fat- or oil-in water emulsionsuch as salad dressing (e.g.
French, Italian, Greek, ranch style), fat-based sandwich spreads (e.g. mayonnaise with mustard), salad cream, and fatty
sauces and snack dips (e.g. bacon and cheddar dip, onion dip).

12.6.2 Non-emulsified sauces

Include water-, coconut milk-, and milk-based sauces, gravies and dressings. Examples includebarbecue sauce, tomato
ketchup, cheese sauce, Worcestershire sauce, Oriental thick Worcestershire sauce, chilli sauce, sweet and sour dipping
sauce, and white (cream-based) sauce (sauce consisting primarily of milk or cream, with little added fat (e.g. butter) and
flour, with or without seasoning or spices).

12.6.3 Mixes for sauces and gravies

Concentrated product, usually in powdered form, to be mixed with water, milk, oil or other liquid to prepare a finished
sauce or gravy such as mixes for cheese sauce, and salad dressings etc.

12.6.4 Clear sauces

Includes thin, non-emulsified clear sauces that may be water-based. These sauces may be used as condiments or
ingredients rather than as finished gravy such asoyster sauce and fish sauce.

12.7 Salads and sandwich spreads excluding cocoa- and nut-based spreads of food categories 4.2.2.5 and 5.1.3

Includes prepared salads (e.g. macaroni salad, potato salad), milk-based sandwich spreads, non-standardized
mayonnaise-like sandwich spreads, and dressings etc.

12.8 Yeast and like products:

Includes baker’s yeast and leaven used in the manufacture of baked goods. Includes the products used in the production
of alcoholic beverages.
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12.9 Soybean-based seasonings and condiments

Includes products that are derived from soybeans and other ingredients intended for use as seasonings andcondiments,
such as fermented soybean paste and soybean sauces.

12.9.1 Fermented soybean paste
The product is made of soybeans, salt, water and other ingredients, using the process of fermentation (e.g. miso).
12.9.2 Soybean sauce

A liquid seasoning obtained by fermentation of soybeans, non-fermentation (e.g. hydrolysis) of soybeans, orby
hydrolysis of vegetable protein.

12.9.2.1 Fermented soybean sauce
A clear, non-emulsified sauce made of soybeans, cereal, salt and water by the fermentation process.
12.9.2.2 Non-fermented soybean sauces

Non-fermented soybean sauce, which is also known as non-brewed soybean sauce, may be produced from vegetable
proteins, such as defatted soybeans that are acid-hydrolyzed (e.g. with hydrochloric acid), neutralized (e.g. with sodium
carbonate), and filtered.

12.9.2.3 Other soybean sauce

Non-emulsified sauce made from fermented soybean sauce and/or non-fermented soybean sauce, with or without sugar,
with or without caramelization process.

12.10 Protein products other than from soybeans

Includes cereal or legume or vegetable protein productssuch as wheat gluten, vegetable protein analogues, and
proteinaceous meat or milk and fish substitutes. Includes their isolates, concentrates and hydrolystes, single cell protein
including Spirulina.

13.0 Foodstuffs intended for particular nutritional uses

13.1 Infant formulae, follow-up formulae, and formulae for special medical purposes for infants

13.1.1 Infant formulae

13.1.2 Follow-up formulae

13.2 Complementary foods for infants and young children

13.3 Dietetic foods intended for special medical purposes (excluding products of food category 13.1)
13.4 Dietetic formulae for slimming purposes and weight reduction

13.5 Dietetic foods (e.g., supplementary foods for dietary use) excluding products of food categories 13.1 -13.4 and
13.6

13.6 Food supplements
14.0 Beverages, excluding dairy products
14.1 Non-alcoholic (''soft'') beverages

This broad category includes waters and carbonated waters (14.1.1), fruit and vegetable juices (14.1.2), fruit and
vegetable nectars (14.1.3), water-based flavoured carbonated and non-carbonated drinks (14.1.4), and water-based
brewed or steeped beverages such as coffee and tea (14.1.5).

14.1.1 Waters

Includes natural waters (14.1.1.1) and other bottled waters (14.1.1.2), each of which may be non-carbonated or
carbonated.

14.1.1.1 Natural mineral waters and source waters

Waters obtained directly at the source and packaged close to the source; are characterized by the presence of certain
mineral salts in relative proportions and trace elements or other constituents. Natural mineral water may be naturally
carbonated (with carbon dioxide from the source), carbonated (with added carbon dioxide of another origin),
decarbonised (with less carbon dioxide than present in the water at the source so it does not spontaneously give off
carbon dioxide under conditions of standard temperature and pressure), or fortified (with carbon dioxide from the
source), and non-carbonated (contains no free carbon dioxide).
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14.1.1.2 Table waters and soda waters

Includes waters other than natural source waters that may be carbonated by addition of carbon dioxide and may be
processed by filtration, disinfection, or other suitable means. These waters may contain added mineral salts. Carbonated
and non-carbonated waters containing flavours are found in category 14.1.4such as table water, bottled water with or
without added minerals, purified water, seltzer water, club soda, and sparkling water.

14.1.2 Fruit and vegetable juices

This category applies only to fruit and vegetable juices. Beverages based on fruit and vegetable juices are found in food
category 14.1.4.2. Fruit-vegetable juice blends have separate classifications for each component (i.e. fruit juice (14.1.2.1)
and vegetable juice (14.1.2.3).

14.1.2.1 Fruit juices

Fruit juice is the unfermented but fermentable liquid obtained from the edible part of sound, appropriately mature and
fresh fruit or of fruit maintained in sound condition by suitable means. The juice is prepared by suitable processes, which
maintain the essential physical, chemical, organoleptical and nutritional characteristics of the juices of the fruit from
which it comes. The juice may be cloudy or clear, and may have restored (to the normal level attained in the same kind of
fruit) aromatic substances and volatile flavour components, all of which must be obtained by suitable physical means,
and all of which must have been recovered from the same kind of fruit. Pulp and cells obtained by suitable physical
means from the same kind of fruit may be added. A single juice is obtained from one kind of fruit. A mixed juice is
obtained by blending two or more juices or juices and purees, from different kinds of fruit. Fruit juice may be obtained,
e.g. by directly expressing the juice by mechanical extraction processes, by reconstituting concentrated fruit juice(food
category 14.1.2.3) with water, or in limited situations by water extraction of the whole fruit.. Examples include orange
juice, apple juice, black currant juice, lemon juice, orange-mango juice and coconut water.

14.1.2.2 Vegetable juices

Vegetable juice is the liquid unfermented but fermentable product intended for direct consumption obtained by
mechanical expression, crushing, grinding, and/or sieving of one or more sound fresh vegetables or vegetables preserved
exclusively by physical means. The juice may be clear, turbid, or pulpy. It may have been concentrated and reconstituted
with water. Products may be based on a single vegetable (e.g. carrot)or blends of vegetables (e.g. carrots, celery).

14.1.2.3 Concentrates of fruit juices

Concentrated fruit juice is the product that complies with the definition given in food category 14.1.2.1. It is prepared by
the physical removal of water from fruit juice in an amount to increase the Brix level to a value at least 50% greater than
that established for reconstituted juice from the same fruit. In the production of juice that is to be concentrated, suitable
processes are used, and may be combined; with simultaneous diffusion of the pulp cells or fruit pulp by water, provided
that the water-extracted soluble fruit solids are added in-line to the primary juice, before the concentration procedure.
Fruit juice concentrates may have restored (to the normal level attained in the same kind of fruit) aromatic substances and
volatile flavour components, all of which must be obtained by suitable physical means, and all of which must be
recovered from the same kind of fruit. Pulp and cells obtained by suitable physical means from the same kind of fruit
may be added. Sold in liquid, syrup and frozen forms for the preparation of a ready-to-drink juice by addition of water.
Examples include frozen orange juice concentrate, and lemon juice concentrate.

14.1.2.4 Concentrates of vegetable juices

Prepared by the physical removal of water from vegetable juice.Sold in liquid, syrup and frozen forms for the preparation
of a ready-to-drink juice by addition of water. Includes carrot juice concentrate.

14.1.3 Fruit and vegetable nectars

Fruit and vegetable nectars are beverages produced from purees, juices, or concentrates of either, blended with water and
sugar, honey, syrups, and/or sweeteners. Fruit-vegetable nectar blends are reported under their components (i.e. fruit
nectar (14.1.3.1) and vegetable nectar (14.1.3.2).

14.1.3.1 Fruit nectar

Fruit nectar is the unfermented but fermentable product obtained by adding water with or without the addition of sugar,
honey, syrups, and/or sweeteners to fruit juice, concentrated fruit juice, fruit purees or concentrated fruit purees, or a
mixture of those products. Aromatic substances, volatile flavour components, pulp and cells, all of which must have been
recovered from the same kind of fruit and obtained by suitable physical means, may be added. Products may be based on
a single fruit or on fruit blends such aspear nectar and peach nectar.

14.1.3.2 Vegetable nectar

Product obtained by adding water with or without the addition of sugar, honey, syrups, and/or sweeteners to vegetable
juice or concentrated vegetable juice, or a mixture of those products. Products may be based on a single vegetable or on a
blend of vegetables.
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14.1.3.3 Concentrates of fruit nectar

Prepared by the physical removal of water from fruit nectar or its starting materials. Sold in liquid, syrup and frozen
forms for the preparation of a ready-to-drink nectar by addition of water. Examples: pear nectar concentrate and peach
nectar concentrate.

14.1.3.4 Concentrates of vegetable nectar

Prepared by the physical removal of water from vegetable nectar.Sold in liquid, syrup and frozen forms forth preparation
of ready-to-drink nectars by addition of water.

14.1.4 Water-based flavoured drinks, including “sport,” “energy,” or ‘“electrolyte” drinks and particulateddrinks

Includes all carbonated and non-carbonated varieties and concentrates, products based on fruit and vegetable juices,
coffee-, tea- and herbal-based drinks etc.

14.1.4.1 Carbonated water-based flavoured drinks

Includes water-based flavoured drinks with added carbon dioxide with nutritive, non-nutritive and/or intense sweeteners
and other permitted food additives. Includes gaseosa (water-based drinks with added carbon dioxide, sweetener, and
flavour), and sodas such as colas, pepper-types, root beer, lemon-lime, and citrus types, both diet/light and regular types.
These beverages may be clear, cloudy, or may contain particulate matter (e.g. fruit pieces). Includes so-called “energy”
drinks that are carbonated and contain high levels of nutrients and other ingredients.

14.1.4.2 Non-carbonated water-based flavoured drinks, including punches and Ades

Include water-based flavoured drinks without added carbon dioxide, fruit and vegetable juice-based drinks(e.g. almond,
aniseed, coconut-based drinks, and ginseng drink), fruit flavoured ades (e.g. lemonade, orangeade), fruit based soft
drinks, capile groselha, lactic acid beverage, ready-to-drink coffee and tea drinks with or without milk or milk solids, and
herbal-based drinks (e.g. iced tea, fruit-flavoured iced tea, chilled canned cappuccino drinks) and “sports” drinks
containing electrolytes. These beverages may be clear or contain particulated matter (e.g. fruit pieces), and may be
unsweetened or sweetened with sugar ora non-nutritive high-intensity sweetener. Includes so-called “energy” drinks that
are non-carbonated and contain high levels of nutrients and other ingredients.

14.1.4.3 Concentrates (liquid or solid) for water-based flavoured drinks

Include powder, syrup, liquid and frozen concentrates for the preparation of carbonated or non-carbonated water-based
non-alcoholic beverages by addition of water or carbonated water. Examples include squashes, fountain syrups (e.g. cola
syrup), fruit syrups for soft drinks, frozen or powdered concentrate for lemonade and iced tea mixes.

14.1.5 Coffee, coffee substitutes, tea, herbal infusions, and other hot cereal and grain beverages, excluding cocoa

Includes the ready-to-drink products (e.g. canned), and their mixes and concentrates such as chicory-based hot beverages
(postum), rice tea, mate tea, and mixes for hot coffee and tea beverages (e.g. instant coffee, powder for hot cappuccino
beverages). Treated coffee beans for the manufacture of coffee products are also included. Ready-to-drink cocoa is
included in category 1.1.2, and cocoa mixes in 5.1.1.

14.2 Alcoholic beverages, including alcohol-free and low-alcoholic counterparts
The alcohol-free and low-alcoholic counterparts are included in the same category as the alcoholic beverage.
14.2.1 Beer and malt beverages

Alcoholic beverages brewed from germinated barley (malt), hops, yeast, and water such as ale, lager, pilsner, brown beer,
weiss beer, oud bruin beer, Obergariges Einfachbier, light beer, table beer, malt liquor, porter, stout, and barley wine.

14.2.2 Cider and Perry
Fruit wines made from apples (cider) and pears (Perry). Also includes cider bouche.
14.2.3 Grape wines

Alcoholic beverage obtained exclusively from the partial or complete alcoholic fermentation of fresh grapes, whether
crushed or not, or of grape must (juice).

14.2.3.1 Still grape wine

Grape wine (white, red, rosé, or blush, dry or sweet) that may contain up to a maximum 0.4g/100 ml (4000mg/kg) carbon
dioxide at 20°C.
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14.2.3.2 Sparkling and semi-sparkling grape wines

Grape wines in which carbonation is produced during the fermentation process, either by bottle fermentation or closed
tank fermentation. Also includes carbonated wine whose carbon dioxide is partially or totally of exogenous origin such as
spumante, and “cold duck” wine.

14.2.3.3 Fortified grape wine, grape liquor wine, and sweet grape wine

Grape wines produced either by: (i) the fermentation of grape must (juice) of high sugar concentration; or (ii) by the
blending of concentrated grape juice with wine; or (iii) the mixture of fermented must with alcohol such as grape dessert
wine.

14.2.4 Wines (other than grape)

Includes wines made from fruit other than grapes, apples and pears, and from other agricultural products, including grain
(e.g. rice). These wines may be still or sparkling. Examples include rice wine (sake),and sparkling and still fruit wines.

14.2.5 Mead
Alcoholic liquor made from fermented honey, malt and spices, or just of honey. Includes honey wine.
14.2.6 Distilled spirituous beverages containing more than 15% alcohol

Includes all distilled spirituous beverages derived from grain (e.g. corn, barley, rye, wheat), tubers (e.g. potato), fruit (e.g.
grapes, berries) or sugar cane that contain greater than 15% alcohol such as aperitifs, brandy (distilled wine), cordials,
liqueurs (including emulsified liqueurs), tequila, whiskey, and vodka.

14.2.7 Aromatized alcoholic beverages

Includes all non-standardized alcoholic beverage products. Although most of these products contain less than 15%
alcohol, some traditional non-standardized aromatized products may contain up to 24% alcoholsuch as aromatized wine,
cider and perry; aperitif wines; and prepared cocktails (mixtures of liquors, liqueurs, wines, essences, fruit and plant
extracts, etc. marketed as ready-to-drink products or mixes). Cooler-type beverages are composed of beer, malt beverage,
wine or spirituous beverage, low-alcoholic refreshers, fruit juice(s), and soda water (if carbonated) etc.

15.0 Ready-to-Eat savouries
Includes all types of savoury snack foods.
15.1 Snacks - potato, cereal, flour or starch based (from roots and tubers, pulses and legumes)

Includes all savoury snacks, with or without added flavourings, but excludes unsweetened crackers (category 7.1.2) such
as potato chips, popcorn, pretzels, rice crackers, flavoured crackers (e.g. cheese-flavoured crackers), bhujia (namkeen;
snack made of a mixture of flours, maize, potatoes, salt, dried fruit, peanuts, spices, colours, flavours, and antioxidants),
and papads(prepared from soaked rice flour or from black gram or cow pea flour, mixed with salt and spices, and formed
into balls or flat cakes), khari, kara, murukku, namakpara, chiwda, palakayalu, ribbon or thattupakoda, dalmoth or
mixtures, soya nuts, nimki, fali (e.g. cholafali), other fried or baked snacks or savouries, uppuseedai, appam, bhel-mix,
sev, gathiya, shankarpali, farsan, kurmura, murmura, papadi, crisps, chakli, etc. Also includes sweet snacks e.g. chikki,
gajak, murrunda, gudchana, sugar coated dals and other sweet dal snacks (dals coated with jaggery, sugar, honey and
other ingredients).

15.2 Processed nuts, including coated nuts and nut mixtures

Includes all types of whole nuts processed by, e.g. dry-roasting, roasting, marinating or boiling, either in-shellor shelled,
salted or unsalted. Yoghurt-, cereal-, and honey-covered nuts, and dried fruit-nut-and-cereal snacks are classified here.
Chocolate-covered nuts are classified in 5.1.4, and nuts covered in imitation chocolate are included in 5.1.5.

15.3 Snacks - fish based

This describes savoury crackers with fish, fish products or fish flavouring. Dried fish per sethat may be consumed as a
snack is assigned to food category 9.2.5, and dried meat snacks are assigned to food category 8.3.1.2.

16.0 Prepared foods

These foods are not included in the other food categories (1-15) and shall be considered on a case-bycasebasis. Prepared
foods are mixtures of multiple components (e.g. meat, sauce, grain, cheese, vegetables); the components are included in
other food categories. Prepared foods require minimal preparation by the consumer (e.g. heating, thawing,
rehydrating).e.g. pav- bhaji, ready-to-eat dishes, biryani,curried rice, sandwiches (filling with egg /chicken/vegetarian
sandwiches etc.), burgers, fish burgers, pizza etc. Provisions for additives will be listed in this food category in these
regulations only if the additive is needed: (i) solely to have a technological function in the prepared food as sold to the
consumer; or (ii) at a use level that has an intentional technological function in the prepared food that exceeds the use
level that can be accounted for by carry-over from the individual components.
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III FUNCTIONAL CLASSES, DEFINITIONS AND TECHNOLOGICAL PURPOSES

Reno. Functional Classes Definition Technological purpose

1 Acidity regulator A food additive, which controls the | Adjusting pH, acidity, alkalinity, and buffering
acidity or alkalinity of a food. activity.

2 Ant caking agent A food additive, which reduces the | Anticaking, anti-sticking, dryingand dusting.
tendency of components of food to
adhere to one another.

3 Antifoaming A food additive, which prevents or | Antifoaming and de-foaming.

agent reduces foaming.

4 Antioxidant A food additive, which prolongs the | Antioxidant, antioxidant synergist, and
shelf-life of foods by protecting | antibrowning.
against deterioration caused by
oxidation.

5 Bleaching agent A food additive (non-flour use) used | Decolorising, and bleaching.
to decolorize food. Bleaching agents
do not include pigments.

6 Bulking agent A food additive, which contributes to | Bulkingand filling.
the bulk of a food without contributing
significantly to its available energy
value.

7 Carbonating agent A food additive used to provide | Providing carbon dioxide gas.
carbonation in a food.

8 Carrier A food additive used to dissolve, | Carrier, diluent and encapsulation.
dilute, disperse or otherwise
physically modify a food additive or
nutrient without altering its function
(and without exerting any
technological effect itself) in order to
facilitate its handling, application or
use of the food additive or nutrient.

9 Colour A food additive, which adds or | Colour, decorative pigment, surface colourant
restores colour in a food. for eye appeal

10 Colour retention A food additive, which stabilizes, | Colour fixation/retention/ stabilization

agent retains or intensifies the colour of a
food.

11 Emulsifier A food additive, which forms or | Emulsification,plasticization,dispersion, surface
maintains a uniform emulsion of two | action,inhibition of crystallization, density
or more phases in a food. adjustment (flavouring oils in beverages),

suspensionand clouding.

12 Emulsifying salt A food additive, which, in the | Prevention of fat separation, improving
manufacture of processed food, | dispersion and blending/melding.
rearranges proteins in order to prevent
fat separation.

13 Firming agent A food additive, which makes or | Texture retention and strengthening.
keeps tissues of fruit or vegetables
firm and crisp, or interacts with
gelling agents to produce or strengthen
a gel.

14 Flavour A food additive, which enhances the | Enhancement or potentiation of flavours.

enhancer existing taste and/or odour of a food.

15 Flour reatment A food additive, which is added to | Flour bleaching, improving, dough conditioning,

agent flour or dough to improve its baking | and strengthening.
quality or colour.

16 Foaming agent A food additive, which makes it | Increased foaming, and aeration,
possible to form or maintain a uniform
dispersion of a gaseous phase in a
liquid or solid food.

17 Gelling agent A food additive, which gives a food | Gel formation
texture through formation of a gel.

18 Glazing agent A food additive, which when applied | Glazing, sealing, coating, surface-finishing,

to the external surface of a food,
imparts a shiny appearance or
provides a protective coating.

polishing, andfilm-forming.
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Reno.

Functional Classes

Definition

Technological purpose

19

Humectant

A food additive, which prevents food
from drying out by counteracting the
effect of a dry atmosphere.

Moisture retentionand wetting.

20

Packaging gas

A food additive gas, which is
introduced into a container before,
during or after filling with food with
the intention to protect the food, for
example, from oxidation or spoilage.

Providing inert gaseous atmosphere in packages.

21

Preservative

A food additive, which prolongs the
shelf-life of a food by protecting
against deterioration caused by
microorganisms.

Shelf
action.

life extension

through antimicrobial

22

Propellant

A food additive gas, which expels a
food from a container

Expulsion of food from a container

23

Raising agent

A food additive or a combination of
food additives, which liberate(s) gas
and thereby increase(s) the volume of
a dough or batter.

Providing volume and body/texture.

24

Sequestrant

A food additive, which controls the
availability of a cation.

Chelation of ions.

25

Stabilizer

A food additive, which makes it
possible to maintain a uniform
dispersion of two or more
components.

Stabilizing of foams/ colloids/ emulsions.

26

Sweetener

A food additive (other than a mono- or
disaccharide sugar), which imparts a
sweet taste to a food.

Reduction of energy as a substitute to
mono or disaccharide sugars.

27

Thickener

A food additive, which increases the
viscosity of a food.

Providing body and texture and binding.

IV. USE OF FOOD ADDITIVES IN FOOD PRODUCTS

Food products may contain additives as specified in these regulations and in the following Tables. (All capital and bold
additives in the Tables 1 to 15 refer to the Group of Additives listed with their INS Numbers in Annex-1)

Table 1
Dairy products and analogues, excluding products of category 2.0
Food Food Category Name Food Additive INS No. Recommended Note
Category Maximum Level
System
@ 2 3 €)) ) (6)
1.0 Dairy products and
analogues, excluding
products of food
category 2.0
1.1 Milk and dairy-based
drinks
1.1.1 Milk and buttermilk
(plain) No additives permitted
1.1.1.1 Milk (plain) PHOSPHATES 1,500 mg/kg 33,227
1.1.1.2 Buttermilk (plain) PHOSPHATES 1,500 mg/kg 33
1.1.2 Dairy-based drinks - Acesulfame potassium 950 350 mg/kg 188
flavoured milk Alitame 956 100 mg/kg
and/or fermented Allura red AC 129 100 mg/kg 52
Aspartame 951 600 mg/kg 191
Aspartame-Acesulfame salt | 962 350 mg/kg 113
Brilliant blue FCF 133 100 mg/kg 52
CAROTENOIDS 150 mg/kg 52
Curcumin 100(1) 100 mg/kg
Canthaxanthin 161g 15 mg/kg 52,170
Caramel color (plain) 150a GMP
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Table 1
Dairy products and analogues, excluding products of category 2.0
Food Food Category Name Food Additive INS No. Recommended Note
Category Maximum Level
System
Y] 2 3 €)) ) (6)
Caramel III - ammonia 150c 2,000 mg/kg 52
caramel
Caramel IV - sulfite 150d 2,000 mg/kg 52
ammonia caramel
Annatto 160b(i), (ii) 100 mg/kg
beta-Carotenes, vegetable 160a(ii) 1,000 mg/kg 52
CHLOROPHYLLS AND 50 mg/kg 190, 52
CHLOROPHYLLINS,
COPPER COMPLEXES
Diacetyltartaric and fatty 472e 5,000 mg/kg
acid esters of glycerol
Fast green FCF 143 100 mg/kg 52
Grape skin extract 163(ii) 150 mg/kg 181,52
IRON OXIDES 20 mg/kg 52
Indigotine (Indigo carmine) | 132 100 mg/kg 52
Neotame 961 20 mg/kg
PHOSPHATES 1,320 mg/kg 33
POLYSORBATES 3,000 mg/kg
Ponceau 4R 124 100 mg/kg 52
Carmoisine 122 100 mg/kg
Erythrosine 127 50 mg/kg
Tartrazine 102 100 mg/kg
Propylene glycol esters of 4717 5,000 mg/kg
fatty acids
RIBOFLAVINS 300 mg/kg 52
SACCHARINS 80 mg/kg
SORBATES 1,000 mg/kg 220, 42
Steviol glycosides 960 200 mg/kg 26, 201
Sucralose 955 300 mg/kg
(Trichlorogalactosucrose)
Sucroglycerides 474 5,000 mg/kg
Sunset yellow FCF 110 100 mg/kg 52
Sodium aluminosilicate 554 60 mg/kg 6,253
Hydroxy propyl methyl 464 7.5 g/kg For flavoured
cellulose milk only
1.2 Fermented and PHOSPHATES 1,000 mg/kg 33
renneted milk
products (plain),
excluding food
category 01.1.2
(dairy-based drinks),
fermented milk
products,yoghurt,
flavoured yoghurt,
dahi, flavoured
dahi,mishti dahi
1.2.1 Fermented milks Caramel IV - sulfite 150d 150 mg/kg 12
(plain)* ammonia caramel
*No additives permitted in Dahi or Curd
1.2.1.1 Fermented milks
(plain) not heat No additives permitted
treated after
fermentation
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Table 1
Dairy products and analogues, excluding products of category 2.0
Food Food Category Name Food Additive INS No. Recommended Note
Category Maximum Level
System
@ 2 3 €)) ) (6)
1.2.1.2 Fermented milks Diacetyltartaric and fatty 472e 5,000 mg/kg

(plain) heat treated acid esters of glycerol

after fermentation Acetic and fatty acid esters 472a GMP 234
of glycerol
Acid treated starch 1401 GMP 234
Alkaline treated starch 1402 GMP 234
Bleached starch 1403 GMP 234
Gellan gum 418 GMP 234
Glucono delta-lactone 575 GMP
Guar gum 412 GMP 234
Gum arabic (Acacia gum) 414 GMP 234
Hydroxypropyl cellulose 463 GMP 234
Hydroxypropyl methyl 464 GMP 234
cellulose
Hydroxypropyl starch 1440 GMP 234
Karaya gum 416 GMP 234
Konjac flour 425 GMP 234
Lactic and fatty acid esters 472b GMP 234
of glycerol
Magnesium carbonate 504() GMP
Magnesium chloride 511 GMP 234
Magnesium hydroxide 528 GMP
Magnesium hydroxide 504(ii) GMP
carbonate
Malic acid, DL- 296 GMP
Methyl cellulose 461 GMP 234
Methyl ethyl cellulose 465 GMP 234
Microcrystalline cellulose 460(i) GMP 234
(Cellulose gel)
Mono and di glycerides of 471 GMP 234
fatty acids
Nitrogen 941 GMP 59
Nitrous oxide 942 GMP 59
Pectins 440 GMP 234
Alginic acid 400 GMP 234
Ammonium alginate 403 GMP 234
Ammonium hydroxide 527 GMP
Calcium alginate 404 GMP 234
Calcium carbonate 170(1) GMP
Calcium hydroxide 526 GMP
Calcium lactate 327 GMP
Calcium oxide 529 GMP
Carbon dioxide 290 GMP 59
Carob bean gum 410 GMP 234
Citric acid 330 GMP
Citric and fatty acid esters 472c GMP 234
of glycerol
Potassium alginate 402 GMP 234
Potassium carbonate 501(1) GMP 234
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Table 1
Dairy products and analogues, excluding products of category 2.0
Food Food Category Name Food Additive INS No. Recommended Note
Category Maximum Level
System
@ 2 3 @) ) (6)

Potassium dihydrogen 332(1) GMP 234

citrate

Potassium lactate 326 GMP

Powdered cellulose 460(ii) GMP

Salts of myristic, palmitic 470(i) GMP 234

and stearic acids with

ammonia, calcium,

potassium and sodium

Salts of oleic acid with 470(ii) GMP 234

calcium, potassium and

sodium

Sodium alginate 401 GMP 234

Sodium carbonate 500(1) GMP

Carboxymethyl cellulose 466 GMP 234

Sodium dihydrogen citrate 331(1) GMP 234

Sodium hydrogen carbonate | 500(ii) GMP

Sodium hydroxide 524 GMP

Sodium lactate 325 GMP

Tara gum 417 GMP 234

Tragacanth gum 413 GMP 234

Tripotassium citrate 332(ii) GMP 234

Xanthan gum 415 GMP 234

Curcumin 100 100 mg/kg

RIBOFLAVINS GMP

Caramel colour (Plain) 150a 150 mg/kg

Caramel I

Annatto 160b(i), (i1)) | 100 mg/kg

CAROTENOIDS 100 mg/kg INS 160f
only in
flavoured and
fruit yoghurt

Canthaxanthin 161g 100 mg/kg

Tartrazine 102 100 mg/kg

Sunset yellow FCF 110 100 mg/kg

Carmoisine 122 100 mg/kg

Ponceau 4R 124 100 mg/kg

Erythrosine 127 50 mg/kg

Indigotine (Indigocarmine) 132 100 mg/kg 3

Brilliant blue FCF 133 100 mg/kg

Fast green FCF 143 100 mg/kg

122 Renneted milk (plain) | Caramel IV - sulfite 150d GMP

ammonia caramel

Diacetyltartaric and fatty 472e 5,000 mg/kg

acid esters of glycerol

SORBATES 1,000 mg/kg 42

Calcium carbonate 170(1) GMP

Carbon dioxide 290 GMP 59

Lecithins 322(i),(ii) GMP

Carob bean gum 410 GMP

Guar gum 412 GMP

Gum arabic (Acacia gum) 414 GMP
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Table 1
Dairy products and analogues, excluding products of category 2.0
Food Food Category Name Food Additive INS No. Recommended Note
Category Maximum Level
System
@ 2 3 €)) ) (6)
Mannitol 421 GMP
Glycerol 422 GMP
Microcrystalline cellulose 460(i) GMP
(Cellulose gel)
Methyl cellulose 461 GMP
Hydroxypropyl cellulose 463 GMP
Hydroxypropyl methyl 464 GMP
cellulose
Methyl ethyl cellulose 465 GMP
Acetic and fatty acid esters 472a GMP
of glycerol
Lactic and fatty acid esters 472b GMP
of glycerol
Citric and fatty acid esters 472c GMP
of glycerol
Magnesium chloride 511 GMP
Nitrogen 941 GMP
Dextrins, roasted starch 1400 GMP
Acid-treated starch 1401 GMP
Alkaline treated starch 1402 GMP
Bleached starch 1403 GMP
Oxidized starch 1404 GMP
Monostarch phosphate 1410 GMP
Distarch phosphate 1412 GMP
Acetylated distarch 1414 GMP
phosphate
Acetylated distarch adipate 1422 GMP
Hydroxypropyl starch 1440 GMP
Hydroxypropyl distarch 1442 GMP
phosphate
Pectins 440 GMP
Phosphated distarch 1413 GMP
phosphate
Potassium dihydrogen 332(1) GMP
citrate
Powdered cellulose 460(ii) GMP
Salts of myristic, palmitic 470(1) GMP
and stearic acids with
ammonia, calcium,
potassium and sodium
Salts of oleic acid with 470(ii) GMP
calcium, potassium and
sodium
Carboxymethy] cellulose 466 GMP
Sodium dihydrogen citrate 33131) GMP
Starch acetate 1420 GMP
Starch sodium octenyl 1450 GMP
succinate
Starches, enzyme treated 1405 GMP
Tara gum 417 GMP
Tragacanth gum 413 GMP
Tripotassium citrate 332(ii) GMP
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Table 1
Dairy products and analogues, excluding products of category 2.0
Food Food Category Name Food Additive INS No. Recommended Note
Category Maximum Level
System
Y] 2) 3 €)) ) (6)
Trisodium citrate 331(iii) GMP

1.3 Condensed /
evaporated milk and
analogues (plain)

1.3.1 Condensed milk Calcium carbonate 170(1) Total salt
(plain), evaporated Sodium citrates 331 content shall
milk(s), - - not exceed
sweetened condensed POta,Ssmm,CurateS 332 3,000 mg/kg
milk(s) Calcium citrates 333 2,000 mg/kg singly | calculated as

PHOSPHATES or 3,000 mg/kg in | phosphohorus

Sodium carbonate 500(i) combination /carbonates

- - [citrate/

Potassium carbonate 501(1) chloride

Potassium chloride 508

Calcium chloride 509

Glucono delta lactone 575 GMP Permitted in
khoya only

Propionic acid; sodium and 280, 281, 2,000 mg/kg Permitted in

calcium propionate 282 khoya only

expressed as propionic acid

(singly or in combination)

SORBATES 2,000 mg/kg Permitted in
khoya only

Nisin 234 12.5 mg/kg Permitted in
khoya only

Carrageenan 407 150 mg/kg

1.3.2 Beverage whitener

1.3.2.1 Non dairy based ASCORBYL ESTERS 80 mg/kg 10
beverage whitener Acesulfame potassium 950 2,000 mg/kg 188

Aspartame 951 6,000 mg/kg 191
CAROTENOIDS 100 mg/kg

Caramel III - ammonia 150c 1,000 mg/kg

caramel

Caramel IV - sulfite 150d 1,000 mg/kg

ammonia caramel

beta-Carotenes, vegetable 160a(ii) 1,000 mg/kg

Diacetyl tartaric and fatty 472e 5,000 mg/kg

acid esters of glycerol

Neotame 961 65 mg/kg

PHOSPHATES 13,000 mg/kg 33
POLYSORBATES 4,000 mg/kg

Propylene glycol esters of 477 1,000 mg/kg

fatty acids

RIBOFLAVINS 300 mg/kg

SORBATES 200 mg/kg 42
Sodium alumino silicate 554 570 mg/kg 260, 6
Sucralose 955 580 mg/kg
(Trichlorogalactosucrose)

Sucroglycerides 474 20,000 mg/kg

Tertiary butylhydroquinone | 319 100 mg/kg 15, 195
(TBHQ)

1.4 Cream (plain) and
the like cream and
malai
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Table 1
Dairy products and analogues, excluding products of category 2.0
Food Food Category Name Food Additive INS No. Recommended Note
Category Maximum Level
System
@ 2 3 @) ) (6)
14.1 Pasteurized cream
(plain), cream and No additives permitted
malai
142 Sterilized and UHT PHOSPHATES 2,200 mg/kg 33

creams, whipping and | pOLYSORBATES 1,000 mg/kg

Whipped creams, and Acetic and fatty acid esters 472a GMP

Ieﬁll;rcsd fat creams of glycerol

P Acetylated distarch adipate 1422 GMP
Acetylated distarch 1414 GMP
phosphate
Acid-treated starch 1401 GMP 236
Agar 406 GMP
Alginic acid 400 GMP
Ammonium alginate 403 GMP
Bleached starch 1403 GMP 236
Calcium alginate 404 GMP
Calcium carbonate 170(3) GMP
Calcium chloride 509 GMP
Calcium lactate 327 GMP
Calcium sulfate 516 GMP
Carbon dioxide 290 GMP 278,59
Carob bean gum 410 GMP
Carrageenan 407 GMP
Citric acid 330 GMP
Citric and fatty acid esters 472c GMP
of glycerol
Dextrins, roasted starch 1400 GMP 236
Diacetyltarteric and fatty 472e 6,000 mg/kg
acid esters of glycerol
Distarch phosphate 1412 GMP
Gellan gum 418 GMP
Guar gum 412 GMP
Gum arabic (Acacia gum) 414 GMP
Hydroxypropyl cellulose 463 GMP
Hydroxypropyl distarch 1442 GMP
phosphate
Hydroxypropyl methyl 464 GMP
cellulose
Hydroxypropyl starch 1440 GMP
Konjac flour 425 GMP 236
Lactic acid, L-, D- and DL- 270 GMP
Lactic and fatty acid esters 472b GMP
of glycerol
Lecithins 322(i), (ii) GMP
Methyl cellulose 461 GMP
Methyl ethyl cellulose 465 GMP
Microcrystalline cellulose 460(i) GMP
(Cellulose gel)
Mono- and di-glycerides of | 471 GMP
fatty acids

Monostarch phosphate 1410 GMP
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Table 1
Dairy products and analogues, excluding products of category 2.0
Food Food Category Name Food Additive INS No. Recommended Note
Category Maximum Level
System
Y] 2 3 €)) ) (6)

Nitrogen 941 GMP 278,59
Nitrous oxide 942 GMP 278, 59
Oxidized starch 1404 GMP 236
Pectins 440 GMP
Phosphated distarch 1413 GMP
phosphate
Polydextroses 1200 GMP 236
Potassium alginate 402 GMP
Potassium carbonate 501(3) GMP
Potassium chloride 508 GMP
Potassium dihydrogen 332(1) GMP
citrate
Potassium hydrogen 501(ii) GMP
carbonate
Potassium lactate 326 GMP
Powdered cellulose 460(ii) GMP
Processed eucheuma 407a GMP
seaweed
Sodium alginate 401 GMP
Sodium carbonate 500(1) GMP
Carboxymethy] cellulose 466 GMP
Sodium dihydrogen citrate 331(1) GMP
Sodium hydrogen carbonate | 500(ii) GMP
Sodium lactate 325 GMP
Sodium sesquicarbonate 500(iii) GMP
Starch acetate 1420 GMP
Starch sodium octenyl 1450 GMP
succinate
Tara gum 417 GMP 236
Tragacanth gum 413 GMP 236
Tricalcium citrate 333(iii) GMP
Tripotassium citrate 332(ii) GMP
Trisodium citrate 331(iii) GMP
Xanthan gum 415 GMP

1.4.3 Clotted cream (plain) | Diacetyltartaric and fatty 472e 5,000 mg/kg
acid esters of glycerol
Nisin 234 10 mg/kg
PHOSPHATES 2,200 mg/kg 33
POLYSORBATES 1,000 mg/kg

1.4.4 Cream analogues Acesulfame potassium 950 1,000 mg/kg 188
Aspartame 951 1,000 mg/kg 191
CAROTENOIDS 20 mg/kg
Caramel III - ammonia 150c 5,000 mg/kg
caramel
Caramel IV - sulfite 150d 5,000 mg/kg
ammonia caramel
beta-Carotenes, vegetable 160a(ii) 20 mg/kg
Diacetyltartaric and fatty 472e 6,000 mg/kg
acid esters of glycerol
Grape skin extract 163(ii) 150 mg/kg 181, 201
Neotame 961 33 mg/kg
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Table 1
Dairy products and analogues, excluding products of category 2.0
Food Food Category Name Food Additive INS No. Recommended Note
Category Maximum Level
System
@ 2 3 @) ) (6)
PHOSPHATES 2,200 mg/kg 33
POLYSORBATES 5,000 mg/kg
Propylene glycol esters of 477 5,000 mg/kg 86
fatty acids
Sucralose 955 580 mg/kg
(Trichlorogalactosucrose)
1.5 Milk powder and
cream powder and
powder analogues
(plain)
1.5.1 Milk powder and ASCORBYL ESTERS 500mg/kg 10
cream powder (plain) Butylated hydroxyanisole
(BHA) 320 100mg/kg 15, 196
Butylated hydroxytoluene
(BHT) 321 200mg/kg 15, 196
Calcium aluminium silicate | 556 265 mg/kg 6,259
Diacetyltartaric and fatty 472e 10,000 mg/Kg
acid esters of glycerol
PHOSPHATES 3,000 mg/kg 33
Polydimethylsiloxane 900a 10 mg/kg
Propyl gallate 310 200 mg/kg
Sodium alumino silicate 554 265 mg/kg
Sucroglycerides 474 10,000 mg/kg
1.5.1.1 Dairy baseddairy
whitener
1.5.2 Powder analogues ASCORBYL ESTERS 80 mg/kg 10
Acesulfame potassium 950 1,000 mg/kg 188
Aspartame 951 2,000 mg/kg 191
CAROTENOIDS 100 mg/kg 209
Calcium aluminium silicate | 556 570 mg/kg 6,259
Caramel III - ammonia 150c 5,000 mg/kg
caramel
Caramel IV - sulfite 150d 5,000 mg/kg
ammonia caramel
beta-Carotenes, vegetable 160a(ii) 1,000 mg/kg
Diacetyltartaric and fatty 472e 10,000 mg/kg
acid esters of glycerol
Grape skin extract 163(ii) 150 mg/kg 201, 209, 181
Neotame 961 65 mg/kg
PHOSPHATES 4,400 mg/kg 88,36
POLYSORBATES 4,000 mg/kg
Propylene glycol esters of 477 GMP
fatty acids
RIBOFLAVINS 300 mg/kg
Sodium alumino silicate 554 570 mg/kg 6,259
Steviol glycosides 960 330 mg/kg 26,201
1.6 Cheese and analogues
1.6.1 Unripened cheese Aspartame 951 1,000 mg/kg 191
CAROTENOIDS 100 mg/kg
CHLOROPHYLLS AND 50 mg/kg
CHLOROPHYLLIN,
COPPER COMPLEXES
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Dairy products and analogues, excluding products of category 2.0
Food Food Category Name Food Additive INS No. Recommended Note
Category Maximum Level
System
@ 2 3 €)) ) (6)
Canthaxanthin 161g 15 mg/kg 201
Caramel III - ammonia 150c 15,000 mg/kg 201
caramel
Caramel IV - sulfite 150d 50,000 mg/kg 201
ammonia caramel
Indigotine (Indigo carmine) | 132 200 mg/kg 3
Lauric arginate ethyl ester 243 200 mg/kg
Natamycin (Pimaricin) 235 40 mg/kg 80,3
PHOSPHATES 4,400 mg/kg 33
POLYSORBATES 80 mg/kg 38
Ponceau 4R 124 100 mg/kg 3
RIBOFLAVINS 300 mg/kg
SORBATES 2,000 mg/kg 42,223 (for
channa and
paneer only)
Nisin 234 12.5 mg/kg (for channa
and paneer
only)
Propionic acid, sodium 280, 281, 3,000 mg/kg (for channa
propionate, calcium 282, 283 and paneer
propionate, only)(singly
orin
combination,
expressed as
propionic
acid)
Glucono delta lactone 575 GMP (for channa
and paneer
only)
Sunset yellow FCF 110 100 mg/kg 3
Calcium chloride 509 200 mg/kg Except
cream cheese
beta-Carotenes, vegetable 160a(ii) 600 mg/kg Except
coulommiers
Carrageenan 407 5,000 mg/kg For cream
cheese only
Alginate of 401,402, 5,000 mg/kg For cream
sodium/potassium/calcium 404 cheese only
Propylene glycol alginate 405 5000 mg/kg
Paprika extract 160c GMP
Curcumin 1003) GMP
Annatto 160b GMP
1.6.2 Ripened cheese, Canthaxanthin 161g 15 mg/kg 201
(Cheddar,Danbo,Eda Lysozyme 1105 GMP
m,Gouda,Havarti, Tili - .
siter,Camembert, Nfit.amycm (Pimaricin) 235 40 mg/kg 3, 80
Brie,St Paulin, Nisin 234 12 mg/kg
Samsoe,Emmentaler, | SORBATES 3,000 mg/kg 42
Provolone,extra hard | Calcium chloride 509 200 mg/kg
grating
/sliced/cut/shreded RIB.OFLAVINS - 300 mg/ke
cheese) Sodium salts of 339, 4500, Total salt
mono/di/poly phosphoric ii, iii 9,000 mg/kg content
acid 451(1),452 should not
6) exceed 9000
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Table 1
Dairy products and analogues, excluding products of category 2.0
Food Food Category Name Food Additive INS No. Recommended Note
Category Maximum Level
System
@ 2 3 @) ) (6)
Potassium salts of 340, 450 mg/kg
mono/di/poly phosphoric @1v), (v), calculated as
acid 451(ii), phosphohorus
452(ii) /carbonates
[citrate/
chloride
Curcumin 100 100 mg/kg
beta-Carotenes, vegetable 160a(ii) 100 mg/kg
Annatto extracts, norbixin- 160b(ii) 100 mg/kg
based
Annatto extracts, bixin- 160b(i) 50 mg/kg Normal to
based orange colour
Propionic acid, sodium 280, 281, 3,000 mg/kg Singly or in
propionate, calcium 282, 283 combination,
propionate, expressed as
propionic
acid
Pimaricin (Natamicin) 235 2 mg/dm2 surface; For surface/
not present in depth | rind
beyond 5 mm treatment
only
Paprika extract 160c GMP
1.6.2.1 Ripened cheese ASCORBYL ESTERS 500 mg/kg
includes rind CAROTENOIDS 100 mg/kg
CHLOROPHYLLS AND 15 mg/kg
CHLOROPHYLLIN,
COPPER COMPLEXES
Canthaxanthin 161g 15 mg/kg
Caramel IV - sulfite 150d 50,000 mg/kg
ammonia caramel
beta-Carotenes, vegetable 160a(ii) 600 mg/kg
Diacetyltartaric and fatty 472e 10,000 mg/kg
acid esters of glycerol
Hexamethylene tetramine 239 25 mg/kg
Lauric arginate ethyl ester 243 200 mg/kg
Lysozyme 1105 GMP
Natamycin (Pimaricin) 235 40 mg/kg
Nisin 234 12 mg/kg
RIBOFLAVINS 300 mg/kg
SORBATES 3,000 mg/kg
1.6.2.2 Rind of ripened Allura red AC 129 100 mg/kg
cheese Brilliant blue FCF 133 100 mg/kg
CAROTENOIDS 500 mg/kg
CHLOROPHYLLS AND 75 mg/kg
CHLOROPHYLLIN,
COPPER COMPLEXES
Canthaxanthin 161g 15 mg/kg
Caramel III - ammonia 150c 50,000 mg/kg
caramel
Caramel IV - sulfite 150d 50,000 mg/kg
ammonia caramel
beta-Carotenes, vegetable 160a(ii) 1,000 mg/kg
Grape skin extract 163(ii) 1,000 mg/kg
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Table 1
Dairy products and analogues, excluding products of category 2.0
Food Food Category Name Food Additive INS No. Recommended Note
Category Maximum Level
System
@ 2 3 @) ) (6)
IRON OXIDES 100 mg/kg
Indigotine (Indigo carmine) | 132 100 mg/kg
Lysozyme 1105 GMP
Microcrystalline wax 905¢(i) 30,000 mg/kg
Natamycin (Pimaricin) 235 40 mg/kg
Nisin 234 12 mg/kg
Ponceau 4R 124 100 mg/kg
RIBOFLAVINS 300 mg/kg
SORBATES 3,000 mg/kg
Sunset yellow FCF 110 100 mg/kg
1.6.2.3 Cheese powder CAROTENOID 100 mg/kg
CHLOROPHYLLS AND 50 mg/kg
CHLOROPHYLLIN,
COPPER COMPLEXES
Canthaxanthin 161g 15 mg/kg 201
beta-Carotenes, vegetable 160a(ii) 1,000 mg/kg
Lysozyme 1105 GMP
Natamycin (Pimaricin) 235 40 mg/kg 3,80
Nisin 234 12 mg/kg
SORBATES 3,000 mg/kg 42
1.6.3 Whey cheese Lauric arginate ethyl ester 243 200 mg/kg
SORBATES 1,000 mg/kg 42
1.6.4 Processed cheese
1.6.4.1 Plain processed Allura red AC 129 100 mg/kg
cheese/ CAROTENOIDS 100 mg/kg
processed cheese, beta-Carotenes, vegetable 160a(ii) 1,000 mg/kg
processed cheese - -
spreads Dl.acetyltartarlc and fatty 472e 10,000 mg/kg
acid esters of glycerol
HYDROXYBENZOATES, 300 mg/kg 27
PARA-
IRON OXIDES 50 mg/kg
Lauric arginate ethyl ester 243 200 mg/kg 80,3
Natamycin (Pimaricin) 235 40 mg/kg
PHOSPHATES 9,000 mg/kg Total salt
content should
not exceed
9,000 mg/kg
calculated as
phosphohorus/
cabonates/
citrate/
chloride
RIBOFLAVINS 300 mg/kg
SODIUM ALUMINIUM 1,600 mg/kg 251,6
PHOSPHATES
SORBATES 3,000 mg/kg 42
Sunset yellow FCF 110 100 mg/kg 3
Curcumin 100(i) 100 mg/kg
Chlorophyll 140 100 mg/kg
Annatto 160(b) (i), 50 mg/kg
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Table 1
Dairy products and analogues, excluding products of category 2.0
Food Food Category Name Food Additive INS No. Recommended Note
Category Maximum Level
System
@ 2 3 @) ) (6)
Nisin 234 12.5 mg/kg
1.6.4.2 Flavoured processed | Allurared AC 129 100 mg/kg

cheese, including CAROTENOIDS 100 mg/kg

containing fruit, CHLOROPHYLLS AND 50 mg/kg

vegetables, meat etc. CHLOROPHYLLIN,
COPPER COMPLEXES
Canthaxanthin 161g 15 mg/kg
Caramel III - ammonia 150c 50,000 mg/kg
caramel
Caramel IV - sulfite 150d 50,000 mg/kg 72
ammonia caramel
beta-Carotenes, vegetable 160a(ii) 1,000 mg/kg
Diacetyltartaric and fatty 472e 10,000 mg/kg
acid esters of glycerol
Grape skin extract 163(ii) 1,000 mg/kg
HYDROXYBENZOATES, 300 mg/kg 27
PARA-
IRON OXIDES 50 mg/kg
Indigotine (Indigo carmine) | 132 100 mg/kg
Lauric arginate ethyl ester 243 200 mg/kg
Natamycin (Pimaricin) 235 40 mg/kg 3,80
PHOSPHATES 9,000 mg/kg 33
Ponceau 4R 124 100 mg/kg
RIBOFLAVINS 300 mg/kg
SODIUM ALUMINIUM 1600 mg/kg 251,6
PHOSPHATES
SORBATES 3,000 mg/kg 42
Sunset yellow FCF 110 100 mg/kg

1.6.5 Cheese analogues Acesulfame potassium 950 350 mg/kg 188

Allurared AC 129 100 mg/kg 3
Aspartame 951 1,000 mg/kg 191
Brilliant blue FCF 133 100 mg/kg 3
CAROTENOIDS 200 mg/kg
CHLOROPHYLLS AND 50 mg/kg
CHLOROPHYLLIN,
COPPER COMPLEXES
Canthaxanthin 161g 15 mg/kg
Caramel III - ammonia 150c 50,000 mg/kg
caramel
Caramel IV - sulfite 150d 50,000 mg/kg 201
ammonia caramel
beta-Carotenes, vegetable 160a(ii) 1,000 mg/kg 3
Diacetyltartaric and fatty 472e 10,000 mg/kg
acid esters of glycerol
Grape skin extract 163(ii) 1,000 mg/kg
HYDROXYBENZOATES, 500 mg/kg 217,
PARA-
Indigotine (Indigo carmine) | 132 100 mg/kg
Lauric arginate ethyl ester 243 200 mg/kg
Natamycin (Pimaricin) 235 40 mg/kg 3,80
Neotame 961 33 mg/kg
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Dairy products and analogues, excluding products of category 2.0
Food Food Category Name Food Additive INS No. Recommended Note
Category Maximum Level
System
@ 2 3 @) ) (6)

Nisin 234 12 mg/kg
PHOSPHATES 9,000 mg/kg
Ponceau 4R 124 100 mg/kg 3
RIBOFLAVINS 300 mg/kg
SACCHARINS 100 mg/kg
SORBATES 3,000 mg/kg 42
Sucralose 955 500 mg/kg
(Trichlorogalactosucrose)
Sunset yellow FCF 110 100 mg/kg 3

1.6.6 Whey protein cheese Acetic acid, glacial 260 GMP
Calcium propionate 282 3,000 mg/kg 70
Citric acid 330 GMP
Glucono delta-lactone 575 GMP
Lactic acid, L-, D- and DL- 270 GMP
Malic acid, DL- 296 GMP
Natamycin (Pimaricin) 235 40 mg/kg 80,3
Nisin 234 12 mg/kg
Propionic acid 280 3,000 mg/kg
SORBATES 3,000 mg/kg 70, 42
Sodium propionate 281 3,000 mg/kg 70

1.7 Dairy based desserts ASCORBYL ESTERS 500 mg/kg 10,2
Acesulfame potassium 950 350 mg/kg 188
Alitame 956 100 mg/kg
Allurared AC 129 100 mg/kg
Ammonium salts of 442 5,000 mg/kg 231
phosphatidic acid
Aspartame 951 1,000 mg/kg 191
Aspartame-acesulfame salt 962 350 mg/kg 113
BENZOATES 300 mg/kg 13
Butylated hydroxyanisole 320 200 mg/kg Only for
(BHA) rasgulla dry

mixes

Brilliant blue FCF 133 100 mg/kg
CAROTENOIDS 100 mg/kg
CHLOROPHYLLS AND 500 mg/kg
CHLOROPHYLLIN,
COPPER COMPLEXES
Caramel III - ammonia 150c 2,000 mg/kg
caramel
Caramel IV - sulfite 150d 3,000 mg/kg
ammonia caramel
beta-Carotenes, vegetable 160a(ii) 1,000 mg/kg
Diacetyltartaric and fatty 472e 10,000 mg/kg
acid esters of glycerol
Fast green FCF 143 100 mg/kg 2
Grape skin extract 163(ii) 200 mg/kg 181
HYDROXYBENZOATES, 120 mg/kg 27
PARA-
IRON OXIDES 100 mg/kg
Indigotine (Indigo carmine) | 132 100 mg/kg
Lauric arginate ethyl ester 243 200 mg/kg 170
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Table 1
Dairy products and analogues, excluding products of category 2.0
Food Food Category Name Food Additive INS No. Recommended Note
Category Maximum Level
System
@ 2 3 @) ) (6)
Neotame 961 100 mg/kg
PHOSPHATES 1,500 mg/kg
POLYSORBATES 3,000 mg/kg
Ponceau 4R 124 100 mg/kg
Propyl gallate 310 90 mg/kg 15,2
Propylene glycol esters of 4717 5,000 mg/kg
fatty acids
RIBOFLAVINS 300 mg/kg
SACCHARINS 100 mg/kg
SORBATES 1,000 mg/kg 42
Steviol glycosides 960 330 mg/kg 26
Sucralose 955 400 mg/kg
(Trichlorogalactosucrose)
Sucroglycerides 474 5,000 mg/kg
Sunset yellow FCF 110 100 mg/kg
Propylene glycol alginate 405 GMP
Polyoxyethylene sorbitan 436 GMP
tristearate
Poly glycerol esters of fatty 475 GMP
acid
Polyoxyethylene sorbyton 432 GMP
mono Laureate
Polyoxyethylene sorbyton 435 GMP
monosterate
Distarch glycerol 1411 GMP
Distarch glycerol acetylated 1432 GMP
Distarch glycerol 1443 GMP
hydroxypropyl
Microcrystalline cellulose 460 (i) 10, 000 mg/kg
TARTRATES 1,000 mg/kg
Curcumin 100(1) 100 mg/kg
Annatto 160 b(i), (ii) | 100 mg/kg
Carmoisine 122 100 mg/kg
Erythrosine 127 50 mg/kg
Tartrazine 102 100 mg/kg
1.8 Whey and whey
products excluding
whey cheeses
1.8.1 Liquid whey and Benzoyl peroxide 928 100 mg/kg 74
whey products PHOSPHATES 880 mg/kg 33,228
excluding whey
cheeses
1.8.2 Dried whey and whey | Benzoyl peroxide 928 100 mg/kg 147
products, excluding Calcium carbonate 170(i) 10,000 mg/kg
whey cheeses Calcium chloride 509 GMP
whey powder
Calcium hydroxide 526 GMP
Calcium silicate 552 10,000 mg/kg
Hydroxypropyl distarch 1442 10,000 mg/kg
phosphate
Magnesium carbonate 504(i) 10,000 mg/kg
Magnesium oxide 530 10,000 mg/kg
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Dairy products and analogues, excluding products of category 2.0
Food Food Category Name Food Additive INS No. Recommended Note
Category Maximum Level
System
@ ) 6 @ ®) ©)
Magnesium silicate, 553() 10,000 mg/kg
synthetic
Microcrystalline cellulose 460(i) 10,000 mg/kg
(Cellulose gel)
PHOSPHATES 4,400 mg/kg 33
Potassium carbonate 501(1) GMP
Potassium chloride 508 GMP
Potassium dihydrogen 332(1) GMP
citrate
Potassium hydrogen 501(ii) GMP
carbonate
Potassium hydroxide 525 GMP
Powdered cellulose 460(ii) 10,000 mg/kg
Silicon dioxide, amorphous | 551 10,000 mg/kg
Sodium aluminosilicate 554 1,140 mg/kg 6
Sodium carbonate 500(i) GMP
Sodium dihydrogen citrate 331(1) GMP
Sodium hydrogen carbonate | 500(ii) GMP
Sodium hydroxide 524 GMP
Sodium sesquicarbonate 500(iii) GMP
Talc 553(iii) 10,000 mg/kg
Tripotassium citrate 332(ii) GMP
Trisodium citrate 331(iii) GMP
Table 2
Fats and oils, and fat emulsions
Food Food Category .. Recommended
Category Name Food Additive INS No. Maximum Level Note
System
2.0 Fats and oils, and
fat emulsions
2.1 Fats and oils
essentially free
from water
2.1.1 Butter oil, 10,171
anhydrous milk fat ASCORBYL ESTERS 500 mg/kg
and ghee (no Butylated hydroxyanisole (BHA) 320 175mg/kg 15,171,133
additives in case of |"gy,(vated hydroxytoluene (BHT) | 321 75mg/ke 15, 171, 133
ghee) Propyl gallate 310 100 mg/kg 15, 133, 171
Gallate(octyl/ ethyl/dodecyl ) ; } ;’ 313, 100 mg/kg
Citric acid 330 GMP 171
2.1.2 Vegetable oils and Lecithins 322(i) GMP
fats Ascorbic acid 300 GMP
Propyl gallate 310 200 mg/kg 15, 130
Natural and synthetic tocopherols 307 GMP
ASCORBYL ESTERS 500 mg/kg 10
Butylated hydroxyanisole (BHA) 320 200mg/kg 130, 15
Butylated hydroxytoluene (BHT) 321 200mg/kg 130, 15
Citric acid 330, GMP 15,277
Tartric acid 334 GMP 15,277
Guaiac resin 314 1,000 mg/kg
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Table 2
Fats and oils, and fat emulsions
Food Food Category Recommended
Category Name Food Additive INS No. Maximum Level Note
System
TBHQ 319 200 mg/kg 15,130
Sodium citrate 331(iii) GMP
Isopropyl citrate mixture 384 200 mg/kg
. . Singly or in
Monoglyceride citrate 472¢c 100 mg/kg com%)i)rllation
Phosphoric acid 338 100 mg/kg cs()lrr;%)liiz(:triég
Polydimethylsiloxane 900a 10 mg/kg
beta-Carotenes, vegetable 160a(ii) 1,000 mg/kg
CAROTENOIDS 25 mg/kg 232
Diacetyltartaric acid and fatty acid 4726 10,000 mg/kg
esters of glycerol
POLYSORBATES 5,000 mg/kg 102
Prf)pylene glycol esters of fatty 477 10,000 mg/kg
acids
Stearyl citrate 484 GMP
THIODIPROPIONATES 200 mg/kg 46
2.1.3 Lard, tallow, fish Lecithins 322(i), (i) | GMP
oil, and other Ascorbic acid 300 GMP
animal fats (edible [ propy gallate 310 200 mg/kg 15,130
fats) TOCOPHEROLS GMP
ASCORBYL ESTERS 500 mg/kg 10
Butylated hydroxyanisole (BHA) 320 200 mg/kg 130, 15
Butylated hydroxytoluene (BHT) 321 200 mg/kg 130, 15
Citric acid 330 GMP
Tartric acid 334 GMP
Guaiac resin 314 1,000 mg/kg
TBHQ 319 200 mg/kg 15,130
Sodium citrate 33 1(iii) GMP
Phosphoric acid 338 100 mg/kg
Dimethyl polysiloxane 900a Singly or in
3 o 10 me/ke co.mbi.n..ation
Silicon dioxide 551 with silicon
dioxide
beta-Carotenes, vegetable 161a(ii) 1,000 mg/kg
CAROTENOIDS 25 mg/kg
Diacetyl tartaric acid and fatty acid 472 10,000 me/kg
esters of glycerol
Fast green FCF 143 100 mg/kg
Indigotine 132 100 mg/kg
Isopropyl citrate mixture 384 200 mg/kg
POLYSORBATES 5,000 mg/kg 102
Prppylene glycol esters of fatty 477 10,000 mg/kg
acids
Stearyl citrate 484 GMP
Sunset yellow FCF 110 100 mg/kg
THIODIPROPIONATES 200 mg/kg 46
2.2 Fat emulsions
mainly of type
water-in-oil
2.2.1 Butter (Butter and | Curcumin 100 100 mg/kg
Milk Fat) beta-Carotenes, vegetable 160a(ii) 600 mg/kg
Annatto 160b(i),(ii) | 20 mg/kg 8
CAROTENOIDS 35 mg/kg 146, 291
Sodium hydroxide 524 GMP
Calcium hydroxide 526
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Table 2
Fats and oils, and fat emulsions
Food Food Category Recommended
Category N Food Additive INS No. Maximum Level Note
System ame
PHOPHATES 880 mg/kg 33,34
Sodium carbonate 500() GMP
Sodium hydrogen carbonate 500(ii) GMP
2.2.2 Fat spreads, dairy Lecithins 322(i), (i) | GMP
fat spreads and Propyl gallate 310 200 mg/kg 15, 130
blended .spreads Tocopherols 307a,b,c GMP
(margarine, bakery "\GCORBYL ESTERS 500 mg/kg 10
shortenings and fat -
spreads) Butylated hydroxyanisole (BHA) 320 200mg/kg 130, 15
Butylated hydroxytoluene (BHT) 321 200mg/kg 130, 15
Tartric acid 334 GMP
Guaiac resin 314 1,000 mg/kg
TBHQ 319 200 mg/kg 15, 130
Isopropyl citrate mixture 384 100 mg/kg
Diacetyltartaric and fatty acid 4720 10 g/kg
esters of glycerol
1,2 -propylene glycol esters of fatty 477 20g/kg
acids
Sorbitian monopalmitate / sorbitan
monostearte/ triI;tearate 495,491 1,000 mg/kg
Sucroglycerides 474 10,000mg/kg 102
SORBATES 2,000 mg/kg 42
beta-Carotenes, vegetable 160a(ii) 1,000mg/kg
Annatto 160b 20 mg/kg
Curcumin 100(1) 5 mg/kg
CAROTENOIDS 35 mg/kg
ETHYLENE DIAMINE TETRA 100 mg/kg 21
ACETATES (EDTA)
BENZOATES 1,000mg/kg 13
Canthaxanthin 161g 15 mg/kg 214,215
Caramel III -Ammonia caramel 150c 500 mg/kg
Caramel IV-Sulfite ammonia 150d 500 mg/kg 214
caramel
E:I]{)EOXY BENZOATES, 300 mg/kg 27
Lauric alginate ethyl ester 243 200 mg/kg 214,215
PHOSPHATES 2,200 mg/kg 33
Polydimethylsiloxane 900a 10 mg/kg 152
POLYSORBATES 5,000 mg/kg 102
RIBOFLAVINS 300 mg/kg
Stearyl citrate 484 100 mg/kg 15
STEAROYL LACTYLATES 12;8’ 10,000 mg/kg
Thermally oxidized soya bean oil
interacted with mono- and 479 5,000 mg/kg
diglycerides of fatty acids
THIODIPROPIONATES 200 mg/kg 46
2.3 Fat emulsions Acesulfame potassium 950 1,000 mg/kg 188
mainly of type oil- | ASCORBYL ESTERS 500 mg/kg 10
in-water, including | Aspartame 951 1,000 mg/kg 191
gxzﬂ lf‘e‘(‘l“:)‘:) ducts | BENZOATES 1,000 mg/kg 13
based on fat Brilliant blue FCF 133 100 mg/kg
emulsions Butylated hydroxyanisole (BHA) 320 200mg/kg 130, 15
Butylated hydroxytoluene (BHT) 321 200mg/kg 130, 15
Canthaxanthhin 161g 15 mg/kg
Caramel III - ammonia caramel 150c 20,000 mg/kg
beta-Carotenes, vegetable 160a(ii) 1,000 mg/kg
CAROTENOIDS 200 mg/kg
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Table 2
Fats and oils, and fat emulsions
Food Food Category Recommended
Category Name Food Additive INS No. Maximum Level Note
System
Diacetyltartaric and fatty acid 472 10,000 me/ke
esters of glycerol
f—IYDROXYBENZOATES,PARA 300 mg/kg 27
Indigotine (indigo caramine) 132 100 mg/kg
Neotame 961 10 mg/kg
PHOSPHATES 2,200 mg/kg 33
POLYSORBATES 5,000 mg/kg 102
Propyl gallate 310 200 mg/kg 15, 130
Pr'opylene glycol esters of fatty 477 30,000 mg/ke
acids
RIBOFLAVINS 300 mg/kg
SORBATES 1,000 mg/kg 42
Sucroglycerides 474 10,000 mg/kg 102
Tertiary butylhydroquinone 319 200 mg/kg 15, 130
24 Fat-based desserts Propylene glycol alginate 405 10 g/lkg
EXCll:ld(ilng dairy- Polyglycerol esters of fatty acids 475 10 g/kg
ased dessert iti
products of food i(ﬁgg;ﬁﬁiﬁfene sorbitian 432 10 g/kg
category 1.7 (frozen P
dess%rts};frozfan f’(.)lyoxethylene sorbitian 436 10 g/kg
confections) ristearate —
Polyoxethylene sorbitian
monolstearate 435 10 g/ke
Aspartame 951 1,000 mg/kg 191
Sucralose 955 400 mg/kg
Curcumin 100(i) 100 mg/kg
beta-Carotenes, vegetable 160a(ii) 1,000 mg/kg
RIBOFLAVINS 300 mg/kg
Annatto 160b 100 mg/kg
Beta apo -8- carotenal 160e
Methyl ester of beta apo- 8- 100 mg/kg
carotenal 160f
Caramel color - ammonium
sulphite process 150d 3 gke
TARTRATES 1 g/lkg
Acesulfame potassium 950 350 mg/kg 188
Allura red AC 129 100 mg/kg
ASCORBYL ESTERS 304, 305 80 mg/kg 10
Aspartame- acesulfame salt 962 350 mg/kg 113
BENZOATES 1,000 mg/kg 13
Brilliant blue FCF 133 100 mg/kg
Butylated hydroxyanisole (BHA) 320 200 mg/kg 130, 15
Butylated hydroxytoluene (BHT) 321 200 mg/kg 130, 15
Canthaxanthin 161g 100 mg/kg
Caramel III - ammonia caramel 150c 20,000 mg/kg
CAROTENOIDS 150 mg/kg
CHLOROPHYLLS AND
CHLOROPHYLLINS, COPPER 500 mg/kg
COMPLEX
Diacetyltartaric and fatty acid 4726 5,000 me/ke
esters of glycerol
Fast green FCF 143 100 mg/kg
Grape skin estract 163(ii) 200 mg/kg 181
Indigotine (indigo caramine) 132 100 mg/kg
IRON OXIDES 350 mg/kg
Neotame 961 100 mg/kg
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Table 2
Fats and oils, and fat emulsions
Food Food Category Recommended
Category N Food Additive INS No. Maximum Level Note
System ame
PHOSPHATES 1,500 mg/kg 33
POLYSORBATES 3,000 mg/kg 102
Ponceau 4R 124 50 mg/kg
Propyl gallate 310 200 mg/kg 15, 130
Prf)pylene glycol esters of fatty 477 40,000 mg/kg
acids
SACCHARINS 100 mg/kg
SORBATES 1,000 mg/kg 42
Sucroglycerides 474 5,000 mg/kg
Sunset yellow FCF 110 50 mg/kg
Tertiary butylhydroquinone 319 200 mg/kg 15, 130
24.1 Cocoa based Acesulfame potassium 950 1,000 mg/kg 188
spreads including Alitame 956 300 mg/kg
fillings Aspartame 951 3,000 mg/kg 191
BENZOATES 1,500 mg/kg 13
Propyl gallate 310 200 mg/kg 15, 130
ACSCORBYL ESTERS 500 mg/kg 10, 15,114
Mineral oil, high viscosity 905d 2,000 mg/kg 3
N.Iinera.ll oil, medium and low 905¢ 2,000 me/ke 3
viscosity, class [
ETHYLENE DIAMINE TETRA 50 me/ke 21
ACETATES
;I:II{)E_OXYBENZOATES, 300 mg/kg 27
Lauric arginate ethyl ester 243 200 mg/kg
PHOSPHATES 880 mg/kg 33
POLYSORBATES 1,000 mg/kg
SACCHARINS 200 mg/kg
Sucralose (Trichlorogalacto 955 400 me/ke 169
sucrose)
TABLE 3
Edible ice, including sorbet
Foog Category Food Category Name Food Additive INS No Recommended Maximum Notes
ystem level
3.0 Edible ices, including ASCORBYL ESTERS 200 mg/kg 10,15
sorbet (ice candy) Acesulfame potassium 950 800 mg/kg 188
Alitame 956 100 mg/kg
Allura red AC 129 100 mg/kg
Aspartame 951 1,000 mg/kg 191
Brilliant blue FCF 133 100 mg/kg
Butylated hydroxyanisole | 320 200mg/kg 195, 15
(BHA)
Butylated 321 100mg/kg 195, 15
hydroxytoluene (BHT)
CAROTENOIDS 200mg/kg
CHLOROPHYLLS
AND
CHLOROPHYLLINS, 500 mg/kg
COPPER
COMPLEXES
Caramel III - ammonia 150¢ GMP
caramel
Carame.I IV - sulfite 150d 3,000 me/kg
ammonia caramel
beta-Carotenes, vegetable | 160a(ii) 1,000 mg/kg
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TABLE 3
Edible ice, including sorbet
Food Category Food Category Name Food Additive INS No Recommended Maximum Notes
System level
Diacetyltartaric and fatty
acid esters of glycerol 472¢ 1,000 mg/kg
Fast green FCF 143 100 mg/kg
Grape skin extract 163(ii) 100 mg/kg 181
IRON OXIDES 300 mg/kg
Indlgptlne (Indigo 132 100 mg/kg
carmine)
Neotame 961 100 mg/kg
PHOSPHATES 7,500 mg/kg 33
POLYSORBATES 1,000 mg/kg
Ponceau 4R 124 100mg/kg
Propylene glycol esters 477
of fatty acids
RIBOFLAVINS 500 mg/kg
SACCHARINS 100 mg/kg
Sucralose
(Trichlorogalactosucrose) 955 320 mg/kg
Sucroglycerides 474 5,000 mg/kg 15,195
Sunset yellow FCF 110 100 mg/kg
Tertiary
butylhydroquinone 319 200 mg/kg
(TBHQ)
Propylene glycol alginate | 405 10,000 mg/kg
Polyglycerol esters of
fattty acids 475 10,000 mg/kg
Polyoxyethylene sorbitan 432 10,000 mg/kg
monolaureate
P(.)lyoxyethylene sorbitan 436 10,000 mg/kg
tristearate
Polyoxyethylene sorbitan 435 10,000 mg/kg
monostearate
Curcumin 100(i) 100 mg/kg
Annatto 160b 100 mg/kg
Canthaxanthin 161g 100mg/kg
Carmoisine 122 100mg/kg
Erythrosine 127 50mg/kg
Tartrazine 102 100mg/kg
Indlgptme (Indigo 132 100mg/kg
carmine)
TARTRATES 1 g/kg
Steviol glycosides 960 170 mg/kg 26
TABLE 4
Fruits and Vegetables
Food Category | o4 Category Name Food Additive INS No. Recommended Note
System Maximum Level
4.0 Fruits and vegetables

(including mushrooms
and fungi, roots and
tubers, pulses and
legumes and aloe vera),
sea weeds, nuts and
seeds

4.1 Fruits
4.1.1 Fresh fruits No additives permitted
4.1.1.1 Untreated fresh fruits No additives permitted
4.1.1.2 Surface-treated fresh Beeswax 901 GMP
fruits Candelilla wax 902 GMP
Carnauba wax 903 GMP
Glycerol ester of wood rosin 445(iii) 110 mg/kg
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TABLE 4
Fruits and Vegetables
Food Category Food Category Name Food Additive INS No. Rec?mmended Note
System Maximum Level
IRON OXIDE 1,000 mg/kg 4
Microcrystalline wax 905¢(i) 50 mg/kg
ortho-Phenylphenol 231 49
- 12 mg/kg
Sodium ortho-phenylphenol 232
Polyethylene glycol 1521 GMP
Polyvinylpyrrolidone 1201 GMP
SULFITES 30 mg/kg
Shellac, bleached 904 GMP
Sucroglycerides 474 GMP
4.1.1.3 Peeled or cut fresh Calcium ascorbate 302 GMP
fruits Carbon dioxide 290 GMP 59
Nitrogen 941 GMP 59
Nitrous oxide 942 GMP
Potassium ascorbate 303 GMP
Sodium ascorbate 301 GMP
Calcium chloride, 509
Calcium lactate 327
- 350 mg/kg
Calcium gluconate 578
Calcium carbonate 170(1)
4.1.2 Processed fruits Carnauba wax 903 GMP
SULFITES 500 mg/kg
4.1.2.1 Frozen fruits SULFITES 500 mg/kg 44,155
4.1.2.2 Dried fruits, nuts and ASCORBYL ESTERS 80 mg/kg 10
seeds BENZOATES 800 mg/kg 13
ETHYLENE DIAMINE 265 mefke
TETRA ACETATES (EDTA) 21
Diacetyltartaric and fatty acid 47 10,000 mg/kg
esters of glycerol
HYDROXYBENZOATES, 800 mg/kg 27
PARA
Lauric arginate ethyl ester 243 200 mg/kg
Mineral oil, high viscosity 905d 5,000 mg/kg
(ligrslserlal oil, medium viscosity, 905¢ 5,000 mg/kg
Calcium phosphate 3413%) 20,000 mg/kg
Magnesium phosphate 343(ii) 20,000 mg/kg
SORBATES 500 mg/kg 42
SULFITES 1,000 mg/kg ‘2“1‘;;35’
Tartaric acid, L (+) 334 GMP
4.1.2.3 Fruit in vinegar, oil, or | Acesulfame potassium 950 200 mg/kg 188
brine Aspartame 951 300 mg/kg 144, 191
BENZOATES 250 mg/kg 13
CAROTENOIDS 1,000 mg/kg
CHLOROPHYLLS and
CHLOROPHYLLINS, 100 mg/kg
COPPER COMPLEXES
Caramel III - ammonia caramel 150c 200 mg/kg
CCaz;raammeeil IV - sulfite ammonia 150d 7,500 mg/ke
beta-Carotenes, vegetable 160a(ii) | 1,000 mg/kg
Diacetyltartaric and fatty acid 4726 1,000 mg/kg
esters of glycerol
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TABLE 4
Fruits and Vegetables
Food Category Food Category Name Food Additive INS No. Rec?mmended Note
System Maximum Level
TETRA ACETATES (EDTA) 250 ek 21
Grape skin extract 163(ii) 1,500 mg/kg
;I:II{);{OXYBENZOATES, 250 me/ke 27
Neotame 961 100 mg/kg
PHOSPHATES 2,200 mg/kg
Polydimethylsiloxane 900a 10 mg/kg
SACCHARINS 160 mg/kg 144
SORBATES 1,000 mg/kg 42
SULFITES 100 mg/kg 44
(S"i"lrcirczﬂloosri)galactosucrose) 955 180 mg/kg 144
4.1.2.4 Canned or bottled Acesulfame potassium 950 350 mg/kg 188
(pasteurized) fruit Annatto 160b 200 mg/kg
Aspartame 951 1,000 mg/kg 191
Aspartame-acesulfame salt 962 350 mg/kg 113
Canthaxanthin 161g 200 mg/kg
Brilliant blue FCF 133 200 mg/kg
Carmoisine 122 200 mg/kg
CAROTENOIDS 200 mg/kg
CHLOROPHYLLS AND
CHLOROPHYLLINS, 100 mg/kg
COPPER COMPLEXES
Caramel III - ammonia caramel 150c 200 mg/kg
S;razﬁeil IV - sulfite ammonia 150d 7,500 mg/ke
Curcumin 100(1) 200 mg/kg
beta-Carotenes, vegetable 160a(ii) | 1,000 mg/kg
Dimethyl polysiloxane 900a 10 mg/kg
Erythrosine 127 100 mg/kg
Fast green FCF 143 200 mg/kg
Grape skin extract 163(ii) 1,500 mg/kg
IRON OXIDES 300 mg/kg
Indigotine (Indigo carmine) 132 200 mg/kg
Neotame 961 33 mg/kg
Ponceau 4R 124 200 mg/kg
RIBOFLAVINS 300 mg/kg
SACCHARINS 200 mg/kg
Stannous chloride 512 20 mg/kg 43
Tartrazine 102 200 mg/kg
Sunset yellow FCF 110 200 mg/kg
ucralose
(STrichlorogalactosucrose) 955 400 mg/kg
Steviol glycosides 960 100 mg/kg 26
Saffron GMP
4.1.2.5 Jams, jellies, Acesulfame potassium 950 1,000 mg/kg 188
marmalades Alitame 956 100 mg/kg
Allurared AC 129 100 mg/kg
Annatto 160b GMP
Aspartame 951 1,000 mg/kg 191
Aspartame-acesulfame salt 962 1,000 mg/kg 113
Brilliant blue FCF 133 200 mg/kg
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TABLE 4
Fruits and Vegetables
Food Category Food Category Name Food Additive INS No. Rec?mmended Note
System Maximum Level
BENZOATES 1,000 mg/kg 13
CAROTENOIDS 200 mg/kg
CHLOROPHYLLS AND
CHLOROPHYLLINS, 200 mg/kg
COPPER COMPLEXES
Canthaxanthin 161g 200 mg/kg
Caramel III - ammonia caramel 150c 200 mg/kg
CC;raa;rIileell IV - sulfite ammonia 150d 1,500 mg/kg
Carmoisine 122 200 mg/kg
Carnauba wax 903 400 mg/kg
beta-Carotenes, vegetable 160a(ii) | 1,000 mg/kg
Curcumin 100(1) GMP
Dimethylpolysiloxane 900a 10 mg/kg.
ETHYLENE DIAMINE 130 me/ke 21
TETRA ACETATES (EDTA)
Erythrosine 127 100 mg/kg
Fast green FCF 143 200 mg/kg
Grape skin extract 163(ii) 500 mg/kg
Il;I:l]{);(-OXYBENZOATES 250 mg/kg 27
IRON OXIDES 200 mg/kg
Indigotine (Indigo carmine) 132 200 mg/kg
Neotame 961 70 mg/kg
Polydimethylsiloxane 900a 30 mg/kg
Ponceau 4R 124 200 mg/kg
RIBOFLAVINS 200 mg/kg
SACCHARINS 200 mg/kg
SORBATES 1,000 mg/kg 42
SULFITES 100 mg/kg 44
Steviol glycosides 960 360 mg/kg 26
Sucralose
(Trichlorogalactosucrose) 955 400 mg/kg
Tartaric acid, L (+) 334 GMP
Tartrazine 102 200 mg/ke
Sunset yellow FCF 110
4.1.2.6 Fruit-based spreads Annatto 160b GMP
(e.g. chutney) Aspartame 951 1,000 mg/kg 191
oududingproducs | BENZOATES :
Brilliant blue FCF 133 100 mg/kg
CAROTENOIDS 500 mg/kg
CHLOROPHYLLS AND
CHLOROPHYLLIN,COPPER 150 mg/kg
COMPLEXES
Canthaxanthin 161g 15 mg/kg
Caramel III - ammonia caramel 150c 500 mg/kg
CC;raa;rIileell IV - sulfite ammonia 150d 500 me/ke
beta-Carotenes, vegetable 160a(ii) | 500 mg/kg
Curcumin 100(1) GMP
thzi:t(}gt;;irel:oallnd fatty acid 47 5,000 me/ke
ETHYLENE DIAMINE 100 m/ke 21
TETRA ACETATES (EDTA)
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TABLE 4
Fruits and Vegetables
Food Category Food Category Name Food Additive INS No. Rec?mmended Note
System Maximum Level

Fast green FCF 143 100 mg/kg
Grape skin extract 163(ii) 500 mg/kg
HYDROXYBENZOATE 1,000 mg/kg 27
PARA-
IRON OXIDES 500 mg/kg
Indigotine (Indigo carmine) 132 100 mg/kg
Neotame 961 70 mg/kg
PHOSPHATES 1,100 mg/kg 33
Polydimethylsiloxane 900a 10 mg/kg
Ponceau 4R 124 100 mg/kg
Propylene glycol alginate 405 GMP
RIBOFLAVINS 500 mg/kg
SACCHARINS 200 mg/kg
SORBATES 1,000 mg/kg 42
Sucralose
(Trichlorogalactosucrose) 955 400 mg/kg
Tartaric acid, L (+) 334 GMP
Ascorbyl Palmitate 304 200 mg/kg
Sunset yellow FCF 110 100 mg/kg
TBHQ 319 200 mg/kg
TOCOPHEROLS GMP
Steviol glycosides 960 330 mg/kg 26
Acesulfame potassium 950 500 mg/kg 188

4.1.2.7 Candied / glazed / Allurared AC 129 100 mg/kg

crystallised fruit Annatto 160b 200 mg/kg
including murrabba® 7 C 951 2,000 mg/kg 191

BENZOATES 1,000 mg/kg 13
Brilliant blue FCF 133 200 mg/kg
Canthaxanthin 161g 200 mg/kg
CAROTENOIDS 200 mg/kg
CHLOROPHYLLS AND
CHLOROPHYLLINS, 250 mg/kg
COPPER COMPLEXES
Caramel III - ammonia caramel 150c 200 mg/kg
Saa;raa;rliell IV - sulfite ammonia 150d 7,500 mg/kg
beta-Carotenes, vegetable 160a(ii) | 1,000 mg/kg
Curcumin 100(i) 200 mg/kg
eDSltz;i:tZ}t;;iréfoa;nd fatty acid 47 1,000 mg/kg
Erythrosine 127 100 mg/kg
Fast green FCF 143 200 mg/kg
Grape skin extract 163(ii) 1,000 mg/kg
EX]I{);{OXYBENZOATES 1,000 mg/kg 27
IRON OXIDES 250 mg/kg
Indigotine (Indigo carmine) 132 200 mg/kg
Neotame 961 65 mg/kg
PHOSPHATES 10 mg/kg 33
Ponceau 4R 124 200 mg/kg
RIBOFLAVINS 300 mg/kg
SORBATES 500 mg/kg 42
SULFITES 100 mg/kg and 40 mg/kg | 44
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TABLE 4
Fruits and Vegetables
Food Category Food Category Name Food Additive INS No. Rec?mmended Note
System Maximum Level
(for murabba)
Sucralose
(Trichlorogalactosucrose) 955 800 mg/kg
Sunset yellow FCF 110 200 mg/kg
Tartrazine 102 200 mg/kg
Acesulfame potassium 950 500 mg/kg 188
Tartaric acid 334 GMP
*No sweeteners and colours permitted in murrabba
4.1.2.8 Fruit preparations, Acesulfame potassium 950 350 mg/kg 188
including fruit pulp, Allura red AC 129 100 mg/kg
purees, fruit toP pings Aspartame-acesulfame salt 962 350 mg/kg 113
and coconut milk
Aspartame 951 1,000 mg/kg 191
Annatto (11?)0 b@), GMP
BENZOATES 1,000 mg/kg 13
Brilliant blue FCF 133 100 mg/kg
CAROTENOIDS 100 mg/kg
CHLOROPHYLLS AND
CHLOROPHYLLINS, 100 mg/kg
COPPER COMPLEXES
beta-Carotenes, vegetable 160a(ii) | 100 mg/kg 182
Caramel III - ammonia caramel 150c 7,500 mg/kg
Caramel IV - sulfite ammonia 150d 7,500 mg/ke
caramel
Curcumin 100(1) GMP
le);ti(r::tﬁt;;ir;:o?nd fatty acid 47 2,500 m/ke
Fast green FCF 143 100 mg/kg
Grape skin extract 163(ii) 500 mg/kg
Il;Izl]{)g-OXYBENZOATES 800 me/ke 27
Indigotine (Indigo carmine) 132 100 mg/kg
Neotame 961 100 mg/kg
PHOSPHATES 350 mg/kg 33
Paprika oleoresin 160c(i) GMP
SORBATES 1,000 mg/kg 42
Ponceau 4R 124 50 mg/kg
5ﬁ’;o(fsylene glycol esters of fatty 477 40,000 me/kg
RIBOFLAVINS 300 mg/kg
SACCHARINS 200 mg/kg
SORBATES 1,000 mg/kg 42
POLYSORBATES 1,000 mg/kg 154
SULFITES 100 mg/kg 206, 44
Steviol glycosides 960 330 mg/kg 26
ucralose
(STrichlorogalactosucrose) 955 400 mg/kg
Sunset yellow FCF 110 100 mg/kg
4.1.2.9 Fruit-based desserts Tartaric acid, L (+) 334 GMP
including fruit- ASCORBYL ESTERS 500 mg/kg 2,10
g:svs(::_::d water-based Acesulfame potassium 950 350 mg/kg 188
Allurared AC 129 100 mg/kg
Aspartame 951 1,000 mg/kg 191
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TABLE 4
Fruits and Vegetables
Food Category Food Category Name Food Additive INS No. Rec?mmended Note
System Maximum Level
Aspartame-acesulfame salt 962 350 mg/kg 113
Brilliant blue FCF 133 100 mg/kg
CAROTENOIDS 150 mg/kg
CHLOROPHYLLS AND
CHLOROPHYLLINS, 150 mg/kg
COPPER COMPLEXES
Canthaxanthin 161g 15 mg/kg
Caramel III - ammonia caramel 150c 200 mg/kg
CC;raa;rIileell IV - sulfite ammonia 150d 7,500 mg/kg
beta-Carotenes, vegetable 160a(ii) | 1,000 mg/kg
L)Slta;:tg/}t;;iréfoalmd fatty acid 472 2,500 mg/kg
Fast green FCF 143 100 mg/kg
Grape skin extract 163(ii) 500 mg/kg
I[;IXII{)E_OXYBENZOATES 800 mg/kg 27
IRON OXIDES 200 mg/kg
Indigotine (Indigo carmine) 132 100 mg/kg
Neotame 961 100 mg/kg
PHOSPAHTES 1,500 mg/kg 33
SORBATES 3,000 mg/kg
Polydimethylsiloxane 900a 110 mg/kg
Ponceau 4R 124 50 mg/kg
Propyl gallate 310 90 mg/kg 2,15
ang)sylene glycol esters of fatty 477 40,000 me/kg
RIBOFLAVINS 300 mg/kg
SACCHARINS 100 mg/kg
SORBATES 1,000 mg/kg 42
SULFITES 100 mg/kg 44
Sucralose
(Trichlorogalactosucrose) 955 400 mg/kg
Sucroglycerides 474 5,000 mg/kg
Sunset yellow FCF 110 50 mg/kg
Steviol glycoside 960 350 mg/kg 26
4.1.2.10 Fermented fruit
products Acesulfame potassium 950 350 mg/kg
188

Aspartame 951 1,000 mg/kg 191
BENZOATES 1,000 mg/kg 13
CAROTENOIDS 500 mg/kg
CHLOROPHYLLS AND
CHLOROPHYLLINSCOPPER 100 mg/kg
COMPLEXES
beta-Carotenes, vegetable 160a(ii) | 200 mg/kg
le);ti(r::tﬁt;;ir;:o?nd fatty acid 47 2,500 me/ke
TETRA ACETATES (EDTA) 250 mylkg 21
Grape skin extract 163(ii) 500 mg/kg
II-’I;(II{)IEOXYBENZOATES, 800 me/ke 27
Neotame 961 65 mg/kg
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TABLE 4
Fruits and Vegetables
Food Category Food Category Name Food Additive INS No. Rec?mmended Note
System Maximum Level
PHOSPHATES 2,200 mg/kg 33
RIBOFLAVINS 500 mg/kg
Polydimethysiloxane 900a 10 mg/kg
SACCHARINS 160 mg/kg
SORBATES 1,000 mg/kg 42
SULFITES 100 mg/kg 44
Steviol glycosides 960 115 mg/kg 26
Sucralose
(Trichlorogalactosucrose) 955 150 mg/kg
4.1.2.11 Fruit fillings for Acesulfame potassium 950 350 mg/kg 188
pastries Allura red AC 129 100 mg/kg
Aspartame 951 1,000 mg/kg 191
BENZOATES 1,000 mg/kg 13
Brilliant blue FCF 133 100 mg/kg
CAROTENOIDS 500 mg/kg
CHLOROPHYLLS AND
CHLOROPHYLLINS, 100 mg/kg
COPPER COMPLEXES
Canthaxanthin 161g 15 mg/kg
Caramel III - ammonia caramel 150c 7,500 mg/kg
CC;raa;rIileell IV - sulfite ammonia 150d 7,500 mg/kg
beta-Carotenes, vegetable 160a(ii) | 100 mg/kg
R .
Fast green FCF 143 100 mg/kg
Grape skin extract 163(ii) 500 mg/kg
;I:l]{)gOXYBENZOATES 800 mg/kg 27
Indigotine (Indigo carmine) 132 100 mg/kg
Lauric arginate ethyl ester 243 200 mg/kg
Neotame 961 100 mg/kg
PHOSPHATES 1,500 mg/kg 33
SORBATES 3,000 mg/kg
Ponceau 4R 124 50 mg/kg
2Il’(r:iocf)sylene glycol esters of fatty 477 40,000 me/kg
RIBOFLAVINS 300 mg/kg
SORBATES 1,000 mg/kg 42
SULFITES 100 mg/kg 44
Sucralose 955 400 mg/kg
(Trichlorogalactosucrose)
Sunset yellow FCF 110 100 mg/kg
Steviol glycoside 960 330 mg/kg 26
4.1.2.12 Cooked fruit Acesulfame potassium 950 500 mg/kg 188
Aspartame 951 1,000 mg/kg 191
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TABLE 4
Fruits and Vegetables
Food Category Food Category Name Food Additive INS No. Rec?mmended Note
System Maximum Level
BENZOATES 1,000 mg/kg 13
CHLOROPHYLLS AND 100 mg/kg
CHLOROPHYLLINS,
COPPER COMPLEXES
Neotame 961 65 mg/kg
SORBATES 1,200 mg/kg 42
Sucralose 955 150 mg/kg
(Trichlorogalactosucrose)
4.2 Vegetables, sea weeds,
nuts and seeds
4.2.1 Fresh vegetables, sea
weeds, nuts and seeds No additives permitted
4.2.1.1 Untreated fresh
vegetables [(including
mushrooms and fungi,
roots and tubers, fresh No additives permitted
pulses and legumes
(including soybean),
and aloe vera) sea
weeds, nuts and seeds)]
4.2.1.2 Surface treated fresh
vegetables (including Candelilla wax 902 GMP 79
mushrooms and fungi,
roots and tubers, fresh | Beegwax 901 GMP 79
pulses and legumes, Carnauba wax 903 GMP 79
and aloe vera) sea -
weeds, nuts and seeds Glycerol ester of wood rosin 445(iii) 110 mg/kg
Lauric arginate ethyl ester 243 200 mg/kg
Microcrystalline wax 905¢(i) 50 mg/kg
PHOSPHATES 1,760 mg/kg 33
Shellac, bleached 904 GMP 79
4.2.1.3 Peeled, cut or shredded | Lauric arginate ethyl ester 243 200 mg/kg
fresh vegetables PHOSPHATES 5,600 mg/kg 33,76
((1ncludu}g mushrooms Sodium ascorbate 301 GMP
and fungi, roots and
tubers, fresh pulses SULFITES 50 mg/kg 44,76,136
and legumes, and aloe Calcium chloride 509
vera) sea weeds, nuts Calcium lactate 327 350 me/k
and seeds) Calcium gluconate 578 merke
Calcium carbonate 170(1)
4.2.2 Processed vegetables Acetic acid, glacial 260 GMP
(including mushrooms | Caramel IV - Sulfite Ammonia 150d 50,000 mg/kg 92
and fungi, roots and Caramel
tubers, pulses and Ascorbic acid, L- 300 GMP 110
legumes, and aloe vera) — :
sea weeds, nuts and Citric acid 330 GMP 242,262,
seeds 264, 265
ETHYLENE DIAMINE 100 mg/kg 21,110
TETRA ACETATES (EDTA)
Lactic acid, L-, D- and DL- 270 GMP 262, 264
Malic acid, dl- 296 GMP 265
PHOSPHATES 5,000 mg/kg 33,76
Polydimethylsiloxane 900a 10 mg/kg 15
SULFITES 50 mg/kg 44,76,
136, 137
4.2.2.1 Frozen vegetables Ascorbic acid, L- 300 GMP 110
(including mushrooms | Citric acid 330 GMP 242,262,

and fungi, roots and

264, 265
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tubers, pulses and ETHYLENE DIAMINE 100 mg/kg 21,110
legumes, and aloe vera) | TETRA ACETATES (EDTA)
Seadweeds’ nuts and Lactic acid, L-, D- and DL- 270 GMP 262, 264
seeds Malic acid, dI- 296 GMP 265
PHOSPHATES 5,000 mg/kg 33,76
Polydimethylsiloxane 900a 10 mg/kg 15
SULFITES 50 mg/kg 44,76,
136, 137
4.2.2.2 Dried vegetables ASCORBYL ESTERS 80 mg/kg 10
(including mushrooms
and fungi, roots and
tubers, pulses and BENZOATES 1,000 mg/kg 13
legumes, and aloe vera) |75 i rox vanisole (BHA) | 320 200 mg/kg 196, 15,76
sea weeds, nuts and
seeds Butylated hydroxytoluene (BHT) | 321 200 mg/kg 196, 15,76
Canthaxanthin 161g 10 mg/kg
Diacetyltartaric and fatty acid 472e 10,000 mg/kg
esters of glycerols
ETHYLENE DIAMINE 800 mg/kg 21, 64, 297
TETRA ACETATES (EDTA)
PHOSPHATES 5,000 mg/kg 33,76
Propyl gallate 310 50 mg/kg 15, 76,196
SULFITES 500 mg/kg 44,105
4.2.2.3 Vegetables (including Allurared AC 129 100 mg/kg
mushrooms and fungi,
roots and tubers, fresh
pulses and legumes, Acesulfame potassium 950 200 mg/kg 144, 188
and aloe vera) sea Aluminium ammonium sulfate | 523 520 mg/kg 6, 245,296
weeds in vinegar, oil,
brine or soybean sauce Aspartame 951 300 mg/kg 144, 191
Aspartame-acesulfame salt 962 200 mg/kg 113
BENZOATES 2,000 mg/kg 13
Brilliant blue FCF 133 100 mg/kg
Caramel III - ammonia caramel 150c 500 mg/kg
beta - Carotenes, , vegetable 160a(ii) 1,320 mg/kg
CAROTENOIDS 50 mg/kg
Diacetyltartaric and fatty acid
esters of glycerols 472¢ 2,500 mg/kg
ETHYLENE DIAMINE
TETRA ACETATES (EDTA) 250 mg/kg 21
Fast green FCF 143 100 mg/kg
Grape skin extract 163(ii) 100 mg/kg 179, 181
HYDROXYBENZOATES,
PARA- 1,000 mg/kg 27
Indigotine (indigo carmine) 132 100 mg/kg
Lauric arginate ethyl ester 243 200 mg/kg
Neotame 961 10 mg/kg 144
PHOSPHATES 2,200 mg/kg 33
Polydimethylsiloxane 900a 10 mg/kg
RIBOFLAVINS 500 mg/kg
SACCHARINS 160 mg/kg 144
SORBATES 1000 mg/kg 42
Sucralose
(trichlorogalactosucrose) 955 400 mg/kg
SULFITES 100 mg/kg 44
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Fruits and Vegetables
Food Category Food Category Name Food Additive INS No. Rec?mmended Note
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4.2.24 Canned or bottled Acesulfame potassium 950 200 mg/kg 188
(pasteurised) or retort | Ajjyrared AC 129 200 mg/kg
p.ouche.d vegetables Acesulfame potassium 950 350 mg/kg 188
(including mushrooms
and fungi, roots and Aspartame 951 1,000 mg/kg 191
tubers, fresh pulses Brilliant blue FCF 133 200 mg/kg
and legumes, and aloe Caramel IIT - ammonia caramel 150c 200 mg/kg
vera) sea weeds beta-Carotenes, vegetable 160a(ii) | 200 mg/kg
CAROTENOIDS 200 mg/kg
TETRA ACETATES (EDTA) 365 melke 21
Fast green FCF 143 200 mg/kg
Neotame 961 33 mg/kg
PHOSPHATES 2,200 mg/kg 33
Polydimethylsiloxane 900a 10 mg/kg
SACCHARINS 160 mg/kg 144
Ascorbic acid GMP
Stannous chloride 512 25 mg/kg 43
Steviol glycosides 960 70 mg/kg 26
Sucralose
(trichlorogalactosucrose) 955 >80 mg/kg
SULFITES 50 mg/kg 44
4.2.2.5 Vegetables (including Aspartame 951 1,000 mg/kg 191
mushrooms and fungi,
roots and tubers,
Pu:lsei and legumes, Acesulfame potassium 950 1,000 mg/kg 188
3:; (;‘s:’l‘;l:’t‘;rgl)lse:e eds, | BENZOATES 1,000 mg/kg 13
purees and spreads Caramel III - ammonia caramel 150c 50,000 mg/kg
(peanut butter) beta-Carotenes, vegetable 160a(ii) | 1,000 mg/kg
CAROTENOIDS 50 mg/kg
CHLOROPHYLLS AND 100 mg/kg 62
CHLOROPHYLINS,COPPER
COMPLEXES
ETHYLENE DIAMINE 250 mg/kg 21
TETRA ACETATES (EDTA)
Grape skin extract 163(ii) 100 mg/kg 179, 181
HYDROXYBENZOATES, 1,000 mg/kg 27
PARA-
Neotame 961 33 mg/kg
PHOSPHATES 2,200 mg/kg 33,76
Polydimethylsiloxane 900a 10 mg/kg
SACCHARINS 160 mg/kg
SORBATES 1,000 mg/kg 42
Steviol glycosides 960 330 mg/kg 26
Sucralose 955 400 mg/kg 169
(trichlorogalactosucrose)
SULFITES 500 mg/kg 44,138
4.2.2.6 Vegetables (including Allurared AC 129 100 mg/kg 92
mushrooms and fungi, | Acesulfame potassium 950 350 mg/kg 188
roots and tubers, Aspartame 951 1,000 mg/kg 191
pulses and legumes,
and aloe vera) sea Aspartame-acesulfame salt 962 350 mg/kg 113
weeds, nuts and seeds- | BENZOATES 3,000 mg/kg 13
pulps and preparations | Brilliant blue FCF 133 100 mg/kg 92
(e.g vegetable desserts Caramel III - ammonia caramel 150c 50,000 mg/kg
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and sauces, candied beta - Carotenes, vegetable 160a(ii) | 1,000 mg/kg 92
vegetables) other than CAROTENOIDS 50 mg/kg 9
food category 4.2.2.5 Chlorophylls And 100 mg/kg 62,92
Chlorophylins,Copper
Complexes
Diseytaicnd i e | 2500mane
ETHYLENE DIAMINE 80 me/kg 71
TETRA ACETATES (EDTA)
Grape skin extract 163(ii) 100 mg/kg 92, 181
EX;)?OXYBENZOATES 1,000 me/ke 27
Indigotine (indigo carmine) 132 100 mg/kg 92
Neotame 961 33 mg/kg
PHOSPHATES 2,200 mg/kg 33
Polydimethylsiloxane 900a 50 mg/kg
POLYSORBATES 3,000 mg/kg
ang)sylene glycol esters of fatty 477 5,000 mg/kg
RIBOFLAVINS 300 mg/kg 92
SACCHARINS 200 mg/kg
SORBATES 1,000 mg/kg 42
Steviol glycosides 960 165 mg/kg 26
Sucralose
(trichlorogalactosucrose) 933 400 mg/kg
Sucroglycerides 474 5,000 mg/kg
SULFITES 300 mg/kg 44,205
Sunset yellow FCF 110 50 mg/kg 92
4.2.2.7 Fermented Aspartame 951 2,500 mg/kg 191
vegetables(including . Acesulfame Potassium 950 1,000 mg/kg 188
mushrooms and fungi, "ppNZ 6 TES 1,000 mg/kg 13
roots and tubers,
pulses and legumes, Brilliant blue FCF 133 100 mg/kg 92
and aloe vera) and CAROTENOIDS 50 mg/kg 92
seaweed products, Calcium 5'-ribonucleotides 634 GMP 279
excluding fermented ", 5 T 0ot 170G) | GMP 279
soybean products of
food categories 6.8.6, Calcium chloride 509 GMP 279
6.8.7,12.9.1,12.9.2.1 Calcium lactate 327 10,000 mg/kg
and 12.9.2.3 Calcium carbonate 170 GMP
Calcium bisulphite 227 500 mg/kg
Citric acid 330 GMP
CHLOROPHYLLS AND
CHLOROPHYLLINS, 100 mg/kg 62
COPPER COMPLEXES
Caramel III - ammonia caramel 150c 50,000 mg/kg
beta-Carotenes, vegetable 160a(ii) | 1,000 mg/kg
E;;i:%?;;it:ﬁnd fatty acid 47 2,500 me/ke
TETRA ACETATES (EDTA) 250 melke 21
Erythrosine 127 30 mg/kg
Fast green FCF 143 100 mg/kg
Grape skin extract 163(ii) 100 mg/kg 181
HYDROXYBENZOATES 300 me/ke 27

PARA-
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Indigotine (Indigo carmine) 132 100 mg/kg
Malic acid 296 GMP
Neotame 961 33 mg/kg
PHOSPHATES 2,200 mg/kg 33
Polydimethylsiloxane 900a 10 mg/kg
Ponceau 4R 124 100 mg/kg
RIBOFLAVINS 500 mg/kg
SACCHARINS 200 mg/kg
SORBATES 1,000 mg/kg 42
SULFITES 500 mg/kg 44
Sucralose
(Trichlorogalactosucrose) 935 >80 me/kg
Sunset yellow FCF 110 100 mg/kg 92
Steviol glycoside 960 200 mg/kg 26
4.2.2.8 Cooked or fried Aspartame 951 1,000 mg/kg
vegetables (including Benzoates 1,000 mg/kg 13
mushrooms and fungi, ", ) ucid 334 GMP
roots and tubers,
pulses and legumes, Chlorophylls and
and aloe vera), and Chlorophyllins, copper 100 mg/kg
seaweeds complexes
Caramel III - ammonia caramel 150c 50,000 mg/kg
Curcumin 100(1) GMP
Diacetyltartaric and fatty acid 47 2,500 me/ke
esters of glycerol
TETRA ACETATES (EDTA) 250 melkg 21
Neotame 961 33 mg/Kg
PHOSPHATES 2,200 mg/kg 33,76
SACCHARINS 160 mg/kg 144
SORBATES 1,000 mg/kg 42,221
Sucralose 955 150 mg/kg 141
(Trichlorogalactosucrose)
Steviol glycoside 960 40 mg/kg 26
Table 5
Confectionary
Food Food Category Name Food Additive INS Recommended Maximum Note
Category Number Level
System
5.0 Confectionery ASCORBYL ESTERS 500 mg/kg 10, 15,114
Mineral oil, medium 905e 2,000 mg/kg 3
viscosity
Polydimethylsiloxane 900a 10 mg/kg
5.1 Cocoa products and Mineral oil, high viscosity 905d 2,000 mg/kg 3
chocolate products Propyl gallate 310 200 mg/kg 15, 130
including analogue and
chocolate substitutes
5.1.1 Cocoa mixes (powders) Acesulfame potassium 950 350 mg/kg 188
and cocoa mass/cake Ammonium salts of 442 GMP 97
phosphatidic acid
Aspartame 951 3,000 mg/kg 191
BENZOATES 15,00 mg/kg
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SORBATES 1,500 mg/kg
PHOSPHATES 1,100 mg/kg 33
Propylene glycol esters of 477 5,000 mg/kg 97
fatty acids
SACCHARINS 100 mg/kg 97
Sucrose esters of fatty acids | 473 10 g/kg
Sucralose 955 580 mg/kg 97
(Trichlorogalactosucrose)
L-Tartaric acid 334 5 g/kg

5.1.2 Cocoa mixes (syrups) Caramel III - ammonia 150c 50,000 mg/kg
caramel
Caramel 1V - sulfite 150d 50,000 mg/kg
ammonia caramel
Acesulfame potassium 950 350 mg/kg 97,188
Alitame 956 300 mg/kg
Aspartame 951 1,000 mg/kg 191
Neotame 961 33 mg/kg 97
POLYSORBATES 500 mg/kg
SACCHARINS 80 mg/kg 97
SORBATES 1,000 mg/kg 42
Sucralose 955 400 mg/kg 97
(Trichlorogalactosucrose)

5.1.3 Cocoa and chocolate Acesulfame potassium 950 1,000 mg/kg 188

products Annatto 160b(i),(ii) | 100 mg/kg

Grape skin extract 163(ii) 200 mg/kg
Indigotine (Indigo carmine) | 132 200 mg/kg
Allura red AC 129 100 mg/kg 183
Alitame 956 300 mg/kg
Ammonium salts of 442 GMP
phosphatidic acid
Aspartame 951 3,000 mg/kg 191
Beeswax 901 GMP 3
Brilliant blue FCF 133 100 mg/kg 183
Butylated hydroxyanisole 320 200 mg/kg 130, 141,
(BHA) 15
Butylated hydroxytoluene 321 200 mg/kg 130, 141,
(BHT) 15
TBHQ 319 200 mg/kg
CAROTENOIDS 100 mg/kg 183
CHLOROPHYLLS AND 6 mg/kg 62
CHLOROPHYLLINS,
COPPER COMPLEXES
Curcumin 100(1) 100 mg/kg
Candelilla wax 902 GMP
Canthaxanthin 161g 100 mg/kg
Caramel III - ammonia 150c 50,000 mg/kg
caramel
Caramel 1V - sulfite 150d 50,000 mg/kg
ammonia caramel
Carmoisine 122 100 mg/kg
Carnauba wax 903 GMP
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Food Food Category Name Food Additive INS Recommended Maximum Note
Category Number Level
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beta-Carotenes, vegetable 160a(ii) 100 mg/kg
ETHYLENE DIAMINE 50 mg/kg 21
TETRA ACETATES
(EDTA)
Indigotine (Indigo carmine) | 132 100 mg/kg
Lauric arginate ethyl ester 243 200 mg/kg
SORBATES 1,000 mg/kg
Mono and di glycerides of 471 GMP
edible fatty acids
Neotame 961 100 mg/kg
HYDROXYBENZOATES, 300 mg/kg 27
PARA-
PHOSPHATES 2,500 mg/kg 33
Tartrazine 102 100 mg/kg
POLYSORBATES 1,000 mg/kg 101
Ponceau 4R 124 100 mg/kg 183
RIBOFLAVINS 300 mg/kg
SACCHARINS 500 mg/kg
Erythrosine 127 50 mg/kg
Shellac, bleached 904 GMP 3
Polyglycerol polyricinoleate | 476 5 g/kg
Carmoisine 122 100 mg/kg
Fast green FCF 143 100 mg/kg
Sucralose 955 800 mg/kg
(Trichlorogalactosucrose)
Sunset yellow FCF 110 100 mg/kg
Tertiary butylhydroquinone | 319 GMP 15,130,141
(TBHQ)
BENZOATES 1,500 mg/kg
Polyglycerol esters of fatty 475,476 2 g/kg By weight
acids and polyglycerol ester in
of interesterified ricinoleic choclocates
acid
Sorbitan esters of fatty acids | 491 10 g/kg
Saffron GMP
L - Tartaric acid 334 3 g/kg

5.14 Chocolate substitute and | Acesulfame potassium 950 500 mg/kg 188

their products Alitame 956 300 mg/kg

Ammonium salts of 442 GMP
phosphatidic acid
Aspartame 951 3,000 mg/kg
Aspartame-acesulfame salt 962 500 mg/kg 191
BENZOATES 1,500 mg/kg 13
Beeswax 901 GMP 3
Butylated hydroxytoluene 321 200 mg/kg 141, 15,
(BHT) 197
Beeswax 901 GMP 3
Candelilla wax 902 GMP 3
Carnauba wax 903 GMP 3
HYDROXYBENZOATES, 300 mg/kg
PARA-
Neotame 961 100 mg/kg
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PHOSPHATES 2,200 mg/kg 33
POLYSORBATES 5,000 mg/kg
SACCHARINS 500 mg/kg
SORBATES 1,500 mg/kg
Shellac, bleached 904 GMP
Sucralose 955 800 mg/kg
TOCOPHEROLS 750 mg/kg
Tartaric acid 334 5 g/kg
CHLOROPHYLLS AND 700 mg/kg
CHLOROPHYLLINS,
COPPER COMPLEXES
CAROTENOIDS 100 mg/kg
beta —Carotenes, vegetable 160a(ii) 100 mg/kg
Canthaxanthin 161g 100 mg/kg
Sulfur dioxide 220 150 mg/kg
Sorbitan monostearate 491 10 g/kg
Annatto 160b(i), 100 mg/kg
(i)
Polyglycol poly recineolate | 476 S5g/kg
Caramel 111 150c 50,000 mg/kg
Caramel IV 150d 50,000 mg/kg
Saffron GMP
5.2 Confectionery including | Allurared AC 129 200 mg/kg
hard and soft candy, Alitame 956 300 mg/kg
nougats etc. other than 175 /o0y droxyanisole | 320 200mg/kg 130, 15
food categories 5.1, 5.3,
(BHA)
and 5.4
Butylated hydroxytoluene 321 200mg/kg 130, 15
(BHT)
IRON OXIDES 200 mg/kg
Sucroglycerides 474 5,000 mg/kg
Propylene glycol esters of 4717 5,000 mg/kg
fatty acids
Propyl gallate 310 200 mg/kg 15, 130
BENZOATES 1,500 mg/kg 13
Diacetyltartaric and fatty 472e GMP
acid esters of glycerol
CAROTENOIDS GMP
beta — Carotenes,vegetable 160a(ii) 500 mg/kg
Canthaxanthin 161g GMP
Castor oil 1503 500 mg/kg
Candelilla wax 902 GMP 3
CHLOROPHYLLS AND GMP
CHLOROPHYLLINS,
COPPER COMPLEXES
Tartrazine 102 100 mg/kg
Erythrosine 127 50 mg/kg
Fast green FCF 143 100 mg/kg
Curcumin 100(i) GMP
Caramel III - ammonia 150c 50,000 mg/kg
caramel
Caramel 1V - sulfite 150d 50,000 mg/kg

ammonia caramel
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Neotame 961 330 mg/kg 1,61, 158
HYDROXYBENZOATES, 1,000 mg/kg
PARA- 27
L-Tartaric acid 334 2,000 mg/kg
Tocopherol 307a,b,c 500 mg/kg
Paraffin wax or liquid GMP
Paraffin (Food grade)
Calcium, magnesium, 470(1) GMP
sodium salts of stearic acid
Ammonium salts of 442 GMP
phosphatidic acids
Ponceau 4R 124 100 mg/kg
Microcrystalline wax 905c(i) GMP 3
Beeswax 901 GMP 3
RIBOFLAVINS 300 mg/kg
Carmoisine 122 100 mg/kg
PHOSPHATES 2,200 mg/kg 33
SACCHARINS 500 mg/kg 163
Sucralose 955 1,800 mg/kg
(Trichlorogalactosucrose)
Steviol glycosides 960 700 mg/kg 26, 199
Sulfur dioxide 220 2,000 mg/kg
Indigotine (Indigo carmine) 132 100 mg/kg
Tertiary butylhydroquinone | 319 200 mg/kg 15,130
(TBHQ)
SORBATES 1,500 mg/kg 42
POLYSORBATES 1,000 mg/kg
Annatto 160b(i), 200 mg/kg
(i)

Brilliant blue FCF 133 100 mg/kg
Sunset yellow FCF 110 100 mg/kg
Tartrazine 102 100 mg kg
Indogotine (Indigo carmine) 132 100 mg/kg
Mineral oil, high viscosity 905d 2,000 mg/kg 3

5.2.1 Hard candy Acesulfame potassium 950 3,500 mg/kg 188
Carnauba wax 903 GMP 13
Aspartame 951 10,000 mg/kg
Diacetyltartaric and fatty 472e 10,000 mg/kg
acid esters of glycerol
CHLOROPHYLLS AND 700 mg/kg
CHLOROPHYLLINS,
COPPER COMPLEXES
Microcrystalline wax 905c¢(i) GMP 3
Neotame 961 330 mg/kg
Sucralose 955 1,500 mg/kg 164
(Trichlorogalactosucrose)
Annatto 160b(i), GMP

(i)

Mono and di glycerides of 471 GMP
edible fatty acids
Lecithins 322 (i) GMP
L-Tartaric acid 334 GMP
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Tocopherol 307a,b GMP

5.2.2 Soft candy Acesulfame potassium 950 3500 mg/kg 157, 188
Annatto 160b(i),(ii)) | GMP
Aspartame 951 3,000 mg/kg 148
Carnauba wax 903 GMP 3
Sulfur dioxide 220 2,000 mg/kg
Grape skin extract 163(ii) 1,700 mg/kg 181
Shellac, bleached 904 GMP 3

5.2.3 Nougats and marzipans | Acesulfame potassium 950 1000 mg/kg
Aspartame 951 3,000 mg/kg
Brilliant blue FCF 133 200 mg/kg
Indigotine (indigocarmine) 132 200 mg/kg
Fast green FCF 143 200 mg/kg
CAROTENOIDS 100 mg/kg
Diacetyltartaric and fatty 472e 10,000 mg/kg
acid esters of glycerol
CHLOROPHYLLS AND 100 mg/kg
CHLOROPHYLLINS,
COPPER COMPLEXES
Ponceau 4R 124 200 mg/kg
Carnauba wax 903 GMP

5.3 Chewing gum Carmoisine 122 100 mg/kg
Tartrazine 102 100 mg/kg
Acesulfame potassium 950 5,000 mg/kg
Annatto 160b (i), GMP

(i)
Alitame 956 300 mg/kg
Curcumin 100(i) GMP
Aspartame 951 10,000 mg/kg
BENZOATES 1,500 mg/kg
Calcium aluminium silicate | 556 100 mg/kg Expressed
as
Aluminium

Castor Oil 1503 2,100 mg/kg
Beeswax 901 GMP
Brilliant blue FCF 133 100 mg/kg
CAROTENOIDS 100 mg/kg
IRON OXIDES 10,000 mg/kg
Butylated hydroxyanisole 320 400 mg/kg 130
(BHA)
Butylated hydroxytoluene 321 400 mg/kg 130
(BHT)
Lecithins 322(i), (i) | GMP
Grape skin extract 163(ii) 500 mg/kg 181
Ammonium salts of 442 GMP
phosphatidic acids
Sucrose esters of fatty acids | 473 GMP
Polyglycerol polyricinoleate | 476 GMP
L-Tartaric acid 334 3,000 mg/kg
Candelilla wax 902 GMP
Sulfur dioxide 220 2,000 mg/kg
Caramel III - ammonia 150c 20,000 mg/kg
caramel
Caramel 1V - sulfite 150d 20,000 mg/kg
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ammonia caramel
Carnauba wax 903 GMP
beta — Carotenes, vegetable 160a(ii) 500 mg/kg
Cyclodextrin, beta- 459 20,000 mg/kg
Diacetyltartaric and fatty 472e 50,000 mg/kg
acid esters of glycerol
Erythrosine 127 25 mg/kg
Fast green FCF 143 200 mg/kg
Guaiac resin 314 1,500 mg/kg
HYDROXYBENZOATES, 1,500 mg/kg
PARA-
RIBOFLAVINS 1,000 mg/kg
Indigotine (Indigo carmine) | 132 100 mg/kg
Lauric arginate ethyl ester 243 225 mg/kg
Microcrystalline wax 905c¢(i) GMP
CHLOROPHYLLS AND GMP
CHLOROPHYLLINS,
COPPER COMPLEXES
Neotame 961 1,000 mg/kg
PHOSPHATES 44,000 mg/kg 33
POLYSORBATES 5,000 mg/kg
Polyethylene glycol 1521 20,000 mg/kg
Polyvinylpyrrolidone 1201 10,000 mg/kg
Ponceau 4R 124 100 mg/kg
Sucroglycerides 474 20,000 mg/kg
Propylene glycol esters of 477 20,000 mg/kg
fatty acids
Sodium aluminosilicate 554 100 mg/kg
Aluminium silicate 559 100 mg/kg
SACCHARINS 2,500 mg/kg
SORBATES 1,500 mg/kg 42
Canthaxanthin 161g GMP
Shellac, bleached 904 GMP
Stearoyl citrate 484 15,000 mg/kg
Steviol glycosides 960 3,500 mg/kg 26
Sucralose 955 5,000 mg/kg
(Trichlorogalactosucrose)
Propyl gallate 310 1,000 mg/kg
Sunset yellow FCF 110 100 mg/kg
TOCOPHEROLS 1,500 mg/kg
Tertiary butylhydroquinone | 319 400 mg/kg 130
(TBHQ)
Mineral oil, high viscosity 905d 20,000 mg/kg 3
54 Decorations (e.g. for fine | Acesulfame potassium 950 500 mg/kg

bakery wares), toppings

(non-fruit) and sweet

sauces Alitame 956 300 mg/kg
Aspartame 951 1,000 mg/kg
BENZOATES 1,500 mg/kg
Beeswax 901 GMP
Brilliant blue FCF 133 100 mg/kg
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Butylated hydroxyanisole 320 200mg/kg 130, 15
(BHA)
Butylated hydroxytoluene 321 200mg/kg 130, 15
(BHT)
CAROTENOIDS 100 mg/kg
CHLOROPHYLLS AND 100 mg/kg
CHLOROPHYLLINS,
COPPER COMPLEXES
Candelilla wax 902 GMP
Caramel III - ammonia 150c 50,000 mg/kg
caramel
Caramel 1V - sulfite 150d 50,000 mg/kg
ammonia caramel
Carnauba wax 903 GMP
beta-Carotenes, vegetable 160a(ii) 20,000 mg/kg
Diacetyltartaric and fatty 472e 10,000 mg/kg
acid esters of glycerol
Erythrosine 127 50 mg/kg
Fast green FCF 143 100 mg/kg
HYDROXYBENZOATES, 300 mg/kg
PARA-
Indigotine (Indigo carmine) | 132 100 mg/kg
Propyl gallate 310 1,000 mg/kg
SORBATES- 1,000 mg/kg
Neotame 961 100 mg/kg
PHOSPHATES 1,500 mg/kg 33
POLYSORBATES 3,000 mg/kg
Ponceau 4R 124 50 mg/kg
Propylene glycol esters of 477 40,000 mg/kg
fatty acids
RIBOFLAVINS 3,000 mg/kg
SACCHARINS 500 mg/kg
Shellac, bleached 904 GMP
Sucralose 955 1,000 mg/kg
(Trichlorogalactosucrose)
Sunset yellow FCF 110 100 mg/kg
Tertiary butylhydroquinone | 319 200 mg/kg
(TBHQ)
Mineral oil, high viscosity 905d 2000 mg/kg 3
Table 6
Cereals and cereal products

Food Food Category Name | Food Additive INS No Recommended Note

Category maximum level

System

6.0

Cereals and cereal
products derived
from cereal grains,
from roots and
tubers, pulses,
legumes (fresh pulses
and legumes are
covered in category
4.2) and pith or soft
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Table 6
Cereals and cereal products
Food Food Category Name | Food Additive INS No Recommended Note
Category maximum level
System
core of palm tree,
excluding bakery
wares of food
category 7.0:
including
unprocessed (6.1) and
various processed
forms of cereals and
cereal based products
6.1 Whole, broken, or
flaked grain, No additives permitted
including rice
6.2 Flours and starches
(including soybean
powder)
6.2.1 Flours and starches* Protease 1101(1) GMP
and6.2.2 Pullulan 1204 GMP 25
SULFITES 200 mg/kg 44
Benzoyl peroxide 928 75 mg/kg
Chlorine 925 2,500 mg/kg 87
L-Ascorbic acid 300 300 mg/kg
Azodicarbonamide 927a 45 mg/kg
PHOSPHATES 2,500 mg/kg 225,33
Sodium ascorbate 301 300 mg/kg
SODIUM ALUMINIUM 1,600 mg/kg 6,252
PHOSPHATES
alpha-Amylase from 1100 (i) 100 mg/kg On flour mass basis
Aspergillus oryzae var.
alpha-Amylase from 1100 (iii) GMP
Bacillus subtilis
Carbohydrase from Bacillus | 1100 (vi) GMP
licheniformis
Diacetyltartaric and fatty 472e 3,000 mg/kg 186
acid esters of glycerol
Lecithins 322(i), (i) | GMP 28,25
Amylases and other 1100 GMP
enzymes
Ammonium persulfate 923 2,500 mg/kg On flour mass basis
Calcium carbonate 170(31) 5,000 mg/kg On flour mass basis
Potassium iodate 917 50 mg/kg On flour mass basis
Ammonium chloride 510 500 mg/kg On flour mass basis
L-cysteine mono 920 90 mg/kg On flour mass basis
hydrochloride
Soduim bisulphite 222 GMP
Sodium metabisulfite 223 GMP
Trisodium citrate 331(iii) GMP
Maida Only following additives permitted in maida (if the flour is used for
baking purpose)
Benzoyl peroxide 928 40 mg/kg
Ascorbic acid 300 200 mg/kg
Corn flour Only following additives permitted in corn flour (Maize starch)
SULFITES | 100 mg/kg 44
*No additives permitted in Atta
6.3 Ready -to -eat cereals, | ASCORBYL ESTERS 200 mg/kg 10
breakfast cereals, Acesulfame potassium 950 1,200 mg/kg 188
including rolled oats | Ajyra red AC 129 100 mg/kg -
Aspartame 951 1,000 mg/kg 191
Curcumin 100(1) GMP
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Cereals and cereal products
Food Food Category Name | Food Additive INS No Recommended Note
Category maximum level
System
Paprika oleoresin 160c(i) GMP
Brilliant blue FCF 133 100 mg/kg
Butylated hydroxyanisole 320 200 mg/kg 196, 15
(BHA)
Butylated hydroxytoluene 321 100 mg/kg 196, 15
(BHT)
CAROTENOIDS 200 mg/kg
Caramel III - ammonia 150c 50,000 mg/kg 189
caramel
Caramel IV - sulfite 150d 2,500 mg/kg
ammonia caramel
beta-Carotenes, vegetable 160a(ii) 400 mg/kg
Grape skin extract 163(ii) 200 mg/kg
IRON OXIDES 75 mg/kg
Neotame 961 160 mg/kg
Propyl gallate 310 200 mg/kg 196
PHOSPHATES 2,200 mg/kg 33
RIBOFLAVINS 300 mg/kg
SACCHARINS 100 mg/kg
Steviol glycosides 960 350 mg/kg 26
Sucralose 955 1,000 mg/kg
(Trichlorogalactosucrose)
Sunset yellow FCF 110 100 mg/kg
6.4 Pastas and noodles
and like products
6.4.1 Fresh pastas and Agar 406 GMP 211
noodles and like Alginic acid 400 GMP 211
products Aluminium ammonium 523 300 mg/kg 247,6
sulphate
Ascorbic acid 300 200 mg/kg
Calcium carbonate 170(1) GMP
Carbon dioxide 290 GMP 211,59
Carob bean gum 410 GMP 211
Carrageenan 407 GMP 211
Citric acid 330 GMP
Curdlan 424 GMP 211
Distarch phosphate 1412 GMP 211
Fumaric acid 297 700 mg/kg
Gellan gum 418 GMP 211
Glucono delta-lactone 575 GMP
Glycerol 422 GMP 211
Guargum 412 GMP 211
Gumarabic 414 GMP 211
Karaya gum 416 GMP 211
Konjac flour 425 GMP 211
Lactic acid L-, -D-and DL- 270 GMP
Lecithins 322(i), (i) | GMP
Microcrystalline cellulose 460(i) GMP 211
Mono- and di-glycerides of | 471 GMP
fatty acids
Pectins 440 GMP 211
Phosphated distarch 1413 GMP 211
phosphate
PHOSPHATES 2,500 mg/kg 211,33
Potassium carbonate 501(3) 11,000 mg/kg
Processed eucheuma 407a GMP 211
seaweed
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Table 6
Cereals and cereal products
Food Food Category Name | Food Additive INS No Recommended Note
Category maximum level
System
Pullulan 1204 GMP 211
Sodium acetate 262(1) 600 mg/kg
Sodium alginate 401 GMP 211
Sodium ascorbate 301 GMP
Sodium carbonate 500 (i) 10,000 mg/kg
Carboxymethy] cellulose 466 GMP
Sodium DL-malate 350(ii) GMP
Sodium hydrogen carbonate | 500(ii) GMP
Sodium lactate 325 GMP
Tragacanth gum 413 GMP 211
Xanthan gum 415 GMP 211
6.4.2 Dried pastas and Canthaxanthin 161g 15 mg/kg 211
noodles and like Caramel IV - Sulfite 50,000 mg/kg 211
products Ammonia caramel 150d
Diacetyl tartaric acid and 472e 5,000 mg/kg
fatty acid esters of glycerol
PHOSPHATES 900 mg/kg 211,33
Agar 406 GMP 256
Alginic acid 400 GMP 256
Ammonium alginate 403 GMP 256
Ascorbic acid, L- 300 GMP 256
Calcium 5'-ribonucleotide 634 GMP 256
Calcium alginate 404 GMP 256
Calcium ascorbate 302 200 mg/kg 256
Calcium carbonate 170(1) GMP 256
Calcium sulfate 516 GMP 256
Carob bean gum 410 GMP 256
beta — Carotenes , vegetable | 160a (ii) 1,000 mg/kg 211
Carrageenan 407 GMP 256
Citric acid 330 GMP 256
Disodium 5'-guanylate 627 GMP 256
Disodium 5'-Inosinate 631 GMP 256
Disodium 5'-ribonucleotide | 635 GMP 256
Distarch phosphate 1412 GMP 256
Fumaric acid 297 GMP 256
Gellan gum 418 GMP 256
Guar gum 412 GMP 256
Gum arabic 414 GMP 256
Karaya gum 416 GMP 256
Konjac flour 425 GMP 256
Lactic acid L-, D-and DL- 270 GMP 256
Lecithins 322 (i) GMP 256
Malic acid 296 GMP 256
Mannitol 421 GMP 256
Microcrystalline cellulose 460 (i) GMP 256
Mono- and di-glycerides of | 471 GMP 256
fatty acids
Monosodium L-glutamate 621 GMP 256
Nitrous oxide 942 GMP 256
Pectins 440 GMP 256
Phosphated distarch 1413 GMP 256
phosphate
POLYSORBATES 5,000 mg/kg
Potassium alginate 402 GMP 256
Potassium carbonate 501 (i) GMP 256
Potassium chloride 508 GMP 256
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Cereals and cereal products
Food Food Category Name | Food Additive INS No Recommended Note
Category maximum level
System
Processed eucheuma 407a GMP 256
seaweed
Pullulan 1204 GMP 256
Salts of myristic, palmitic 470 (i) GMP 256
and stearic acids with
ammonia,calcium,potassium
and sodium
Sodium acetate 262 (i) GMP 256
Sodium alginate 401 GMP 256
Sodium ascorbate 301 200 mg/kg 256
Sodium carbonate 500 (i) GMP 256
Carboxymethyl cellulose 466 GMP 256
Sodium gluconate 576 GMP 256
Sodium hydrogen carbonate | 500 (ii) GMP 256
Sodium lactate 325 GMP 256
Tara gum 417 GMP 256
Tragacanth gum 413 GMP 256
Xanthan gum 415 GMP 256
6.4.3 Pre-cooked pastas ASCORBYL ESTERS 500 mg/kg 211,10
and noodles and like | BENZOATES 1,000 mg/kg 13
products Butylated hydroxyanisole 320 200mg/kg 130, 15
(BHA)
Butylated hydroxytoluene 321 200mg/kg 130, 15
(BHT)
CAROTENOIDS 1,200 mg/kg 153
CHLOROPHYLLS AND 100 mg/kg 153
CHLOROPYLLINS,
COPPER COMPLEXES
Canthaxanthin 161g 15 mg/kg 153
Caramel IIT - Ammonia 150c 50,000 mg/kg 153,173
carmel
Caramel IV-Sulfite 150d 50,000 mg/kg 153
ammonia carmel
beta — Carotenes , vegetable | 160a(ii) 1,000 mg/kg 153
Cyclodextrin, beta 459 1,000 mg/kg 153
Diacetyl tartaric acid and 472e 10,000 mg/kg
fatty acid esters of glycerol
Fast green FCF 143 100 mg/kg 194
PHOSPHATES 2,500 mg/kg 33,211
POLYSORBATES 5,000 mg/kg
Polydimethylsiloxane 900a 50 mg/kg 153
Propyl gallate 310 200 mg/kg
Propylene glycol esters of 477 5,000 mg/kg 153,2
fatty acids
RIBOFLAVINS 300 mg/kg 153
SORBATES 2,000 mg/kg 42,211
SULFITES 20 mg/kg 44
Sunset yellow FCF 110 100 mg/kg 153
Tertiary butylhydroquinone | 319 200 mg/kg 130,15
(TBHQ)
Paprika oleoresin 160c(i) GMP
Annatto 160b(i),(ii)) | GMP
Tartaric acid 334 GMP
6.5 Cereals/pulses and ASCORBYL ESTERS 500 mg/kg 10, 2
starch based desserts | Acesulfame potassium 950 350 mg/kg 188
Allura red AC 129 100 mg/kg
Aspartame 951 200 mg/kg 191




(9 -8 4] RA T SIS : STHERY 277
Table 6
Cereals and cereal products
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System
BENZOATES 1,000 mg/kg 13
CAROTENOIDS 150 mg/kg
CHLOROPHYLLS AND 75 mg/kg
CHLOROPHYLLINS,
COPPER COMPLEXES
Canthaxanthin 161g 15 mg/kg
Caramel III - ammonia 150c 50,000 mg/kg
caramel
Caramel IV - sulfite 150d 2,500 mg/kg
ammonia caramel
beta-Carotenes, vegetable 160a(ii) 1,000 mg/kg
Diacetyl tartaric and fatty 472e 5,000 mg/kg
acid esters of glycerol
ETHYLENE DIAMINE 315 mg/kg 21
TETRA ACETATES
Grape skin extract 163(ii) 200 mg/kg 181
IRON OXIDES 75 mg/kg
Lauric arginate ethyl ester 243 200 mg/kg
Neotame 961 33 mg/kg
Nisin 234 3 mg/kg
PHOSPHATES 7,000 mg/kg 33
POLYSORBATES 3,000 mg/kg
Propyl gallate 310 90 mg/kg 2,15
Propylene glycol esters of 477 40,000 mg/kg
fatty acids
RIBOFLAVINS 300 mg/kg
SACCHARINS 100 mg/kg
SORBATES 1,000 mg/kg 42
Steviol glycosides 960 165 mg/kg 26
Sucralose 955 400 mg/kg
(Trichlorogalactosucrose)
Sucroglycerides 474 5,000 mg/kg
Tocopherol 307 GMP
TBHQ 319 200 mg/kg
Carboxy methyl cellulose 466, 469 5 g/kg
Ponceau 4R 124 100 mg/kg
Carmoisine 122 100 mg/kg
Erythrosine 127 50 mg/kg
Tartrazine 102 100 mg/kg
Indogotine (Indigo carmine) | 132 100 mg/kg
Brilliant blue FCF 133 100 mg/kg
Sunset yellow FCF 110 100 mg/kg
Fast green FCF 110 100 mg/kg
6.6 Batters Butylated hydroxyanisole 320 200 mg/kg Only for vada dry
(BHA) mixes
CAROTENOIDS 500 mg/kg
Caramel III - ammonia 150c 50,000 mg/kg
caramel
Caramel IV - sulfite 150d 2,500 mg/kg
ammonia caramel
beta-Carotenes, vegetable 160a(ii) 1,000 mg/kg
Diacetyl tartaric and fatty 472e 5,000 mg/kg
acid esters of glycerol
PHOSPHATES 5,600 mg/kg 33
POLYSORBATES 5,000 mg/kg 2
Polydimethylsiloxane 900a 10 mg/kg
RIBOFLAVINS 300 mg/kg
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System
SODIUM ALUMINIUM 1,000 mg/kg 6
PHOSPHATES
SORBATES 2,000 mg/kg 42
Tartaric acid 334
6.7 Pre-cooked or Caramel III - ammonia 150c 50,000 mg/kg
processed caramel
cereal/grain/legume Caramel IV - sulfite 150d 2,500 mg/kg
products ammonia caramel
Sucralose 955 200 mg/kg 72
(Trichlorogalactosucrose)
6.8 Soybean products
(excluding soybean-
based seasonings and
condiments of food
category 12.9)
6.8.1 Soybean based Caramel III - ammonia 150c 1,500 mg/kg
beverages caramel
PHOSPHATES 1,300 mg/kg 33
RIBOFLAVINS 50 mg/kg
Steviol glycosides 960 200 mg/kg 26
Sucralose 955 400 mg/kg
(Trichlorogalactosucrose)
6.8.2 Soybean-based
beverage film
6.8.3 Soybean curd (tofu) PHOSPHATES 100 mg/kg 33
6.8.4 Semi-dehydrated
soybean curd
6.8.4.1 Thick gravy-stewed
semi- dehydrated
soybean curd
6.8.4.2 Deep fried semi-
dehydrated soybean
curd
6.8.4.3 Semi- dehydrated
soybean curd, other
than food categories
6.8.4.1 and 6.8.4.2
6.8.5 Dehydrated soybean
curd
6.8.6 Fermented soybeans
6.8.7 Fermented soybean
curd
6.8.8 Other soybean Caramel III Ammonia 150c 20,000 mg/kg
protein products process
Caramel IV - Sulfite 150d 20,000 mg/kg
ammonia Process
Table 7
Bakery products
Food Food Category Food Additive INS No Recommended Note
Category Name maximum level
System
7.0 Bakery products ASCORBYL ESTERS 1,000 mg/kg 15,10
Benzoic acid 210 1,000 mg/kg 13
Butylated hydroxyanisole 320 200mg/kg 180, 15
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Table 7
Bakery products
Food Food Category Food Additive INS No Recommended Note
Category Name maximum level
System
(BHA)
Butylated hydroxytoluene 321 200mg/kg 180, 15
(BHT)
Carnauba wax 903 GMP 3
Fast green FCF 143 100 mg/kg
Mineral oil, high viscosity 905d 3,000 mg/kg 125
Propylene glycol esters of 477 15,000 mg/kg 72,11
fatty acids
SORBATES 1,000 mg/kg 42
7.1 Bread and ordinary | Acesulfame potassium 950 1,000 mg/kg 188
bakery wares and Aspartame 951 4,000 mg/kg 191
mixes Ammonium persulfate 923 2,500 mg/kg
Brilliant blue FCF 133 100 mg/kg
Diacetyltartaric and fatty 472e 6,000 mg/kg
acid esters of glycerol
Neotame 961 70 mg/kg
Sucralose 955 650 mg/kg
(Trichlorogalactosucrose)
Tartaric acid 334 GMP
Sucrose esters of 473 GMP
fatty acid
Sodium stearoyl-2-lactylate | 481(i), 5,000 mg/kg Singly or in combination
Calcium stearoyl-2- 482(ii) 5,000 mg/kg
lactyalate
Polyglycerol esters of 476 2,000 mg/kg
interesterified ricinoleic acid
Acid calcium phosphate 341 10,000 mg/kg
Sodium diacetate 262 (ii) | 4,000 mg/kg
Acid sodium 450 (i) | 5,000 mg/kg
pyrophosphate
L- Cysteine 920 90 mg/kg
monohydrochloride
Curcumin 100(1) GMP
Benzoyl peroxide 928 80 mg/kg
Acid calcium 341 10,000 mg/kg
phosphate
7.1.1 Bread and rolls Mineral oil, medium 905e 3,000 mg/kg 36, 126
including yeast viscosity
leavened breads, Xylanase GMP Only for breads, FS03
specialty breads POLYSORBATES 3,000 mg/kg
and soda breads Tertiary butylhydroquinone | 319 200 mg/kg 195, 15
(TBHQ)
PHOSPHATES 9,300 mg/kg 229,33
7.1.2 Crackers Allurared AC 129 100 mg/kg
Aluminium ammonium 523 100 mg/kg 246, 6
sulfate
CAROTENOIDS 1,000 mg/kg
Caramel III - ammonia 150c 50,000 mg/kg
caramel
Caramel IV —sulfite 150d 50,000 mg/kg
ammonia caramel
beta-Carotenes, vegetable 160a(ii) | 1,000 mg/kg
Grape skin extract 163(ii) 200 mg/kg 181
PHOSPHATES 9,300 mg/kg 229,33
POLYSORBATES 5,000 mg/kg 11
SODIUM ALUMINIUM 100 mg/kg 246, 6
PHOSPHATES
Tertiary butylhydroquinone | 319 200 mg/kg 15,195
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System
(TBHQ)

7.1.3 Other ordinary Allurared AC 129 100 mg/kg

bakery products Aluminium ammonium 523 100 mg/kg 6, 244, 246
sulfate
CAROTENOIDS 100 mg/kg
Caramel III - ammonia 150c 50,000 mg/kg
caramel
Caramel IV —sulfite 150d 50,000 mg/kg
ammonia caramel
PHOSPHATES 9,300 mg/kg 229,33
POLYSORBATES 3,000 mg/kg 11
Propyl gallate 310 100 mg/kg 15,130
SODIUM ALUMINIUM 100 mg/kg 6, 244, 246
PHOSPHATES
Tertiary butylhydroquinone | 319 200 mg/kg 15,130
(TBHQ)

7.14 Bread-type CAROTENOIDS 200 mg/kg 116
products, including | CHLOROPHYLLS AND 6 mg/kg 62
bread stuffing and | CHLOROPHYLLINS,
bread crumbs COPPER COMPLEXES

Caramel III - ammonia 150c 50,000 mg/kg

caramel

beta-Carotenes, vegetable 160a(ii) | 1,000 mg/kg

Grape skin extract 163(ii) 200 mg/kg 181

PHOSPHATES 9,300 mg/kg 229,33
33

POLYSORBATES 3,000 mg/kg 11

Tertiary butylhydroquinone | 319 200 mg/kg 15,195

(TBHQ)

7.1.5 Steamed breads Aluminium ammonium 523 40 mg/kg 246, 6,

and buns sulfate 248
CAROTENOIDS 100 mg/kg 216
Caramel III - ammonia 150c 50,000 mg/kg
caramel
PHOSPHATES 9,300 mg/kg 229,33
POLYSORBATES 3,000 mg/kg 11
Propylene glycol esters of 477 15,000 mg/kg 11,72
fatty acids
SODIUM ALUMINIUM 40 mg/kg 246, 6, 248
PHOSPHATES

7.1.6 Mixes for bread Aluminium ammonium 523 40 mg/kg 246, 6, 249
and ordinary sulfate
bakery wares Caramel III - ammonia 150c 50,000 mg/kg

caramel

PHOSPHATES 9,300 mg/kg 229,33
POLYSORBATES 3,000 mg/kg 11
SODIUM ALUMINIUM 40 mg/kg 248, 246, 6
PHOSPHATES

7.2 Fine bakery wares
(sweet, salty,
savoury) and mixes

7.2.1 Cakes, cookies, Acesulfame potassium 950 1,000 mg/kg 165,188
biscuit, cracker and | Allurared AC 129 100 mg/kg
pies Aspartame 951 1,700 mg/kg 191,165

Aspartame-acesulfame salt 962 1,000 mg/kg 77,113
BENZOATES 1,000 mg/kg 13
Beeswax 901 GMP 3
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Table 7
Bakery products
Food Food Category Food Additive INS No Recommended Note
Category Name maximum level
System
Brilliant blue FCF 133 100 mg/kg
CAROTENOIDS 100 mg/kg
CHLOROPHYLLS AND 75 mg/kg
CHLOROPHYLLINS,
COPPER COMPLEXES
Candelilla wax 902 GMP 3
Caramel III - ammonia 150c 50,000 mg/kg
caramel
Caramel IV —sulfite 150d 1,200 mg/kg
ammonia caramel
beta-Carotenes, vegetable 160a(ii) | 1,000 mg/kg
Diacetyltartaric and fatty 472e 20,000 mg/kg
acid esters of glycerol
HYDROXYBENZOATES, 300 mg/kg 27
PARA-
IRON OXIDES 100 mg/kg -
Indigotine (Indigo carmine) | 132 100 mg/kg
Neotame 961 80 mg/kg 165
PHOSPHATES 9,300 mg/kg 229,33
Ponceau 4R 124 50 mg/kg
RIBOFLAVINS 300 mg/kg
SACCHARINS 170 mg/kg 165
SULFITES 50 mg/kg 44
Shellac, bleached 904 GMP 3
Sucralose 955 700 mg/kg 165
(Trichlorogalactosucrose)
Sucroglycerides 474 10,000 mg/kg
Sunset yellow FCF 110 50 mg/kg
Sucrose esters of Fatty acids | 473 GMP
Tartaric acid 334 GMP
Benzoyl peroxide 928 40 mg/kg
Curcurmin 100(i) GMP
Canthaxanthin 161g GMP
Annatto 160(b) GMP
Carmoisine 122 100 mg/kg
Erythrosine 127 50 mg/kg
POLYSORBATES 3,000 mg/kg
Tartarazine 102 100 mg/kg
Potassium iodate 917 GMP
7.2.2 Other fine bakery Acesulfame potassium 950 1,000 mg/kg 165,188

products Allurared AC 129 100 mg/kg
Aspartame 951 1,700 mg/kg 191,165
Aspartame-acesulfame salt 962 1,000 mg/kg 77,113
BENZOATES 1,000 mg/kg 13
Beeswax 901 GMP 3
Brilliant blue FCF 133 200 mg/kg
CAROTENOIDS 100 mg/kg
CHLOROPHYLLS AND 75 mg/kg
CHLOROPHYLLINS,
COPPER COMPLEXES
Candelilla wax 902 GMP 3
Caramel III - ammonia 150c 50,000 mg/kg
caramel
Caramel IV —sulfite 150d 1,200 mg/kg
ammonia caramel
POLYSORBATES 3,000 mg/kg
Nisin 234 12.5 mg/kg
beta-Carotenes, vegetable 160a(ii) | 1,000 mg/kg
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Diacetyltartaric and fatty 472e 20,000 mg/kg
acid esters of glycerol
HYDROXYBENZOATES, 300 mg/kg 27
PARA-
IRON OXIDES 100 mg/kg
Indigotine (Indigo carmine) | 132 200 mg/kg
Neotame 961 80 mg/kg 165
PHOSPHATES 9,300 mg/kg 229, 33
Ponceau 4R 124 50 mg/kg
RIBOFLAVINS 300 mg/kg
SACCHARINS 170 mg/kg 165
SULFITES 50 mg/kg 44
Shellac, bleached 904 GMP 3
Sucralose 955 700 mg/kg 165
Sucroglycerides 474 10,000 mg/kg
Sunset yellow FCF 110 50 mg/kg

7.2.3 Mixes for fine Acesulfame potassium 950 1,000 mg/kg 165,188

bakery wares Allura red AC 129 100 mg/kg

Aspartame 951 1,700 mg/kg 191,165
Aspartame-acesulfame salt 962 1,000 mg/kg 77,113
Beeswax 901 GMP 3
Brilliant blue FCF 133 200 mg/kg
CAROTENOIDS 100 mg/kg
CHLOROPHYLLS AND 75 mg/kg
CHLOROPHYLLINS,
COPPER COMPLEXES
Candelilla wax 902 GMP 3
Caramel III - ammonia 150c 50,000 mg/kg
caramel
Caramel IV —sulfite 150d 1,200 mg/kg
ammonia caramel
beta-Carotenes, vegetable 160a(ii) | 1,000 mg/kg
Diacetyltartaric and fatty 472e 20,000 mg/kg
acid esters of glycerol
HYDROXYBENZOATES, 300 mg/kg 27
PARA-
IRON OXIDES 100 mg/kg
Indigotine (Indigo carmine) | 132 200 mg/kg
Neotame 961 80 mg/kg 165,
PHOSPHATES 9,300 mg/kg 229,33
Ponceau 4R 124 50 mg/kg
Propyl gallate 310 200 mg/kg 196,15
RIBOFLAVINS 300 mg/kg
SACCHARINS 170 mg/kg 165
SULFITES 50 mg/kg 44
Shellac, bleached 904 GMP 3
Sucralose 955 700 mg/kg 165
(Trichlorogalactosucrose)
Sucroglycerides 474 10,000 mg/kg
POLYSORBATES 3,000 mg/kg
Sunset yellow FCF 110 50 mg/kg
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Table 8
Meat and meat products including poultry
Food Category | Food Category Name | Food Additive INS No Recommended Note
System Maximum Level
8.0 Fresh / frozen / chilled
/ ground meat, poultry
(frozen mutton,
chicken, goat and
buffalomeat)
8.1 Fresh / frozen / chilled
/ ground meat and No additives permitted
poultry
8.1.1 Fresh / frozen / chilled
meat, poultry, whole No additives permitted
pieces or cuts
8.1.2 Fresh / frozen / chilled
meat, poultry, No additives permitted
comminuted
8.2 Processed meat and Paprika oleoresin 160c(i) GMP
poultry products in POLYSORBATES 5,000 mg/kg XS97, XS96
whole pieces or cuts Propyl gallate 310 200 mg/kg X897,
XS96,
130, 15
Tertiary butylhydroquinone | 319 100 mg/kg XS97,
(TBHQ) XS96,15,
167,130
Brilliant Blue FCF 133 100 mg/kg X897,
XS96, 4,
XS98, XS89
Butylated hydroxyanisole 320 200mg/kg 15, 130,
(BHA) X896, XS97
Butylated hydroxytoluene 321 100mg/kg 15, 130,
(BHT) 167, XS96,
XS97
Caramel I - ammonia 150c GMP XS97,
caramel XS96,XS98,
XS89,4,3
Caramel IV —sulfite 150d GMP XS97,
ammonia caramel XS96,XS98,
XS89, 4,3
beta-Carotenes, vegetable 160a(ii) 5,000 mg/kg XS97,
X896,
Erythrosine 127 30 mg/kg XS97,
XS96, 4
Fast green FCF 143 100 mg/kg XS97,
X896, 3,4
RIBOFLAVINS 300 mg/kg XS96
X897
Sunset yellow FCF 110 100 mg/kg XS 97, XS
96
8.2.1 Non-heat treated PHOSPHATES 2,200 mg/kg 33
processed meat and Grape skin extract 163(ii) 5,000 mg/kg XS96,
poultry products in XS97
whole pieces or cuts
8.2.1.1 Cured (including
salted) non-heat
treated processed
meat and poultry
products in whole
pieces or cuts
8.2.1.2 Cured (including BENZOATES 1,000 mg/kg 3,13
salted) and dried
processed meat and
sv(;ll:)lltel-)[;ilc)e Z(e)(sll;:t:li?s Isopropyl citrates 384 200 mg/kg
Natamycin (Pimaricin) 235 6 mg/kg
8.2.1.3 Fermented non-heated | Sucroglycerides 474 5,000 mg/kg
treated processed NITRITES 80 mg/kg 32,288
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Meat and meat products including poultry
Food Category | Food Category Name | Food Additive INS No Recommended Note
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meat and poultry
products in whole
pieces or cuts
8.2.2 Heat-treated Added colour, flavour and meat tenderizer not permitted.
processed meat and Nisin 234 25 mg/kg 330, XS97,
poultryproducts in XS96, 233
whole pieces or cuts NITRITES 80 mg/kg 32,288
(canned chicken, PHOSPHATES 2,200 mg/kg 33
canned mutton &and | SACCHARINS 500 mg/kg XS97,
goat meat) XS96
Sucroglycerides 474 5,000 mg/kg X897,
X896, 15
8.2.3 Frozen processed Mineral oil, High Viscosity 905d 950 mg/kg 3
meat and poultry PHOSPHATES 2,200 mg/kg 33
products in whole POLYSORBATES 5,000 mg/kg
pieces or cuts Propyl gallate 310 200 mg/kg
Tertiary butylhydroquinone | 319 100 mg/kg
(TBHQ)
Brilliant blue FCF 133 100 mg/kg XS89,
XS96,
4,
XS98,
X897
Butylated hydroxyanisole 320 200 mg/kg 15, 130,
(BHA) XS89, XS98
Butylated hydroxytoluene 321 100 mg/kg 15, 130,
(BHT) 162, XS89,
XS98
Caramel III - ammonia 150C GMP XS89,
caramel X896, 4,
XS98 XS97,
3
Caramel IV —sulfite 150d GMP XS89,
ammonia caramel XS96,
4,3,
XS98,
X897
Erythrosine 127 30 mg/kg 4,
290
Grape skin extract 163(ii) 5,000 mg/kg XS89,
XS98
Paprika oleoresin 160c(i) GMP
NITRITES 80 mg/kg 32,
286
PHOSPHATES 2,200 mg/kg 302,
XS89,
33,
XS98
POLYSORBATES 5,000 mg/kg X897,
XS96
Propyl gallate 310 200 mg/kg 130,
XS89,
XS98,
15
RIBOFLAVINS 300 mg/kg XS96,
X897
Tertiary butylhydroquinone | 319 100 mg/kg XS98,
(TBHQ) XS89,
130,
2,
15
8.3.1 Non-heat treated beta-Carotenes, vegetable 160a(ii) 20 mg/kg 118
processed
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Table 8
Meat and meat products including poultry
Food Category | Food Category Name | Food Additive INS No Recommended Note
System Maximum Level
comminuted meat and
poultry products
8.3.1.1 Cured (including Canthaxanthin 161g 100 mg/kg 1184
salted) non-heat
treated processed
comminuted meat and
poultry products
8.3.1.2 Cured (including Isopropyl citrate 384 200 mg/kg
salted) and dried Natamycin (Pimaricin) 235 20 mg/kg 3,81
processed
comminuted meat and | BENZOATES 1,000 mg/kg 3,13
poultry products Sunset yellow FCF 110 100 mg/kg
8.3.1.3 Fermented non-heat Sulphur dioxide 220 450 mg/kg Sausages &
treated processed sausage
comminuted meat and meat
poultryproducts containing
cereals and
condiments
8.3.2 Heat-treated Sucroglycerides 474 5,000 mg/kg
processed Brilliant blue FCF 133 200 mg/kg XS98,
comminuted meat and XS89,
poultry products XS97,
(canned cooked ham, X596, 4
canned luncheon CAROTENOIDS 20 mg/kg XS98, XS
meat, canned chopped 89
meat) beta-Carotenes, vegetable 160(ii) 20 mg/kg XS89, XS98
ETHYLENE DIAMINE 35 mg/kg XS89,
TETRA ACETATES XS98, 21
(EDTA)
Sucroglycerides 474 5,000 mg/kg XS89, ,
X898, 15
Sunset yellow FCF 110 200 mg/kg XS89,
XS98,
8.3.3 Frozen processed Mineral oil, high viscosity 905d 950 mg/kg 3
comminuted meat and | Brilliant blue FCF 133 200 mg/kg 100 mg/kg
poultry products in other than
cooked.
XS89, XS98
X897,
X896, 4
Sunset yellow FCF 110 200 mg/kg 100 mg/kg
in other than
cooked.
XS89, XS98
8.4 Edible casings Paprika oleoresin 160c(i) GMP
ASCORBYL ESTERS 5,000 mg/kg 10
Brilliant blue FCF 133 100 mg/kg XS98,
XS89,
XS97,
X896, 4
CAROTENOIDS 100 mg/kg XS98, XS
89
Fast green FCF 143 100 mg/kg 3
Grape skin extract 163 (ii) 5,000 mg/kg
HYDROXYBENZOATES, 36 mg/kg 27
PARA-
IRON OXIDES 1,000 mg/kg 72
PHOSPHATES 1,100 mg/kg 33
POLYSORBATES 1,500 mg/kg XS97,

X596
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Table 9
Fish and fish products, including molluscs, crustaceans, and echinoderms
Food Food Food Additive INSNo | Recommen | Note
Category| Category ded
System | Name Maximum
Level
9.0 Fish and fish
products,
including
molluscs,
crustaceans,
and
echinoderms
9.1 Fresh fish and
fish products, No additives permitted
including
molluscs,
crustaceans,
and
echinoderms
9.1.1 Fresh fish No additives permitted
9.1.2 Fresh SULFITES 100mg/kg 44
molluscs,
crustaceans,
and
echinoderms
9.2 Processed fish | Acesulfame potassium 950 200 mg/kg 144 ,
and fish 188
products, Aspartame 951 300 mg/kg 144,
including 191
molluscs, CAROTENOIDS 100 mgkg | 95
crustaceans, -
and Caramel III - ammonia caramel 150c¢ 30,000
echinoderms mg/kg
Caramel IV —sulfite ammonia caramel 150d 30,000 95
mg/kg
9.2.1 Frozen fish, ASCORBYL ESTERS 1,000 10
fish fillets, mg/kg
and fish Ascorbic acid 300 GMP
?nrcolﬂzic;sé Butylated hydroxyanisole (BHA) 320 200mg/kg | 15,180
molluscs, Butylated hydroxytoluene (BHT) 321 200mg/kg 15, 180
crustaceans, Calcium carbonate 170(1) GMP 95
and Canthaxanthin 161g 35 mg/kg 95
echinoderms(f | cjyric acid 330 GMP 61,
rozen shrimps 257
;’:Ozperlf‘wns’ ETHYLENE DIAMINE TETRA ACETATES (EDTA) 75mgkg | 21
lobsters,froze | PHOSPHATES 2,200 33
n squid , mg/kg
frozen fin fish | RIBOFLAVINS 300 mg/kg 95
and frozen SULFITES 100 mg/kg | 44
fish fillets) 139
Sodium dihydrogen citrate 331(3) GMP 61
Tripotassium citrate 332(ii) GMP 61
Acetylated distarch phosphate 1414 GMP 29
Agar 406 GMP 3,53,
29
Alginic acid 400 GMP 29
Ammonium alginate 403 GMP 29
Calcium alginate 404 GMP 29
Carob bean gum 410 GMP 37
Carrageenan 407 GMP 37
Citric and fatty acid esters of glycerol 472¢ GMP 29
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Table 9
Fish and fish products, including molluscs, crustaceans, and echinoderms
Food Food Food Additive INSNo | Recommen | Note
Category| Category ded
System | Name Maximum
Level
Dextrins, roasted starch 1400 GMP 3,53,
29
Gellan gum 418 GMP 29
Guar gum 412 GMP 37,73
Gum arabic (acacia gum) 414 GMP 29
Hydroxypropyl cellulose 463 GMP 29
Hydroxypropyl methyl cellulose 464 GMP 29
Hydroxypropyl starch 1440 GMP 29
Acetic and fatty acid esters of glycero 472a GMP 29
Karaya gum 416 GMP 29
Lactic and fatty acid esters of glycerol 472b GMP 29
Lecithins 322(), GMP 29
(ii)
Magnesium chloride 511 GMP 29
Mannitol 421 GMP 29
Methyl cellulose 461 GMP 37
Methyl ethyl cellulose 465 GMP 29
Oxidized starch 1404 GMP 29
Pectins 440 GMP 16,37
Polydextroses 1200 GMP 29
Potassium alginate 402 GMP 29
Potassium chloride 508 GMP 29
Potassium dihydrogen citrate 332(3) GMP 61
Powdered cellulose 460(ii) GMP 29
Processed eucheumaseaweed 407a GMP 37
Salts of myristic, palmitic and stearic acids with ammonia, calcium, 470(1) GMP 71,29
potassium and sodium
Trisodium citrate 33 1(iii) GMP 61
Salts of oleic acid with calcium, potassium and sodium 470(ii) GMP 29
Sodium alginate 401 GMP 37
Carboxymethy] cellulose 466 GMP
Tara gum 417 GMP 29,73
Tragacanth gum 413 GMP 29
Tricalcium citrate 333(iii) GMP 29
Trisodium citrate 331(1ii) GMP 61
Xanthan gum 415 GMP 37
9.2.2 Frozen Trisodium citrate 331(1ii) GMP 61
battered fish, | ASCORBYL ESTERS 1,000 10
fish fillets and mg/kg
fiSh pr'oducts, Ammonium carbonate 503(i) GMP 41
including - -
molluscs, Ascorbic acid, L- 300 GMP
crustaceans, Butylated hydroxyanisole (BHA) 320 200mg/kg 15,180
and Butylated hydroxytoluene (BHT) 321 200mg/kg 15, 180
echinoderms | Cigric acid 330 GMP 61
ETHYLENE DIAMINE TETRA ACETATES (EDTA) 75 mg/kg 21
Fumaric acid 297 GMP 41
Malic acid, DL- 296 GMP 41
PHOSPHATES 2,200 33
mg/kg
Potassium carbonate 501(3) GMP 41
Potassium dihydrogen citrate 332(i) GMP 61
Potassium hydrogen carbonate 501(ii) GMP 41




288 THE GAZETTE OF INDIA : EXTRAORDINARY [PART III—SEC. 4]

Table 9
Fish and fish products, including molluscs, crustaceans, and echinoderms
Food Food Food Additive INSNo | Recommen | Note
Category| Category ded
System | Name Maximum
Level
Sodium carbonate 500() GMP 41
Sodium dihydrogen citrate 331(1) GMP 61
Sodium fumarates 365 GMP 41
Sodium hydrogen carbonate 500(ii) GMP 41
Sodium sesquicarbonate 500(ii) GMP 41
THIODIPROPIONATES 200 mg/kg 15, 46
Acetylated distarch phosphate 1414 GMP 63
Agar 406 GMP 29
Carob bean gum 410 GMP 177
Carrageenan 407 GMP 177
Citric and fatty acid esters of glycerol 472c GMP 129
Dextrins, roasted starch 1400 GMP 29
Gellan gum 418 GMP 29
Guar gum 412 GMP 177
Gum arabic (acacia gum) 414 GMP 29
Hydroxypropyl cellulose 463 GMP 63
Hydroxypropyl methyl cellulose 464 GMP 63
Hydroxypropyl starch 1440 GMP 63
Acetic and fatty acid esters of glycero 472a GMP 29
Karaya gum 416 GMP 29
Lactic and fatty acid esters of glycerol 472b GMP 29
Magnesium chloride 511 GMP 29
Mannitol 421 GMP 29
Methyl cellulose 461 GMP 177
Methyl ethyl cellulose 465 GMP 63
Oxidized starch 1404 GMP 63
Pectins 440 GMP 177
Powdered cellulose 460(ii) GMP 29
Processed eucheumaseaweed 407a GMP 177
Salts of myristic, palmitic and stearic acids with ammonia, calcium, 470(1) GMP 71
potassium and sodium
Salts of oleic acid with calcium, potassium and sodium 470(ii) GMP 29
Sodium alginate 401 GMP 210
Carboxymethyl cellulose 466 GMP 177
Tara gum 417 GMP 29,73
Tragacanth gum 413 GMP 29
Xanthan gum 415 GMP 177
Acetylated distarch adipate 1422 GMP 63
Acid-treated starch 1401 GMP 63
Alkaline treated starch 1402 GMP 63
Hydroxypropyl distarch phosphate 1442 GMP 63
Lecithins 322(i), GMP 63
(i)
Starch acetate 1420 GMP 63
Monostarch phosphate 1410 GMP 63
Tripotassium citrate 332(ii) GMP 61
Phosphated distarch phosphate 1413 GMP 63
9.2.3 Frozen CHLOROPHYLLS, AND CHLOROPHYLLIN COPPER 40 mg/kg 95
minced and COMPLEXES
creamed fish | Grape skin extract 163(ii) GMP 95
products PHOSPHATES 2,200 33
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Table 9
Fish and fish products, including molluscs, crustaceans, and echinoderms
Food Food Food Additive INSNo | Recommen | Note
Category| Category ded
System | Name Maximum
Level
including mg/kg
molluscs, Ponceau 4R 124 100 mg/kg | 95
;;‘(‘l“acea“s’ Sunset yellow FCF 110 100 mg/kg | 95
echinoderms Agar 406 GMP
Carob bean gum 410 GMP
Carrageenan 407 GMP
Dextrins, roasted starch 1400 GMP
Gellan gum 418 GMP
Guar gum 412 GMP
Karaya gum 416 GMP
Mannitol 421 GMP
Processed eucheumaseaweed 407a GMP
Sodium alginate 401 GMP
Tripotassium citrate 332(ii) GMP
Trisodium citrate 33 1(iii) GMP
Tara gum 417 GMP
Xanthan gum 415 GMP
9.24 Cooked Ascorbic acid, L- 300 GMP
and/or fried | Calcium carbonate 170() GMP
fish and fish Fumaric acid 297 GMP
products, - -
including Magnesium carbonate 504() GMP
molluscs, Magnesium hydroxide 528 GMP
crustaceans, Magnesium hydroxide carbonate 504(ii) GMP
and Malic acid, DL- 296 GMP
echinoderms Potassium dihydrogen citrate 332(3) GMP
Sodium dihydrogen citrate 331(1) GMP
Sodium fumarates 365 GMP
Tricalcium citrate 333(iii) GMP
Tripotassium citrate 332(ii) GMP
Trisodium citrate 331(1ii) GMP
9.2. Cooked fish Acetylated distarch phosphate 1414 GMP 241
41 and fish Allura red AC 129 100 mg/kg | 95
products Carob bean gum 410 GMP 241
Brilliant blue FCF 133 200 mg/kg | 95
Dextrins, roasted starch 1400 GMP 241
Hydroxypropyl starch 1440 GMP 241
Gellan gum 418 GMP 241
Karaya gum 416 GMP 241
CHLOROPHYLLS, AND CHLOROPHYLLIN COPPER 30 mg/kg 62,95
COMPLEXES
Calcium carbonate 170(1) GMP
Oxidized starch 1404 GMP 241
Processed eucheuma seaweed 407a GMP 241
beta-Carotenes, vegetable 160a(ii) 1,000 95
mg/kg
ETHYLENE DIAMINE TETRA ACETATES (EDTA) 50 mg/kg 21
Fast green FCF 143 200 mg/kg
Grape skin extract 163(ii) 500 mg/kg 95
Indigotine (Indigo carmine) 132 200 mg/kg 95
PHOSPHATES 2,200 33

mg/kg




290

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART III—SEC. 4]

Table 9
Fish and fish products, including molluscs, crustaceans, and echinoderms
Food Food Food Additive INSNo | Recommen | Note
Category| Category ded
System | Name Maximum
Level
Ponceau 4R 124 200 mg/kg 95
RIBOFLAVINS 300 mg/kg | 95
Tragacanth gum 413 GMP 241
SACCHARINS 500 mg/kg
SORBATES 2,000 42
mg/kg
Sodium fumarate 365 GMP
Sunset yellow FCF 110 200 mg/kg | 95
Xanthan gum 415 GMP 241,
327
9.24.2 | Cooked Allurared AC 129 100 mg/kg
molluscs,
crustaceans,
and
echinoderms
Aluminium ammonium sulfate 523 200 mg/kg 6,250
BENZOATES 2,000 13,82
mg/kg
Brilliant blue FCF 133 200 mg/kg | 95
beta-Carotenes, vegetable 160a(ii) 1,000
mg/kg
Grape skin extract 163(ii) 1,000
mg/kg
PHOSPHATES 2,200
mg/kg
Ponceau 4R 124 200 mg/kg
RIBOFLAVINS 300 mg/kg
SORBATES 2,000 42,82
mg/kg
SULFITES 150 mg/kg | 44
Sunset yellow FCF 110 200 mg/kg
9.2.4.3 | Fried fish and | Hydroxypropyl starch 1440 GMP 41
fish products, | processed eucheuma seaweed 407a GMP 41
including Acetylated distarch phosphate 1414 GMP 41
molluscs,
crustaceans, Carob bean gum 410 GMP 41
and Dextrins, roasted starch 1400 GMP 41
echinoderms | Gellan gum 418 GMP 41
CHLOROPHYLLS AND CHLOROPHYLLIN COPPER 40 mg/kg 9541
COMPLEXES
Karaya gum 416 GMP 41
Oxidized starch 1404 GMP 41
Grape skin extract 163(ii) 1,000 95
mg/kg
Tragacanth gum 413 GMP 41
Xanthan gum 415 GMP
9.2.5 Smoked, Allurared AC 129 100 mg/kg 22
dried, BENZOATES 200 mg/kg
fermented, Butylated hydroxyanisole (BHA) 320 200 mg/kg | 15,196
and/or salted
fish and fish Butylated hydroxytoluene (BHT) 321 200 mg/kg 15, 196
products, CHLOROPHYLLS AND CHLOROPHYLLINCOPPER 200 mg/kg
including COMPLEXES
molluscs, Calcium carbonate 170(1) GMP 266,
crustaceans, 267
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Table 9
Fish and fish products, including molluscs, crustaceans, and echinoderms
Food Food Food Additive INSNo | Recommen | Note
Category| Category ded
System | Name Maximum
Level
and Canthaxanthin 161g 15 mg/kg
elc)hi'n((;del:lrmli beta- Carotenes, vegetable 160a(ii) 1,000
;ingle shar] mg/kg
Sal,te d fish/ Fast green FCF 143 100 mg/kg
dried salted Fumaric acid 297 GMP
fish) Grape skin extract 163(ii) 1,000 266,
mg/kg 267
IRON OXIDES 250 mg/kg | 22
Magnesium carbonate 504() GMP 22
Indigotine (Indigo carmine) 132 22
100 mg/kg
Magnesium hydroxide 528 GMP 266,
267
Magnesium hydroxide carbonate 504(ii) GMP 266,
267
Malic acid, DL- 296 GMP 266,
267
Ponceau 4R 124 100 mg/kg 266,
267
Potassium dihydrogen citrate 332(3) GMP 22
Propyl gallate 310 100 mg/kg 266,
267
RIBOFLAVINS 300 mg/kg 15, 196
SORBATES 42
SULFITES 30 mg/kg
Sodium dihydrogen citrate 331(3) GMP 44
Sodium fumarate 365 GMP 266,
267
Sunset yellow FCF 110 100 mg/kg | 266,
267
Acetylated distarch phosphate 1414 GMP 22
Agar 406 GMP 300
Carrageenan 407 GMP 300
Citric and fatty acid esters of glycerol 472¢ GMP 300
Guar gum 412 GMP 300
Gum arabic (acacia gum) 414 GMP 300
Hydroxypropyl cellulose 463 GMP 300
Hydroxypropyl methyl cellulose 464 GMP 300
Hydroxypropyl starch 1440 GMP 300
Lactic and fatty acid esters of glycerol 472b GMP 300
Magnesium chloride 511 GMP 300
Mannitol 421 GMP 300
Methyl cellulose 461 GMP 300
Methyl ethyl cellulose 465 GMP 300
Oxidized starch 1404 GMP 300
Pectins 440 GMP 300
Powdered cellulose 460(ii) GMP 300
Processed eucheuma seaweed 407a GMP 300
Salts of myristic, palmitic and stearic acids with ammonia, calcium, 470(1) GMP 300
potassium and sodium
Salts of oleic acid with calcium, potassium and sodium 470(ii) GMP 300
Sodium alginate 401 GMP 300
Carboxymethyl cellulose 466 GMP 300
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Table 9
Fish and fish products, including molluscs, crustaceans, and echinoderms
Food Food Food Additive INSNo | Recommen | Note
Category| Category ded
System | Name Maximum
Level
Tara gum 417 GMP 300
Tragacanth gum 413 GMP 300
Xanthan gum 415 GMP 300
Lecithins 322(i), GMP 300
(i)
Acetic and fatty acid esters of glycerol 472a GMP 300
9.3 Semi Acesulfame potassium 950 200 mg/kg 144,
preserved fish 188
and fish Aspartame 951 300 mg/kg | 144,
products 191
including Aspartame-acesulfame salt 962 200 mg/kg 113
molluscs,
crustaceans, BENZOATES 2,000 13,120
and mg/kg
echinoderms Butylated hydroxyanisole (BHA) 320 200 mg/kg 15, 180
Butylated hydroxytoluene (BHT) 321 200 mg/kg 15, 180
CAROTENOIDS 100 mg/kg 100, 95
Caramel III - ammonia caramel 150c 30,000 95
mg/kg
Sucralose (Trichlorogalactosucrose) 955 120 mg/kg 144
Caramel IV —sulfite ammonia caramel 150d 30,000 95
mg/kg
Neotame 961 10 mg/kg
HYDROXYBENZOATES, PARA- 1,000 27
mg/kg
SORBATES 1,000 42
mg/kg
9.3.1 Fish and fish | PHOSPHATES 2,200 33
products mg/kg
including SACCHARINS 160 mg/kg | 144
molluscs,
crustaceans,
and
echinoderms,
marinated
and/or in jelly
9.3.2 Fish and fish | ETHYLENE DIAMINE TETRA ACETATES (EDTA) 250 mg/kg | 21
products PHOSPHATES 2,200 33
including mg/kg
molluscs, SACCHARINS 160 mgkg | 144
crustaceans
and
echinoderms,
pickled
and/or in
brine
9.33 Salmon Allurared AC 129 100 mg/kg
substitutes, Brilliant blue FCF 133 100 mg/kg
caviar and CHLOROPHYLLS AND CHLOROPHYLLINCOPPER 200 mg/kg
other fish roe COMPLEXES
products -
Canthaxanthin 161g 15 mg/kg
beta-Carotenes, vegetable 160a(ii) 1,000
mg/kg
Fast green FCF 143 100 mg/kg
Grape skin extract 163(ii) 1,500
mg/kg

IRON OXIDES

100 mg/kg
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Table 9
Fish and fish products, including molluscs, crustaceans, and echinoderms
Food Food Food Additive INSNo | Recommen | Note
Category| Category ded
System | Name Maximum
Level
Indigotine (Indigo carmine) 132 100 mg/kg
PHOSPHATES 2,200 33
mg/kg
Ponceau 4R 200 mg/kg
RIBOFLAVINS 300 mg/kg
9.34 Semi- Sunset yellow FCF 110 100 mg/kg
preserved fish | Allurared AC 129 100 mg/kg
and df‘Sl: CHLOROPHYLLS AND CHLOROPHYLLIN COPPER 75 mgke | 95
procucts COMPLEXES
including
molluscs, IRON OXIDES 50 mg/kg 95
crustaceans Indigotine (Indigo carmine) 132 100 mg/kg
and PHOSPHATES 2,200 33
echinoderms mg/kg
(e.g. fish Ponceau 4R 124 100 mg/kg
paste), RIBOFLAVINS 300 mg/kg
excluding
products of SACCHARINS 160 mg/kg 144
food
categories
9.3.1-9.3.3
94 Fully Acesulfame potassium 950 200 mg/kg 144,
preserved 188
including Aspartame 951 300 mg/kg | 144,
canned or 191
fermented
fish and fish Aspartame-acesulfame salt 962 200 mg/kg 113
products, and CAROTENOIDS 100 mg/kg | 95
molluscs, Butylated hydroxyanisole (BHA) 320 200 mg/kg 15, 180
crustaceans, Butylated hydroxytoluene (BHT) 321 200 mg/kg 15, 180
and CHLOROPHYLLS AND CHLOROPHYLLIN COPPER 500 mg/kg | 95
echinoderms( COMPLEXES
canned fin —
fish, canned Canthaxanthin : 161g 15 mg/kg
shrimp, Caramel III - ammonia caramel 150c 30,000 50
canned mg/kg
sardines, Caramel IV —sulfite ammonia caramel 150d 30,000 95
canned mg/kg
salmon, beta-Carotenes, vegetable 160a(ii) | 500 mg/kg
canned crab  "prHyT ENE DIAMINE TETRA ACETATES (EDTA) 21
meat, canned 340 mo/k
tuna and g/Kg
bonito) IRON OXIDE 50 mg/kg 95
Neotame 961 10 mg/kg
PHOSPHATES 2,200 33
mg/kg
RIBOFLAVINS 500 mg/kg | 95
SACCHARINS 200 mg/kg 144
SULFITES 150 mg/kg | 44, 140
Sucralose (Trichlorogalactosucrose) 955 120 mg/kg 144
Carboxy methyl cellulose 466 GMP
Table 10
Eggs and eggs products
Food category | Food Category Name | Food Additive INS No Recommended Maximum Notes
system Level
10.0 Eggs and
egg products
10.1 Fresh egg No additives permitted
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Table 10
Eggs and eggs products
Food category | Food Category Name | Food Additive INS No Recommended Maximum Notes
system Level
10.2 Egg products Lauric arginate ethyl ester 243 200 mg/kg
10.2.1 Liquid egg products BENZOATES 5,000 mg/kg 13
PHOSPHATES 4,400 mg/kg 67,33
SORBATES 5,000 mg/kg 42
Triethyl citrate 1505 2,500 mg/kg
Acetic acid, glacial 260 GMP
Citric acid 330 GMP
Lactic acid L-, D- and DL- 270 GMP
Sodium acetate 262(i) GMP
Sodium dihydrogen citrate 331(%1) GMP
Sodium lactate 325 GMP
Trisodium citrate 331(iii) GMP
Agar 406 GMP
Calcium alginate 404 GMP
Carob bean gum 410 GMP
Carrageenan 407 GMP
Gellan gum 418 GMP
Guar gum 412 GMP
Gum arabic(Acacia gum) 414 GMP
Karaya gum 416 GMP
Konjac flour 425 GMP
Lecithins 322(i), (i) | GMP
Micro crystalline cellulose 460(i) GMP
(cellulose gel)
Pectins 440 GMP
Polydextroses 1200 GMP
Processed eucheuma 407a GMP
seaweed
Salts of myristic, palmitic 470(1) GMP
and stearic acids with
ammonia, calcium,
potassium and sodium
Sodium alginate 401 GMP
Tara gum 417 GMP
Triethyl citrate 1505 2,500 mg/kg 47
Xanthan gum 415 GMP
Carboxymethyl cellulose 466 GMP
10.2.2 Frozen egg products PHOSPHATES 1,290 mg/kg 67,33
SORBATES 1,000 mg/kg 42
Acetic acid, glacial 260 GMP
Citric acid 330 GMP
Lactic acid L-, D- and DL 270 GMP
Sodium acetate 262(i) GMP
Sodium dihydrogen citrate 331(%1) GMP
Sodium lactate 325 GMP
Trisodium citrate 331(iii) GMP
Agar 406 GMP
Calcium alginate 404 GMP
Carob bean gum 410 GMP
Carrageenan 407 GMP
Gellan gum 418 GMP
Guar gum 412 GMP
Gum arabic(Acacia gum) 414 GMP
Karaya gum 416 GMP
Konjac flour 425 GMP
Lecithins 322(i), (i) | GMP
Micro crystalline cellulose 460(1) GMP
(cellulose gel)
Mannitol 421 GMP
Mono- and di-glycerides of | 471 GMP
fatty acids
Pectins 440 GMP
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Table 10
Eggs and eggs products
Food category | Food Category Name | Food Additive INS No Recommended Maximum Notes
system Level
Polydextrose 1200 GMP
Processed eucheuma 407a GMP
seaweed
Salts of myristic, palmitic 470(1) GMP
and stearic acids with
ammonia, calcium,
potassium and sodium
Sodium alginate 401 GMP
Tara gum 417 GMP
Carboxymethyl cellulose 466 GMP
Xanthan gum 415 GMP
ETHYLENE DIAMINE 200 mg/kg 21,47
TETRA ACETATES
(EDTA)
SORBATES 1,000 mg/kg 42
Triethyl citrate 1505 2,500 mg/kg 47
10.2.3 Dried and/or heat Diacetyltartaric and fatty 472e 5,000 mg/kg
coagulated egg acid esters of glycerol
products ETHYLENE DIAMINE 200 mg/kg 21,47
TETRA ACETATES
(EDTA)
SORBATES 1,000 mg/kg 42
Triethyl citrate 1505 2,500 mg/kg 47
10.3 Preserved eggs PHOSPHATES 1,000 mg/kg 33
104 Egg based deserts e.g. | Acesulfame potassium 950 350 mg/kg 188
custard ASCORBYL ESTERS 500 mg/kg 10,2
Aspartame 951 1,000 mg/kg 191
BENZOATES 1,000 mg/kg 13
Lauric arginate ethyl ester 243 200 mg/kg
Neotame 961 100 mg/kg
PHOSPHATES 1,400 mg/kg 33
POLYSORBATES 3,000 mg/kg
Propyl gallate 310 90 mg/kg 15,2
Propylene glycol esters of 477 40,000 mg/kg
fatty acids
SACCHARINS 100 mg/kg 144
SORBATES 1,000 mg/kg 42
Steviol glycosides 960 330 mg/kg 26
Sucralose 955 400 mg/kg
(trichlorogalactosucrose)
Sucroglycerides 474 5,000 mg/kg
Allurared AC 129 100 mg/kg
Brilliant Blue FCF 133 100 mg/kg
CAROTENOIDS 150 mg/kg
CHLOROPHYLLS AND 300 mg/kg
CHLOROPHYLLINS,
COPPER COMPLEXES
Canthaxanthin 161g 15 mg/kg
Caramel IV- Sulfite 150d 20,000 mg/kg
ammonia Caramel
Caramel III — ammonia 150d 20,000 mg/kg
caramel
beta-Carotenes, vegetable 160a(ii) 1,000 mg/kg
Fast green FCF 143 100 mg/kg
Sunset yellow FCF 110 50 mg/kg
Indigotine (Indigo carmine) | 132 100 mg/kg
Ponceau 4R 124 50 mg/kg

RIBOFLAVINS

200 mg/kg
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Table 11
Sweeteners including honey
Food Category Food Category Name Food Additive INS No Recommended Maximum Notes
System Level
11.0 Sweeteners including
honey
11.1 Refined and raw No additives permitted
sugars
11.1.1 White sugar, dextrose | SULFITES 15 mg/kg 44
anhydrous, dextrose
monohydrate,
fructose (dextrose)
Refined Sugar SULFITES 20 mg/kg
11.1.2 Powdered sugar, Calcium silicate 552 15,000 mg/kg 56
p.oyvdered dextrose Magnesium carbonate 504() 15,000 mg/kg 56
(icing sugar)
carbonates of calcium 170(31) 15,000 mg/kg
Magnesium silicate, synthetic | 553(i) 15,000 mg/kg 56
Silicates of aluminium or 559, 554, 15,000 mg/kg
sodium (aluminium silicate, 556
sodium alluminosilicate,
calcium aluminium silicate)
PHOSPHATES 6,600 mg/kg 56,33
SULFITES 20 mg/kg 44
Silicon dioxide, amorphous 551 15,000 mg/kg 56
11.1.3 Soft white sugar, soft SULFITES 150 mg/kg 44,111
brown sugar, glucose
syrup, dried glucose
syrup, raw cane
sugar, khandsarisugar
(sulphur sugar), bura
sugar
Khandsari sugar No additives permitted
(desi)
11.1.3.1 Dried glucose syrup SULFITES 20 mg/kg 111,44
for manufacture of
sugar confectionery
(dried glucose syrup)
11.1.3.2 Glucose syrup for SULFITES 20 mg/kg 111,44
manufacture of sugar
confectionery (golden
syrup)
11.1.4 Lactose No additives permitted
11.1.5 Plantation or mill SULFITES 70 mg/kg 44

white sugar
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Table 11
Sweeteners including honey
Food Category | Food Category Name Food Additive INS No Recommended Maximum Notes
System Level
(plantation white
sugar, cube sugar,
misri)
11.1.6 Jaggery / gur SULFITES 70 mg/kg 44
11.2 Brown sugar SULFITES 40 mg/kg 44
excluding products of
food category 11.1.3
11.3 Sugar solutions and RIBOFLAVINS 300 mg/Kg
syrups, also (partially)
inverted, including
treacle and molasses,
excluding products of | SULFITES 70 mg/kg 44
food category 11.1.3
114 Other sugars and ASCORBYL ESTERS 200 mg/kg 10
syrups (e.g. xylose,
maple syrup, sugar -
toppings) Acesulfame potassium 950 1,000 mg/kg 159, 188
Acetic and fatty acid esters of | 472a GMP 258
glycerol
Acetylated distarch adipate 1422 GMP 258
Acetylated distarch phosphate | 1414 GMP 258
Acid-treated starch 1401 GMP 258
Agar 406 GMP 258
Alginic acid 400 GMP 258
Alitame 956 200 mg/kg 159
Alkaline treated starch 1402 GMP 258
Allurared AC 129 200 mg/kg
Ammonium alginate 403 GMP 258
Aspartame 951 3,000 mg/kg 159, 191
BENZOATES 1,000 mg/kg 13
Bleached starch GMP 258
CAROTENOIDS 50 mg/kg 217
CHLOROPHYLLS AND 64 mg/kg 62
CHLOROPHYLLINS,
COPPER COMPLEXES
Calcium acetate 263 GMP 258
Calcium alginate 404 GMP 259
Canthaxanthin 161g 15 mg/kg
Caramel III - ammonia 150c 50,000 mg/kg 100
caramel
Carob bean gum 410 GMP 258
beta-Carotenes, vegetable 160a(ii) 50 mg/kg
Carrageenan 407 GMP 258
Citric and fatty acid esters of | 472c GMP 258

glycerol
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Table 11
Sweeteners including honey
Food Category | Food Category Name Food Additive INS No Recommended Maximum Notes
System Level
Distarch phosphate 1412 GMP 258
Gellan gum 418 GMP 258
Guar gum 412 GMP 258
Gum arabic (Acacia gum) 414 GMP 258
HYDROXYBENZOATES, 100 mg/kg 27
PARA-
Hydroxypropyl cellulose 463 GMP 258
Hydroxypropyl distarch 1442 GMP 258
phosphate
Hydroxypropyl methyl 464 GMP 258
cellulose
Hydroxypropyl starch 1440 GMP 258
Indigotine (Indigo carmine) 132 300 mg/kg
Karaya gum 416 GMP 258
Konjac flour 425 GMP 258
Lactic and fatty acid esters of | 472b GMP 258
glycerol
Lecithins 322(i), (i) | GMP 258
Magnesium carbonate 504(i) GMP 258
Magnesium chloride 511 GMP 258
Magnesium hydroxide 528 GMP 258
Magnesium hydroxide 504(ii) GMP 258
carbonate
Mannitol 421 GMP 258
Methyl cellulose 461 GMP 258
Methyl ethyl cellulose 465 GMP 258
Microcrystalline cellulose 460(1) GMP 258
(cellulose gel)
Mono- and di-glycerides of 471 GMP 258
fatty acids
Monostarch phosphate 1410 GMP 258
Neotame 961 70 mg/kg 159
Oxidized starch 1404 GMP 258
PHOSPHATES 1,320 mg/kg 56,33
Pectins 440 GMP 258
Phosphated distarch 1413 GMP 258
phosphate
Polydextrose 1200 GMP 258
Ponceau 4R 124 300 mg/kg 159
Potassium alginate 402 GMP 258
Potassium dihydrogen citrate | 332(i) GMP
Powdered cellulose 460(ii) GMP 258
Processed eucheuma seaweed | 407a GMP 258
Propylene glycol esters of 477 5,000 mg/kg
fatty acids
RIBOFLAVINS 300 mg/kg
SACCHARINS 300 mg/kg 159
SORBATES 1,000 mg/kg 42
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Table 11
Sweeteners including honey
Food Category | Food Category Name Food Additive INS No Recommended Maximum Notes
System Level
SULFITES 40 mg/kg 44
Salts of myristic, palmitic and | 470(i) GMP 71,258
stearic acids with ammonia,
calcium, potassium and
sodium
Salts of oleic acid with 470(i1) GMP 258
calcium, potassium and
sodium
Sodium alginate 401 GMP 258
Carboxymethyl cellulose 466 GMP 258
Sodium dihydrogen citrate 3313) GMP 258
Starches, enzyme treated 1405 GMP 258
Sucralose 955 1,500 mg/kg 159,
(Trichlorogalactosucrose)
Tragacanth gum 413 GMP 258
Tripotassium citrate 332(ii) GMP 258
Trisodium citrate 331(iii) GMP 258
Xanthan gum 415 GMP 258
11.5 Honey No additives permitted
11.6 Table-top sweeteners Steviol glycosides 960 7 mg/ 100 mg In tablet
including those Miquid
containing high- and
intensity sweeteners powder
(saccharin sodium, forms,
aspartame, 26
acesulfame potassium, Sucralose 955 GMP
sucralose) (Trichlorogalactosucrose)
Acesulfame potassium 950 GMP 188
Alitame 956 GMP
Aspartame 951 GMP 191
Aspartame-acesulfame salt 962 GMP
BENZOATES 2,000 mg/kg 13
Caramel IV —sulfite ammonia | 150d 1,200 mg/kg 213
caramel
ETHYLENE DIAMINE 1,000 mg/kg 96,21
TETRA ACETATES
Neotame 961 GMP
PHOSPHATES 1,000 mg/kg 56,33
Polyethylene glycol 1521 10,000 mg/kg
Polyvinylpyrrolidone 1201 3,000 mg/kg
SACCHARINS GMP
SORBATES 1,000 mg/kg 42,192
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TABLE 12
Salts, spices, soups, salads and protein products
Food Food Category Name Food Additive INS No Recommended Note
category Maximum Level
System
12.0 Salts, spices, soups,
sauces, salads and
protein products
12.1 Salt and salt No additives permitted
substitutes
12.1.1 Salt (including edible | Calcium carbonate 1703) 20 g/kg
common salt, .iro.n Calcium silicate 552 20 g/kg
zgf:;iled salt, iodized |"pERROCYANIDES 10 mg/kg 24,107
Magnesium carbonate 504(i) 20 g/kg
Magnesium oxide 530 GMP
Magnesium silicate, 553(i) 20 g/kg
synthetic
PHOSPHATES 8,800 mg/kg 33
POLYSORBATES 10 mg/kg
Salts of myristic, palmitic 470(1) 20 g/kg 71
and stearic acids with
ammonia, calcium,
potassium and sodium
Silicon dioxide amorphous 551 GMP
Sodium 300ydroly silicate 554 1,000 mg/kg 6,254
ETHYLENE DIAMINE 50 mg/kg
TETRA ACETATES
(EDTA)
Adipic acid 355 250 mg/kg
*Only the following additives permitted in double fortified salt
Hydroxy propyl methyl 464 GMP
cellulose
Titanium dioxide 171 GMP
12.1.2 Salt substitutes Diacetyl tartaric and fatty 472e 16,000 mg/kg
acid esters of glycerol
FERROCYANIDES 20 mg/kg 24
PHOSPHATES 4,400 mg/kg
Calcium lactate 327 GMP
Citric acid 330 GMP
Fumaric acid 297 GMP
Lactic acid, L-, D- and DL 270 GMP
Magnesium hydroxide 528 GMP
Magnesium hydroxide 504(ii) GMP
carbonate
Malic acid, dI- 296 GMP
Potassium dihydrogen 332(i) GMP
citrate
Sodium acetate 262(i) GMP
Sodium carbonate 500(1) GMP
Sodium dihydrogen citrate 331(1) GMP
Sodium fumarates 365 GMP
Tripotassium citrate 332(1) GMP
Trisodium citrate 331(iii) GMP
12.2 Herbs, spices, ASCORBYL ESTERS 500 mg/kg 10
seasonings and Acesulfame K 950 2,000 mg/kg 188
condiments (e.g. Butylated hydroxyanisole | 320 200mg/kg 15, 130
seasoning for instant (BHA)
noodles)
Butylated hydroxytoluene 321 200mg/kg 15,130
(BHT)
ETHYLENE DIAMINE 70 mg/kg 21
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TABLE 12
Salts, spices, soups, salads and protein products
Food Food Category Name Food Additive INS No Recommended Note
category Maximum Level
System

TETRA ACETATES
(EDTA)
Neotame 961 32 mg/kg
Propyl gallate 310 200 mg/kg 15, 130
SORBATES 1,000 mg/kg 42
Tertiary butyl hydroquinone | 319 200 mg/kg

12.2.1 Herbs,spicesincluding | POLYSORBATES 2,000 mg/kg

masalas SULFITES 150 mg/kg
12.2.2 Seasonings and BENZOATES 1,000 mg/kg 13
condiments Aspartame 951 2,000 mg/kg

Curcumin 100(i) GMP
FERROCYANIDES 20 mg/kg 24
Lauric arginate ethyl ester 243 200 mg/kg
PHOSPHATES 2,200 mg/kg 33,26
POLYSORBATES 5,000 mg/kg
SACCHARINS 1,500 mg/kg
Sucralose 955 700 mg/kg
SULFITES 200 mg/kg 44
Tartaric acid 334 GMP

123 Vinegars BENZOATES 210 1,000 mg/kg Only in brewed

vinegar

Caramel III - ammonia 150c GMP
caramel
Caramel IV — 150d GMP
sulfiteammonia caramel
HYDROXYBENZOATES, 100 mg/kg
PARA-
Polyvinylpyrrolidone 1201 40 mg/kg
SULFITES 100 mg/kg

124 Mustards ASCORBYL ESTERS 500 mg/kg
ETHYLENE DIAMINE 38 50 mg/kg
TETRA ACETATES
(EDTA)
Acesulfame potassium 950 350 mg/kg
Allurared AC 129 100 mg/kg
Aspartame 951 350 mg/kg 191
BENZOATES 1,000 mg/kg
Brilliant blue FCF 133 100 mg/kg
CAROTENOIDS 300 mg/kg
CHLOROPHYLLS AND 500 mg/kg
CHLOROPHYLLINS,
COPPER COMPLEXES
Caramel III - ammonia 150c 50,000 mg/kg
caramel
Caramel IV — 150d 50,000 mg/kg
sulfiteammonia caramel
beta-Carotenes, vegetable 160a(ii) 1,000 mg/kg
Diacetyltartaric and fatty 472e 10,000 mg/kg
acid esters of glycerol
ETHYLENE DIAMINE 75 mg/kg
TETRA ACETATES
Grape skin extract 163(ii) 200 mg/kg
HYDROXYBENZOATES, 300 mg/kg
PARA-
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Salts, spices, soups, salads and protein products
Food Food Category Name Food Additive INS No Recommended Note
category Maximum Level
System
Indigotine (Indigo carmine) | 132 100 mg/kg
Neotame 961 12 mg/kg
Ponceau 4R 124 100 mg/kg
RIBOFLAVINS 300 mg/kg
SACCHARINS 320 mg/kg
SORBATES 1,000 mg/kg
SULFITES 250 mg/kg
Sucralose 955 140 mg/kg
(Trichlorogalactosucrose)
Sunset yellow FCF 110 100 mg/kg
Tertiary butylhydroquinone | 319 200 mg/kg
(TBHQ)

12.5 Soups and broths ASCORBYL ESTERS 200 mg/kg
Acesulfame potassium 950 110 mg/kg
Alitame 956 40 mg/kg
Allurared AC 129 100 mg/kg
Aspartame 951 1,200 mg/kg
BENZOATES 500 mg/kg
Brilliant blue FCF 100 mg/kg
Butylated hydroxyanisole 320 200mg/kg 15, 130
(BHA)

Butylated hydroxytoluene 321 100mg/kg 15, 130,340
(BHT)

CAROTENOIDS 300 mg/kg
CHLOROPHYLLS AND 400 mg/kg
CHLOROPHYLLIN,

COPPER COMPLEXES

Caramel III - ammonia 150c 25,000 mg/kg
caramel

Caramel IV - 150d 25,000 mg/kg
sulfiteammonia caramel

beta-Carotenes, vegetable 160a(ii) 1,000 mg/kg
Diacetyltartaric and fatty 472e 5,000 mg/kg
acid esters of glycerol

Grape skin extract 163(ii) 500 mg/kg
IRON OXIDES 100 mg/kg
Indigotine (Indigo carmine) | 132 100mg/kg
Neotame 961 20 mg/kg
PHOSPHATES 1,500 mg/kg
Propyl gallate 310 200 mg/kg
RIBOFLAVINS GMP
SACCHARINS 110 mg/kg
SORBATES 1,000 mg/kg
Sucralose 955 600 mg/kg
(Trichlorogalactosucrose)

Sucroglycerides 474 2,000 mg/kg
Sunset yellow FCF 110 100 mg/kg
Tertiary butylhydroquinone | 319 200 mg/kg
(TBHQ)

Polydimethylsiloxane 900a 10 mg/kg
POLYSORBATES 1,000 mg/kg
Ponceau 4R 124 50 mg/kg
Tartaric acid 334 GMP
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TABLE 12
Salts, spices, soups, salads and protein products
Food Food Category Name Food Additive INS No Recommended Note
category Maximum Level
System

Curcumin 100(1) GMP

Canthaxanthin 161g GMP

Annatto 160b GMP

(),(ii)
Saffron GMP
Sulphur dioxide 220 150 mg/kg
12.5.1 Ready-to-eat soups Brilliant blue FCF 133 50 mg/kg
and broths including | Indigotine (Indigo carmine) | 132 50 mg/kg
:::;';d’ bottled, and Lauric arginate ethyl ester 243 200 mg/kg
RIBOFLAVINS 200 mg/kg
Sunset yellow FCF 110 50 mg/kg
12.5.2 Mixes for soups and CAROTENOIDS 200 mg/kg
broths CHLOROPHYLLS AND GMP

CHLOROPHYLLINS,

COPPER COMPLEXES

Canthaxanthin 161g GMP

Steviol glycosides 960 50 mg/kg

Indigotine (Indigo carmine) | 132 50 mg/kg

Lauric arginate ethyl ester 243 200 mg/kg 127

Sodium 303ydroly silicate 554 570 mg/kg 6

Sucralose 955 50 mg/kg

(Trichlorogalactosucrose)

Sulphur dioxide 220 350 mg/kg Carry over
from fruit
products

Tartaric acid 334 1,500 mg/kg

Curcumin 1003i) GMP

12.6 Sauces and like Acesulfame potassium 950 1,000 mg/kg
products Aspartame 951 350 mg /kg

Indigotine (indigo carmine) 132 100 mg/kg

Allurared AC 129 100 mg/kg

Butylated hydroxyanisole 320 200 mg/kg 15, 130

(BHA)

Butylated hydroxytoluene 321 100 mg/kg 15,130

(BHT)

BENZOATES 1,000 mg/kg

Brilliant blue FCF 133 100 mg/kg

CAROTENOIDS 500 mg/kg

CHLOROPHYLLS AND 100 mg/kg

CHLOROPHYLLINS,

COPPER COMPLEXES

Canthaxanthin 161g 30 mg/kg

Caramel III - ammonia 150c 50,000 mg/kg

caramel

Caramel IV — 150d 30,000 mg/kg

sulfiteammonia caramel

Guaiac resin 314 600 mg/kg

HYDROXYBENZOATES, 1,000 mg/kg

PARA-

IRON OXIDES 75 mg/kg

PHOSPHATES 300 mg/kg

Ponceau 4R 124 50 mg/kg

Propyl gallate 310 200 mg/kg

RIBOFLAVINS 350 mg/kg
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TABLE 12
Salts, spices, soups, salads and protein products
Food Food Category Name Food Additive INS No Recommended Note
category Maximum Level
System
SACCHARINS 160 mg/kg
SULFITES 300 mg/kg
Sucralose 955 450 mg/kg
(Trichlorogalactosucrose)
Sucroglycerides 474 10,000 mg/kg
Sunset yellow FCF 110 100 mg/kg
Tertiary butylhydroquinone | 319 200 mg/kg
(TBHQ)
L-Tartaric acid GMP
Dimethyl polysiloxane GMP
12.6.1 Emulsified sauces ASCORBYL ESTERS 500 mg/kg 10, 15
and dips (e.g. beta-Carotenes, vegetable 160a(ii) 2,000 mg/kg
mayonnaise, sald ETHYLENE DIAMINE 100 mg/kg
dressings, onion dips) TETRA ACETATES
Fast green FCF 143 100 mg/kg
Grape skin extract 163(ii) 300 mg/kg
Lauric arginate ethyl ester 243 200 mg/kg -
Neotame 961 65 mg/kg
PHOSPHATES 2,200 mg/kg
POLYSORBATES 3,000 mg/kg
SORBATES 1,000 mg/kg
Annatto 160b(i),(ii)) | GMP
Steviol glycosides 960 350 mg/kg
Paprika oleoresin 160c(i) GMP
12.6.2 Non emulsified ASCORBYL ESTERS 500 mg/kg 10
sauces (e.g ketchup, beta-Carotenes, vegetable 160a(ii) 2,000 mg/kg
cheese sauce, cream  |"prgvy ENE DIAMINE 75 mg/kg 21
sauce, brown gravy) TETRA ACETATES
(EDTA)
Grape skin extract 163(ii) 300 mg/kg
Annatto 160b(i),(ii) | GMP
Steviol glycosides 960 350 mg/kg
Paprika oleoresin 160c(i) GMP
Lauric arginate ethyl ester 243 200 mg/kg
Neotame 961 70 mg/kg
PHOSPHATES 2,200 mg/kg
POLYSORBATES 5,000 mg/kg
SORBATES 1,000 mg/kg 42,127
12.6.3 Mixes for sauces and | ASCORBYL ESTERS 200 mg/kg 10
gravies Curcumin 100(i) GMP
Annatto 160b(i),(ii)) | GMP
Steviol glycosides 960 350 mg/kg
beta-Carotenes, vegetable 160a(ii) 2,000 mg/kg
Grape skin extract 163(ii) 300 mg/kg
Neotame 961 12 mg/kg
PHOSPHATES 2,200 mg/kg
POLYSORBATES 5,000 mg/kg
SORBATES 1,000 mg/kg
Sodium aluminosilicate 554 570 mg/kg
12.6.4 Clear sauces ASCORBYL ESTERS 200 mg/kg 10
Aspartame 951 200 mg/kg
Neotame 961 12 mg/kg
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TABLE 12
Salts, spices, soups, salads and protein products
Food Food Category Name Food Additive INS No Recommended Note
category Maximum Level
System
PHOSPHATES 2,200 mg/kg
POLYSORBATES 5,000 mg/kg
SORBATES 1,000 mg/kg
Steviol glycosides 960 350 mg/kg
12.7 Salads (e.g. macaroni | Acesulfame potassium 950 350 mg/kg
salad, potato salad) ASCORBYL ESTERS 200 mg/kg 10
and Si‘l“dWi;hd_ Aspartame 951 350 mg/kg
spreads of food CAROTENOIDS 50 mg/kg
categories 4.2.2.5 and | Caramel III - ammonia 150c 50,000 mg/kg
5.1.3 caramel
Caramel IV — 150d 50,000 mg/kg
sulfiteammonia caramel
beta-Carotenes, vegetable 160a(ii) 1,000 mg/kg
ETHYLENE DIAMINE 100 mg/kg
TETRA ACETATES
Grape skin extract 163(ii) 1,500 mg/kg
Lauric arginate ethyl ester 243 200 mg/kg
Neotame 961 33 mg/kg
POLYSORBATES 2,000 mg/kg
Ponceau 4R 124 100 mg/kg
SACCHARINS 200 mg/kg
SORBATES 1,500 mg/kg
Steviol glycosides 960 115 mg/kg
Sucralose 955 1,250 mg/kg
(Trichlorogalactosucrose)
12.8 Yeast and like Butylated hydroxyanisole 320 200 mg/kg 15
products (BHA)
129 Soybean-based PHOSPHATES 1,200 mg/kg
seasonings and
condiments
12.9.1 Fermented soybean RIBOFLAVINS 30 mg/kg
paste SACCHARINS 200 mg/kg
SORBATES 1,000 mg/kg
12.9.2 Soybean sauce
12.9.2.1 Fermented soybean Caramel III - ammonia 150c 20,000 mg/kg 207
sauce caramel
Caramel IV — 150d 60,000 mg/kg
sulfiteammonia caramel
SACCHARINS 500 mg/kg
SORBATES 1,000 mg/kg 42
Steviol glycosides 960 30 mg/kg 26
12.9.2.2 Non-fermented Caramel III - ammonia 150c 1,500 mg/kg
soybean sauce caramel
Steviol glycosides 960 165 mg/kg 26
12.9.2.3 Other soybean sauces | Caramel IIl - ammonia 150c 20,000 mg/kg
caramel
SORBATES 1,000 mg/kg 42
Steviol glycosides 960 165 mg/kg 26
12.10 Protein products
other than from
soybeans
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TABLE 13

Foodstuffs intended for particular nutritional uses

Food Category Food Category Food Additive INS No Recommended Note
System Name Maximum Level
13.0 Food Stuffs Food additive provisions for the products under these categories are provided in the
intended for relevant standards of Food Safety and Standards (Food Products Standards and Food
particular Additives) Regulations, 2011 or Food Safety and Standards (Food or Health
nutritional uses Supplements, Nutraceuticals, Foods for Special Dietary Uses, Foods for Special
Medical Purpose, Functional Foods, and Novel Food) Regulations, 2016 as the case
may be.
TABLE 14
Beverages, excluding dairy products
Food Food Category Food Additive INS No Recommended Note
Category Name Maximum level
system
14.0 Beverages, excluding
dairy products
14.1 Non-alcoholic
(“soft”) beverages
14.1.1 Waters No additives permitted
14.1.1.1 Natural mineral
waters and source No additives permitted
waters
14.1.1.2 Table waters and No additives permitted
sold waters
14.1.2 Fruit and vegetable
juices
14.1.2.1 Fruit juices (fruit Ascorbic acid, L- 300 GMP
Juices for industrial | Calcium ascorbate 302 GMP
use, thermally Carbon dioxide 290 GMP 69
processed fruits
juices) BENZOATES 1,000 mg/kg 91,13
Citric acid 330 GMP
Malic acid, DL- 296 GMP 115
Nitrogen 941 GMP
PHOSPHATES 1,000 mg/kg 40, 33
Pectins 440 GMP 35
SORBATES 1,000 mg/kg 91,42
SULFITES 50 mg/kg 44
Sodium ascorbate 301 GMP
TARTRATES 4,000 mg/kg 45,129
Alginic acid 400 GMP
Sodium alginate 401 GMP
Calcium alginate 404 GMP
Propylene glycol alginate 405 GMP
Gum arabic 414 GMP
Potassium alginate 402 GMP
Pectins 440 GMP
Ester gum 445(iii) 100 mg/kg
Alginic acid 400 GMP
Gellan gum 418 GMP
Acetic acid 260 GMP
Lactic acid 270 GMP
L-Tartaric acid 334 GMP
Nitrogen 918 GMP
Carbon dioxide 290 GMP




[«rT [I-Eve 4] HRA h1 ASUA : STHIYRO 307

TABLE 14
Beverages, excluding dairy products
Food Food Category Food Additive INS No Recommended Note
Category Name Maximum level
system
14.1.2.2 Vegetable Ascorbic acid, L- 300 GMP
Juices(vegetable Citric acid 330 GMP
juices for industrial Carbon dioxide 290 GMP
use, thermally
processed vegetable | Malic acid, DL- 296 GMP
juices, thermally SULFITES 50 mg/kg 44
processed tomato Lactic acid 270 GMP
juice) Alginic acid 400 GMP
L-Tartaric acid 334 GMP
PHOSPHATES GMP 33
Sucralose 955 250 mg/kg
Nitrogen 941 GMP
TOCOPHEROLS GMP
Acetic acid 260 GMP
BENZOATES 600 mg/kg 13
Sulphur dioxide 220 1,000 mg/kg
14.1.2.3 Concentrates of Ascorbic acid, L- 300 GMP 127
fruitjuices | Acetic acid 260 GMP
J(fl‘l’;ze;‘(fﬁ;ed‘:lg;’l‘;l BENZOATES 1,000 mg/kg 13,127, 91
use) Calcium ascorbate 302 GMP 127
Carbon dioxide 290 GMP 69, 127
Citric acid 330 GMP 127
Malic acid, DL- 296 GMP 115,127
Lactic acid 270 GMP 127
PHOSPHATES 1,000 mg/kg 127, 33,40
Pectins 440 GMP 35,127
SORBATES 1,000 mg/kg 127,91, 42
SULFITES 50 mg/kg 44,127
Sodium ascorbate 301 GMP 127
TARTRATES 4,000 mg/kg 129, 128,
127, 45
Dimethyl polysiloxane 900a 10mg/kg
Mono-and diglycerides of 471 10mg/kg
fatty acids of edible oils
Nitrogen 918 GMP
Carbon dioxide 290 GMP
Alginic acid 400 GMP
Acetic acid 260 GMP
14.1.2.4 Concentrates of Ascorbic acid, L- 300 GMP
vegetable juices Citric acid 330 GMP
gi"g’;f;g}:?ﬁfces for | Sucralose 955 1,250 mg/kg
industrial use) Lactic acid 270 GMP
Dimethylpolysiloxane 900a 10 mg/kg
Mono-and diglycerides of 471 10mg/kg
fatty acids of edible oils
Nitrogen 918 GMP
Carbon dioxide 290 GMP
Malic acid - DL 296 GMP
SULFITES 50 mg/kg 44, 127 For
industrial use
1,500 mg/kg
max
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TABLE 14
Beverages, excluding dairy products
Food Food Category Food Additive INS No Recommended Note
Category Name Maximum level
system

Alginic acid 400 GMP
Acetic acid 260 GMP
BENZOATES 600 mg/kg 13
SORBATES 100 mg/kg 42

14.1.3 Fruit and vegetable | Steviol glycosides 960 200 mg/kg 26

nectars

14.1.3.1 Fruit nectar Acesulfame potassium 950 350 mg/kg 188
Ascorbic acid, L- 300 GMP
Aspartame 951 600 mg/kg 191
Calcium ascorbate 302 GMP
BENZOATES 1,000 mg/kg 91,13
Carbon dioxide 290 GMP 69
Citric acid 330 GMP
Malic acid, DL- 296 GMP
PHOSPHATES 1,000 mg/kg 40,33
Pectins 440 GMP
SACCHARINS 80 mg/kg
Sodium ascorbate 301 GMP
SORBATES 1,000 mg/kg 42,91
SULFITES 70mg/kg 44
Sucralose 955 300 mg/kg
(Trichlorogalactosucrose)
TARTRATES 4,000 mg/kg 128, 45
Alginic acid 400 GMP
Sodium alginate 401 GMP
Calcium alginate 404 GMP
Propylene glycol alginate 405 GMP
Chlorophylls 140 100 mg/kg
Caramel 150a 100 mg/kg
Curcumin 100(1) 100 mg/kg
beta-Carotenes, vegetable 160a(ii) 100 mg/kg
CAROTENOIDS 100 mg/kg
Canthaxanthin 161g 100 mg/kg
RIBOFLAVINS 100 mg/kg
Annatto 160b(i),>ii) | 100 mg/kg
Saffron GMP

14.1.3.2 Vegetable nectar Acesulfame potassium 950 350 mg/kg 188
Ascorbic acid, L- 300 GMP
Aspartame 951 600 mg/kg 191
BENZOATES 120 mg/kg 13
Citric acid 330 GMP
Curcumin 100(1) 100 mg/kg
Malic acid, DL- 296 GMP
Neotame 961 65 mg/kg
Pectins 440 GMP
SACCHARINS 80 mg/kg
Saffron GMP
SORBATES 300 mg/kg 42
Sucralose 955 300 mg/kg
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TABLE 14
Beverages, excluding dairy products
Food Food Category Food Additive INS No Recommended Note
Category Name Maximum level
system
(Trichlorogalactosucrose)
Alginic acid 400 GMP
Chlorophylls 140 100 mg/kg
Caramel 150a 100 mg/kg
Curcumin 100(1) 100 mg/kg
beta-Carotenes, vegetable 160a(ii) 100 mg/kg
CAROTENOIDS 100 mg/kg
Canthaxanthin 161g 100 mg/kg
RIBOFLAVINS 100 mg/kg
Annatto 160(b) (i), | 100 mg/kg
(iD)
SULPHITES 70 mg/kg 44
Sodium hexametaphosphate | 452(i) 1,000 mg/kg
Tartaric acid 334 GMP
14.1.3.3 Concentrates of fruit | Acesulfame potassium 950 350 mg/kg 188, 127
nectar Ascorbic acid, L- 300 GMP 127
Alginic acid 400 GMP
Sodium alginate 401 GMP
Calcium alginate 404 GMP
Propylene glycol alginate 405 GMP
Aspartame 951 600 mg/kg 191, 127
BENZOATES 1,000 mg/kg 13,91,127
Calcium ascorbate 302 GMP 127
Carbon dioxide 290 GMP 69, 127
Citric acid 330 5,000 mg/kg 127
Malic acid, DL- 296 GMP 127
Lecithins 322(i), (i) | GMP
PHOSPHATES 1,000 mg/kg 40, 33, 127
Pectins 440 GMP 127
SACCHARINS 80 mg/kg 127
SORBATES 1,000 mg/kg 127,91, 42
Sodium ascorbate 301 GMP 127
Sucralose 955 300 mg/kg 127
(Trichlorogalactosucrose)
SULFITES 50 mg/kg 44,127
TARTRATES 4,000 mg/kg 45,127
14.1.34 Concentrates_of Acesulfame potassium 950 350 mg/kg 127,188
vegetable nectar Ascorbic acid, L- 300 GMP
Aspartame 951 600 mg/kg 127
BENZOATES 600 mg/kg 13
Citric acid 330 GMP
Malic acid, DL- 296 GMP
Neotame 961 65 mg/kg 127
Pectins 440 GMP
SULFITES 50 mg/kg 127, 44
Sucralose 955 300 mg/kg
(Trichlorogalactosucrose) 127
14.1.4 Water-based ASCORBYL ESTERS 1,000 mg/kg 15,10
flavouf ed drinks, Acesulfame potassium 950 600 mg/kg 188
including Alitame 956 40 mg/kg
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TABLE 14
Beverages, excluding dairy products
Food Food Category Food Additive INS No Recommended Note
Category Name Maximum level
system
“sport,”‘‘energy,” or | Allurared AC 129 100 mg/kg 127
“electrolyte” drinks " Aphocyanins 163(i), GMP
and particulated (iii)
drinks, includes
carbonated fruit Aspartame 951 600 mg/kg 191
beverages, BENZOATES 600 mg/kg 13, 301,123
carbonated Beeswax 901 200 mg/kg 131
beverages with fruit g 17 hive FCR 133 100 mg/ke
CAROTENOIDS 100 mg/kg
CHLOROPHYLLS AND 300 mg/kg
CHLOROPHYLLINS,
COPPER COMPLEXES
Candelilla wax 902 200 mg/kg 131
Caramel III - ammonia 150c 5,000 mg/kg 9
caramel
Caramel IV —sulfite 150d 50,000 mg/kg
ammonia caramel
Carnauba wax 903 200 mg/kg 131
beta-Carotenes, vegetable 160a(ii) 2,000 mg/kg
Cyclodextrin, beta- 459 500 mg/kg
Diacetyltartaric and fatty 472e 5,000 mg/kg 127
acid esters of glycerol
ETHYLENE DIAMINE 200 mg/kg 21
TETRA ACETATES
Fast green FCF 143 100 mg/kg
Glycerol ester of wood rosin | 445(iii) 150 mg/kg 100 mg/kg max
for carbonated
water
Grape skin extract 163(ii) 300 mg/kg 181
HYDROXYBENZOATES, 500 mg/kg 27
PARA-
IRON OXIDES 100 mg/kg
Indigotine (Indigo carmine) | 132 100 mg/kg
Isopropyl citrates 384 200 mg/kg
Neotame 961 33 mg/kg
PHOSPHATES 1,000 mg/kg 33
POLYSORBATES 500 mg/kg 127
Polydimethylsiloxane 900a 20 mg/kg 127
Polyethylene glycol 1521 1,000 mg/kg
Ponceau 4R 124 100 mg/kg 50 mg/kg max
for carbonated
water
Propyl gallate 310 1,000 mg/kg 15
Propylene glycol esters of 477 500 mg/kg
fatty acids
QUILLAIA EXTRACTS 50 mg/kg 293, 132, 168
RIBOFLAVINS 100mg/kg
SORBATES 500 mg/kg 42,127
SULFITES 70 mg/kg 143, 44, 127
Stannous chloride 512 20 mg/kg 43
Stearyl citrate 484 500 mg/kg
Steviol glycosides 960 200 mg/kg 26
Sucralose 955 300 mg/kg
(Trichlorogalactosucrose) 127
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TABLE 14
Beverages, excluding dairy products
Food Food Category Food Additive INS No Recommended Note
Category Name Maximum level
system
Annatto 160b(i), 100 mg/kg
(iD)
Canthaxanthin 161g 100 mg/kg
Curcumin 100(1) 100 mg/kg
Carmoisine 122 100 mg/kg
Erythrosine 127 50 mg/kg
Dimethyl dicarbonate 242 250 mg/kg 18 (subject to a
maximum
methanol
content in final
product as 200
mg/litre)
Saffron GMP
Tartrazine 102 100 mg/kg
Sucroglycerides 474 200 mg/kg 219
Sucrose acetate isobutyrate 444 500 mg/kg
Sunset yellow FCF 110 100 mg/kg 127
THIODIPROPIONATES 1,000 mg/kg 15, 46
Triethyl citrate 1505 200 mg/kg
Quinine salts 100 mg/kg
14.1.4.1 Carbonated water- Canthaxanthin 161g 5 mg/kg
ba.sed flavoured Lauric arginate ethyl ester 243 50 mg/kg
gg‘n“_';ic(;’lf;’leifges RIBOFLAVINS 50 mg/kg
cabonated, SACCHARINS 300 mg/kg
carbonated water)
14.1.4.2 Non-carbonated Canthaxanthin 161g 5 mg/kg
water-based . Lauric arginate ethyl ester 243 50 mg/kg
fmﬁfﬁ;’ I‘)’E::‘clgses RIBOFLAVINS 50 mg/kg
and ades, ginger SACCHARINS 300 mg/kg
cocktail (ginger beer | L-Tartaric acid 334 GMP
and gingerale), Curcumin 100G) 200 mg/kg
:.:_lzi‘tnllil‘llzrl;g;c;sfsrﬁt beta-Carotenes, vegetable 160a(ii) 200 mg/kg
drinks/ready to CAROTENOIDS 200 mg/kg
serve fruit beverages | Canthaxanthin 161g 200 mg/kg
RIBOFLAVINS 200 mg/kg
Annatto 160(b) 200 mg/kg
Saffron GMP
Ponceau 4R 124 200 mg/kg XT99
Carmoisine 122 200 mg/kg XT99
Erythrosine 127 100 mg/kg XT99
Tartarzine 102 200 mg/kg XT99
Sunset yellow FCF 110 200 mg/kg XT99
Indogotine (Indigo carmine) | 132 200 mg/kg XT99
Brilliant Blue FCF 133 200 mg/kg XT99
Fast green FCF 143 200 mg/kg XT99
BENZOATES 600 mg/kg
SULFITES 350 mg/kg XT100
SORBATES 1,000 mg/kg XT101
Propylene glycol alginate 405 GMP
Alginic acid 400 GMP
Sodium alginate 401 GMP
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TABLE 14
Beverages, excluding dairy products
Food Food Category Food Additive INS No Recommended Note
Category Name Maximum level
system
Calcium alginate 404 GMP
L-Tartaric acid 334 GMP
Glycerol ester of wood rosin | 445(iii) 100 mg/kg
Sodium aluminium silicate 554 5 g/kg
14.1.4.3 Concentrates (liquid | Canthaxanthin 161g 5 mg/kg 127, XT102
or solid) for water- Ferric ammonium citrate 381 10 mg/kg 23
l(;lz}is::l(:st}i;ﬁ:;ll:‘:gc Lauric arginate ethyl ester 243 50 mg/kg 127
syrups for Polyvinylpyrrolidone 1201 500 mg/kg
dispensers, sharbat RIBOFLAVINS 50 mg/kg XT102
(synthetic syrup)*, | 'gGA CCHARINS 300 mg/kg 127
sqqashes, crushes', *The following additives permitted in synthetic syrups for dispensers
fruit syrups, cordials
and barley water L-Tartaric acid 334 GMP
Phosphoric acid 338 GMP In cola
beverages only
SACCHARINS 450 mg/kg
Aspartame 951 3,000 mg/kg
Acesulfame potassium 950 1,500 mg/kg
Curcumin 100(1) 200 mg/kg XT102
beta-Carotenes, vegetable 160a (ii) 200 mg/kg XT102
CAROTENOIDS 200 mg/kg XT102
Canthaxanthin 161g 200 mg/kg
RIBOFLAVINS 200 mg/kg XT102
Annatto 160b (i), 200 mg/kg XT102
ii)
Saffron GMP
Ponceau 4R 124 200 mg/kg
Carmoisine 122 200 mg/kg
Erythrosine 127 100 mg/kg
Tartarzine 102 200 mg/kg
Sunset yellow FCF 110 200 mg/kg
Indogotine (Indigo carmine) | 132 200 mg/kg
Brilliant blue FCF 133 200 mg/kg
Fast green FCF 143 200 mg/kg
BENZOATES 600mg/kg
SULFITES 350 mg/kg 44
Glycerol ester of wood rosin | 445(iii) 450 mg/kg
Quinine sulphate 450 mg/kg Subject to 100
mg/kg in ready
to serve
beverage after
dilution
*The following additives are permitted in sharbat (synthetic syrup)
L-Tartaric acid 334 GMP
Curcumin 100(1) 200 mg/kg
beta-Carotenes, vegetable 160a(ii) 200 mg/kg
CAROTENOIDS 200 mg/kg
Canthaxanthin 161g 200 mg/kg
RIBOFLAVINS 200 mg/kg
Annatto 160(b) 200 mg/kg
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TABLE 14
Beverages, excluding dairy products
Food Food Category Food Additive INS No Recommended Note
Category Name Maximum level
system
Ponceau 4R 124 200 mg/kg
Saffron GMP
Erythrosine 127 100mg/kg
Carmosine 122 200 mg/kg
Sunset yellow FCF 110 200mg/kg
Indogotine (Indigo carmine) | 132 200mg/kg
Brilliant blue FCF 133 200mg/kg
Fast green FCF 143 200mg/kg
Tartrazine 102 200 mg/kg
BENZOATES 600 mg/kg 13
SULFITES 350 mg/kg 122, 44
SORBATES 1,000 mg/kg 42
Propylene glycol alginate 405 GMP
14.1.5 Coffee, coffee /coffee | Acesulfame potassium 950 600 mg/kg 188, 160

substitl.ltes, t'ea, Acetic acid, glacial 260 GMP 160

:ﬁgb(?tll::ff;?rclz;eal Acetic and fatty acid esters 472a GMP 160

and grain beverages, of glycerol

excluding cocoa Acetylated distarch adipate 1422 GMP 160
Acetylated distarch 1414 GMP 160
phosphate
Acid-treated starch 1401 GMP 160
Alginic acid 400 GMP 160
Agar 406 GMP 160
Alkaline treated starch 1402 GMP 160
Ascorbic acid, L- 300 GMP 160
Aspartame 951 600 mg/kg 160
BENZOATES 1,000 mg/kg 13
Beeswax 901 GMP 108
Bleached starch 1403 GMP 160
Calcium carbonate 170(1) GMP 160
Calcium chloride 509 GMP 160
Calcium lactate 327 GMP 160
Candelilla wax 902 GMP 108
Carbon dioxide 290 GMP 59,160
Caramel III - ammonia 150c 10,000 mg/kg 7,160
caramel
Caramel IV —sulfite 150d 10,000 mg/kg 7,127
ammonia caramel
Carnauba wax 903 200 mg/kg 108
Carob bean gum 410 GMP 160
Carrageenan 407 GMP 160
Citric acid 330 GMP 160
Citric and fatty acid esters 472c GMP 160
of glycerol
Dextrins, roasted starch 1400 GMP 90,160
Diacetyltartaric and fatty 472e 500 mg/kg 142
acid esters of glycerol
Dimethyl dicarbonate 242 250 mg/kg 18
Distarch phosphate 1412 GMP 160
Disodium 5’-guanylate 627 GMP 201
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TABLE 14
Beverages, excluding dairy products
Food Food Category Food Additive INS No Recommended Note
Category Name Maximum level
system
Disodium 5’- inosinate 631 GMP 201
Disodium 5’- 635 GMP 201
Ribonucleotides
ETHYLENE DIAMINE 386 35 mg/kg 21
TETRA ACETATES
Fumaric acid 297 GMP 160
Gellan gum 418 GMP 160
Glycerol 422 GMP 160
Guar gum 412 GMP 160
Gum arabic (Acacia gum) 414 GMP 160
HYDROXYBENZOATES, 450 mg/kg 27,160
PARA-
Hydroxypropyl cellulose 463 GMP 160
Hydroxypropyl distarch 1442 GMP 160
phosphate
Hydroxypropyl methyl 464 GMP 160
cellulose
Hydroxypropyl starch 1440 GMP 160
Karaya gum 416 GMP 160
Konjac flour 425 GMP 160
Lactic and fatty acid esters 472b GMP 160
of glycerol
Lecithins 322(i), (i) | GMP 160
Magnesium carbonate 504() GMP 160
Magnesium chloride 511 GMP 160
Magnesium hydroxide 528 GMP 160
Magnesium hydroxide 504(ii) GMP 160
carbonate
Malic acid, DL- 296 GMP 160
Methyl cellulose 461 GMP 160
Methyl ethyl cellulose 465 GMP 160
Microcrystalline cellulose 460(i) GMP 160
(cellulose gel)
Mono- and di-glycerides of | 471 GMP 160
fatty acids
Monosodium L- glutamate 621 GMP 160
Monostarch phosphate 1410 GMP 160
Neotame 961 50 mg/kg 160
Nitrogen 941 GMP 160, 59
Oxidized starch 1404 GMP 160
PHOSPHATES 300 mg/kg 33,160
Pectins 440 GMP 160
Phosphated distarch 1413 GMP 160
phosphate
Potassium carbonate 501(3) GMP 160
Potassium chloride 508 GMP 160
Potassium dihydrogen 332(i) GMP 160
citrate
Powdered cellulose 460(ii) GMP 160
Processed eucheuma 407a GMP 160
seaweed
Pullulan 1204 GMP 160
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TABLE 14
Beverages, excluding dairy products
Food Food Category Food Additive INS No Recommended Note
Category Name Maximum level
system
SACCHARINS 200 mg/kg 160
SORBATES 500 mg/kg 42,160
Salts of myristic, palmitic 470(1) GMP 160
and stearic acids with
ammonia, calcium,
potassium and sodium
Salts of oleic acid with 470(ii) GMP 160
calcium, potassium and
sodium
Shellac, bleached 904 GMP 108
Sodium DL-malate 350(ii) GMP 160
Silicon dioxide, amorphous 551 GMP 321
Sodium acetate 262(i) GMP 160
Sodium alginate 401 GMP 160
Sodium ascorbate 301 GMP 160
Sodium carbonate 500(i) GMP 160
Carboxymethyl cellulose 466 GMP 160
Sodium dihydrogen citrate 3313) GMP 160
Sodium fumarates 365 GMP 160
Sodium gluconate 576 GMP 160
Sodium hydrogen carbonate | 500(ii) GMP 160
Sodium lactate 325 GMP 160
Starches, enzyme treated 1405 GMP 160
Starch sodium octenyl 1450 GMP 160
succinate
Steviol glycosides 960 200 mg/kg 160,26
Sucralose 955 300 mg/kg 160
(Trichlorogalactosucrose)
Sucroglycerides 474 1,000 mg/kg 176
Tara gum 417 GMP 160
Tragacanth gum 413 GMP 160
Tripotassium citrate 332(ii) GMP 160
Trisodium citrate 331(iii) GMP 160
Xanthan gum 415 GMP 160
14.2 Alcoholic beverages
including alcohol-
free and low-
alcoholic
counterparts
14.2.1 Beer andmalt Caramel III - ammonia 150c 50,000 mg/kg
beverages caramel
Caramel IV — 150d 50,000 mg/kg
sulfiteammonia caramel
beta-Carotenes, vegetable 160a(ii) 600 mg/kg
ETHYLENE DIAMINE 25 mg/kg 21
TETRA ACETATES
(EDTA)
Polydimethylsiloxane 900a 10 mg/kg
Polyvinylpyrrolidone 1201 10 mg/kg 36
SULFITES 50 mg/kg 44
14.2.2 Cider and perry BENZOATES 1,000mg/kg 124, 13
CAROTENOIDS- 200 mg/kg
Caramel III - ammonia 150c 1,000 mg/kg




316

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART III—SEC. 4]

TABLE 14
Beverages, excluding dairy products
Food Food Category Food Additive INS No Recommended Note
Category Name Maximum level
system
caramel
Caramel IV — 150d 1,000 mg/kg
sulfiteammonia caramel
beta-Carotenes, vegetable 160a(ii) 600 mg/kg
Diacetyltartaric and fatty 472e 5,000 mg/kg
acid esters of glycerol
Dimethyl dicarbonate 242 250 mg/kg 18
Grape skin extract 163(ii) 300 mg/kg 181
HYDROXYBENZOATES, 200 mg/kg 27
PARA-
Lysozyme 1105 500 mg/kg
PHOSPHATES 880 mg/kg 33
Polydimethylsiloxane 900a 10 mg/kg
Polyvinylpyrrolidone 1201 2 mg/kg 36
RIBOFLAVINS 300 mg/kg
SORBATES 500 mg/kg 42
SULFITES 200 mg/kg 44
14.2.3 Grape wines Dimethyl dicarbonate 242 200 mg/kg 18
Carbon dioxide 290 GMP 60
Lysozyme 1105 500 mg/kg
SORBATES 200 mg/kg 42
SULFITES 350 mg/kg 44,103
14.2.3.1 Still grape wines
14.2.3.2 Sparkling and semi
sparkling grape
wines
14.2.3.3 Fortified grape Caramel III - ammonia 150c 50,000 mg/kg
wines, grape liquor caramel
wines al!d sweet Caramel IV —sulfite 150d 50,000 mg/kg
grape wines ammonia caramel
14.2.4 Wines (other than BENZOATES 1,000mg/kg 124,13
grape) CAROTENOIDS 200 mg/kg
Caramel III - ammonia 150c 1,000 mg/kg
caramel
Caramel IV —sulfite 150d 1,000 mg/kg
ammonia caramel
beta-Carotenes, vegetable 160a(ii) 600 mg/kg
Diacetyltartaric and fatty 472e 5,000 mg/kg
acid esters of glycerol
Dimethyl dicarbonate 242 250 mg/kg 18
Grape skin extract 163(ii) 300 mg/kg 181
HYDROXYBENZOATES, 200 mg/kg 27
PARA-
RIBOFLAVINS 300 mg/kg
SORBATES 500 mg/kg 42
SULFITES 200 mg/kg 44
14.2.5 Mead BENZOATES 1,000mg/kg 13
Caramel III - ammonia 150c 1, 000 mg/kg
caramel
Caramel IV — 150d 1, 000 mg/kg
sulfitteammonia caramel
Dimethyl dicarbonate 242 200 mg/kg 18
HYDROXYBENZOATES, 200 mg/kg 27
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TABLE 14
Beverages, excluding dairy products
Food Food Category Food Additive INS No Recommended Note
Category Name Maximum level
system
PARA-
PHOSPHATES 440 mg/kg 33,88
SORBATES 200 mg/kg 42
SULFITES 200 mg/kg 44
14.2.6 Distilled spirituous CAROTENOIDS 200 mg/kg

bever ages Canthaxanthin 161g 5 mg/kg

fl‘:::lai‘s‘",‘yf ;‘l';’(fﬁol Caramel I - ammonia 150c 50,000 mg/kg
caramel
Caramel IV —sulfite 150d 50,000 mg/kg
ammonia caramel
beta-Carotenes, vegetable 160a(ii) 600 mg/kg
Diacetyltartaric and fatty 472e 5,000 mg/kg
acid esters of glycerol
ETHYLENE DIAMINE 25 mg/kg 21
TETRA ACETATES
(EDTA)
Grape skin extract 163(ii) 300 mg/kg 181
PHOSPHATES 440mg/kg 33,88
POLYSORBATES 120 mg/kg
SULFITES 200 mg/kg 44
Sucroglycerides 474 5,000 mg/kg

14.2.7 Aromatized Acesulfame potassium 950 350 mg/kg 188

alcoholic beverages | Aspartame 951 600 mg/kg 191
Aspartame-acesulfame salt 962 350 mg/kg 113
BENZOATES 1,000mg/kg 13
CAROTENOIDS 160e 200 mg/kg
Canthaxanthin 161g 5 mg/kg
Caramel III - ammonia 150c 50, 000 mg/kg
caramel
Caramel IV —sulfite 150d 50,000 mg/kg
ammonia caramel
beta-Carotenes, vegetable 160a(ii) 600 mg/kg
Diacetyltartaric and fatty 472e 10, 000 mg/kg
acid esters of glycerol
ETHYLENE DIAMINE 25 mg/kg 21
TETRA ACETATES
Grape skin extract 163(ii) 300 mg/kg 181
HYDROXYBENZOATES, 1,000 mg/kg 224,27
PARA-
Neotame 961 33 mg/kg
POLYSORBATES 120 mg/kg
Polydimethylsiloxane 900a 10 mg/kg
RIBOFLAVINS 100 mg/kg
SACCHARINS 80 mg/kg
SORBATES 500 mg/kg 224,42
SULFITES 250 mg/kg 44
Sucralose 955 700 mg/kg
(Trichlorogalactosucrose)
Sucroglycerides 474 5,000 mg/kg
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Table 15
Ready-to—eat savouries
Food Food Category Food Additive INS No Recommended NOTE
Category Name Maximum Level
system
15.0 Ready-to-eat Acesulfame potassium 950 350 mg/kg 188
savouries Aspartame 951 500 mg/kg 191
Neotame 961 32 mg/kg
Beeswax 901 GMP 3
Butylated hydroxytoluene (BHT) 321 200mg/kg 15, 130
Candelilla wax 902 GMP 3
Carnauba wax 903 GMP 3
Caramel III - ammonia caramel 150c 10,000 mg/kg
Caramel IV —sulfite ammonia caramel | 150d 10,000 mg/kg
PHOSPHATES 2,200 mg/kg 33
SACCHARINS 100 mg/kg
Steviol glycosides 960 170 mg/kg 26
Sucralose (Trichlorogalactosucrose) 955 1,000 mg/kg
Shellac, bleached 904 GMP 3
THIODIPROPIONATES 200 mg/kg 46
TBHQ 319 200mg/kg 15,130
15.1 Snacks and ASCORBYL ESTERS 200 mg/kg 10
savouries — Allura red AC 129 100 mg/kg
potato, cereal, Brilliant blue FCF 133 100 mg/kg
flour or starch Butylated hydroxyanisole (BHA) 320 200mg/kg 15,130
Eiif:;ﬁg’m CAROTENOIDS 100 mg/kg
tubers, pulses CHLOROPHYLLS AND 350 mg/kg
and legumes) CHLOROPHYLLINS, COPPER
COMPLEXES
Canthaxanthin 161g 45 mg/kg
beta-Carotenes, vegetable 160a(ii) 100 mg/kg
Cyclodextrin, beta- 459 500 mg/kg
Diacetyltartaric and fatty acid esters of | 472e 20,000 mg/kg
glycerol
Grape skin extract 163(ii) 500 mg/kg 181
HYDROXYBENZOATES, PARA- 300 mg/kg 27
IRON OXIDES 500 mg/kg
Indigotine (Indigo carmine) 132 100 mg/kg
Ponceau 4R 124 100 mg/kg
Propyl gallate 310 200 mg/kg 15,130
RIBOFLAVINS 300 mg/kg
BENZOATES 1,000 mg/kg 13
SORBATES 1,000 mg/kg 42
SULFITES 50 mg/kg 44
TOCOPHEROLS GMP
Sunset yellow FCF 110 100 mg/kg
15.2 Processed nuts ASCORBYL ESTERS 200 mg/kg 10
including coated | Allurared AC 129 100 mg/kg
nuts and nut Brilliant blue FCF 133 100 mg/kg
mixtures Butylated hydroxyanisole (BHA) 320 200 mg/kg 15, 130
CAROTENOIDS 100 mg/kg
CHLOROPHYLLS AND 100 mg/kg
CHLOROPHYLLINS, COPPER
COMPLEXES
beta-Carotenes, vegetable 160a(ii) GMP 3
Diacetyltartaric and fatty acid esters of | 472e 10,000 mg/kg
glycerol
Grape skin extract 163(ii) 300 mg/kg 181
HYDROXYBENZOATES, PARA- 300 mg/kg 27

IRON OXIDES

400 mg/kg




[ 9 [I-@vs 4]

AR <pT TSTAA ¢ SHTERIT

319

Table 15
Ready-to—eat savouries

Food Food Category Food Additive INS No Recommended NOTE
Category Name Maximum Level
system

Indigotine (Indigo carmine) 132 100 mg/kg

Neotame 961 32 mg/kg

Ponceau 4R 124 100 mg/kg

Propyl gallate 310 200 mg/kg 15, 130

RIBOFLAVINS 1,000 mg/kg

SORBATES 1,000 mg/kg 42
15.3 Snacks - fish CHLOROPHYLLS AND 350 mg/kg

based CHLOROPHYLLINS, COPPER

COMPLEXES

beta-Carotenes, vegetable 160a(ii) 100 mg/kg

Grape skin extract 163(ii) 400 mg/kg

Explanation I (for 11.6 Table top sweeteners): Maximum limit of artificial sweetener in the product shall be as in
reconstituted beverage or food or in final beverage or food for consumption, as the case may be. The product label shall
give clear instruction for reconstitution of products for making final beverage or food for consumption as the case may

be.

Provided where the artificial sweetener(s) is/are used in carbonated water/ sweetened aerated water/ fruit beverage/

carbonated fruit beverage/ fruit nectar, the requirement of minimum total soluble solids shall not apply.

Provided further table top sweetener may contain the following carrier or filler articles with label declaration as provided
in Regulation 2.4.5 (24, 25, 26, 27, 28 and 29) of Food Safety and Standards (Packaging and Labeling) Regulations,

2011. Namely,-
(i) Dextrose

(ii) Lactose

(iii) Maltodextrin

(iv) Mannitol
(v) Sucrose
(vi) Isomalt

(vii) Citric acid

(viii) Calcium silicate

(ix) Carboxy methyl cellulose
(x) Cream of tartar, IP

(xi) Cross carmellose sodium
(xii) Colloidal silicone dioxide
(xiii) Glycine

(xiv) L-leucine

(xv) Magnesium stearate, IP
(xvi) Purified talc

(xvii) Poly vinyl pyrrolidone
(xviii) Providone

(xix) Sodium hydrogen carbonate
(xx) Starch

(xxi) Tartaric acid

(xxii) Erythritol

Explanation II (for preservatives)

The use of more than one preservative has been allowed in the alternative, those preservatives may be used in
combination with one or more alternatives, provided the quantity of each preservative so used does not exceed such
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number of parts out of those specified for that preservative of the aforesaid tables as may be worked out on the basis of
the proportion in which such preservatives are combined.

ANNEXURE-1
All capital and bold additives in the Table 1 to 15 refers to the group of additives as listed below

Group Name Additive Name INS No.
SULFITES Sulfur dioxide 220
Sodium sulfite 221
Sodium hydrogen sulfite 222
Sodium disulfite 223
Potassium metabisulfite 224
Potassium sulfite 225
Calcium hydrogen sulfite 227
Potassium hydrogen sulfite 228
Sodium thiosulfate 539
PHOSPHATES Phosphoric acid 338
Sodium hydrogen phosphate 339(1)
Disodium hydrogen phosphate 339(ii)
Trisodium orthophosphate 339(iii)
Potassium dihydrogen phosphate 340(i)
Dipotassium hydrogen phosphate 340(ii)
Tripotassium ydrogen phosphate 340(iii)
Monocalcium orthophosphate 341(1)
Calcium hydrogen phosphate 341(ii)
Tricalcium phosphate 341(iii)
Ammonium dihydrogen phosphate 342(1)
Diammonium Hydrogen phosphate 342(ii)
Magnesium phosphate 343(1)
Dimagnesium hydrogen phosphate 343(ii)
Trimagnesium phosphate 343(iii)
Disodium diphosphate 450(1)
Trisodium diphosphate 450(ii)
Tetrasodium diphosphate 450(iii)
Tetrapotassium diphosphate 450(v)
Dicalcium diphosphate 450(vi)
Calcium dihydrogen diphosphate 450(vii)
Pentasodium triphosphate 4513)
Pentapotassium triphosphate 451(ii)
Sodium polyphosphate 452(1)
Potassium polyphosphate 452(ii)
Sodium calcium polyphosphate 452(iii)
Calcium polyphosphate 452(iv)
Ammonium polyphosphate 452(v)
Magnesium dihydrogen diphosphate 450(ix)
RIBOFLAVINS Riboflavin, synthetic 101(1)
Riboflavin 5’-phosphate sodium 101(ii)
Riboflavin (Bacillus subtilis) 101iii)
ASCORBYL ESTERS Ascorbyl palmitate 304
Ascorbyl stearate 305
BENZOATES Benzoic acid 210
Sodium benzoate 211
Potassium benzoate 212
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Group Name Additive Name INS No.
Calcium benzoate 213
CAROTENOIDS beta-Carotenes (synthetic) 160a(i)
beta-Carotenes (Blakeslea trispora) 160a(iii)
beta-apo-8’-Carotenal 160e
beta-apo-8’-Carotenoic acid, ethyl ester 160f
CHLOROPHYLLS AND Chlorophylls, copper complexes 1413)
CHLOROPHYLLINS, COPPER Chlorophyllin copper complexes, sodium and potassium salts 141(ii)
COMPLEXES
HYDROXYBENZOATES, PARA- Ethyl para-hydroxybenzoate 214
Methyl para-hydroxybenzoate 218
NITRITES Potassium nitrite 249
Sodium nitrite 250
QUILLAIA EXTRACTS Quillaia extract type 2 999(i1)
Quillaia extract type I 999(i)
SODIUM ALUMINIUM Sodium aluminium phosphate, acidic 541(1)
PHOSPHATES Sodium aluminium phosphate, basic 541(ii)
STEAROYL LACTYLATES Calcium stearoyl lactylate 482(i)
Sodium stearoyl lactylate 481(1)
THIODIPROPIONATES Dilauryl thiodipropionate 389
Thiodipropionic acid 388
TOCOPHEROLS dl-alpha-Tocopherol 307c
d-alpha-Tocopherol 307a
Tocopherol concentrate, mixed 307b
SACCHARINS Saccharin 954(i)
Calcium saccharin 954(ii)
Potassium saccharin 954(iii)
Sodium saccharin 954(iv)
SORBATES Sorbic acid 200
Sodium sorbate 201
Potassium sorbate 202
Calcium sorbate 203
POLYSORBATES Polyoxyethylene (20) sorbitan monolaurate 432
Polyoxyethylene (20) sorbitan monooleate 433
Polyoxyethylene (20) sorbitan monopalmitate 434
Polyoxyethylene (20) sorbitan monostearate 435
Polyoxyethylene (20) sorbitan tristearate 436
POLYOXYETHYLENE Polyoxyethylene (40) stearate 431
STEARATES Polyoxyethylene (8) stearate 430
IRON OXIDES Iron oxide, black 172(1)
Iron oxide, red 172(ii)
Iron oxide, yellow 172(iii)
FERROCYANIDES Calcium ferrocyanide 538
Potassium ferrocyanide 536
Sodium ferrocyanide 535
TARTRATES Potassium sodium L(+)-tartrate 337
Sodium L(+)-tartrate 335(ii)
L(+)-Tartaric acid 334
ETHYLENE DIAMINE TETRA Calcium disodium ethylenediaminetetraacetate 385
ACETATES Disodium ethylenediaminetetraacetate 386
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Note No. Notes to the Food Additives mentioned in the Table 1 to 15.

1 As adipic acid.

2 On the dry ingredient, dry weight, dry mix or concentrate basis.

3 For use in surface treatment only.

4 For use in decoration, stamping, marking or branding the product only.

5 Excluding products conforming to the standard for jams, jellies and marmalades

6 As aluminium.

7 For use in coffee substitutes only.

8 As bixin.

9 Except for use in ready-to-drink coffee products at 10,000 mg/kg.

10 As ascorbyl stearate.

11 On the flour basis.

12 As a result of carryover from flavouring substances.

13 As benzoic acid.

14 For use in 322ydrolysed protein liquid formula only.

15 On the fat or oil basis.

16 For use in glaze, coatings or decorations for fruit, vegetables, meat or fish only.

18 As added level; residue not detected in ready-to-eat food.

19 For use in cocoa fat only.

20 Singly or in combination with other stabilizers, thickeners and/or gums.

21 As anhydrous calcium disodium ethylenediaminetetraacetate.

22 For use in smoked fish products only.

23 As iron.

24 As anhydrous sodium ferrocyanide.

25 For use at GMP in full fat soy flour only.

26 As steviol equivalents.

27 As para-hydroxybenzoic acid.

28 Except for use in wheat flour conforming to the standard for wheat flour at 2,000 mg/kg.

29 For non-standardized food only.

30 As residual NO; ion.

31 On the mash used basis.

32 As residual NO, ion.

33 As phosphorus.

34 On the anhydrous basis.

35 For use in cloudy juices only.

36 On the residual level basis.

37 For non-standardized food and food conforming to the standard for quick frozen blocks of fish fillets,
minced fish flesh and mixtures of fillets and minced fish flesh.

38 On the creaming mixture basis.

39 For use in products containing butter or other fats and oils only.

40 Pentasodium triphosphate (INS 451(i)) only, to enhance the effectiveness of benzoates and sorbates.

41 For use in breading or batter coatings only.

42 As sorbic acid.

43 As tin.

44 As residual SO,.

45 As tartaric acid.

46 As thiodipropionic acid.

47 On the dry egg yolk weight basis.

48 For use in olives only.

49 For use on citrus fruits only.

50 For use in fish roe only.

51 For use in herbs only.
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Note No. Notes to the Food Additives mentioned in the Table 1 to 15.

52 Excluding chocolate milk.

53 For use in coatings only.

54 For use in cocktail cherries and candied cherries only.

55 Within the limits for sodium, calcium, and potassium specified in the standard for infant formulaand
formula for special dietary purposes intended for infants: singly or in combination with other sodium,
calcium, and/or potassium salts.

56 Excluding products where starch is present.

57 GMP is 1 part benzoyl peroxide and not more than 6 parts of the subject additive by weight.

58 As calcium.

59 For use as a packaging gas only.

60 Except for use as a carbonating agent: the CO; in the finished wine shall not exceed 39.2 mg/kg.

61 For use in minced fish only.

62 As copper.

63 For non-standardized food and breaded or batter coatings in food conforming to the standard for quick
frozen fish sticks (fish fingers), fish portions and fish fillets — breaded or in batter

64 For use in dry beans only.

65 As aresult of carryover from nutrient preparations.

66 As formaldehyde.

67 Except for use in liquid egg whites at 8,800 mg/kg as phosphorus, and in liquid whole eggs at 14,700
mg/kg as phosphorus.

68 For use in products with no added sugar only.

69 For use as a carbonating agent only.

70 As the acid.

71 Calcium, potassium and sodium salts only.

72 On the ready-to-eat basis.

73 Excluding whole fish.

74 Excluding liquid whey and whey products used as ingredients in infant formula.

75 For use in milk powder for vending machines only.

76 For use in potatoes only.

77 For special nutritional uses only.

78 Except for use in pickling and balsamic vinegars at 50,000 mg/kg.

79 For use on nuts only.

80 Equivalent to 2 mg/dm2 surface application to a maximum depth of 5 mm.

81 Equivalent to 1 mg/dm” surface application to a maximum depth of 5 mm.

82 Except for use in shrimp (Crangon crangon and Crangon vulgaris) at 6,000 mg/kg.

83 L(+)-form only.

84 For use in products for infants over 1 year of age only.

85 Use level in sausage casings; residue in sausage prepared with such casings should not exceed 100
mg/kg.

86 For use in whipped dessert toppings other than cream only.

87 On the treatment level basis.

88 As aresult of carryover from the ingredient.

89 For use in sandwich spreads only.

90 For use in milk-sucrose mixtures used in the finished product only.

91 Singly or in combination: benzoates and sorbates.

92 Excluding tomato-based sauces.

93 Excluding natural wine produced from Vitis vinifera grapes.

94 For use in loganiza (fresh, uncured sausage) only.

95 For use in surimi and fish roe products only.

96 On the dried weight basis of the high intensity sweetener.

97 On the final cocoa and chocolate product basis.

98 For use in dust control only.
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Note No. Notes to the Food Additives mentioned in the Table 1 to 15.

99 For use in fish fillets and minced fish only.

100 For use in crystalline products and sugar toppings only.

101 When used in combination with other emulsifiers, total combined use level not to exceed 15,000 mg/kg
as specified in the standard for chocolate and chocolate products.

102 For use in fat emulsions for baking purposes only.

103 Except for use in special white wines at 400 mg/kg.

104 Except for use in bread and yeast-leavened bakery products: maximum 5,000 mg/kg residue.

105 Except for use in dried gourd strips at 5,000 mg/kg.

106 Except for use in Dijon mustard at 500 mg/kg.

107 Except for use of sodium ferrocyanide (INS 535) and potassium ferrocyanide (INS 536) in foodgrade
dendridic salt at 29 mg/kg as anhydrous sodium ferrocyanide.

108 For use on coffee beans only.

109 Use level reported as 25 1bs/1,000 gal x (0.45 kg/lb) x (1 gal/3.75 L) x (1 L/kg) x (10E6 mg/kg) = 3,000
mg/kg

110 For use in frozen French fried potatoes only.

111 Except for use in dried glucose syrup used in the manufacture of sugar confectionery at 150 mg/kg and
glucose syrup used in the manufacture of sugar confectionery at 400 mg/kg.

112 For use in grated cheese only.

113 As acesulfame potassium equivalents (the reported maximum level can be converted to an aspartame-
acesulfame salt basis by dividing by 0.44). Combined use of aspartame-acesulfame salt with individual
acesulfame potassium or aspartame should not exceed the individual maximum levels for acesulfame
potassium or aspartame (the reported maximum level can be converted to aspartame equivalents by
dividing by 0.68).

114 Excluding cocoa powder.

115 For use in pineapple juice only.

116 For use in doughs only.

117 Except for use in fresh, uncured sausage at 1,000 mg/kg.

118 Except for use in fresh, cured sausage at 1,000 mg/kg.

119 As aspartame equivalents (the reported maximum level can be converted to an aspartame acesulfame salt
basis by dividing by 0.64). Combined use of aspartame-acesulfame salt with individual aspartame or
acesulfame potassium should not exceed the individual maximum levels for aspartame or acesulfame
potassium (the reported maximum level can be converted to acesulfame potassium equivalents by
multiplying by 0.68).

120 Except for use in caviar at 2,500 mg/kg.

121 Except for use in fermented fish products at 1,000 mg/kg.

123 Except for use in beverages with pH greater than 3.5 at 1,000 mg/kg.

124 For use in products containing less than 7% ethanol only.

125 For use in a mixture with vegetable oil only, as a release agent for baking pans.

126 For use in releasing dough in dividing or baking only.

127 On the served to the consumer basis.

128 Tartaric acid (INS 334) only.

129 For use as an acidity regulator in grape juice only.

130 Singly or in combination: butylated hydroxyanisole (INS 320), butylated hydroxytoluene (INS 321),
tertiary butylated hydroquinone (INS 319), and propyl gallate (INS 310).

131 For use as a flavour carrier only.

132 Except for use in semi-frozen beverages at 130 mg/kg on a dried basis.

133 Any combination of butylated hydroxyanisole (INS 320), butylated hydroxytoluene (INS 321), and
propyl gallate (INS 310) at 200 mg/kg, provided that single use limits are not exceeded.

134 Except for use in cereal-based puddings at 500 mg/kg.

135 Except for use in dried apricots at 2,000 mg/kg, bleached raisins at 1,500 mg/kg, desiccated coconut at
200 mg/kg and coconut from which oil has been partially extracted at 50 mg/kg.

136 For use to prevent browning of certain light coloured vegetables only.

137 Except for use in frozen avocado at 300 mg/kg.

138 For use in energy-reduced products only.
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Note No. Notes to the Food Additives mentioned in the Table 1 to 15.

139 For use in mollusks, crustaceans, and echinoderms only.

140 Except for use in canned abalone (univalve 325ydrolyse) at 1,000 mg/kg.

141 For use in white chocolate only.

142 Excluding coffee and tea.

143 For use in fruit juice-based drinks and dry ginger ale only.

144 For use in sweet and sour products only.

145 For use in energy reduced or no added sugar products only.

146 Beta-carotene (synthetic) (INS 160a(i)) only.

147 Excluding whey powders for infant food.

148 Except for use in microsweets and breath freshening mints at 10,000 mg/kg.

149 Except for use in fish roe at 100 mg/kg.

150 For use in soy-based formula only.

151 Except for use in 325ydrolysed protein and/or amino acid-based formula at 1,000 mg/kg.

152 For use in frying only.

153 For use in instant noodles only.

154 For use in coconut milk only.

155 For use in frozen, sliced apples only.

156 Except for use in microsweets and breath freshening mints at 2,500 mg/kg.

157 Except for use in microsweets and breath freshening mints at 2,000 mg/kg.

158 Except for use in microsweets and breath freshening mints at 1,000 mg/kg.

159 For use in pancake syrup and maple syrup only.

160 For use in ready-to-drink products and pre-mixes for ready-to-drink products only.

162 For use in dehydrated products and salami-type products only.

163 Except for use in microsweets and breath freshening mints at 3,000 mg/kg.

164 Except for use in microsweets and breath freshening mints at 30,000 mg/kg.

165 For use in products for special nutritional use only.

166 For use in milk-based sandwich spreads only.

167 For use in dehydrated products only.

168 Quillaia extract type 1 (INS 999(i)) only.

169 For use in fat-based sandwich spreads only.

170 Excluding products conforming to the standard for fermented milks.

171 Excluding anhydrous milkfat.

172 Except for use in fruit sauces, fruit toppings, coconut cream, coconut milk and “fruit bars” at 50 mg/kg.

173 Excluding instant noodles containing vegetables and eggs.

174 Singly or in combination: sodium aluminosilicate (INS 554), calcium aluminium silicate (INS 556),and
aluminium silicate (INS 559).

175 Except for use in jelly-type fruit-based desserts at 200 mg/kg.

176 For use in canned liquid coffee only.

177 For non-standardized food and minced fish flesh and breaded or batter coatings conforming to the
standard for quick frozen fish sticks (fish fingers), fish portions and fish fillets —breaded or in batter .

178 As carminic acid.

179 For use in restoring the natural colour lost in processing only.

180 Singly or in combination: butylated hydroxyanisole (BHA, INS 320) and butylated hydroxytoluene
(BHT, INS 321).

181 As anthocyanin.

182 Excluding coconut milk.

183 Products conforming to the standard for chocolate and chocolate products may only use colours for
surface decoration.

184 For use in nutrient coated rice grain premixes only.

185 As norbixin.

186 For use in flours with additives only.

187 Ascorbyl palmitate (INS 304) only.
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188 If used in combination with aspartame-acesulfame salt (INS 962), the combined maximum use level,
expressed as acesulfame potassium, should not exceed this level.

189 Excluding rolled oats.

190 Except for use in fermented milk drinks at 500 mg/kg.

191 If used in combination with aspartame-acesulfame salt (INS 962), the combined maximum use level,
expressed as aspartame, should not exceed this level.

192 For use in liquid products only.

193 For use in crustacean and fish pastes only.

194 For use in instant noodles conforming to the standard for instant noodles only.

195 Singly or in combination: butylated hydroxyanisole (BHA, INS 320), butylated hydroxytoluene (BHT,
INS 321) and tertiary butylhydroquinone (TBHQ, INS 319).

196 Singly or in combination: butylated hydroxyanisole (BHA, INS 320), butylated hydroxytoluene (BHT,
INS 321) and ropyl gallate (INS 310).

197 Singly or in combination: butylated hydroxytoluene (BHT, INS 321) and propyl gallate (INS 310).

198 For use in solid products (e.g., energy, meal replacement or fortified bars) only.

199 Except for use in microsweets and breath freshening mints at 6,000 mg/kg as steviol equivalents.

200 Except for use in ham of pork loin (cured and non-heat-treated) at 120 mg/kg as steviol equivalents

201 For use in flavoured products only.

202 For use in brine used in the production of sausage only.

203 For use in chewable supplements only.

204 Except for use in longan and lichee at 50 mg/kg.

205 Except for use to prevent browning of certain light colored vegetables at 50 mg/kg.

206 Except for use as a bleaching agent in products conforming to the standard for aqueous coconut products
at 30 mg/kg.

207 Except for use in soybean sauce intended for further processing at 50,000 mg/kg.

208 For use in dried and dehydrated products only.

209 Excluding products conforming to the standard for blend of skimmed milk and vegetable fat in powdered
form.

210 For non-standardized food and fish filets and minced fish flesh conforming to the standard for quick
frozen fish sticks (fish fingers), fish portions and fish fillets — breaded or in batter.

211 For use in noodles only.

212 Except for use in products conforming to the standard for bouillon and consommés at 3,000 mg/kg.

213 For use in liquid products containing high intensity sweeteners only.

214 Excluding products conforming to the standard for dairy fat spreads.

215 Excluding products conforming to the standard for fat spreads and blended spreads.

216 For use in maize-based products only.

217 Except for use in toppings at 300 mg/kg.

218 Only 326ydrolyse can be used as preservatives and antioxidants in the products covered by the standard
for desiccated coconut.

219 Except for use in non-alcoholic aniseed-based, coconut-based, and almond-based drinks at 5,000 mg/kg.

220 For use in flavoured products heat treated after fermentation only.

221 For use in potato dough and pre-fried potato slices only.

222 For use in collagen-based casings with a water activity greater than 0.6 only.

223 Except for use in products containing added fruits, vegetables, or meats at 3,000 mg/kg.

224 Excluding aromatized beer.

225 Except for use in self-raising flour at 12,000 mg/kg.

226 Except for use as a meat tenderizer at 35,000 mg/kg.

227 For use in sterilized and UHT treated milks only.

228 Except for use to stabilize higher protein liquid whey used for further processing into whey protein
concentrates at 1,320 mg/kg.

229 For use as a flour treatment agent, raising agent or leavening agent only.

230 For use as an acidity regulator only.

231 For use in flavoured fermented milks and flavoured fermented milks heat treated after fermentation only.
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232 For use in vegetable fats conforming to the standard for edible fats and oils not covered by individual
standards only.

233 As nisin.

234 For use as a stabilizer or thickener only.

235 For use in reconstituted and recombined products only.

236 Excluding products conforming to the standard for cream and prepared creams (reconstituted cream,
recombined cream, prepackaged liquid cream).

237 Excluding products conforming to the standard for processed cereal-based foods for infants and young
children

238 Except for use in products corresponding to the standard for processed cereal-based foods for infants and
young children) at GMP.

239 Excluding products conforming to the standard for canned baby foods.

240 The use level is within the limit for sodium listed in the standard for canned baby foods

241 For use in surimi products only.

242 For use as an antioxidant only.

243 For use in products conforming to the standard for processed cereal-based foods for infants and young
children only, as a raising agent.

244 For use in biscuit dough only.

245 For use in pickled vegetables only.

246 Singly or in combination: aluminium ammonium 327ydrolys (INS 523) and sodium aluminium
phosphates (acidic and basic; (INS 541(1),(ii)).

247 For use in kuzukiri and harusame (starch based products) only.

248 For use as a raising agent only.

249 For use as a raising agent in mixes for steamed breads and buns only.

250 For use in boiled mollusks and tsukudani only.

251 For use in processed 327ydrolys cheese only.

252 For use in self-rising flour and self-rising corn meal only.

253 For use in dry mix hot chocolate only.

254 For use in salt applied to dry salted cheeses during manufacturing only.

255 Except for use in seasonings applied to foods in food category 15.1 at 1,700 mg/kg.

256 For use in noodles, gluten-free pasta and pasta intended for hypoproteic diets only.

257 For use in shrimps and prawns only.

258 Excluding maple syrup.

259 Singly or in combination: sodium aluminosilicate (INS 554) and calcium aluminium silicate (INS 556).

260 For use in powdered beverage whiteners only.

261 For use in heat-treated buttermilk only.

262 For use in edible fungi and fungus products only.

263 Except for use in pickled fungi at 20,000 mg/kg.

264 Except for use in sterilized fungi at 5,000 mg/kg: citric acid (INS 330) and lactic acid (INS 270),singly or
in combination.

265 For use in quick frozen French fried potatoes only, as a sequestrant.

266 Excluding salted atlantic herring and sprat.

267 Excluding products conforming to the standard for salted fish and dried salted fish of the gadidae family
of fishes , the standard for dried shark fins, the standard for crackers from marine and freshwater fish,
crustaceans and molluscan shellfish , and the standard for boiled dried salted anchovies.

268 Singly or in combination: ins 471, 472a, 472b and 472c in products conforming to the standard
forprocessed cereal-based foods for infants and young children.

269 Singly or in combination with other modified starches used as thickeners in products conforming to the
standard for processed cereal-based foods for infants and young children.

270 For use at 60,000 mg/kg, singly or in combination with other starch thickeners in products conforming to
the standard for canned baby foods.

271 For use in products conforming to the standard for canned baby foods.

272 Singly or in combination: ins 410, 412, 414, 415 and 440 at 20,000 mg/kg in gluten-free cereal based
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foods, and 10,000 mg/kg in other products conforming to the standard for processed cereal- based foods
for infants and young children .

273 Singly or in combination: ins 410, 412, 414, 415 and 440 except for use at 20,000 mg/kg in glutenfree
cereal based foods in products conforming to the standard for processed cereal-based foods for infants
and young children .

274 For use at 15,000 mg/kg in products conforming to the standard for processed cereal-based foods for
infants and young children.

275 For use at 1,500 mg/kg in products conforming to the standard for canned baby foods.

276 Singly or in combination with other modified starches used as thickeners in products conforming to the
standard for canned baby foods.

277 Excluding virgin and cold pressed oils and products conforming to the standard for olive oils and olive
pomace oils.

278 For use in whipped cream and cream packed under pressure only.

279 Except for products conforming to the standard for edible fungi and fungus products.

280 For use in pickled radish only.

281 For use in fresh minced meat which contains other ingredients apart from comminuted meat only.

282 Only non-amidated pectins may be used in the standard for canned baby foods

283 For use in canned fruit-based baby foods conforming to the standard for canned baby foods only.

284 Singly or in combination: INS 1412, 1413, 1414 and 1440 in products conforming to the standard for
infant formula and formulas for special medical purposes intended for infants.

285 Singly or in combination: INS 1412, 1413, 1414 and 1422 in products conforming to the standardfor
follow-up formula.

286 For use in products conforming to the standard for luncheon meat andthe standard for cooked cured
chopped meat.

288 For use in products conforming to the standard for cooked cured ham and cooked cured pork shoulder.

289 For use of sodium dihydrogen phosphate (INS 339(i)), disodium hydrogen phosphate (INS
339(ii)),trisodium phosphate (INS 339(iii)), potassium dihydrogen phosphate (INS 340(i)), dipotassium
hydrogen phosphate (INS 340(ii)), tripotassium phosphate (INS 340(iii)), calcium dihydrogen phosphate
(INS 341(i)), calcium hydrogen phosphate (INS 341(ii)), tricalcium phosphate (INS 341(iii), disodium
diphosphate (INS 450(i)), trisodium diphosphate (INS 450(ii)), tetrasodium diphosphate (INS 450(iii)),
tetrapotassium diphosphate (INS 450(v)), calcium dihydrogen diphosphate (INS 450(vii)), pentasodium
triphosphate (INS 451(i)), pentapotassium triphosphate (INS 451(ii)), sodium polyphosphate (INS
452(i)), potassium polyphosphate (INS 452(ii)), sodium calcium polyphosphate (INS 452(iii)), calcium
polyphosphate (INS 452(iv)), ammonium polyphosphate (INS 452(v)), and bone phosphate (INS 542) as
humectants in products conforming to the standard for cooked cured ham and cooked cured pork
shoulder. The total amount of phosphates (naturally present and added) shall not exceed 3,520 mg/kg as
phosphorus.

290 For use in products conforming to the standard for luncheon meat and cooked cured chopped meat at 15
mg/kg to replace loss of colour in product with binders only.

291 Except for use of beta-apo-8’-carotenal (INS 160e) and beta-apo-8’-carotenoic acid, methyl or ethyl ester
(INS 160f) at 35 mg/kg.

292 Except for use in 276 Hydrolysed protein and/or amino acid-based formula at 25,000 mg/kg.

293 On the saponin basis.

294 Except for use in liquid products at 600 mg/kg as steviol equivalents.

295 For use in products conforming to the standard for canned baby foods only, as an acidity regulator.

296 Except for use in perilla in brine at 780 mg/kg.

297 The level in the ready-to-eat food shall not exceed 200 mg/kg on the anhydrous basis.

298 For use in provolone cheese only.

299 For use at 400 mg/kg as phosphorous singly or in combination in breaded or batter coating inaccordance
with standard for quick frozen fish sticks (fish fingers), fish portions and fish fillets— breaded or in batter.

300 For use in salted squid only.

301 Interim maximum level.

302 For use of sodium dihydrogen phosphate (INS 339(i)), disodium hydrogen phosphate (INS

339(ii),trisodium phosphate (INS 339(iii)), potassium dihydrogen phosphate (INS 340(i)), dipotassium
hydrogen phosphate (INS 340(ii)), tripotassium phosphate (INS 340(iii)), calcium dihydrogen phosphate
(341(i)), calcium hydrogen phosphate (INS 341(ii)), tricalcium phosphate (INS 341(iii)), disodium
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diphosphate (INS 450(i)), trisodium diphosphate (INS 450(ii)), tetrasodium diphosphate(INS 450(iii)),
tetrapotassium diphosphate (INS 450(v)), calcium dihydrogen diphosphate (INS 450(vii)), pentasodium
triphosphate (INS 451(i)), pentapotassium triphosphate (INS 451(ii)), sodium polyphosphate (INS
452(i)), potassium polyphosphate (INS 452(ii)), sodium calcium polyphosphate (INS 452(iii)), calcium
polyphosphate (INS 452(iv)), ammonium polyphosphate (INS 452(v)), and bone phosphate (INS 542) as
humectants in products conforming to the standard for luncheon meat and cooked cured chopped meat at
1320 mg/kg as phosphorous. The total amount of phosphates (naturally present and added) shall not
exceed 3,520 mg/kg as phosphorous.

303 For use as a pH stabilizer in soured cream butter only.

321 For use in powdered mixes only.

327 For use in fish products cooked in soy sauce.

330 Except for use in canned products.

340 Except for products not conforming tothe Codex standard for bouillons and consommés (CODEX STAN
117-1981) at 100 mg/kg.

FSO1 Glucose oxidase from Aspergillus niger, A. oryzae, Penicillium chrysogenum

FS02 Lipase from Aspergillus niger, A. oryzae, A. flavus, Rhizopus arrhizus, R. delemar, R. nigricans, R.
niveus, Mucor javanicus, M. miehei, M. pusillus, Brevibacterium lineus, Candida lipolytica

FSO3 Xylanase from Aspergillus niger, Sporotrichum dimorphosporum, Streptomyces sp., Trichoderma reesei,
Humicola insolens, Bacillus licheniformis

XS89 Excluding products conforming to standard for luncheon meat.

XS96 Excluding products conforming to the standard for cooked cured ham.

XS97 Excluding products conforming to the standard for cooked cured pork shoulder.

XS98 Excluding products conforming to the standard for cooked cured chopped meat.

XT99 In case of thermally processed fruit beverages/ fruit drinks/ready-to-serve fruit beverages, half of the
recommended maxiumum level is permitted

XT100 70 mg/kg for thermally processed fruit beverages/ fruit drinks/ready-to- serve fruit beverages

XT101 300 mg/kg for thermally processed fruit beverages/ fruit drinks/ready-to- serve fruit beverages

XT102 On dilutionexcept in cordial and barley water

GMP Table Provisions For all Food Categories

The following additives, as indicated may be used in all food categories (except those categories listed in the ‘Annex to
GMP’ list) under the conditions of Good Manufacturing Practice (GMP) as outlined in the 3.1(8)

INS No. Food Additive
260 Acetic acid, glacial
472a Acetic and fatty acid esters of glycerol
1422 Acetylated distarch adipate
1414 Acetylated distarch phosphate
1451 Acetylated oxidized starch
1401 Acid-treated starch
406 Agar
400 Alginic acid
1402 Alkaline treated starch
403 Ammonium alginate
503(i) Ammonium carbonate
510 Ammonium chloride
503(ii) Ammonium hydrogen carbonate
527 Ammonium hydroxide
1100(i) alpha-Amylase from Aspergillus oryzae var.
1100(iv) alpha-Amylase from Bacillus megaterium expressed in Bacillus subtilis
1100(v) alpha-Amylase from Bacillus stearothermophilus expressed in Bacillus subtilis
1100(ii) alpha-Amylase from Bacillus stearothermophilus
1100(iii) alpha-Amylase from Bacillus subtilis

300

Ascorbic acid, L-
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GMP Table Provisions For all Food Categories

The following additives, as indicated may be used in all food categories (except those categories listed in the ‘Annex to
GMP”’ list) under the conditions of Good Manufacturing Practice (GMP) as outlined in the 3.1(8)

INS No. Food Additive
162 Beet red
1403 Bleached starch
1101 (iii) Bromelain
629 Calcium 5'-guanylate
633 Calcium 5'-inosinate
634 Calcium 5'-ribonucleotides
263 Calcium acetate
404 Calcium alginate
302 Calcium ascorbate
170(i) Calcium carbonate
509 Calcium chloride
623 Calcium di-L-glutamate
578 Calcium gluconate
526 Calcium hydroxide
327 Calcium lactate
352(ii) Calcium malate, DL-
529 Calcium oxide
282 Calcium propionate
552 Calcium silicate
516 Calcium sulfate
150a Caramel I — plain caramel
1100(vi) Carbohydrase from Bacillus licheniformis
290 Carbon dioxide
410 Carob bean gum
407 Carrageenan
427 Cassia gum
140 Chlorophylls
330 Citric acid
472c Citric and fatty acid esters of glycerol
468 Cross-linked sodium carboxymethyl cellulose (Cross-linked-cellulose gum)
424 Curdlan
457 Cyclodextrin, alpha-
458 Cyclodextrin, gamma-
1504(i) Cyclotetraglucose
1504(ii) Cyclotetraglucose syrup
1400 Dextrins, roasted starch
628 Dipotassium 5'-guanylate
627 Disodium 5'-guanylate
631 Disodium 5'-inosinate
635 Disodium 5'-ribonucleotides
1412 Distarch phosphate
315 Erythorbic acid (Isoascorbic acid)
968 Erythritol
462 Ethyl cellulose
467 Ethyl hydroxyethyl cellulose
297 Fumaric acid
418 Gellan gum
575 Glucono delta-lactone
1102 Glucose oxidase (Note FSO01)
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GMP Table Provisions For all Food Categories

The following additives, as indicated may be used in all food categories (except those categories listed in the ‘Annex to
GMP’ list) under the conditions of Good Manufacturing Practice (GMP) as outlined in the 3.1(8)

INS No. Food Additive
620 Glutamic acid, L(+)-
422 Glycerol
626 Guanylic acid, 5'-
412 Guar gum
414 Gum arabic (Acacia gum)
507 Hydrochloric acid
463 Hydroxypropyl cellulose
1442 Hydroxypropyl distarch phosphate
464 Hydroxypropyl methyl cellulose
1440 Hydroxypropyl starch
630 Inosinic acid, 5'-
953 Isomalt (Hydrogenated isomaltulose)
416 Karaya gum
425 Konjac flour
270 Lactic acid, L-, D- and DL-
472b Lactic and fatty acid esters of glycerol
966 Lactitol
322(i), (ii) Lecithins
1104 Lipases (Note FS02)
160d(iii) Lycopene, Blakeslea trispora
160d(i) Lycopene, synthetic
160d(ii) Lycopene, tomato
504(i) Magnesium carbonate
511 Magnesium chloride
625 Magnesium di-L-glutamate
580 Magnesium gluconate
528 Magnesium hydroxide
504(ii) Magnesium hydroxide carbonate
329 Magnesium lactate, DL-
530 Magnesium oxide
553(i) Magnesium silicate, synthetic
518 Magnesium sulfate
296 Malic acid, DL-
965(i) Maltitol
965(ii) Maltitol syrup
421 Mannitol
461 Methyl cellulose
465 Methyl ethyl cellulose
460(i) Microcrystalline cellulose (Cellulose gel)
471 Mono- and di-glycerides of fatty acids
624 Monoammonium L-glutamate
622 Monopotassium L-glutamate
621 Monosodium L-glutamate
1410 Monostarch phosphate
941 Nitrogen
942 Nitrous oxide
1404 Oxidized starch
1101(i) Papain
440 Pectins
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GMP Table Provisions For all Food Categories

The following additives, as indicated may be used in all food categories (except those categories listed in the ‘Annex to
GMP”’ list) under the conditions of Good Manufacturing Practice (GMP) as outlined in the 3.1(8)

INS No. Food Additive
1413 Phosphated distarch phosphate
1200 Polydextroses
964 Polyglycitol syrup
1202 Polyvinylpyrrolidone, insoluble
632 Potassium 5’-inosinate
261 Potassium acetates
402 Potassium alginate
303 Potassium ascorbate
501(3) Potassium carbonate
508 Potassium chloride
332(i) Potassium dihydrogen citrate
577 Potassium gluconate
501(ii) Potassium hydrogen carbonate
515(ii) Potassium hydrogen sulfate
525 Potassium hydroxide
326 Potassium lactate
351(ii) Potassium malate
283 Potassium propionate
515(i) Potassium sulfate
460(ii) Powdered cellulose
407a Processed eucheuma seaweed
944 Propane
280 Propionic acid
1101(3) Protease
1204 Pullulan
470(i) Salts of myristic, palmitic and stearic acids with ammonia, calcium, potassium and sodium
470(ii) Salts of oleic acid with calcium, potassium and sodium
551 Silicon dioxide, amorphous
350(ii) Sodium DL-malate
262(i) Sodium acetate
401 Sodium alginate
301 Sodium ascorbate
500() Sodium carbonate
466 Carboxymethyl cellulose
469 Sodium carboxymethyl cellulose, enzymatically hydrolysed (Cellulose gum, enzymatically hydrolyzed)
331(i) Sodium dihydrogen citrate
316 Sodium erythorbate (Sodium isoascorbate)
365 Sodium fumarates
576 Sodium gluconate
350(i) Sodium hydrogen DL-malate
500(ii) Sodium hydrogen carbonate
514(ii) Sodium hydrogen sulfate
524 Sodium hydroxide
325 Sodium lactate
281 Sodium propionate
500(iii) Sodium sesquicarbonate
514(i) Sodium sulfate
420() Sorbitol
420(ii) Sorbitol syrup
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GMP Table Provisions For all Food Categories

The following additives, as indicated may be used in all food categories (except those categories listed in the ‘Annex to
GMP’ list) under the conditions of Good Manufacturing Practice (GMP) as outlined in the 3.1(8)

INS No. Food Additive
1420 Starch acetate
1450 Starch sodium octenyl succinate
1405 Starches, enzyme treated
553(iii) Talc
417 Tara gum
957 Thaumatin
171 Titanium dioxide
413 Tragacanth gum
1518 Triacetin
380 Triammonium citrate
333(iii) Tricalcium citrate
332(ii) Tripotassium citrate
331(iii) Trisodium citrate
415 Xanthan gum
967 Xylitol
ANNEX TO GMP Table
Food Categories or Individual Food Items where GMP Table shall not apply
Sr. Category Food category
No number
1. 1.1.1 Milk and buttermilk (plain) (excluding heat-treated buttermilk)
2. I.1.1.1 Milk (plain)
3 1.1.1.2 Buttermilk (plain)
4 12 Fgrmented and renneted milk products (plain) excluding food category 1.1.2  (dairy based
drinks)
5 121 Fe.rmented and renneted milk products (plain), excluding food category 1.1.2 (dairy-based
drinks)
6. 1.2.1.1 Fermented milks (plain), not heat-treated after fermentation
7. 1.2.1.2 Fermented milks (plain), heat-treated after fermentation
8. 1.2.2 Renneted milk (plain)
9. 1.4.1 Pasteurized cream (plain)
10. 142 Sterilized and UHT creams, whipping or whipped creams, and reduced fat creams (plain)
11. 1.6.3 Whey Cheese
12. 1.6.6 Whey protein cheese
13. 1.8.2 Dried whey and whey products, excluding whey cheese
14. 2.1 Fats and oils essentially free from water
15. 2.1.1 Butter oil, anhydrous milkfat, ghee
16. 2.1.2 Vegetable oils and fats
17. 2.1.3 Lard, tallow, fish oil, and other animal fats
18. 2.2.1 Butter
19. 4.1.1 Fresh fruit
20. 4.1.1.1 Untreated fresh fruit
21. 4.1.1.2 Surface-treated fresh fruit
22. 4.1.1.3 Peeled or cut fresh fruit
23 401 Fresh vegetables (including mushrooms and fungi, roots and tubers, pulses and legumes,and
aloe vera), seaweeds, and nuts and seeds
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Sr. Category Food category
No number
Untreated fresh vegetables (including mushrooms and fungi, roots and tubers, pulses and
24. 42.1.1 . .
legumes [(including soybeans)], and aloe vera), seaweeds, and nuts and seeds
Surface-treated fresh vegetables (including mushrooms and fungi, roots and tubers, pulses
25. 42.1.2
and legumes, and aloe vera), seaweeds, and nuts and seeds
Peeled, cut or shredded fresh vegetables (including mushrooms and fungi, roots and tubers,
26. 42.1.3
pulses and legumes, and aloe vera), seaweeds, and nuts and seeds
Frozen vegetables (including mushrooms and fungi, roots and tubers, pulses and legumes,
27. 42.2.1
and aloe vera), seaweeds, and nuts and seeds
Fermented vegetable (including mushrooms and fungi, roots and tubers, pulses and
28. 4227 legumes, and aloe vera), and seaweed products, excluding fermented soybean products of
food categories 6.8.6, 6.8.7,12.9.1,12.9.2.1 and 12.9.2.3
29. 6.1 Whole, broken or flaked grain, including rice
30. 6.2 Flours and starches (including soybean powder)
31. 6.2.1 Flours
32. 6.2.2 Starches
33. 6.4.1 Fresh pastas and noodles and like products
34. 6.4.2 Dried pastas and noodles and like products
35. 8.1 Fresh meat, poultry, and game
36. 8.1.1 Fresh meat, poultry, and game, whole pieces or cuts
37. 8.1.2 Fresh meat, poultry, and game, comminuted
38. 9.1 Fresh fish and fish products, including molluscs, crustaceans and echinoderms
39. 9.1.1 Fresh fish
40. 9.1.2 Fresh mollusks, crustaceans, and echinoderms
41. 9.2 Processed fish and fish products, including molluscs, crustaceans and echinoderms
42. 9.2.1 Frozen fish, fish fillets, and fish products, including mollusks, crustaceans, and echinoderms
3 922 Frozen battered fish, fish fillets, and fish products, including mollusks, crustaceans, and
’ - echinoderms
44 923 Frozen minced and creamed fish products, including mollusks, crustaceans, and
’ - echinoderms
45 924 Cooked and/or fried fish and fish products, including mollusks, crustaceans, and
’ - echinoderms
46. 9.2.4.1 Cooked fish and fish products
47. 9242 Cooked mollusks, crustaceans, and echinoderms
48. 9243 Fried fish and fish products, including mollusks, crustaceans, and echinoderms
49 925 Smoked, dried, fermented, and/or salted fish and fish products, including mollusks,
: - crustaceans, and echinoderms
50. 10.1 Fresh eggs
51. 10.2.1 Liquid egg products
52. 10.2.2 Frozen egg products
53. 11.1 Refined and raw sugars
54. 11.1.1 White sugar, dextrose anhydrous, dextrose monohydrate, fructose
55. 11.1.2 Powdered sugar, powdered dextrose
56. 11.1.3 Soft white sugar, soft brown sugar, glucose syrup, dried glucose syrup, raw cane sugar
57. 11.1.3.1 Dried glucose syrup used to manufacture sugar confectionery
58. 11.1.3.2 Glucose syrup used to manufacture sugar confectionery
59. 11.1.4 Lactose
60. 11.1.5 Plantation or mill white sugar
61. 11.2 Brown sugar, excluding products of food category 11.1.3 (soft white sugar, soft brown
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Sr. Category Food category

No number
sugar, glucose syrup, dried glucose syrup, raw cane sugar)
Sugar solutions and syrups, also (partially) inverted, including treacle and molasses,

62. 11.3 excluding products of food category 11.1.3 (soft white sugar, soft brown sugar, glucose
syrup, dried glucose syrup, raw cane sugar)

63. 11.4 Other sugars and syrups (e.g., Xylose, maple syrup, sugar toppings)

64. 11.5 Honey

65. 12.1 Salt and salt substitutes

66. 12.1.1 Salt

67. 12.1.2 Salt substitutes

68. 12.2.1 Herbs and spices (EXCLUDING SPICES)

69. 14.1.1 Waters

70. 14.1.1.1 Natural mineral waters and source waters

71. 14.1.1.2 Table waters and soda waters

72. 14.1.2 Fruit and vegetable juices

73. 14.1.2.1 Fruit juice

74. 14.1.2.2 Vegetable juice

75. 14.1.2.3 Concentrates for fruit juice

76. 14.1.2.4 Concentrates for vegetable juice

77. 14.1.3 Fruit and vegetable nectars

78. 14.1.3.1 Fruit nectar

79. 14.1.3.2 Vegetable nectar

80. 14.1.3.3 Concentrates for fruit nectar

81. 14.1.3.4 Concentrates for vegetable nectar

]2 14.15 Coffee, coffee substitutes, tea, herbal infusions, and other hot cereal beverages, excluding
cocoa

83. 14.2.3 Grape wines

84. 14.2.3.1 Still grape wine

85. 14.2.3.2 Sparkling and semi-sparkling grape wines

86. 14.2.3.3 Fortified grape wine, grape liquor wine, and sweet grape wine

(C) After Regulation 3.2 the following Regulation shall be inserted, namely,-
3.3 Other substances for use in food products
3.3.1 Flavouring agents and related substances

(1) Flavouring agents include flavour substances, flavour extracts or flavour preparations, which are capable
ofimparting flavouring properties, namely taste or odour or both to food. The following type of Flavouring agents
may be added to food as per Good Manufacturing Practices: -

(1) Natural flavours and natural favouring substances means flavour preparations and single substancerespectively,
acceptable for human consumption, obtained exclusively by physical processes from vegetables, for human
consumption.

(i) Nature-identical flavouring substances means substances chemically isolated from aromatic rawmaterials or
obtained synthetically; they are chemically identical to substances present in natural productsintended for human
consumption, either processed or not.

(iii) Artificial flavouring substances means those substances which have not been identified in naturalproducts
intended for human consumption either processed or not;

(2) Use of antioxidants, emulsifying and stabilising agents and food preservatives in flavour -The flavouring agents
may contain permitted antioxidants, emulsifying and stabilising agents and foodpreservatives.
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(3) Use of anticaking agent in flavours - Synthetic amorphous silicon dioxide (INS 551) may be used in powder
flavouringsubstances to a maximum level of 2 percent.

(4) Restriction on use of flavouring agents:-The use of the following flavouring agents is prohibited in any article of
food, namely,-

(i) Coumarin and dihydrocoumarin;

(ii) Tonkabean (Dipteryl adorat);

(iii) B-asarone and cinamyl anthracilate

(iv) Estragole

(v) Ethyl methyl ketone

(vi) Ethyl-3-phenylglycidate

(vii) Eugenyl methyl ether

(viii) Methyl  napthyl ketone

(ix) p-Propylanisole

(x) Saffrole and isosaffrole

(xi) Thujone and isothujone (o & B thujone)
(5) Solvent in flavour
Diethyleneglycol and monoethyl ether shall not be used as solvent in flavours.
3.3.2 Lactulose syrup

(1) Lactulose syrup may be used in special milk based infant food formulations, which is to be taken under medical
advice upto a maximum level of 0.5 per cent of final food subject to label declaration.

(2) Lactulose syrup may be used in bakery products upto 0.5 per cent maximum by weight.
3.3.3 Oligofructose

Oligofructose may be added at not more than 10 per cent of the product, in the following products, subject to label
declaration under sub-regulation 43 of regulation 2.4.5 of the Food Safety and Standards (Packaging and Labelling)
Regulations, 2011,-

Dairy products like yoghurt, mousse, spreads, dairy based drinks (milkshakes, yoghurt drink), cheese, pudding, cream
and ice-cream, frozen desserts like non dairy ice, sorbet and fruit ice, frozen yoghurt, flakes and ready-to-eat dry
breakfast cereals, chocolate and sweets and carbohydrate based and milk product based sweets like halwa, mysore pak,
boondi laddu, jalebi, khoyaburfi, peda, gulabjamun, rasgulla and similar milk product based sweets sold by any name;
cooked sausages, ham and meat spreads.

3.3.4 Trehalose

Trehalose may be added as an ingredient in the following foods, subject to label declaration under sub-regulation 49 of
Regulation 2.4.5 of the Food Safety and Standards (Packaging and Labelling) Regulations, 2011,-

1) Biscuits, bread, cakes, breakfast cereals 0.5-10.0 per cent.

(i) Carbonated water, thermally processed fruits, fruit juices, fruit nectars, fruit | 0.5-20.0 per cent
beverages, fruit squashes, jam, jelly, fruit cheese, marmalade, dairy based drinks,
milk powder

(iii) Carbohydrate-based and milk product based sweets like gulabjamun, rasgulla, peda, | 0.5-20.0 per cent
khoya burfi

@iv) Macroni products, noodles, pasta. 0.5-5.0 per cent

) Sweets and confectionery, candies and icings 5.0-7.5 per cent

(vi) Savouries and snacks 0.5-1.0 per cent

3.3.5 Phyto or Plant Stanol

Phyto or Plant stanol esters may be added to the following products so as to allow users to easily restrict their
consumption to maximum 3 g per day through the use of either one portion containing maximum 3 g or three portions
containing 1 g and it shall be added subject to the table declaration under sub-regulation 48 of Regulation 2.4.5 of the
Food Safety and Standards (Packaging and Labelling) Regulations, 2011:—
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(i) Fat spread, milk products, milk based fruit drink, fermented milk products, soy and rice drink, cheese
p p p y
products, yoghurt products, spice sauces, salad dressings, juices and nectars.

(ii) Products containing Phyto or Plant Stanols be sold in single portions containing either maximum 3 g or
‘maximum 1 g of Phyto or Plant Stanols, calculated as free Phyto or Plant Stanols, and if they do not
contain so, there should be a clear indication of what constitutes a standard portion of the food, expressed in
g or ml, and of the amount of Phyto or Plant Stanols, calculated as free Phyto or Plant Stanols, contained in
such a portion;

3.3.6 Phyto or Plant Sterol

(a) The Phyto or Plant sterols from Non-Genetically Modified source may be used in the following categories of food
products with their use at the level not exceeding 3 g/day;-

Fat spread, milk products, milk based fruit drink, fermented milk products, soy and rice drinks, cheese products, yoghurt
products, spice sauces, salad dressings, juices and nectars, edible oils, and bakery products

Products containing Phyto or Plant Sterols be sold in single portions containing either maximum 3 g or maximum 1g of
Phyto/ Plant Sterols, calculated as free Phyto or Plant Sterols. And if they do not contain so, there should be a clear
indication of what constitutes a standard portion of the food, expressed in g or ml, and of the amount of Phyto or Plant
Sterol, calculated as free Phyto or Plant Sterol, contained in such a portion. In all events, the composition and labelling of
the products should be such as to allow users to easily restrict their consumption to maximum 3g/day of Phytosterols
through the use of either one portion of 3g or three portions containing minimum 1g.

(b) The products referred to in sub-clause (a) shall not exceed the Acceptable Daily Intake (ADI) for Phytosterols and
shall contain the label declarations as provided in the clause 55 of sub-regulation 2.4.5 of the Food Safety and Standards
(Packaging and Labelling) Regulations, 2011.

PAWAN AGARWAL, Chief Executive Officer
[ADVT.-III/4/Exty./231(187)]

Note. - The principal regulations were published in the Gazette of India, Extraordinary, Part III, Section 4, vide
notification number F. No. 2-15015/30/2010, dated the 1st August, 2011 and subsequently amended vide notification
numbers: -

(xi) . No. P.15025/261/2013-PA/FSSAI, dated the 13th November, 2015;

(xii) . No. 1-10(1)/Standards/SP (Fish and Fisheries Products)/FSSAI-2013, dated the 11th January, 2016 and
(xiii) No. 3-16/ Specified Foods/Notification(Food Additive)/FSSAI-2014, dated the 3rd May, 2016

(xiv) F. No. 15-03/Enf/FSSAL/2014, dated 14th June, 2016

(xv)  F. No. 3-14F/Notification (Nutraceuticals) /FSSAI-2013, dated the 13th July, 2016 and

(xvi) F. No. 1-12/Standards/SP (Sweets, Confectionery)/FSSAI-2015 dated the 15th July, 2016.

(xvii) F. No. 1-120(1)/Standards/Irradiation/FSSAI-2015 dated the 23rd August, 2016.

@) F. No. 4/15015/30/2011, dated the 7th June, 2013;
(ii))  F. No. P.15014/1/2011-PFA/FSSALI, dated the 27th June, 2013;
(iii))  F. No. 5/15015/30/2012, dated the 12th July, 2013;
(iv)  F.No. P.15025/262/13-PA/FSSAI dated the 5th December, 2014,
) F. No.1-83F/Sci.Pan-Noti/FSSAI-2012 dated the 17th February, 2015;
(vi)  F. No. 4/15015/30/2011, dated the 4th August, 2015;
(vii)  F. No. P. 15025/263/13-PA/FSSAI, dated the 4th November, 2015;
(viii) F. No. P.15025/264/13-PA/FSSAI, dated the 4th November, 2015;
(ix)  F.No. 7/15015/30/2012, dated the 13th November, 2015;
(x) F. No. P.15025/208/2013-PA/FSSALI, dated the 13th November, 2015;
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